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HOW TO USE THE INDEX

The Index is arranged alphabetically with the Subject Index separated from
Name Index and printed in the following order: Part | —SUBJECT INDEX; Part II—
NAME INDEX. At the end of every entry, the Debate number is given in numerical and
Volume Number is given in Roman numerals followed by the date of the Debate in
parenthesis and column number or numbers, as the case may be is given immediately
after that printed as ( Deb. 3,Vol. XXXVII, 04-12-2003) Col. 154-156.

All the Bills are alphabetically arranged under the main heading “Bill(s)”. The
stages of the Bills are given at the end oftitle in form of Int., Consid., Consid. and Pass
etc. The matter pertaining to Papers Laid on the Table is shown under the heading PLT.

Each keyword is reflective of the subject - matter it pertains to for example a
matter pertaining to Agriculture may be found under the heading Agriculture besides
the appropriate head. Similarly matter related to all types of diseases is put under the
heading Disease and matter related to Health Care under heading Health Care.

The name of Institutions, Programmes, Schemes are put under the heading of
the name of such Institutions, Programmes Scheme.

The matter pertaining to Committees are put under the heading Committee(s).
Port under Ports, Airport under Airports, Airline under Airlines, River under Rivers.
The Committee report stages are reflected at the end of title by the word Presented/
Laid.

The Matters Under Rule 377 are shown as (MUR 377) and Discussion Under
Rule 193 as (DUR 193).

Information pertaining to Railways has been indexed under the various main
headings commencing with the word Railways e.g. “Railway Lines”, “Railway Trains”
etc.

Information regarding various States in India and the various foreign countries
has been indexed under their respective names.

A list of abbreviations used in the Index is given below :

AM. — Adjournment Motion

CA. — Calling attention to matter of Urgent Public Importance
Int. — Introduction Stage of Bill

Consid. & Pass — Consideration and Adoption Stage of a Bill

DUR 193 — Discussion under Rule 193

MUR377 — Matters under Rule 377

PLT — Papers Laid on the Table

Res. — Resolution

Sub. — Submission by Member

St. — Statement

(i)
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PART
SUBJECT INDEX
Act(s) Review of RT1 Act, 2005
Amendment in Cable Television (Deb. S, Vol. XXXVII, 18-02-2009)

Networks (Regulation) Act, 1995
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.276-77

Amendment in the Emigration Act, 1983
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 263

Cooperative Money Lending Act, 2008
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 175-76

Dowry Prohibition and Domestic Violence
Act
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 108-09

Drugs and Cosmetics (Amendment) Act,
2008
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 367

FEMA by RIL
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 335

Foreign Funds to Religious Institutions
(Deb. 8, Vol. XXXV1I, 24-02-2009)
Col. 78

Col. 191-92

Statement under Fiscal Responsibility and
Budget Management Act, 2003 (St.)
(Deb. 3, Vol. XXXVII, 16-02-2009)
Col. 21

Administrative Reforms

Interim General Budget-2009-10—Presented
(Deb. 3, Vol. XXXVII, 16-02-2009)
Col. 13

Tenth Report of ARC
(Deb. S5, Vol. XXXVII, 18-02-2009)
Col.29-31

Adoption

Adoption of Children

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 196-97

Adult Literacy

Films on Adult Literacy
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.316-17

Advertisements

Advertisement by Banks
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 179-80
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Advertisements in Trains

(Deb. 6, Vol. XXXVH, 19-02-2009) |

Col. 82-83
Afghanistan

Incidents of Attacks on Indians Working
in Afghanistan
{Deb. 5. Vol. XXXVII, 18-02-2009)
Col.203

MoU on Small Development Projects with
Afghanistan

(Deb. 5, Vol. XXXVII, 18-02-2009) i

Col. 184

President’s Address
(Deb. 1, Vol. XXXV, 12-02-2009)
Col.20

Welcome to Parliamentary Delegation from
Afghanistan
(Deb. 3, Vol. XXXVII, 16-02-2009)
Col. 1

Agri-Export Zones

Agri-Export Zones
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 151-62

Agriculture

Agricultural Gold Loan Scheme

l
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Retail Hub Near Railway Stations
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 141

| Air Accident

Air Incident at Mumbai Airport
(Deb. 10, Vol. XXXVIL, 26-02-2009)
Col. 102-03

. Aircraft Accidents

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 89-91

Bird Hit Incidents at Airports
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 16567

Air India

Revised Rescue Package for Air India
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col T2-73

Airlines

Flight Schedule of Domestic Airlines
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 83-84

Foreign Airlines on Domestic Routes
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.91-92

(Deb. 9, Vol. XXXVII, 25-02-2009) | Services of Private Airlines for Public

Col. 338

Import Duty on Agricultural Product
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 34243

Interim General Budget-2009-10—Presented
(Deb. 3, Vol. XXXVII, 16-02-2009)
Col. 6-7

Loans to Agricultural Sector
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 241

President’s Address
(Deb. 1, Vol. XXXVH, 12-02-2009)
Col. 34

Research Institute

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 282

. Safety
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 115-16

Airport(s)

Airport at Jaharsuguda
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.79

Airport User Development Fee
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.31-33

| Freight Terminals

(Deb. 6, Vol. XXXVI1I, 19-02-2009)
Col. 144-46

Guwahati Airport
(Deb. 6, Vol. XXXV1I, 19-02-2009)
Col. 177
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Incidents of Theft at IGIA
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 175-76

Mini Ratna Status to Airports
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 179-80

Modemisation of Bagdogra Airport
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 113-14

Need to expand and upgrade the Silsuan
airport in Keonjhar district, Orissa and
Tonto airport in West Singhbhum
district of Jharkhand (MUR 377)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 439

Need to set up an airport in Ajmer,
Rajasthan (MUR 377)
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 342

Night Landing Facility at Karad Airport
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 188

Safety Management Sysigm at Airports
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 13-20

Security of Airports
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.201-02

Setting Up of Domestic Airport at
Kokrajhar
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 78

Setting up of New Airport at Kota
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 144

Surveillance Checks by DGCA
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.25-26

Alrports Authority of India

VRS for Employees of AAI
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 98-99

All India Council for Technical Education

Complaints against AICTE
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 131-32

All India Radio

DD and AIR Broadcasting Coverage
(Deb. 5, Vol. XXXVI1I, 18-02-2009)
Col. 255-56

Funds Allocated to AIR/DD under N.E.
Special Package
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 144

Need to start operation of Akashwani
Kendra at Himatnagar, Sabarkantha
district, Gujarat (MUR 377)

(Deb. 5, Vol. XXXVH, 18-02-2009)
Col. 341

Andaman and Nicobar Islands

Tribal Communities in Andaman and
Nicobar Islands
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 197-200

Andhra Pradesh

Gauge Conversion
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 73

Hostels for SCs in Andhra Pradesh
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.275

Need to allow private sector companies
to purchase cotton from farmers in
Andhra Pradesh (MUR 377)

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 438

Need to set up Chilli- bushed Food
Processing Units in Guntur and to
undertake welfare measures for the
Chilli growers in Andhra Pradesh
(MUR377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 34041
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Anganwadi

Salary of Anganwadi Workers and Helpers
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 238

Animal Products

International Trade in Animal Products
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.314-16

Appointment on Compassionate Grounds

Compassionate Appointments in Banks
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 263

Arms and Ammunition

Extending Validity of Arms Licences
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 125-26

Smuggling of Arms and Ammunitions |
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.275-76

Artand Cuiture

Contribution to UNESCO
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 155

Promotion of Culture of Orissa .
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 114

Promotion of Indian Culture
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 19-20

Promotion of Tribal Culture
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 185

Artisans
Entrepreneurship Development
Programme for Minorities

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 14243

Arunachal Pradesh

Environment Impact Assessment of
Hydro Power Projects
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 107-08

Asian Development Bank

ADB Report on Water Utilities
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 104

Assam

Assamese Regional Language Channel
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 106-07

Bodo Political Accord
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.203-04

CGHS Facility in Assam
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 246

Conversion of Naupada- Gunupur Railway
Line
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 81

Development of Majuli Island
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.92-93

Environmcq't Impact Assessment of
Hydro Power Projects
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 10708

Gauge Conversion from Lumding to
Silchar in Assam
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.219

Guwahati Airport
(Deb. 6, Vol. XXX V11, 19-02-2009)
~ Col. 177

Guwahati Bomb Blast
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 305-06

Need to expedite the process for the
inclusion of Bodo-Kacharis living in
Karbi-Anglong and in North Cacher Hill
Autonomous Districts in the S.T.(Hills)
list of Assam (MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 309-10
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Need to prepare a Master Plan for | Bank
prevention of massive erosion by the

. . Advertisement by Bank
river Brahmaputra in Assam (MUR 377)
(Deb. 9, Vol. XXXVII, 25-02-2009) | gfbl;:s:d' XXXVIL, 25-02-2009)
Col. 44243 |
| ATM Centres
Awards | (Deb. 5, Vol. XXXVII, 18-02-2009)
Ashok Chakra Awards to Civilians e' Col.274-76
- ]
g,]et:?; 7Zol XXXV, 17-02-2009) | Bank Draft Fraud
; (Deb. 9, Vol. XXXVII, 25-02-2009)
Baburao Shedmake i Col.279
Memorial of Baburao Shedmake Banking Ombudsman Scheme
(Deb. 6, Vol. XXXVII, 19-02-2009) (Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 14142 Col.282-84
Backward Districts Branches of PSBs Abroad
_ o (Deb. 9, Vol. XXXVII, 25-02-2009)
Special Package to Backward Districts Col. 245
(Deb. 9, Vol. XXXVII, 25-02-2009) . . .
Col. 31222 i Compassionate Appointments in Banks
o i (Deb. 9, Vol. XXXVII, 25-02-2009)
Bangladesh : Col. 263

lllegal Immigration of Bangladeshis i Corruption in Banks
(Deb. 4, Vol. XXXV, 17-02-2009) |  (Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 4243 Col.229-30

India-Bangladesh Official Level Talks Credit Deposit Ratio of Banks

(Deb. 8, Vol. XXXVII, 24-02-2009) |  (Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 190-91 Col. 40-46
. . IFCI

Need to resume train services between

Haldibari and Sealdsh via Chilahatiand | (O™ Yol XXXV, 18:02-2009)

Parbatipur in Bangladesh (MUR 377) S ‘ o

(Deb. 8, Vol. XXXVII, 24-02-2009) Illegal Practices by Private Financial

Col 3 19' ' ’ Institutions/Banks

: (Deb. 9, Vol. XXXVII, 25-02-2009)

Smuggling of Cows Col. 359

(Deb. 8, Vol. XXXVII, 24-02-2009) Liquidity in PSB and NBFCs

Col. 75-76 (Deb. 5, Vol. XXXVII, 18-02-2009)
VISA Fraud by Bangladeshis Col. 174-76

(Deb. 4, Vol. XXXVII, 17-02-2009) | [ oan Consultancy Centres

Col.318-20 (Deb. 9, Vol. XXXVII, 25-02-2009)
Visit of External Affairs Minister to Col.276

Bangladesh Maintaining Financial Stability

(Deb. 9, Vol. XXXVII, 25-02-2009) (Deb. 9, Vol. XXXVII, 25-02-2009)

Col. 353-54 Col. 135-36
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Medical Facilities to Banks Employees
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 180-81

Meeting with CEOs
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.334

Need to open a Branch of State Bank of
India and improve banking facilities at
Barugur in Krishnagiri district, Tamil
Nadu
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.375-76

Need to update the pension of pre-
November 1997 retirees of Reserve
Bank of India
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 34445

Opening of Bank Accounts
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 270-71

Pending Loan Applications
(Deb. 9, Vol. XXXVIL, 25-02-2009)
Col. 93-%4

Recapitalisation of RRBs
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.301-02

Theft of Cheques from Drop Boxes
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.297

Transparency in Fixing of BPLR
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 107-09

Beedi Workers

Need to release funds for the construction
of the dwelling units for the beedi
workers in Banka Parliamentary
Constituency, Bihar (MUR 377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 343-44

Betel Leaves

Need to declare betel leave as an
agriculture crop and extend the
benefits of crop insurance and other
schemes meant for agriculture sector
to it(MUR377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 304-05

Bihar

Detailed Engineering Reports of ICPs
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 305

Green Field Electric Locomotive Rail
Factory
(Deb. 10, Vol. XXXV!I, 26-02-2009)
Col. 157

Need to include “KANU’ caste of Bihar in
the list of Scheduled Castes (MUR 377)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 441

Need to open a Cancer Research and
Treatment Centre and Anugraha
Narayan Magadh Medical College and
Hospital in Gaya, Bihar under Pradhan
Mantri Swasthya Suraksha Yojana
(MUR377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 321

Bill(s)

Abolition of Death Penalty to Women,
Children and Indigent Persons Bill,
2008 by Shri Mohan Singh—Int.
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.412

Agricultural and Processed Food
Products Export Development
Authority (Amendment) Bill, 2008—
Amendments made by Rajya Sabha—
Consid. and Pass '
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.472-81

Appropriation (Railways) Bill, 2009-Int.,
Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 34345
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Appropriation (Railways) Vote on
Account Bill, 2009—Int., Consid. and
Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 34143

Appropriation (Vote on Account) Bill,
2009—Int., Consid. and Pass
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.427-28

Appropriation Bill, 2009—Int., Consid. and
Pass
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.428-29

Carriage by Air (Amendment) Bill, 2009— |

Amendment Made by Rajya Sabha— |

Consid. and Agreed
(Deb. 10, Vol. XXXVII, 26-02-2009) |
Col. 190-92

Central University Bill, 2009—Int.
(Deb. 4, Vol. XXXVI1, 17-02-2009)
Col. 362-63

Central University Bill, 2008—Withdrawn
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 358-62

Commission of Sati (Prevention)
Amendment Bill, 2008 (Amendment of
Section 2, etc.) by Shri L. Rajagopal
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.412-13

Constitution (Amendment) Bill, 2008—
{(Amendment of Part IVA) by Shri
Mohan Singh—Int.

(Deb. 2, Vol. XXXVI1, 13-02-2009)
Col. 411

Delivery of Books and Newspapers (Public
Libraries) Amendment Bill, 2008
(Amendment of Section 2, etc.) by
Shri Mohan Singh
(Deb. 2, Vol. XXXVII, 13-02-2009)

Col.411-12

Disapproval of Central Industrial Security
Force (Amendment) Ordinance, 2009
and Central Industrial Security Force
(Amendment) Bill, 2009—Consid. &
Pass
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.457-72

Electoral Reforms Commission Bill, 2006—
Consid
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.413-14

Finance Bill, 2009-Int;
(Deb. 3, Vol. XXXVIi, 16-02-2009)
Col.21-22

Finance Bill, 2009—Int, Consid. and Pass
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.429-36

Indian Trusts (Amendment) Bill, 2009—Int.
(Deb. 8, Vol. XXXV, 24-02-2009)
Col.312

Jharkhand Appropriation (Vote on
Account) Bill, 2009—Int., Consid. and
Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 367-69

Jharkhand Appropriation Bill, 2009—Int.,
Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.369-71

Metro Railways (Amendment) Bill, 2009—
Consid. & Pass
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.459-84

Modal Real Estate Bill

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 271-72

National Capital Territory of Delhi Laws
(Special Provisions) Bill, 2009 —Int..
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.363-64

National Capital Territory of Delhi Laws
(Special Provisions) Bill, 2009—
Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 422-58
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National Commission for Minority
Educational Institute (Amendment)
Bill, 2009 — Int.

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 363

National Commission for Minority
Educational Institutions (Amendment)
Bill, 2009—Consid.

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 484-511

National Commission for Minority
Educational Institutions (Amendment)
Bill, 2009—Consid. & Pass
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 44448

National Waterway (Lakhipur-Bhanga |

Stretch of the Barak River) Bill, 2007—
Consid. & Pass

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 448-51

Nyaya Panchayat Bill
(Deb. S, Vol. XXXVII, 18-02-2009)
Col. 13940

Payment of Gratuity (Amendment) Bill,
2007—Withdrawn
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.436-38

Payment of Gratuity (Amendment) Bill,
2009—Int.
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.438-39

Prevention of Cruelty to Animals
(Amendment) Bill, 2009 (Amendment
of Section 11, etc.) by Shri Francisco
Sardinha
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.413

Prevention of Money-Laundering
(Amendment) Bill, 2009—Consid. & Pass
(Deb. 8, Vol. XXXV, 24-02-2009)
Col.439-59

1
i
!
i
1
|
|
|

1
|

Rehabilitation and Resettlement Bill, 2007
and Land Acquisition (Amendment)

Bill, 2007—Consid. & Pass
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 574-624

Scheduled Castes and the Scheduled
Tribes (Reservation in Posts and
Services) Bill )

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.481-84

State Bank of India (Subsidiary Banks
Laws) Amendment Bill, 2009—Int.
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 312

Statutory Resolution Re: Disapproval of
Central Universities Ordinance, 2009
and Central Universities Bill, 2009—Int.
Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 458-533

Statutory Resolution Re: Disapproval of

High Court and Supreme Court Judges
(Salaries and Conditions of Services)
Amendment Ordinance, 2009 and High
Court and Supreme Court Judges
(Salaries and Conditions of Services)
Amendment Bill, 2009—Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 373418

Trade Marks (Amendment) Bill, 2007—
Consid & Pass
(Deb. 9, Vol. XXXV, 25-02-2009)
Col. 485-504

Bio-technology

Bio-technology Parks
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 107

Border Areas

Cases of Lighting Raids at Borders
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 149-50

Construction of Roads along Sino-India
Border

(Deb. 4, Vol. XXXV, 17-02-2009)
Col. 271-72
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Border Dispute(s)
Inter-State Border Disputes

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 133-36

Talks on Indo-China Boundary Disputes
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.238-39

Bridge(s)
Construction of Flyovers in Delhi

(Deb. 2, Vol. XXXVI1, 13-02-2009)
Col.321-24

Construction of Flyovers on National
Highways
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 153-78

Construction of ROB/RUB in Punjab
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 185-86

Flyover Corridors for Elephants
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 339

Need to expedite the Construction of
service roads, over bridges and other
specified works on NH 8 between
Porbandar and Rajkot in Gujarat
(MUR377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 342

Ongoing ROBs/RUBs Projects in
Backward and Rural Areas
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 22-30

Road Over Bridge at Boriayavi
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 125-26

Road Over Bridges
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 186-87
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.95-96

Road Over Bridges in Kerala
(Deb. 10, Vol. XXXVII, 26-02-2009)

Col.97-98
2438LS—2A

ROB along NH-47 By-pass at Alappuzha
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 24445

Status of By-pass Roads and Rail Over
bridges on NH-24
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 184-86

Budget

Interim General Budget-2009-10—Presented
(Deb. 3, Vol. XXXVII, 16-02-2009)
Col. 1:20

Jharkhand Interim Budget 2009-10—
Presented
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 357

By-pass

Need for widening and repairing of N.H.
No. 7 and 75 besides construction of a
by pass on N.H.-75 in Satna, Madhya
Pradesh (MUR 377)
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.369-70

Need to expedite the construction of third
and forth phases of Kollam by-pass
on NH-47 in Kerala(MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.370-71

Need to expedite the expansion work on
NH -2 from Dhanbad to Dankuni
besides constructing Panagarh
by-pass in West Bengal (MUR 377)
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 272

Calling Attention

Need to re-examine Employees’ Provident
Fund Pension Scheme Implemented
from 16.11.1995 in the light of
recommendations of the 6th Pay
Commission—C. A. '
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 192-201
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Situation arising out of the action by the
management of IDBI against their
employees by changing Service
conditions and suspending and
transferring employees, thereby

violating the RBI Act and Steps taken |

by the Government in this regard (CA)

(Deb. 9, Vol. XXXVII, 25-02-2009) |

Col.412-37
Capital Gain Bonds
Issue of Tax Saving Bonds by NHAI

(Deb. 5, Vol. XXXVil, 18-02-2009)
Col. 136-37

Casts Certificates

Hardship Faced by People of Reserved
Category
(Deb. 10, Vol. XXXVIi, 26-02-2009)
Col. 117

Cattle

Srnuggling of Cows
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 75-76

Central Government Health Scheme
CGHS Facility in Assam
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 246

Expansion of Central Government Health
Scheme
(Deb. 9, Vol. XXXVI1, 25-02-2009)
Col.207-08

Mismanagement in CGHS Dispensaries
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 121-22

Central Information Commission

Hearing of Complaints by CIC/SIC
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.208-09

Chandrayaan Mission

Chandrayaan Mission
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 14243

LOK SABHA

| Check Posts

| Detailed Engineering Reports of ICPs
| (Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 305

Chhattisgarh

|
1 Need to include ‘Namosudh Bengali’ and
{  ‘Mahara’ and ‘Mahar’ castes of
. Chhattisgarh in the list of Scheduled
! Castes(MUR377)

i (Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 306-07

i Children

i Admission of Children belonging to BPL
Families

(Deb. 8, Vol. XXXV, 24-02-2009)
Col.57

; Adoption of Children
i (Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 19697

Asthma Risk in Babies
(Deb. 9, Vol. XXXV1I, 25-02-2009)
Col.354

Custodial Crimes against Children
| (Deb. 4, Vol. XXXVII, 17-02-2009)
i Col. 100-10

Death of Infants due to Vaccination
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.361-62

Definition of a “Child”
(Deb. 7, Vol. XXXVI1, 20-02-2009)
Col. 103-04

Enroiment Rate in Rural Areas
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 181-89

Health Care Facilities to Children
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.211-18

Insomnia among Children
(Deb. 9, Vol. XXXVII, 25-02-2009)
i Col. 225-27
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Nutrition for Adolescent Girls in Schools
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 81-87

Performance of NGOs
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 320-21

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col.6

Scheme for Welfare of Working Children

(Deb. 7, Vol. XXXVII, 20-02-2009) :

Col. 105

China

Construction of Roads along Sino-India
Border
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.271-72

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col.20-21

Talks on Indo-China Boundary Disputes
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.238-39

Civic Amenities

Need to provide an economic package for
development of civic facilities in
Banaskantha
Constituency, Gujarat
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 368

Civil Aviation

Air Connectivity in North Eastern Region
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 14445

Appointment of Pilots
(Deb. 6, Vol. XXXVI1, 19-02-2009)
Col. 195-96

Communication Failure at Kolkata ATC
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 177-78

Parliamentary |
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Discontinuation of Flight from Nanded
Airport
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 129-30

Disruption of Flights due to Fog
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 14-15

FDI in Civil Aviation Sector
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 4

Foreign Airlines on Domestic Routes
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.91-92

Foreign Assistance to Meet Safety Norms
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 125

Growth of Air Traffic
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 110-11

Penalty for Hijack Hoax
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 14344

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col. 13

Price of Aviation Turbine Fuel
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 127-28

Subsidy on Helicopter Services
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.231-32

Training to Pilots and Cabin Crew
(Deb. 10, Vol. XXX VI, 26-02-2009)
Col. 156

Climate Change

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col. 14

Clinical Trial

Clinical Trial
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 79-80
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Guidelines on Good Clinical Laboratory
Practices
(Deb. 5, Vol. XXXVI1I, 18-02-2009)
Col.272-73

Co-operative Bank(s)

Branches of Co-operative Banks
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 250-52

Coal

Allotment of Captive Coal Blocks
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 30607

Cancellation of Allotment of Captive Coal
Blocks
(Deb. 5, Vol. XXXV, 18-02-2009)
Col. 15-18

Coal-to-Liquid Project
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.322-23

Corruption Cases in SECL and WCL
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 187-88

Diversion of Surplus Coal
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 103-04

Incidents of 1}legal Coal Mining
(Deb. S, Vol. XXXVIl, 18-02-2009)
Col. 254-55

Need to cancel the allocation of coal mines
to private sector in Palamu district of
Jharkhand (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 367 :

New Coal Distribution Policy
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.91-92

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col. 11

Segregation of Coal at Coal Washeries
(Deb. 9, Vol. XXXVIi, 25-02-2009)
Col. 143

2 LOK SABHA

Shortage of Coal’
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 14-20

Supply of Coal to MTPS
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 94-95

Transportation of Coal
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 193-94

Transportation of Coal in SECL Areas
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 357

Viability of CIL Projects
(Deb. 9, Vol. XXXVil, 25-02-2009)
Col.275-76

Coal India Ltd.

Procurement of Spare Parts by CIL
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 194-95

Rehabilitation of Coal Mines Affected
People
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.51-53

Coast Guard

Need to set up a Coast Guard Station at
Alappuzha in Kerala(MUR 377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.318-19

Coastal Area

Coastal Management Zone Notification,
2008
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.241-42

Creation of Coastal Command
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.275-76

Health of Coastal People
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 118-19

Submergence of Coastal Areas
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 78-80
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Coffee

Coffee Consumption
(Deb. 8, Vol. XXXVIL, 24-02-2009)
Col.276-77

Demand for Coffee in Other Countries
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.91-92

Coir
Hurdles faced by Coir Industry

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 50-52

Need to extend the benefit of Duty
Entitlement Pass Book Scheme (DEPB)
to Coir Industry (MUR 377)
(Deb. 5, Vol. XXXVIi, 18-02-2009)
Col. 34243

College(s)

B.Ed Colleges
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 128-31

Grants to Private Colleges
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 14749

National Commission for Minority
Educational Institutions (Amendment)
Bill, 2009--Consid. & Pass
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 444-48

New Nursing Colleges in Gujarat
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 138-39

Pending Proposals for New Medical
Colleges
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 128

Physiotherapy Institute and Dental
Colleges in Gujarat
(Deb. 5, Vol. XXXVH, 18-02-2009)
Col. 197-98

Setting up of Medical Colleges in
Neighboring Countries
(Deb. 9, Vol. XXXVI1, 25-02-2009)
Col. 114-15

Upgradation of Nagpur Medical College
(Deb. 9, Vol. XXX VI, 25-02-2009)
Col. 308

Vacant Seats in Higher Educational
Institutes
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.259-61

Committee
Committee on Absence of Members from the
Sittings of the House—Minutes—Laid

(Deb. 9. Vol. XXXVII, 25-02-2009)
Col. 394

Committee on Empowerment of Women—
19th Report—Presented
(Deb. 2, Vol. XXXVII. 13-02-2009)
Col. 348

Committee on Empowerment of Women—
22nd Report—Presented
(Deb. 5, Vol. 1, 18-02-2009)
Col. 331

Committee on Human Resource
Development -213th Report—Laid
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 334

Committee on Papers Laid on Table-—21st
Report and Minutes—Present
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 306

Committee on Petitions—48th to 50th
Reports—Presented
(Deb. 9, Vol. XXXVI{, 25-02-2009)
Col. 395

Committee on Public Undertakings—
35th Report—-Presented
(Deb. 5, Vol. XXV 11, 18-02-2009)
Col.330
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Committee on Public Undertakings—36th
and 37th Reports—Presented
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 3%4

Committee on Railways—42nd Report—
Presented
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 189

Committee on Subordinate Legislation—
24th and 25th Reports—Present
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 306

Committee on the Welfare of Scheduled
Castes and Scheduled Tribes—
36th Report- Presented
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.330

Committee on the Welfare of Scheduled
Castes and Scheduled Tribes—
37th Report — Presented
(Deb. 10, Vol. XXXV, 26-02-2009)
Col. 189

Public Accounts Committee-84th Report—
Presented
(Deb. 10, Vol. XXXV, 26-02-2009)
Col. 188

Public Accounts Committee— 81st and
82nd— Reports—Presented
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 329-30

Standing Committe on Information
Technology—68th Report—Presented
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 348

Standing Committe on Transport, Tourism
and Culture—148th Report—Laid
(Deb. 4, Vol. XXXVI1, 17-02-2009)
Col. 349-50

Standing Committe on Urban
Developmen—39th Report—Presented
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 349

LOK SABHA

Standing Committee on Agriculture—
46th Report-Presented
(Deb. S, Vol. XXXVII, 18-02-2009)
Col. 331

|
; Standing Committee on Agriculture—
i 47th Report—Presented

i (Deb. 9, Vol. XXXVII, 25-02-2009)
i Col.395

’ Standing Committee on Coal and Steel—
39th Report—Presented

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 300

Standing Committee on Defence—34th to
36th Reports—Presented
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 307

’ Standing Committee on Empowerment of
Women-20th and 21st Reports—
Presented

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 248

Standing Committee on Energy—27th to
30th Reports—Presented
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 34849

Standing Committee on Energy—31st
| Report—Presented
(Deb. 5, Vol. XXXVII, 18-02-2009)

| Col334

Standing Committee on Food, Consumer
Affairs and Public Distribution—
28th Report—Presented
(Deb. 6, Vol. XXXV, 19-02-2009)
Col.299

Standing Committee on Health and Family
Welfare—34th Report-Laid
(Deb. S, Vol. XXXVII, 18-02-2009)
Col. 334

Standing Committee on Home Affairs—
137th to 139th Reports-Laid
(Deb. 2, Vol. XXXV, 13-02-2009)
Col. 350
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Standing Committee on Home Affairs— ! Inspection of Companies

140th to 142nd Reports—Laid
(Deb. 10, Vol. XXXVI1, 26-02-2009)
Col. 18990

Standing Committee on Labour—38th
Report—Presented
(Deb. 2, Vol. XXXVII, 13-G2-2009)
Col. 349-50

Standing Committee on Labour—40th
Report—Presented
(Deb. 9, Vol. XXXV1I, 25-02-2009)
Col. 396

Standing Committee on Personnel, Public

Gri d Justice- ‘
evances, Law and Justice 33rd and i Opening of New CNG Stations in the

34th Reports—Laid

(Deb. 5, Vol. XXXVII, 18-02-2009) .

Col. 334

Standing Committee on Petroleum and !

Natural Gas-25th Report—Present

(Deb. 8, Vol. XXXVII, 24-02-2009) |

Col. 307

Standing Committee on Rural
Development—45th and 46th
Reports—Presented
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 398

Standing Committee on Transport,
Tourism and Cutture—149th Report—
Present
(Deb. 8, Vol. XXXVIl, 24-02-2009)
Col. 307-08

Commonweaith Games
Commonwealth Games, 2010

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 57-59

Company

Accounts and Audits of Companies
(Deb. 7, Vol. XXXV, 20-02-2009)
Col.71-73

Foreign Companies in Indian Retail Market
(Deb. 4, Vol. XXXVII, 17-02-2009) |
Col.278-300

i
i
!

i
I
f
i
|
]
|
|
|
|
1
I
1
]

|

(Deb. 7, Vol. XXXVH, 20-02-2009)
Col. 57-68

Limit of Overseas Borrowing
(Deb. S, Vol. XXXVII, 18-02-2009)
Col. 178-79

Loans to Companies
{Deb. 5, Vol XXXVII, 18-02-2009)
Col. 250

Losses of the Govermment in RIL
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 368

Compressed Natural Gas

Country
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.23640

Setting Up of CNG/LPG Stations in Gujarat
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 184-85

Conference

Meeting of DGPS and Chief Secretaries
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 175

Corruption
Corruption Cases in SECL and WCL

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 187-88

Corruption in Banks
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 229-30

Corruption in Central Institutions
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.202-03

Corruption in Judiciary
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 77-78

Separaie Courts to Deal with Corruption
Cascs
(Deb. 2, Vol. XX <V, 13-02-2009)
Col. 327-28
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Cotton

Need to allow private sector companies

to purchase cotton from farmers in
Andhra Pradesh (MUR 377)

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.438

Council of Scientific and Industrial
Research

Marketing of CSIR Technologies
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.284-85

Pay Scales in CSIR
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.91-93

Soft Loans by CSIR for R&D
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 224-32

Courts

Family Courts ‘
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 64-70

Need to set up a bench of High Court in
Udaipur, Rajasthan (MUR 377)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 440

Opening of Fast Track Courts
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 155-58

SC Guidelines on Arrests
(Deb. 8, Vol. XXXVil, 24-02-2009)
Col. 171-74

Separate Courts to Deal with Corruption
Cases
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 327-28

Crimes

Bank Robberies
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.276-79

Cases of Internet Fraud

(Deb. 4, Vol. XXXVH, 17-02-2009)
Col. 240-58

LOK SABHA

| Custodial Crimes against Children
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 100-110

Incidents of Theft at IGIA
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 175-76

i Proposal of NCW on Harassment of
Women

' (Deb. 2, Vol. XXXVII, 13-02-2009)
I Col.63-64

Reports of NCW
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 74-76

Rise in Cognizable Crime
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 177-90

Sexual Harassment in Educational
Institutions
(Deb. 8, Vol. XXXVIil, 24-02-2009)
Col. 116

Stringent Laws for Rape Cases
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.336

Survey on Crimes in Delhi
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 303

Theft of Cheques from Drop Boxes
{Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 297

Crop Insurance

Need to declare betel leave as an
agriculture crop and extend the
benefits of crop insurance and other
schemes meant for agriculture sector
to it(MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 304-05

1
|
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Crude Oil

Import/Export of Crude Oil
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.99-101

Cultural Institutions

Appointment of Heads of Cultural
Institutions
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 104-05

Czech Republic
Visit of Czech Delegation to North-East
Region

(Deb. 5, Vol. XXXVII, 18-02 2009)
Col. 228-29

Dams

Need to give clearance to the Ong River
Dams Project in Padampur Sub-division
of Bargarh District, Orissa
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 346

De-addiction Centres

De-addiction Centres at Panchayats Level
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 149-51

Decision of the Speaker

Decision of the Speaker, Lok Sabha on
the petition given by Shri Rajeev
Ranjan Singh ‘Lalan’ against Dr. RP
Koya under the Tenth Schedule to the
Constitution and the Members of Lok
Sabha (Disqualification on ground of
Defection) Rules, 1985
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 347

Defence

Need to implement ‘One Rank, One !
Pension’ formula for retired defence

personnel (MUR377)

(Deb. 4, Vol. XXXVII. 17-02-2009) |

Col. 370

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col. 18

Delhi

B.Sc Course in Delhi University
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 177

Ban on Pouches
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 304

Challan of Vehicles
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.271-73

Construction of Anand Vihar Train
Terminal
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 75-76

Construction of Flats by DDA
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 324-26

Expansion of Metro Rail Network in Dethi
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 259-62

Increase in Rates of Water Supply by DDA
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.276

Land Allotted at Concessional Rates
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 199-201

National Capital Territory of Delhi Laws
(Special Provisions) Bill—2009—Int.
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 363-64

Need to expedite the conduct of draw of
lots for housing units built by D.D.A.
and various Co-operative housing
societies in Delhi (MUR 377)

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 443

Public Library
(Deb. 10, Vol. XXX V11, 26-02-2009)
Col. 81-83



Reservation for SC/ST Employees in |
NDMC Schools
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.312-14

Survey on Crimes in Delhi
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 303

Dethi Development Authority

Construction of Flats by DDA
(Deb. 2, Vol. XXXVII, 13-02-2009) !
Col. 324-26 !

DDA Housing Scheme, 2008
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 119-21

Need to expedite the conduct of draw of !
lots for housing units built by D.D.A.
and various co-operative housing
societies in Delhi (MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 305

Dethi-Mumbai Industrial Corridor *

Industrial Corridor
(Deb. 4, Vol. XXXVII, 17-02-2009) :
Col.93-94 :

Demands for Grants on Account !
(General)— 2009-10 |
i
Interim Budget {General) 2009-10 ;
Demands for Grants on Account- |
(General)-2009-10 and
Demands for Supplementary Grants-
(General)-2008-09
(Deb. 8, Vol. XXXVII, 24-02-2009) i
Col. 332-426

Demands for Supplementary Grants ;
(General) 2008-09 i

Demands for Supplementary Grants- |
(General), 2008-09
(Deb. 5, Vol. XXXVII, 18-02-2009) |
Col. 338

Interim Budget—(General) 2009-10

Demands for Grants on Account-
(General)- 2009-10 and

1
i
1
!

1
|
|
!
i
|
l
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Demands for Supplementary Granis-
(General)-2008-09
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 332426

| Demands for Supplementary Grants

(Jharkhand)-—2008-09

Demands for Supplementary Grants
(Jharkhand)—2008-09
(Deb. 4. Vol. XXXVII, 17-02-2009)
Col.357-58

Directorate of Advertising and Visual
Publicity
Media Units Empanelled with DAVP

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 182-83

! Disabled

District Disability Rehabilitation Centres
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 129-30

Empowerment of the Physically
Challenged Persons
(Deb. 10, Vol. XXX VI1, 26-02-2009)
Col. 33-36

! President’s Address

(Deb. 1, Vol. XXXV, 12-02-2009)
Col.7

Rehabilitation of Physically Challenged
Children ,
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 85-86

; Special Subsistence Allowance for

Mentally Retarded Children
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 158-59

i Discussion Under Rule 193
i Situation arising out of alleged

mismanagement of affairs of Satyam
Computer Services Limited (DUR 193)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 505-73
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Disease
Asthma Risk in Babies

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 354

Early Detection of Cancer
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 300-01

Eradication of Leprosy
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 60-67

Grants-in-Aid under National Cancer
Control Programme
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 254

Menace of Chronic Diseases
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 180-81

Rise in Chronic Diseases
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.21-30

Sickle Cell Anemia Disease
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col.278-79 !

Spread of Communicable Diseases |
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 104-14

i
%
Thyroid Disease |
|
i

(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col.279-80

Distance Education

Standard of Distance Education l
(Deb. 4, Vol. XXXVII, 17-02-2009) {
Col.265 i

Doordarshan i

DD and AIR Broadcasting Coverage ‘
(Deb. 5, Vol. XXXVII, 18-02-2009) |
Col.255-56

Funds Allocated to AIR/DD under N. B. |
Special Package
(Deb. S, Vol. XXXVI1I, 18-02-2009)
Col. 144 i

19
Drinking Water

Drinking Water and Sanitation Facilities
in Schools
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 117-25

Increase in Rates of Water Supply by DDA
{Deb. 2, Vol. XXXVII, 13-02-2009)
Col.276

Driving Licence

Need to withdraw the Gazette Notification
stipulating compulsory educational
qualification for seeking driving licence
(MUR377)

(Deb. 4, Vol. XXXVH, 17-02-2009)
Col. 365

Dropout Rate

Drop out Rate
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 14345

Drugs and Medicines

Code of Conduct for Marketing of Drugs
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 187-88

Development of Affordable Medicines
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.274

Drugs and Cosmetics (Amendment) Act,
2008
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 367

Excess MRP on Prednisolone Acetate Eye
Drops
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 142

Fake Medicines
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.99

Free Drugs for HIV/AIDS Patients
(Deb. 5, Vol. XXXVIl, 18-02-2009)
Col. 73-76
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Funds for Supply of Ayurvedic Medicines
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 135

Good Manufacturing Practices for Drugs

(Deb. 9, Vol. XXXVII, 25-02-2009) :

Col. 34344

Heavy Metal Contents in Ayurvedic
Products
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col.326-28

Inclusion of Life Saving Drugs as Essential
Medicines
(Deb. 5, Vol. XXXVII, 18-02-2009) '
Col.297-98

Increase in Price of Medicines
(Deb. 6, Vol. XXXVII, 19-02-2009) :
Col.233-34
(Deb. 10, Vol. XXXVII, 26-02-2009) !
Col. 132-34

Jan Aushadhi Generic Drug Outlets
(Deb. 10, Vol. XXXVII, 26-02- 2009)
Col. 111-12

Making Available
Medicines
(Deb. 6, Vol. XXXVII, 19-02- ‘?009)
Col. 3840

Opening of Jan Aushadhi Generic Drugs '

Qutlets

(Deb. 6, Vol. XXXVII, 19-02- 7009)
Col. 82

Opening of Retail Drug Outlets

(Deb. 6, Vol. XXXVII, 19-02-2009)

Col. 174-75

Patent of Drugs

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 19091

Patenting of Indian Molecules by MNC’S
(Deb. 8, Vol. XXXVI1, 24-02-2009)
Col.285-86

President’s Address

(Deb. 1, Vol. XXXVII, 12-02-2009)
Col. 5

LOK SABHA

! Procurement of Medicines under NRHM
i (Deb. 9, Vol. XXXVH, 25-02-2009)
, Col.218

i Production of Antigens
i (Deb. 9. Vol. XXXVII, 25-02-2009)
| Col. 180

i Rationalization of Rates and Duty
{  Structure

' (Deb. 5, Vol. XXXVII, 18-02-2009)
I Col.109-10

!
¢ Research and Development in Drugs
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 196-98

Review of Price Control Mechanism
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.243-44

Dumping

i Dumping of Stainless Steel Products
(Deb. 8. Vol. XXXV1I, 24-02-2009)
Col. 107-09

| Earth Science

Eanhquake Monitoring Laboratories
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 192

Tsunami and Earthquake Early Warning
System
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 249-50

Economic Development

Revision of Growth Rates
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.69-70

! Economic Recession

i
|
1
!
1

Non-branded I

Bailout/Stimulus Packages

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 77-78

| Impact of Economic Recession
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.225-27
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Impact of Economic Slowdown on Indian
Diamond and Jewellery Industries
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 192-96

Impact of Economic Slowdown on
Production
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 116-20

Impact of Global Economic Crisis
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 134-35

Impact of Global Economic Slow Down
on Heavy Industries and Public
Enterprises
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 13-14

Impact of Global Financial Crisis
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 111-12

Impact of Global Recession
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 117-21

Insulating Indian Investors
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 239

Need to initiate a new set of economic
measures to tackle the global economic
recession affecting Indian economy
(MUR377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 307-08

Edible Oil

Import of Edible Oil
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 56-57

Presence of Dangerous Fats Content in
Edible Oil
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.274-75

Education

Allocation for Education
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.279-80
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Assistance from World Bank under TEQI
Programme
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 113-16

Capitation Fee/Donation
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 220-21

Centres for Entrance Examination
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.250-51

Confiscation of fees
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 309-12

District Primary Education Programme
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 14041

Drop out Rate
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 14345

Education Development Index
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.71-72

Education in Madrasas
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 3941

Enrolment Rate in Rural Areas
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 181-89

Financial Assistance for Minority
Education '
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 72-73

Foreign Aid for Sarva Shiksha Abhiyan
‘(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.204-06

Interim General Budget—2009-10—
Presented
(Deb. 3, Vol. XXXVII, 16-02-2009)
" Col. 89 ’

Master’s and Doctoral Courses
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 191
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Physical Education in Schools
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.228-29

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col. 6-7

Private Investment in Education
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 138

Public-Private Participation in Higher
Education
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.318

Public-Private Partnership in Education
Sector
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.237

Quality of Education Imparted by IGNOU
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.208-10

Quality of Education in NIOS

(Deb. 4, Vol. XXXVII, 17-02-2009) |

Col 116

Quality of Higher Education
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 10-18

Quality of Primary Education in Rural
Areas
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 136

Raising Enrolment Rate at Secondary
School Level
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 2-31

Rajiv Gandhi National Fellowship
Programme
(Deb. 10, Vol. XXX VII, 26-02-2009)
Col. 154

Revised BDS Course
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 181-82

LOK SABHA

Schemes for Tribal Education
(Deb. 7, Vol. XXXV11, 20-02-2009)
Col. 87-96

Setting up of Higher Technical Institutes
in Border States
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 189

i Setting up of Technical Education

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 83-90

Sexual Harassment in Educational
Institutions
(Deb. 8, Vol. XXXVIi, 24-02-2009)
Col. 116

Status of Higher Education Councils
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 304-05

Educational Institutes

New Educational Complexes for Tribal
Girls
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.317-20

Proposal of NCW on Harassment of
Women
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 63-64

Election

Election Campaign on FM Radio
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 119-20

Emigration

Amendment in the Emigration Act, 1983
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 263

Employees Provident Fund

Merger of Pension Fund with Provident
Fund
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 34546
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Employment

Creation of Employment By KVIC
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 303-04

Decline in Campus Selection
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.301-02

Employment to Trainees
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.328-30

Engine Plant

Setting up of New Engine Plant in
Maharashtra
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 163-64

England

British Foreign Secretary's Visit to India
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 261

Environment

Delay in Environmental Clearance
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 26869

Environmental Clearance to RPL
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 358

Environmental Clearance to Sea Link
Project
(Deb. 5, Vol. XXXVI1, 18-02-2009)
Col. 265

Green House Gas Emission from Crops
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 358-59

Violation of Environmental Clearance

Norms
(Deb. 5, Vol. XXXVIil, 18-02-2009)

Col. 78-79

Export

Closure of Export Oriented Fishing Project
(Deb. 8, Vol. XXXVH, 24-02-2009)
Col. 192-93
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| Easing Credit Norms for Exporters
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 305-06

Export of Fruits
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 54-55

Export of Indigenously Manufactured
Goods
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 76-77

Export of Khadi and Village Industries
Products
(Deb. 8, Vol. XXXVII, 24-02-2009)
-Col. 70-71

Export of Marine Products
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 177-81

Export of Wheat by STC
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.273-74

Export Promoting Units
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 123-24

Extradition Treaty

Extradition Treaty between India and
Nepal
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.264-65

Farmers

Subsidy to Farmers
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 18990

Felicitation by the Speaker

Congratulating Film Personalities-
Sarvashri A.R. Rahman, Gulzar and
Resul Pookuty on winning Oscar
Awards :
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 1-2

Fertilizers
Fertilizers Units

(Deb. 10, Vol. XXX VI, 26-02-2009)
Col. 13842
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Functioning of FACT
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 152-53

New Investment Policy for Fertilizer
Sector
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.284-86

Production of Fertilizers
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 73-75

Reduction in Prices of Fertilizers
{Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 14849

Revival of Closed/Sick Units of HFCL and

FCIL
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.278-79

Setting up of Fertilizer Units
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.20-25

Subsidy to Fertilizer Manufacturing
Companies
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 198-200

Supply of Gas to Fertilizer Plants
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 127-28

Films

Congratulating Film Personalities—
Sarvashri A.R. Rahman, Gulzar and
Resul Pookuty on winning Oscar
Awards

(Deb. 8, Vol. XXXVIl, 24-02-2009)
Col. 1-2

Production of Documentary Films
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.290-92

Financial Assistance

Financial Assistance to INTACH
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 79-80

|

LOK SABHA

Financial Package to Small Scale Pharma
Units
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 78

Financial Reforms

Interim General Budget—2009-10—
Presented
(Deb. 3, Vol. XXXVII, 16-02-2009)
Col. 12

Fire Accidents

Fire-fighting System at Railways Stations
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 14748

Fishermen

Indian Fishermen Released by Pakistan
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 188

Fishery

Closure of Export Oriented Fishing Project
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 192-93

Food Control Authority

Setting up of Food Control Authority
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.253

Food Processing Industries
Economic Package to Food Processing
Industries

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 196-98

Export of Processed Food
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 109-10

Financial Assistance to Food Processing
Industries
(Deb. 6, Vol. XXXVII1, 19-02-2009)
Col. 118-20

Foreign Investment in Food Processing
Industries
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.5-10
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Need to set up Chilli-bushed Food
Processing Units in Guntur and to
undertake welfare measures for the
Chilli growers in Andhra Pradesh
(MUR377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 34041

Processing of Agro Products
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 131-32

Promotion of FPI in Himachal Pradesh
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 182-83

Schemes for Food Processing
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 118-26

Wastage of Food by Food Processing
Industries
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 170-73

Foreign Dignitaries

Visit of Czech Delegation to North-East
Region
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.228-29

Visit of Kazakh President to India
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 264-65

Foreign Direct Investment

Decline in Foreign Investment
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 149-50

FDI in Book Publishing
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.200-01

FDI in Civil Aviation Sector
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 4

FDI in Insurance Sector
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.288-89
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Foreign Investment in Food Processing
Industries
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 5-10

Impact of FDI on Rural Economy
(Deb. 8, Yol. XXXVII, 24-02-2009)
Col. 3741

Revision in FDI Regulz;tions
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 120-24

Foreign Exchange

FEMA byRIL
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 335

Foreign Exchange Reserve
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 151
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.293

Foreign National

Foreigners in Voter List
(Deb. 2, Vol. XXXVI1, 13-02-2009)
Col.237-38

Foreign Trade

Dumping of Goods in Indian Market
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 65-66

Export Target
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 18-27

Impact of Economic Slow Down on Trade
Pact
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 308-09

Need to extend the benefit of Duty
Entitlement Pass Book Scheme (DEPB)
to Coir Industry (MUR 377)
(Deb. S, Vol. XXXVII, 18-02-2009)
Col. 34243



26

Foreign Visits
Foreign Secretary’s visit to Sri Lanka

(Deb. §, Vol. XXXVI1, 18-02-2009)
Col. 137-38

Forests
Denudation of Forests

(Deb. 9, Vol. XXXVIi, 25-02-2009) :

Col. 52-58
Forest-based Projects

(Deb. 9, Vol. XXXVII, 25-02-2009) :

Col.323-25
Implementation of Forest Rights Act

(Deb. 7, Vol. XXXVII, 20-02-2009) |

Col. 110-11

Utilization of Waste Forest Land
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 80-82

Fraud

Cases of Internet Fraud
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.240-58

Freedom Fighters

Freedom Fighters’ Pension
(Deb. 4, Vol. XXXVII, l7~07-"009)
Col.267-69

Swatantra Sainik Samman Pension
Scheme
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 132-33

Fruits and Vegetables

Establishment of Cashew Board

(Deb. 8, Vol. XXXVII, 24-02-2009) |

Col. 199-200

Export of Fruits
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 54-55

G-8 Countries

Response of G-8 Countries to Major
Challenges
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 179

LOK SABHA

| Gas Authority of India Ltd.

l
! New Projects of Ges Pipeline to GAIL

l (Deb. 6, Vol. XXXVII, 19-02-2009)
! Col.159-61

i

i Gas Pipeline

{ Indo-Iran Gas Pipeline Project

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 24546

]

1

! New Projects of Gas Pipeline to GAIL

i (Deb. 6, Vol. XXXVII, 19-02-2009)
i Col.159-61

| Tri-nation Gas Pipeline Project

| (Deb. 9, Vol. XXXVII, 25-02-2009)
i Col. 227-28

General Motors

Setting up of New Engine Plant in
Maharashtra
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 163-64

Genetically Modified Crops

i Need to ban field trial of GM rice in the
Country (MUR377)

! (Deb. 5, Vol. XXXVII, 18-02-2009)

i Col.34647

Need to impose ban on the production of
Bt. Brinjal, a GM food crop, in the
country keeping in view its adverse
impacts on human health (MUR377)

! (Deb. 4, Vol. XXXVII, 17-02-2009)

! Col.376

Genetically Modified Food Products

! Genetically Modified Food Products
i (Deb. 8, Vol. XXXVII, 24-02-2009)
Col.211

Geo-textiles

Geo-textiles for Road Surfacing
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.298-99

Geological Survey of India
Survey by GSI

(Deb. 8, Vol. XXXV11, 24-02-2009)
Col. 133-37

2438LS—38



SUBJECT INDEX

Gifts
Guidelines for Gifts Received by VVIPs

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 125-28

Global Warming

Global Warming
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.225-26
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 158

Government Service

Sponsoring of Officials of North-East
States for Training .
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.333-34

Government Training

Training of Personnel in Management
Institute
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 249

Gramin Dak Sewak
Regarding need for early implementation

of the Gramin Dak Sewak Committee !
! Col.341-42

(Deb. 10, Vol. XXXVII, 26-02-2009) !

Report (Sub.)

Col.210-12

Gujarat

Ahmedabad Railway Station
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.95-96

Cleaning of Sabarmati River
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 113

Construction of Passport Office at Surat
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 19697

Financial Assistance to Gujarat
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 169-94

National Heritage Route
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 13940
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! Need to approve the proposals submitted
by Government of Gujarat for
construction of Ghaduli-Hajpur,
Khavda-Santalpur and Khavda-
Dholavira roads in Gujarat (MUR 377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 318

Need to expedite the construction of
service roads, over bridges and other
specified works on NH-8 between
Porbandar and Rajkot in Gujarat
(MUR377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 342

Need to formulate a scheme for providing
irrigation facilities in Sabarkantha
district of Gujarat (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 368-69

Need to give a special economic package
for the revival of diamond industry in
Gujarat facing recession due to global
melt-down (MUR 377)

(Deb. 5, Vol. XXXVII, 18-02-2009)

Need to provide a halt to Mahua-Surat
Rail service at Mota Liliya, Amreli,
Gujarat (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 365-66

Need to provide a stoppage to ‘Ashram
Mail’ at Unjha in Gujarat (MUR 377)
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 339

Need to provide an economic package for
development of civic facilities in
Banaskantha Parliamentary
Constituency, Gujarat
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 368

Need to restart local rail service between
Banaskantha and Palanpur; extend
Gujarat Mail upto Palanpur and




introduce additional DEMU service on
Mount Abu-Ahmedabad-Palanpur
route (MUR 377)

(Deb. 8, Vol. XXXVIl, 24-02-2009) |

Col. 314

Need to review the method of exploration
of gas and petroleum by ONGC in
Mehsana Parliamentary Constituency
in Gujarat causing contamination and

depletion of water table in the region |

(MUR377)

(Deb. 8, Vol. XXXVII, 24-02-2009) ;

Col. 313

Need to start a F.M. Radio Station in Amreli,
Gujarat (MUR 377)

(Deb. 9, Vol. XXXVII, 25-02-2009) ;

Col.437

Need to start operation of Akashwani
Kendra at Himatnagar, Sabarkantha
district, Gujarat (MUR 377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 341

New Nursing Colleges in Gujarat

(Deb. 9, Vol. XXXVII, 25-02-2009) :

Col. 138-39

Physiotherapy Institute and Dental
Colleges in Gujarat

(Deb. 5, Vol. XXXVII, 18-02-2009)
|

Col. 197-98

Proposal under Area Development

Programme i
(Deb. 2, Vol. XXXVII, 13-02-2009) .

Col.245-58

Protected Monuments in Gujarat
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.53-74

Rationalization of Rates and Duty
Structure
(Deb. 5, Vol. XXXVIi, 18-02-2009)
Col. 109-10

Road Over Bridge at Boriayavi
(Deb. 6, Vol. XXXV1I, 19-02-2009)
Col. 125-26

LOK SABHA

| Setting up of CNG/LPG Stations in Gujarat
[ (Deb. 6, Vol. XXXVIL, 19-02-2009)
! Col.184-85

Setting up of IIBM
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col.273-74

Setting up of Institute of Drilling
Technology in Gujarat
(Deb. 10, Vol. XXX V11, 26-02-2009)
Col.98

Setting up of Technical Education
| (Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 83-90

i Statement correcting reply to Unstarred
Question No. 1963 dated 11-12-2008
regarding: New Railway Lines in Gujarat
alongwith giving reasons for delay in
correcting the reply (St.)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 300-04

| Haj

 Increase in Haj Quota for 2008-09

(Deb. 5, Vol. XXXVII, 18-02-2009)
. Col.225

, Issue of Passports to Haj Pilgrims

(Deb. 9, Vol. XXXV, 25-02-2009)
Col. 282

 Reservation of Plots for Handloom and
Powerloom Weavers in SEZs

[ (Deb. 8, Vol. XXXVII, 24-02-2009)
. Col.270

Haryana
Illegal Functioning of Ultra Sound Centres

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 141

Healthcare

Clinical Trial
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 79-80
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Compulsory Rural Posting of Doctors
(Deb. 9, Vol. XXXVI1, 25-02-2009)
Col. 1-14

i

Death of Infants due to Vaccination f
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col.361-62 !

i

Early Detection of Cancer
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 300-01 ,

Emergency Treatment of Patients '
(Deb. 9. Vol. XXXVII, 25-02-2009) !

Col.263-64 i

Eradication of Leprosy n
(Deb. 9, Vol. XXXVIL. 25-02-2009) !
Col. 60-67 |

Financial Assistance to Health Projects
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 88-89 :

Free Drugs for HIV/AIDS Patients
(Deb. 5. Vol. XXXVII, I8—02-2009) !
Col. 73-76

Guidelines on Good Clinical Laboratory
Practices '
(Deb. 5, Vol. XXXVII, 18-02-2009) :
Col.272-73

Health of Coastal People
(Deb. 9, Vol. XXXVIL, 25-02-2009)
Col. 118-19

Health Regulatory Body
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col. 33940

Healthcare Infrastructure
(Deb. 9, Vol. XXXVII, 25-02-2009) ‘
Col. 34647

Healthcare Insurance i
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col. 67 i

High Incidence of Maternal Mortality and

Neo-natal Death
(Deb. S, Vol. XXXVII, 18-02-2009)5

Col. 53-56 l
|

i Janani Suraksha Yojana

{Deb. 5, Vol. XXXVIl, 18-02-2009)
Col.97-103

Japanese Encephalitis Vaccination

Programme
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 337

Life Expectancy

(Deb. S, Vol. XXXVIl, 18-02-2009)
Col. 151-52

Low-cost Avurvedic Treatment Centre
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 187

Malnourished Children
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 103-06

Matemity Benefit Scheme
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 355-56

Mobile Dispensaries
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.344-45

National Mental Health Policy
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 83-84

Need to bring a Bill in Parliament giving
legal status to Electro-Homeopathy
(MUR377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.319

Policy on Bio-medical Research
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 239

Poor Medical Facility to Coal Mine
Workers
(Deb. 5, Vol. XXXVIil, 18-02-2009)
Col. 77

Presence of Dangerous Fats Content in
Edible Oil
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.274-75
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President’s Address
(Deb. 1, Vol. XXXVIL, 12-02-2009)
Col. 5

Quality Certification to Eatables
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 36667

Rajiv Arogyashree Health Programme
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.211 i

Rashtriya Arogya Nidhi '
(Deb. 9, Vol. XXXVII, 25-02-2009) ;
Col. 119

Rise in Caesarian Cases :
.

(Deb. 5, Vol. XXXVII, 18-02-2009) :
Col. 29596

Rise in Chronic Diseases :
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.21-30 :

Rural Emergency Health Transportation !
System ?
(Deb. 9, Vol. XXXVII., 25-02-2009) ;

Col.4749 i

Spread of Communicable Diseases ’

(Deb. 9, Vol. XXXVII, 25-02-2009) ' '
Col. 104-14 ‘

Helicopters

|
i
Induction of Dhruv Helicopters
(Deb. 8, Vol. XXXVII, 24-02-2009) |
Col.214 {

Heritage Sites

Single Entry Ticket System for Six World
Heritage Sites
(Deb. 6, Vol. XXXVH, 19-02-2009)
Col. 45

Hijacking
Penalty for Hijack Hoax

(Deb. 10, Vol. XXXVI1, 26-02-2009) ; .
Col. 14344 |

LOK SABHA

Himachal Pradesh

Expansion of Railway Network in
Himachal Pradesh
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 87-88

Laying of Chandigarh-Baddi-Barotiwala
Railway Line
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 117-18 :

! Promotion of FPI in Himachal Pradesh

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 182-83

Rebate to Industries in Himachal Pradesh

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 132-33

: Hindustan Machine Tools
. Revival Package for HMT Limited

(Deb. 10, Vol. XXXV1I, 26-02-2009)
Col.61-62

Hindustan Petroleum Corporation Ltd.

Mega Pipeline Project by HPCL
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 71-72

i HIV/AIDS

Efforts to Curb HIV/AIDS
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.219-20

! Free Drugs for HIV/AIDS Patients

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 73-76

| Hospitals

AIIMS Type Institutes in Uttar Pradesh
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.257-58

Illegal Functioning of Ultra Sound Centres
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 141

t Norms to Regulate/Control the Private

Nursing Homes
(Deb. 9, Vol. XXXV, 25-02-2009)
Col. 14748
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State-of-the-Art National Cancer Institute |
(Deb. 9, Vol. XXXVI1I, 25-02-2009) ;
Col. 335 i

Upgradation of Hospitals
(Deb. 5, Vol. XXXVII, 18- 02-2009)
Col.289-92

Hostels

Hostels for SCs in Andhra Pradesh |
(Deb. 6, Vol. XXXVII, 19-02-2009) -
Col. 275 : 1

Hotels

Modermnisation of ITDC Hotels
(Deb. 6, Vol. XXXVII, 19-02-2009) |
Col.9-12

Housing

Construction of Flats by DDA
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 324-26

DDA Housing Scheme, 2008
(Deb. 2, Vol. XXXVII, 13-02-2009)\
Col. 119-21 i

Fudging of Accounts by Housmgl
Companies
(Deb. 9, Vol. XXXVII, 25-02-2009) ! ‘
Col.240-41 i

Home Loans ;
(Deb. 5, Vol. XXXVII, 18-02- 7009);
Col.263-64

Housing Project by NBCC
(Deb. 2, Vol. XXXVII, 13-02- 2009)‘
Col. 328

Indira Awaas Yojana
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 145-50

Integrated Housing and Slum

Development Programme
(Deb. 2, Vol. XXXVII, 13-02-2009)

Col.205-24

Interest Subsidy on Housing Loan
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.243-44 ]
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Need to expedite the conduct of draw of
lots for housing units built by D.D.A.
and various co-operative housing
societies in Dethi (MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 305
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 443

Need to release funds for the construction
of the dwelling units for the beedi
workers in Banka Parliamentary
Constituency, Bihar (MUR377)

(Deb. S, Vol. XXXVII, 18-02-2009)
Col. 34344

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col.4-5

Shortage of Houses
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.6-16

Immigration
Illegal Immigration of Bangladeshis

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 4243

Import

Import of Edible Oil
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 56-57

Import of Pulses
(Deb. 8, Vol. XXXVII,
Col. 53

Indian Economy
Balanced Growth Rate

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.67-69

Indian Institute of Bank Management
Setting up of IBM
{Beb. 9, Vol. XXX V1l 25-02-2009)
Col.273-74 '

24-02-2009)



32

Indian Institute of Science

Research by IIT and IS Students ,
(Deb. 8. Vol. XXXVII, 24-02-2009) |
Col. 176-77 {

Indian Institute of Technology !
Inducting Teachers in I Ts 5
(Deb. 8, Vol. XXXVII, 24-02-2009) !

Col. 201 |

Research by IIT and IS Students !
(Deb. 8. Vol. XXXVII, 24-02-2009) |
Col. 176-77

!

|

Reservation for OBCs in lIT’s ;
(Deb. 8, Vol. XXXVII, 24-02-2009) |
Col. 67-68 '

Indian National Trust for Art and Culture
Heritage !

Financial Assistance to INTACH l
(Deb. 10, Vol. XXXVII, 26-02-2009) ;
Col. 79-80

Indian Olympic Association
Accountability of IOA

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 132

Indian Penal Code

Amendment in IPC
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.92-93
(Deb. 8, Vol. XXXVII, 24-02- 2009)
Col. 131-32 i

Indian Rare Earths Limited

Expansion Plan of IREL
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.277-78

Indian Renewable Energy Development
Agency

IREDA
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.329-31

Indian Space Research Organisation

Launch of Recoverable Satellite by ISRO
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 273-74

LOK SABHA

Indians

| Compensation for Kuwait War Victims

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 225

Incidents of Attacks on Indians Working
in Afghanistan
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 203

Killings of Innocent Tamils in Sri Lanka
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.226-27

Statement correcting reply to Unstarred
Question No. 1742 dated 10.12.2008—
Regarding : Indians Languishing in
Pakistani Jails (St.)

(Deb. 5, Vol. XXXVI1, 18-02-2009)
Col. 337

Indira Awaas Yojana

Indira Awaas Yojana
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 145-50

Indira Gandhi National Open University

Quality of Education imparted by IGNOU
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.208-10

Individual Retirement Account

| Individual Retirement Account
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.236-37

Indonesia

Acquisition of Mines in Indonesia
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.337-38

Welcome to Parliamentary Delegation from
Indonesia

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 1

Industrial Development Bank of India

Employees of IDBI
(Deb. 9, Vol. XXXV1I, 25-02-2009)
Col. 177-78
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Situation arising out of the action by the
management of IDBI against their
employees by changing service
conditions and suspending and
transferring employees, thereby
violating the RBI Act and Steps taken
by the Government in this regard (CA)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.412-37

Industrial Finance Corporation of India

IFCI
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 14041

Industrial Sickness

Revival of Closed/Sick (;mts of HFCL and
FCIL
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.278-79 .

Revival of VISL
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 16163

‘Industry

Impact of Global Economic Slow Down
on Heavy Industries and Public
Enterprises
(Deb. 6, Vol. XXXVII, 19-02-2009) :
Col. 13-14

Industrial Corridor
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.93-94

Industrial Growth
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.47-50

Industrial Licence Applications from
States
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.322-30

Industrial Parks
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 147-71 1

Pollution by Processing Industries |

(Deb. 9, Vol. XXXVII, 25:02-2009) |
Col.280-81 |
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President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col. 8

Upgradation of Industrial Infrastructure
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.71-78

Infant Mortality

Death of Babies in Government Hospitals
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.296-97

High Incidence of Maternal Mortality and
Neo-natal Death
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 53-56

Infiltration

Cases of Lighting Raids at Borders
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 149-50

Cross Border Infiltration
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.31-34

Inflation

Calculation of Price Indices
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 96-99

Effect of Inflation on Economy
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 187-88

Infrastructure

Delay in Completion of Central Projects
(Deb. 9, Vol. XXXVI1I, 25-02-2009)
Col.329-34

Instrumentation Ltd.

Revival of Instrumentation Ltd.
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 170

Insurance

i CLIA Scheme

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 25962
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FDI in Insurance Sector
(Deb. 9, Vol. XXXVII,
Col. 288-89

Group Personal Accident Insurance !
Scheme

(Deb. 9, Vol. XXXVII, 25-02-2009) | |

Col.217-18 ﬁ

I

Healthcare Insurance
(Deb. 9, Vol. XXXVIL, 25-02'2009)
Col. 67

Impact of American International Group
(Deb. 9, Vol. XXXVII, 25-02-2009) i
Col.237-38

Insurance Cover for MSMEs Workers -
(Deb. 8, Vol. XXXVII, 24-02-2009) '
Col. 13840

Insurance Rates by IRDA !
(Deb. 9, Vol. XXXVII, 25-02-2009) !
Col. 14548 i

Investment by Insurance Companies
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 300 i

Settlement of Claims by Insurance !
Companies
(Deb. 9, Vol. XXXV, 25-02-2009)
Col. 308-09

Integrated Energy Policy

President’s Address :
(Deb. 1. Vol. XXXVII, 12-02-2009)
Col.10-11

Integrated Wasteland Development
Programme

25-02-2009) |

Proposal under Area Development

Programme i
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 245-58

Interim Budget (General)—2009-10
Interim Budget (General)—2009-10

Demands for Grants on Account
(General)—2009-10 and Demands for

LOK SABHA

Supplementary Grants (General)—
2008-09

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 332426

{ Interim Budget (Railways)—2009-10

Interim Budget (Railways) —2009-10,
Demands for Grants on Accounts
(Railways) —2009-10, Demands for
Supplementary Grants (Railways)-—
2008-09 and Demands for Excess Grants
(Railways)—2006-07
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col.467-648

‘; Interim Railway Budget—2009-10

(Deb. 2, Vol. XXXVIi, 13-02-2009)
Col.355-79

. Interim Railway Budget—2009-10;

Demands for Grants on Account
(Railways)—2009-10; Demands for
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways)—2006-07

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 31342

: Internet

Display of Vital Installations on the
Internet
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 125

Internet Facilities in the Running Trains
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 110-11

Investment

Capital Investments
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 116-17

IFCI

(Deb. 5, Vol. XXXVI1, 18-02-2009)
Col. 14041

Individual Retirement Account
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.236-37
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Insulating Indian Investors

(Deb. 5, Vol. XXXVII, 18-02-2009) :

Col. 239

Investments in India
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.99-107

New Investment Policy for Fertilizer !

Sector
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.284-86

lran

Indo-Iran Gas Pipeline Project
(Deb. 6, Vol. XXXV, 19-02-2009) !
Col.245-46

Iron Ore

Export of Iron Ore from NMDC Mines
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 147

Revival of VISL
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 161-63

Irrigation

Chambal Project
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.281-82

Need to declare the Sardar Sarovar Project
as a National Project (MUR 377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 317

Need to formulate a scheme for providing
irrigation facilities in Sabarkantha
district of Gujarat (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)

Col. 368-69

Need to provide adequate Budgetary
allocation for the proposed Subama
Rekha Barrage Project in West Bengal
(MUR377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 34546

i Need to provide funds for Indira Sagar

Gosikhurd Irrigation Project in
Mabharashtra (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.370-71

Renovation of AVM Canal
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 366

Israel

Israeli Aggression in Gaza
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.235-36

; Jammu and Kashmir

 Need to confer the status of Deemed
University to Central Institute of
buddhist Studies in Leh district of
Ladakh region in Jammu and Kashmir
(MUR377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 323

' Need to give basic rights to West

Pakistani/POK refugees and people of
Chhamb Jorian residing in Jammu and
Kashmir (MUR 377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 315

Need to provide alternate road-
connectivity by BRO/GREF in Doda,
Ramban and Kishtwar districts in
Jammu and Kashmir facing
submergence of roads due to Baglihar
Project (MUR 377)

(Deb. 5, Vol. XXXVII, 18- 02‘2009)
Col. 340

Need to provide an alternate satellite media
for restoring telecommunication
service in Ladakh region of Jammu and
Kashmir (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 377

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
CdlL 17
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Statement of British Foreign Secretary on |
Kashmir |
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.237-38

Jan Shikshan Sansthan

New Jan Shikshan Sansthans :
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.282-84

Jawaharlal Nehru National Urban |
Renewal Mission

Additional Financial Assistance under
JNNURM i
(Deb. 2, Vol. XXXVil, 13-02-2009) !
Col.238-39 !

Execution of INNRUM Projects
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col.99-100

President’s Address :
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col. 10

Proposal under INNURM
(Deb. 7. Vol. XXXVII, 20-02-2009)
Col. 79-80

Jems and Jewellery |

Impact of Economic Slowdown on Indian
Diamond and Jewellery Industries
(Deb. 4, Vol. XXXVI1, 17-02-2009) !
Col. 192-96 ;

Need to give a special economic package
for the revival of diamond industry in
Gujarat facing recession due to global
Melt-down (MUR 377)

(Deb. 5, Vol. XXXVI1, 18-02-2009)
Col. 34142

Jharkhand

Chiria Iron Ore Mines
(Deb. 10, Vol. XXXVII, 26-02-2009) :
Col.83 !

Demands for Supplementary Grants !
(Jharkhand)—2008-09 i
(Deb. 4, Vol. XXXVII, 17-02-2009) f
Col.357-58 l

i
i
|
|
i
{
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Jharkhand Interim Budget 2009-10—
Presented
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 357

Need to cancel the allocation of coal mines
to private sector in Palamu district of
Jharkhand (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 367

: Need to check naxalism in Jharkhand and

provide adequate financial package for
economic development of the naxal-hit
regions (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 374

! Need to expand and upgrade the Silsuan

airport in Keonjhar district, Orissa and
Tonto airport in West Singhbhum
district of Jharkhand (MUR 377)
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col.439

' New Jan Shikshan Sansthans

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.282-84

Rehabilitation of Displaced Persons in
DRDA
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.265-66

| Statutory Resolution Re: Approval of

Proclamation by the President in
relation to the State of Jharkhand;
Jharkhand Interim Budget—2009-2010;
Demands for Grants on Account
(Jharkhand) 2009-2010 and Demands
for Supplementary Grants
(Jharkhand)—2008-2009

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 34767

Jharkhand Interim Budget, 2009-2010

Statutory Resolution Re: Approval of
Proclamation by the President in
relation to the state of fharkhand;
Jharkhand Interim Budget—2009-2010;
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Demands for Grants on Account |
(Jharkhand) 2009-2010 and Demands
for Supplementary
(Jharkhand)—2008-2009
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 347-67

Judiciary

Appointment of Judges
(Deb. 7, Vol. XXXVII, 20-02-2009) |
Col.112-14

Corruption in Judiciary
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col.77-78

Karnataka

Adopted a Monument Scheme
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 85-86

Construction of Level Crossing
(Deb. 10, Vol. XXX V11, 26-02-2009)
Col. 15960

Development of Tourism in Karnataka i
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 120-24

Gauge Conversion in Karnataka
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 188-89

Maintenance of NH Passing through
Shirdi Ghat in Karnataka
(Deb. 5, Vol. XXXVII, 18-02-2009) |
Col. 194

Opening of New CNG Stations in the
Country
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.236-40

Revival of VISL
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 161-63

Upgradation of Hospitals
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 289-92

Grants |

|
q
|
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Kazakhstan

l Indo-Kazakhstan Co-operation in Power

Sector
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 327

Stake of ONGC in Kazakh Oilfield
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 180-81

Visit of Kazakh President to India
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 264-65

Kendriya Vidyalayas

Financial Irregularities in KVS
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 110

Infrastructure for KVs
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 198-202

Need to open a Kendriya Vidyalaya at
Virudhnager in Tamil Nadu (MUR 377)
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.376-77

Need to open Kendriya Vidyalayas in
Hamirpur and Mahoba districts of
Hamirpur Parliamentary Constituency
in Uttar Pradesh (MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 308

Kerala

Electrification Work at Mangalore Section
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 233

Level Crossings
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 169

Need to expedite the construction of third
and fourth phases of Kollam by-pass
onNH-47 in Kerala (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 370-71
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Need to give approval to the Kochi Metro |
Rail Project in Kerala (MUR377)
{Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 307

Need to set up a Coast Guard Station at
Alappuzha in Kerala (MUR 377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.318-19

Need to withdraw the decision to convert
the status of Kayamkulam Power
Station and maintain its earlier status
as a power station dedicated to Kerala
(MUR377)

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.441-42

New Trains from Dehradun to Kochuveli
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 169-70

Oil Exploration in Cochin High
(Deb. 6, Vol. XXXVII, 19-02-2009) |
Col. 88 ‘

Pneromone Artificial Hormone Technique \
{Deb. 9, Vol. XXXVII, 25-02-2009) :
Col. 182-83

1

!
Reduction in Interest Rate on Loans ;
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col.273 I

i

Research Institute !
(Deb. 8, Vol. XXXVII, 24-02-2009) ;
Col.282 !

Road Over Bridges in Kerala ]
(Deb. 10, Vol. XXXVII, 26-02-2009) |
Col.97-98 |

RoB along NH-47 by-pass at Alappuzha §
(Deb. 6, Vol. XXXVII1, 19-02-2009)
Col. 24445

Signal System in Petah
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 98

Voluntary Relocation of Human
Settlements
(Deb. 9, Vol. XXXV, 25-02-2009)
Col. 151 !
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Kerosene

: Kerosene Marker System

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.37-38

KG Basin

Exploitation of Gas from KG Basin
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 86-87

Khadi and Village Industries
Commission

Closure of Khadi Sale Centres
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 169-71

Creation of Employment By KVIC
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 303—04

Export of Khadi and Village Industries
Products
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 70-71

Promotion of KVIC Products
(Deb. 4, Vol. XXXV, 17-02-2009)
Col.57-64

Kishori Shakti Yojana

Kishori Shakti Yojana
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 125-26

Knowledge Commission

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col.9

Kuwait
Compensation for Kuwait War Victims

(Deb. 5, Vol. XXXVIL, 18-02-2009)
Col. 225

Labourers

Contract Labourers in Railways
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 181-82



SUBJECT INDEX

MoU with Overseas Countries on
Manpower
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 363

Non payment of dues to employees of :
Dunlop India Limited and alleged
violation of agreement by the employer |
(Sub)
(Deb. 8, Vol. XXXVII, 24-02-2009) !
Col. 330

Poor Medical Facility to Coal Mine
Workers
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 77

Welfare Fund for Indians Working Abroad
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 336

Land Allotment

Allotiment of Land to Small Industrial Units
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 109

Land Encroachment

Encroachment on Railway Land
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.3-10

Languages

Assamese Regional Language Channel
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 106-07

Law Commission

Recommendations of Law Commission
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.287-318

Law Firms

Entry of Overseas Law Firms in the country
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 149-50

Liberation Tigers of Tamil Eelam

Extradition of LTTE Chief to India
(Deb. 5, Vol. XXXVIi, 18-02-2009)
Col. 231

39
Library
Public Library

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.81-83

Life Insurance Corporation

Agents of LIC
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.207

LIC Career Agents
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 309-12

LIC Policies
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 325-26

Liquefied Petroleum Gas

Freeze on New Domestic Double LPG
Cylinder Connection
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 14243

Setting up of CNG/LPG Stations in Gujarat
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 184-85

Short Supply of LPG
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 14142

Loan Waiver Scheme

Debt Waiver Scheme
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.24142

Loans and Advances

Agricultural Gold Loan Scheme
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 338

Borrowing Limits of States
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 14142

Home Loans
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.263-64

Interest on Debts
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.287-89
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Interest Subsidy on Housing Loan
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.243-44

Limit of Overseas Borrowing
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 178-79

Loan by Grameen Banks
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 70-73

Loan Consultancy Centres
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.276

Loan to States
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 96-98

Loans and Advances to Minority :

Communities

(Deb. 5, Vol. XXXVII, 18-02-2009) !

Col.245-49

Loans Taken by States
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.267-68

Loans to Agricultural Sector
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.241

Loans to BPL People

(Deb. 5, Vol. XXXVII, 18-02-2009)

Col.209-23

Loans to Companies
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.250

Loans to Self Help Groups
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.298

Reduction in Interest Rate on Loans
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.273

Terms and Conditions for Loans
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 176-78

World Bank Loan for Power Sector
(Deb. 2, Vol. XXXVH, 13-02-2009)
Col. 153-56

LOK SABHA

| Madhya Pradesh

Bhopal Express Passenger Train
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 109

Electrification Work of Bina-Kota Railway
Line
(Deb. 6, Vol. XXXVIL, 19-02-2009)
Col. 77

Gauge Conversion of Gwalior-Sheopur
Kala Railway Line
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 23940

Laying of Railway Tracks from Ujjain to
Jhalawar-Ramganj Mandi
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 99

Need for widening and repairing of
N.H. No. 7 and 75 besides construction
of a bypass on N.H.-75 in Satna,

i Madhya Pradesh (MUR 377)

! (Deb. 4, Vol. XXXVII, 17-02-2009)

| Col.369-70

i Need to set-up iron ore and their minerals
! based factories in Sagar and
| Chhattarpur districts in
i Madhya Pradesh (MUR 377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.316-17

Need to start new trains connecting Ujjain
i with Amritsar, Ajmer, Baroda and other
| cities of Madhya Pradesh (MUR 377)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 440

Oil Reserves in Madhya Pradesh
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.78-79

Tribal Students in NVs
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 114-16

Madrasas

Education in Madrasas
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 3941




SUBJECT INDEX

Madrasa
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.209-10

Maharashtra

Air Incident at Mumbai Airport
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 102-03

Cooperative Money Lending Act, 2008
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 175-76

Development of Mumbai as IFC
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 126-27

Discontinuation of Flight from Nanded
Airport
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 129-30

Doubling of Pune-Miraj-Kolhapur Railway
Line
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 76

Environmental Clearance to Sea Link
Project
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 265

FM Stations in Maharashtra
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 199

Jaitapur Atomic Power Plant i
(Deb. 5, Vol. XXXVII, 18-02-2009) |
Col.208-09 i

Mabharashtra as Special Category State
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 297

Mumbai Metro Rail Project
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 235

Need to provide funds for Indira Sagar
Gosikhurd Irrigation Project in
Maharashtra (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)

Col.370-71
2438LS—4A
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Need to sanction funds for developing
tourism infrastructure in Kolhapur,
Maharashtra (MUR 377)

(Deb. 5, Vol. XXXVIl,.18-02-2009)
Col. 345

New Railway Line between Karad-Chiplun
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 133-34

Night Landing Facility at Karad Airport
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 188

Pulgaon Arvi Train Service
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 24041

Reliefto Victims of Mumbai Attacks
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.203-04

Separate Statutory Development Board for
Konkan
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 89-90

Setting up of New Engine Plant in
Maharashtra
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 163-64

Majuli Island

Development of Majuli Island
(Deb. 10, Vol. XXXVI1, 26-02-2009)
Col.92-93

Malinutrition

WHO norms on Malnutrition
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.270-71

Manual Scavenging

Manual Scavenger
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.272-75

Maps

Geophysical Mapping Programme
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.214-17
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Marine Products

Export of Marine Products
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 81-83
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 177-81

Mass Rapid Transit System

Mass Rapid Transit System
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 10102

Maternal Mortality

High incidence of Maternal Montality and |

Neo-natal Death

(Deb. 5, Vol. XXXVII, 18-02-2009)

Col. 53-56
Matters Under Rule 377

Need for widening and repairing of N.H. |

No. 7 and 75 besides construction of a
~bypass on N.H.-75 in Satna,

Madhya Pradesh (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)

Col. 369-70

Need to upgrade BRD Medical College, i

Gorakhpur with Facilities at par with
AIIMS(MUR 377)

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 232

Need to allow private sector companies
to purchase cotton from farmers in
Andhra Pradesh (MUR 377)

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 438

Need to appoint a Vice-Chancellor of

Gandhigram Rura! University in
Dindigul, Tamil Nadu (MUR 377)

(Deb. 8, Vol. XXXV, 24-02-2009) :

Col. 314
Need to approve the proposals submitted

by Government of Gujarat for

construction of Ghaduli-Hajpur-
Khavda-Santalpur and Khavda-

““'Dholavira.roads in Gujarat (MUR 377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 318

LOK SABHA

i Need to ban field trial of GM rice in the
Country (MUR377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 34647

| Need to bring a Bill in Parliament giving
| legal status to Electro-Homeopathy
(MUR377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 319

Need to cancel the allocation of coal mines
to private sector in Palamu district of
Jharkhand (MUR377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 367

i Need to confer the status of Deemed
i University to Central Institute of
Buddhist Studies in Leh district of
Ladakh region in Jammu and Kashmir
(MUR377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 323

Need to construct a railway line on Ujjain-
Agra-Malwa-Jhalawar section in
Ratlam division of Western Railways
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 369

i Need to declare betel leave as an
1 agriculture crop and extend the
1 benefits of crop insurance and other
| schemes meant for agriculture sector
i toit(MUR 377)

! (Deb. 6, Vol. XXXVI1, 19-02-2009)
i

!

1

Col. 304-05

Need to declare the Sardar Sarovar Project
as a National Project (MUR 377)
(Deb. 8, Vol. XXXVI, 24-02-2009)
Col. 317

. Need to enhance and release the arrears
t  of Honorarium of *Preraks’, ‘Nodal
Preraks’ and ‘ Assistant Nodal Preraks’
. engaged in Sarva Shiksha Abhiyan
i (MUR377)

i (Deb. 10, Vol. XXX V11, 26-02-2009)

I Col.233

i
]
i
|

2438L5—4B
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Need to enhance the Provident Fund
Pension of retired Government
employees (MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 309

Need to enhance the statutory minimum
Price of sugar cane (MUR 377)
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 366-67

Need to expand and upgrade the Silsuan
airport in Keonjhar district, Orissa and
Tonto airport in West Singhbhum
district of Jharkhand (MUR 377)
(Deb. 9, Vol. XXXVIi, 25-02-2009)
Col. 439

Need to expedite the conduct of draw of
lots for housing units built by D.D.A.
and various co-operative housing
societies in Dethi (MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 305

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.443

Need to expedite the construction of
Ramganj-Mandi-Bhopal railway line
(MUR377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.317-18

Need to expedite the Construction of
service roads, over bridges and other
specified works on NH-8 between
Porbandar and Rajkot in Gujarat
(MUR377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 342

Need to expedite the construction of third
and fourth phases of Kollam by-pass
on NH-47 in Kerala (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.370-71

Need to expedite the expansion work on
NH-2 from Dhanbad to Dankuni
besides constructing Panagarh by-
pass in West Bengal (MUR 377)
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 372

Need to expedite the gauge conversion
work of railway line from Lumding to
Agartala in Tripura (MUR 377)

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 44041

Need to expedite the process for the
inclusion of Bodo-Kacharis living in
Karbi-Anglong and in North Cacher Hill.
Autonomous Districts in the S.T.(Hills)
list of Assam (MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 309-10

Need to extend the benefit of Duty
Entitlement Pass Book Scheme
(DEPBS) to Coir Industry (MUR 377)
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 34243

Need to extend the benefits of Sixth Central
Pay Commission to Gramin Dak Sevak
in the Country (MUR 377)
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 344

Need to formulate a scheme for providing
irrigation facilities in Sabarkantha

district of Gujarat (MUR 377)
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 368-69

Need to give a special economic package
for the revival of diamond industry in
Gujarat facing recession due to global
Melt-down (MUR 377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 34142

Need to give basic rights to West
Pakistani/POK refugees and people of
Chhamb Jorian residing in Jammu and
Kashmir (MUR 377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 315
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Need to give clearance to the Ong River | Need to open a Cancer Research and
Dams Project in Padampur Sub-division |  Treatment Centre and Anugraha
of Bargarh District, Orissa Narayan Magadh Medical College and
(Deb. 5, Vol. XXXVII, 18-02-2009) |  Hospital in Gaya, Bihar under Pradhan
Col. 346 Mantri Swasthya Suraksha Yojana

Need to grant a special status to the State |  (MUR377)
of Rajasthan and announce tax-holiday (Deb. 8, Vol. XXXVII, 24-02-2009)
to augment development of the State Col. 321
(MUR377) Need to open a Kendriva Vidyalaya at
(C?)‘l’%:_' 3;"’" XXXV, 25-02-2009) | virydhnager in Tamil Nadu (MUR 377)

; (Deb. 4, Vol. XXXVII, 17-02-2009)
Need to implement ‘One Rank, One |  (Col.376-77
Pension’ formula for retired defence | . . .

: Need to open Kendriya Vidyalayas in
personnel (MUR377)  Hami d Mahoba distri ;
(Deb. 4, Vol. XXXVII, 17-02-2009) |  1amirpur and Mahoba districts o
Col.370 . Hamirpur

Need to impose ban on the production of 5 Parliamentary Constituency in Uttar
Bt. Brinjal, a GM food crop, in the t Pradesh (MUR 377)
country keeping in view its adverse i (Deb. 6, Vol. XXXVII, 19-02-2009)
impacts on human health (MUR377) % Col. 308
(Deb. 4, Vol. XXXVII, 17402-2009) | Need to permit the tapping of Coconut-
Col. 376 ! Palm milk from Coconut and Palmyra
Need to include ‘KANU’ caste of Bihar in 1 trees for its use as a herbal drink in the
the list of Scheduled Castes (MUR 377) [ country (MUR 377)
(Deb. 9, Vol. XXXV, 25-02-2009) ! (Deb. 8, Vol. XXXVI1, 24-02-2009)

Col. 441 | Col.315

Need o include ‘Namosudh Bengali’ and | Need to prepare a Master Plan for
‘Mahara’ and ‘Mahar’ castes of prevention of massive erosion by the
Chhattisgarh in the list of Scheduled river Brahmaputra in Assam (MUR 377)
Castes (MUR 377) (Deb. 9, Vol. XXXVII, 25-02-2009)

(Deb. 6, Vol. XXXVII, 19-02-2009) | ol 44243

Col. 306-07
Need to protect the livelihood of families

Need to initiate a new set of economic | cing demolition of their shops due to
measures to tackle the global economic construction of six lane road and

recession affecting Indian economy | o oL N1 g Behroad Rajast

(MUR377) !
. (MUR377)
(c%:t;o::o:m' XXXV, 19-02-2009) | ey, 8 Vol. XXXVII, 24-02-2009)

{

|

5 Col.316

! Need to provide a halt to Mahua-Surat
Rail service at Mota Liliya, Amreli,

Need to open a Branch of State Bank of
India and improve banking facilities at |
Barugur in- Krishnagiri district, .
(Deb. 4, Vol. XXXV, 17-02-2009) | (Deb. 4, Vol. XXXV, 17-02-2009)
Col. 375-76 Col. 365-66

{
I
l
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Need to provide a stoppage to ‘Ashram
Mail’ at Unjha in Gujarat (MUR 377)
(Deb. S5, Vol. XXXV, 18-02-2009)
Col. 339

Need to provide a stoppage to
Patna-Rajdhani Express (2309/2310) at

Mirzapur in Uttar Pradesh (MUR 377) |
(Deb. 4, Vol. XXXVIL, 17-02-2009)

Col. 374-75

Need to provide adequate Budgetary
allocation for the proposed Subarna
Rekha Barrage Project in West Bengal
(MUR377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 34546 :

Need to provide alternate road-
connectivity by BRO/GREF in Doda,
Ramban and Kishtwar districts in
Jammu and Kashmir facing
submergence of roads due to Baglihar
Project (MUR 377)

(Deb. 5, Vol. XXXVII, i8-02-2009)
Col. 340

Need to provide an altemate satellite media
for restoring telecommunication
service in Ladakh region of Jammu and
Kashmir (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 377

Need to provide an economic package for
development of civic facilities in
Banaskhantha Parliamentary
Constituency, Gujarat

(Deb. 4, Vol. XXXVII, 17-02-2009) |

Col. 368

Need to provide funds for Indira Sagar
Gosikhurd Irrigation Project In
Maharashtra (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009) ,

Col. 370-71

Need to provide funds for the Rope Car
Project linking Palani Hills and

45

Kodikanal Hills in Tamil Nadu
(MUR377)
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 33940

Need to provide stoppages of important
trains including Rajdhani Express at
Pali, Rajasthan (MUR 377)

(Deb. 6, Vol. XXXV, 19-02-2009)
Col. 306

Need to release funds for rural
electrification under Rajiv Gandhi
GraminVidyutikaran Scheme in Deoria,
Ballia and Kushinagar district in
Uttar Pradesh{MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.372-73

Need to release funds for the construction
of the dwelling units for the beedi
workers in Banka Parliamentary
Constituency, Bihar (MUR377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 34344

i Need to release incentive component
grants to the Government of Orissa
under Accelerated Power Development
Reform Programme (MUR 377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.321-22

Need to release the full share of surplus
water of Ravi and Beas rivers to
Rajasthan (MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009)

i Col.303-04

{ Need to restart local rail service between
Banaskantha and Palanpur; extend
Gujarat Mail upto Palanpur and
introduce additional DEMU service on
Mount Abu-Ahmedabad-Palanpur
route (MUR 377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 314

Need to resume trais services between
Haldibari and Sealdah via Chilahati and
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Parbatipur in Bangladesh (MUR 377)
(Deb. 8, Vol. XXXV, 24-02-2009)
Col. 319

Need to review the method of exploration
of gas and petroleum by ONGC in
Mehsana Parliamentary Constituency
in Gujarat causing contamination and
depletion of water table in the region
(MUR377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 313

Need to run train between Allahabad and
Mumbai via Kanpur with halts at
Bharwari and Sirathu railway stations
in Kaushambi, Uttar
(MUR377)

(Deb. 5, Vol. XXXVII,
Col. 343

Need to sanction funds for developing
tourism Infrastructure in Kolhapur,
Maharashtra (MUR 377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 345

Need to set up a bench of High Court in
Udaipur, Rajasthan (MUR 377)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 440

Need to set up a Coast Guard Station at
Alappuzha in Kerala (MUR 377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.318-19

Need to set up an airport in Ajmer,
Rajasthan (MUR 377)
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 342

Need to set up Chilli-bushed Food
Processing Units in Guntur and to
undertake welfare measures for the
Chilli growers in Andhra Pradesh
(MUR377)

(Deb. 5, Vol. XXXVI1, 18-02-2009)
Col. 34041

18-02-2009)

Pradesh |

LOK SABHA

Need to set up National Gramin Bank and
give adequate decision making powers
and facilities to existing Rural Banks
(MUR377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.373-74

Need to set-up iron ore and there minerals
based factories in Sagar and
Chhattarpur districts in
Madhya Pradesh (MUR 377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.316-17

Need to start a F.M. Radio Station in Amreli,
Gujarat (MUR 377)
(Deb. 9, Vol. XXXVII, 25-02-2009)
| Col437

Need to start new trains connecting Ujjain
with Amritsar, Ajmer, Baroda and other
cities of Madhya Pradesh (MUR 377)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.440 -

! Need to start operation of Akashwani
I Kendra at Himatnagar, Sabarkantha
district, Gujarat (MUR 377)

(Deb. S, Vol. XXXVII, 18-02-2009)
Col. 341

Need to treat Puducherry as a State and
bring it within the fold of Central
Finance Commission (MUR 377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 322

Need to undertake widening and repair of
Kanpur-Sagar and Jhansi-Mirzapur
sections of National Highways in
Uttar Pradesh as per specified norms
and standards (MUR 377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 320

Need to update the pension of
pre-November 1997 retirees of
Reserve Bank of India
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 34445
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Need to withdraw the decision to convert |
the status of Kayamkulam Power 1
Station and maintain its’ earlier status |
as a power station dedicated to Kerala
(MUR377)

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.441-42

Need to withdraw the decision to extend
the area of Indira Gandhi Wildlife
Sanctuary, Coimbatore, Tamil Nadu
(MUR377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 323

Need to withdraw the Gazette Notification .
stipulating compulsory educational |
qualification for seeking driving licence |
(MUR377) ;
(Deb. 4, Vol. XXXVII, 17-02-2009) |
Col. 365 !

Live Telecast of Sensitive Incidents
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.8-15

Medical Professionals
Shortage of Radiologist

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 179

|

i

Medicinal Plants/Herbs ;
Conservation of Medicinal Plants
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 26566 i

Medicinal Plants on the Verge of{

Extinction i
(Deb. 5, Vol. XXXVII, 18-02-2009)

Col.223-24

Over Exploitation of Medicinal Plants
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col.289-90

Metro Rail

Expansion of Metro Rail Network in Delhi
(Deb. 2, Vol. XXXVII, 13-02-2009) !
Col. 259-62 i

i
i
)
!
i
i
|
i
i
|
|
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Mumbai Metro Rail Project
(Deb. 2, Vol.. XXXVII, 13-02-2009)
Col. 235

Need to give approval to the Kochi Metro
Rail Project in Kerala (MUR377)
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 307

Proposal for Metro Rail Projects
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 82-88

i Mid Day Meal Scheme

Complaints against Mid Day Meal Scheme
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.217-26

Mid Day Meal Scheme
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.274-75

Responsibility of Teachers in Mid Day
Meal Scheme
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 193-96

Minerals

Aerial Surveys
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.281-82

Allotment of Mineral Reserves
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 220

{ Demand of Iron Ore

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 248

Magnesite Deposits ,
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.217-19

Mechanism for Mineral Sector
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 67

" Need to set-up iron ore and their minerals
based factories in Sagar and
Chhattarpur districts in
Madhya Pradesh (MUR 377) .
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.316-17
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Mines {
Abandoned Mines

(Deb. 8, Vol. XXXVII, 24-02-2009) |
Col. 19-21 !
l

Chiria Iron Ore Mines
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 83

Development in Mining Activities
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.213

Developmental Work in Coal Mine Areas
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.231-35

Export of Iron Ore from NMDC Mines
(Deb. 10, Vol. XXXV1I, 26-02-2009)
Col. 147

fllegal Mining
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 197-98 !
l

Need to cancel the allocation of coal mines |
to private sector in Palamu district of |
Jharkhand (MUR377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 367

Policy for Development of Mining Areas }
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 109-10

Status of Non-working Mines
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 63-65

Supply of Iron Ore by NMDC g
(Deb. 6, Vol. XXXVII, 19-02-2009) ;
Col. 130-31

Minority

Conference of State Minorities
Commissions
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 109

Enrolment of Mmorities
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.248-49
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Entrepreneurship Development
Programme for Minorities
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 14243

! Financial Assistance for Minority

Education
(Deb. 8, Vol. XXXVI1, 24-02-2009)
Col. 72-73

Financial Assisfance to NGOs
(Deb. 6, Vol. XXXVIi, 19-02-2009)
Col. 147-58

Loans and Advances to Minority
Communities
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col:24549

Minorities Concentrated Districts
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 103-08

. Minority Status to Educational Institutes

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 125-28

National Commission for Minority
Educational Institutions (Amendment)
Bill, 2009-Consid. & Pass
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 44448

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col.6-7

Training for Minorities
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 102

Monuments

Adopted a Monument Scheme
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 85-86

Memorial of Baburao Shedmake
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 14142

Protected Monuments in Gujarat
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 53-74
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Tilting of Historical Minarets |
(Deb. 6, Vol. XXXVII, 19-02-2009) |
Col.279-80 §

Moral Policing i

Cultural and Moral Policing

(Deb. 4, Vol. XXXVII, 17-02- 2009)
Col. 111

Mutltipurpose National Identity Cards
Issuance of MNIC
(Deb. 8, Vol. XXXV, 24-02-2009)
Col.219
MNIC Cards
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 120-21
Multipurpose National Identity Card }

(Deb. 4, Vol. XXXVI1, 17-02-2009)
Col. 49-50

Museums

Construction of Museums f
(Deb. 10, Vol. XXXVII, 26-02-2009) 1
Col. 77-78

Gandhi Research Centre and Museum
(Deb. 10, Vol. XXXVII, 26-02-2009) |
Col. 83-84

Nehru Memorial Museum and Library
(Deb. 10, Vol. XXXVII, 26-02-2009) |
Col.99-102 .

Rail Museum 3
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 157

Science Museums
(Deb. 10, Vol. XXX VI, 26-02-2009)
Col. 74-76

Myanmar

Alternative Route to Myanmar from North
Eastern States
(Deb. 5, Vol. XXXVI1, 18-02-2009)
Col.279-80

India-Myanmar Trade
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 52-53

|
i
(
l
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National Aluminum Company Limited

Peripheral Development by NALCO
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.277-79

; Target and Achievement of NALCO
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.264-66

National Anthem

National Anthem—Played
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col. 1

National Bank for Agriculture and Rursl
Development

' Loans by NABARD

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.293-94

NABARD Assistance to PHCs
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 349

Performance of NABARD
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 200-02

National Building Construction
Corporation

; Housing Project by NBCC

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 328

National Cancer Control Programme

Grants-in-Aid under National Cancer
Control Programme
(Deb. §, Vol. XXXVII, 18-02-2009)
Col. 254

National Cancer Fund

I Setting up of National Cancer Fund

(Deb. 5, Vol. XXXVII, 18-02-2009)
* Col. 56

National Commission for Women

Reports of NCW
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 74-76
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National Eligibility Test i New National Highways
Exemption from NET (Deb. 5, Vol. XXXVI1, 18-02-2009)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 112

National Eligibility Test
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 129

National Heritage Route

National Heritage Route
(Deb. 9, Vol. XXXV, 25-02-“009)
Col. 13940

National Highways

Collection/Withdrawal of Toll Tax on NH ;
(Deb. 5, Vol. XXXVII, 18-02-2009) !
Col. 293-96

Construction of Flyovers on National
Highways
(Deb. 9, Vol. XXXVII, 25-02- 2009)
Col. 153-78

Cost-overrun in Projects under NHDP
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 30-40

Development of NH-47
(Deb. 9, Vol. XXXVII, 25-02-2009) !
Col. 144

Col. 280-88

NH Projects in Rajasthan
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.115-16

Status of By-pass Roads and Rail Over
bridges on NH-24
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 184-86

i Status of GQP and NSEW Corridors

(Deb. 5, Vol. XXXVIl, 18-02-2009)
Col. 2249

National Highways Authority of India

< lssuc of Tax Saving Bonds by NHAI

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 136-37

Re—structuring of NHAI
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 103

Under Utilization of Funds by NHAI
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.266-67

i National Institute of Smart Government

f Recommendations of NISG for Issue of

Four/Six Laning of National Highways |
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 56-62

Maintenance of NH Passing through
Shirdi Ghat in Kamataka
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 194

National Highways through PPP Mode
(Deb. 5, Vol. XXXVI1, 18-02-2009)
Col. 84-96

Need to undertake widening and repair of |
Kanpur-Sagar and Jhansi-Mirzapur |
sections of National Highways in |
Uttar Pradesh as per specified norms
and standards (MUR 377) |
(Deb. 8, Vol. XXXVII, 24-02-2009) |
Col. 320 i

Passports
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 350-53

National Investigation Agency

National Investigation Agency
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.4-9

National Judicial Council

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col. 10

National Knowledge Commission

National Knowledge Commission
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 70-85
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National Literacy Mission

Allocation for National Literacy Mission
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 79-80

Merger of SSA and National Literacy
Mission
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 191

NGO Under National Literacy Mission l
(Deb. 4, Vol. XXXVII, 17-02-2009) !
Col. 16568 :

i
I

National Parks/Sanctuaries

Survey of Sanctuaries and Wildlife Parks ;
(Deb. 5, Vol. XXX'11, 18-02-2009) :
Col.207-08

National Population Stabilisation Fund |

National Population Stabilisation Fund
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 90

National River Conservation Plan

Inclusion of Additional Rivers in NRCP
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 270

National Rural Bank

Setting up of National Rural Bank i
(Deb. 5, Vol. XXXVII, 18-02-2009) |
Col. 24344

National Rural Employment Guarantee
Act

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col.2-3

National Rural Employment Guarantee
Scheme ’

Irregularities in NREGS
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.235-37

NREGS
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 40-42
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Working Days under NREGS
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 158-64

National Rural Health Mission

Funds Allocated to NRHM
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 128-29

Procurement of Medicines under NRHM
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.218

National Security

Meeting of CMs on Internal Security
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.237-40

Meeting of DGPS and Chief Secretaries
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 175

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col. 16-17

National Security Guards

New Centres and Air Wing for NSG
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.277-78

NSG Coverto VIPs
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.201-02

Vacant Posts in NSG
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.210

National Social Assistance Programme

National Social Assistance Programme
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 69-72

National Tourism Advisory Council

National T(;urism Advisory Council
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 126-27
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National University of Educational ;
Planning and Administration

NUEPA Report on Enrolment Rate
(Deb. 8, Vol. XXXV, 24-02-2009)
Col. 58

National Urban Health Mission

National Urban Health Mission
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.299-300

Natural Calamities

I}

Demand for Calamity Relief ‘
(Deb. 8, Vol. XXXVII, 24-02-2009) :
Col.87-89

Earthquake Prone Area
(Deb. 4, Vol. XXXVII, 17-02- "009) ‘
Col. 19192

Earthquakes due to Depleting Ground
Water
(Deb. 4, Vol. XXXVII, 17-02-2009) |
Col.201-03 |

i

Sea Erosion ;

(Deb. 8, Vol. XXXVII, 24-02-2009) :
Col. 77-78

Natural Gas

CNG and LNG based Power Projects 1
(Deb. 2, Vol. XXXVII, 13-02-2009) |
Col. 33840 |

Setting up of National Gas Grid :

(Deb. 6, Vol. XXXVIi, 19-02-2009)
Col. 4042

Supply of Gas to Fertilizer Plants ;
(Deb. 6. Vol. XXXVII, 19-02-2009) |
Col. 127-28

Natural Resource Data Management |
System

National Resource Data Management
System
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 9599
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Navodya Vidayslayas

Tribal Students in NVs
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 114-16

Naxalism

Countering Naxal Activities
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.4346

: Development Plan for Naxal Affected

States
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 247

Need to check naxalism in Jharkhand and
provide adequate financial package for
economic development of the naxal-hit
regions (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 374

N ru Yuva Kendras

Nehm Yuva Kendras
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 288

' Nepal

i Extradition Treaty between India and
Nepal
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 264-65

Indo-Nepal Co-operation in Power Sector
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 75-76

. Repair of Transmission Towers
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.201-02

Newsprint

. Production and Cost of Newsprint

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 137-38

Non-conventional Energy Sources

Bio-mass Co-generation Power Projects
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.35-36
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Power Generation from Renewable Energy
Sources
{Deb. 2, Vol. XXXVII, 13-02-2009)
Col.225-34

Renewal Energy Sources
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col.2-13

Setting up of Wind Power Plants by ONGC
(Deb. 10, Vol. XXXV1I, 26-02-2009)
Col.97

Setting up of Bio-gas Plants
(Deb. 7, Vol. XXXVII, 20-02-2009)
Cql 95-100

Setting up of Solar Mission _
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.223-25

Solar Energy Equipments
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 80-81

Solar Energy Generation
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 326-27

Wind Energy Generation
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 121-22, 202-04

Non-governmental Organisations
Financial Aid to NGOs

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 110-24

Financial Assistance to NGOs
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 147-58

Misuse of Funds by NGOs

(Deb. 6, Vol. XXXVII, 19-02-2009) |

Col. 134-38

Misutilization of Funds by NGOs
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 131-32

Monitoring of NGOs
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.337-38
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NGO Under National Literacy Mission
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 165-68

Performance of NGOs
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.320-21

Non-resident Indians

Permission to OIC Card Holders for
Profession
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 355

Scholarship to NRI Children
(Deb. S, Vol. XXXVII, 18-02-2009)
Col. 241

University for NRIs
(Deb. S, Vol. XXXVII, 18-02-2009)
Col. 142

Utilisation of the Skill of Overseas Indians
for National Development
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 359-60

Welfare Fund for Indians Working Abroad

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 336

North Eastern Industrial Technical
Consultancy Organisation

Handover of NEITCO
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.239-40

North Eastern States

Air Connectivity in North Eastern Region
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 14445

Alternative Route to Myanmar from North
Eastern States
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.279-80

Extortion by Militants in NE States
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.207-08 '
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Funds Allocated to AIR/DD under N. E.
Special Package
(Deb. §, Vol. XXXVII, 18-02-2009)
Col. 144

President’s Address .
(Deb. 1, Vol. XXXVII, 12-02-2009) |
Col. 17 :

Railway Network for North Eastern Region
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 42 |

Sponsoring of Officials of North East
States for Training
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.333-34

Tourists Arrival in NER
(Deb. 6, Vol. XXXVII, 19-02-2009) ;
Col.96-98 E
Train Services to North Eastern Region |
(Deb. 6, Vol. XXXVII, 19-02-2009) !
Col. 176-77

i

!
Tribes of North Eastern Region %
(Deb. 10, Vol. XXX VII, 26-02-2009) |
Col. 137-38 |
|

|

|

Visit of Czech Delegation to North East
Region
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.228-29

Notary Public l

Notary Public i
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.319-20

Nuclear Energy

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col. 21

Nuclear Power Corporation of India
Limited

Issue to Tax-Free Bonds by NPCIL
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 363
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Nutrition

Malnourished Children
(Deb. 5, Vol. XXXV, 18-02-2009)
Col. 103-06

Obituary References

Sad demise of Professor (Smt.) Chandra
Bhanu Devi, Shri Ajitsinh Dabhi and
Shri Devendra Bahadur Roy
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 1-3

Sad demise of Shri E. Balanandan and
Shri Bhogendra Jha
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 1-2

Sad demise of Shri R. Venkataraman,
Chaudhary Ranbir Singh and
Shri Periasamy Thiagrajan
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col.23-26

1 Oceans

Expansion of Forecast System
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 66-68

, Oil and Natural Gas
' Auction of Oil/Gas Blocks

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 18-19

_Exploitation of Gas from KG Basin

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 86-87

| Import of Gas

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 99

Oil Reserves in Madhya Pradesh
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 78-79

Setting up of Institute of Drilling
Technology in Gujarat
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.98
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Oil and Natural Gas Corporation Limited

Marginal Oilfields of ONGC
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 159

Mumbai High Redevelophent Plan
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 166

Need to review the method of exploration
of gas and petroleum by ONGC in
Mehsana Parliamentary Constituency
in Gujarat causing contamination and
depletion of water table in the region
(MUR377)

(Deb. 8, Vol. XXXVII, 24-02- 2009)
Col. 313

Performance of ONGC
(Deb. 10, Vol. XXXVII, 26-02~2009) |
Col. 164-65

Setting up of Wind Power Plants by ONGC (
(Deb. 10, Vol. XXXVII, 26—02-2009) 1
Col.97

Stake of ONGC in Kazakh Oilfield
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 180-81

Vacant Posts in ONGC
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 14344

Oil Bonds

Oil Bonds
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 166-67

Oil Companies

Credit Rating of Indian Oil Companies |
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.234-35

Discrepancy in Investment by Oil PSUs
(Deb. 10, Vol. XXXV1I, 26-02-2009)
Col. 58-59

Dividend Paid by State-run Oil Companies
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 107-09
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Profit Eamned by Oil Marketing Companies
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 164-66

Promotion of Branded Fuels
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 70-71

! Strike by Officers of Oil Companies

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 11-12

Welfare Schemes by Public Sector Oil
Companies
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.275-78

Oil Exploration
Marginal Oilfields of ONGC

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 159

Mumbai High Redevelopment Plan
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 166

| Need to review the method of exploration
of gas and petroleum by ONGC in
Mehsana Parliamentary Constituency
in Gujarat causing contamination and
depletion of water table in the region
(MUR377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 313

Oil Exploration in Cochin High
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 88

Survey/Exploration of Oil in the country
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.246-74

Oil Pipeline

Mega Pipeline Project by HPCL
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 71-72

Old Age Home

Old Age Home

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.62-70
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Open School

Quality of Education in NIOS
(Deb. 4, Vol. XXXV, 17-02-2009)
Col. 116

Orissa

Airport at Jaharsuguda
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 79

KBK Long Term Plan
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 127-28

Need to expand and upgrade the Silsuan
airport in Keonjhar district, Orissa and
Tonto airport in West Singhbhum
district of Jharkhand (MUR 377)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.439

Need to give clearance to the Ong River

Dams Project in Padampur Sub-division |
of Bargarh District, Orissa !
(Deb. 5, Vol. XXXVII, 18-02-2009) !
Col. 346 |

Il

Need to release incentive component
grants to the Government of Orissa
_under Accelerated Power Development
Reform Programme (MUR 377) i
(Deb. 8, Vol. XXXVII, 24-02-2009) :
Col. 321-22

Oil Refineries Project at Paradeep in Orissa
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 4243

Problems likely to arise in Malkangiri
District of Orissa due to Reported
implementation of Polavaram Project
(Sub.)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.324-26

Promotion of Culture of Orissa '
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 114
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i Railway Line between Budhabanka

Station to Sukinda Road Station
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 128-29

Sea Erosion
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 77-78

Setting Up of Domestic Airport at
Kokrajhar
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 78

Tourist Spots in Orissa
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 48-54

Pakistan

Indian Fishermen Released by Pakistan

(Deb. S, Vol. XXXVIi, 18-02-2009)
Col. 188

Information on Mumbai Terror Attack

(Deb. 5, Vol. XXXVH, 18-02-2009)
Col. 181-82

Involvement of Pakistani Qutfits in
Mumbai Attack
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.258-59

Missing Pak Nationals
(Deb. 4. Vol. XXXVII, 17-02-2009)
Col. 302-03

Statement correcting reply to Unstarred
Question No. 1742 dated 10.12.2008
Regarding : Indians Languishing in

Pakistani Jails (St.)
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.337

Terrorist Camps in PoK
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.293

Palestine

Israeli Aggression in Gaza
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.235-36
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Panchayati Raj

De-addiction Centres at Panchayat Level
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 149-51

Knowledge-Kiosks in Panchayats
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 18-22

Nyaya Panchayat Bill

(Deb. 5, Vol. XXXVII. 18-02-2009) :

Col. 13940

Overlapping Work of Panchayati Raj
Ministry
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 124-26 ‘

Papers Laid on the Table

Annual Accounts and Audited Reports
of the Aligarh Muslim University,
Aligarh for the year 2006-2007
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 342

Annual Accounts and Audited Reports
of the Mizoram University, Aizwal for
the year 2004-2005, 2005-2006 and
2006-2007
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.342

Annual Accounts of the Indian Institute
of Technology, Kanpur, for the year
2007-2008
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.299

Annual Accounts of the National Human
Rights Commission, New Dethi, for the
year 2007-2008
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 332

Annual Accounts of the National Institute
of Pharmaceutical Education and
Research, S.A.S. Nagar, for the year
2007-2008
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 294

57

Annual Administration Report and Review
of the working of the Mumbai Port
Trust, Mumbai, for the year 2007-2008
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 368

Annual Report and Audited Accounts of
the Working of the Indian Council of
Cultural Relations, New Delhi, for the
year 2007-2008
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 328

| Annual Report and Memorandum of
Action Taken on the Annual Report of
National Human Rights Commission,
New Delhi, for the year 2006-2007
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 174 '

Annual Report and Review of the
Government of the working of the
Babasaheb Bhimrao Ambedkar
University, Lucknow, for the year
2007-2008
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.299

Annual Report and Review of the working
of the Indian Institute of Information
Technology, Allahabad, for the year
2007-2008
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.297-98

Annual Report and Review of the working
of the Indian Institute of Technology,
Guwahati, for the year 2007-2008
(Deb. 8, Vol. XXXVI1, 24-02-2009)
Col.299

Annual Report and Review of the working
of the Jamia Millia Islamia, New Delhi,
for the year 2007-2008
(Deb. 8, Vol. XXXVII, 24-02-2009)

Col.293

Annual Report and Review of the working
of the Pondicherry University,
Puducherry, for the year 2007-2008
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.294
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Annual Report and Review.of the working

of the Tezpur University, Tezpur, for
the year 2007-2008

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 293

Annual Report and Review of the working

Annual Report of the Office of the |

of the University of Hyderabad,
Hyderabad, for the year 2007-2008
(Deb. 8, Vol. XXXV, 24-02-2009)
Col.294

Controller General of Patents, Designs |

and Trade Marks, Mumbai, for the year
20072008

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 292

Annual Report of the Rashtriya Arogya

Annual Report of the Research and |

Annual Report under sub-section (4) of |
Section 25 of the Right to Information '

Nidhi (National Illness Assistance :
Fund), New Delhi, for the year |

2007-2008
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 306

Information System for Developing
Countries, New Delhi for the year
2007-2008

(Deb. 5, Vol. XXXVII, 18-02-2009) :

Col. 304

Act, 2005
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 387

Annual Report, Audited Accounts and

Review of the working of the Board of
Apprenticeship Training (Western
Region), Mumbai, for the year
2007-2008

|
(Deb. 4, Vol. XXXVII, 17-02-2009) !

Col. 34445

Annual Report, Audited Accounts and

Review.of the working of the Board of |

Practical Training (Eastern Region),
Kolkata, for the year 2007-2008

(Deb. 4, Vol. XXXVIl, 17-02-2009)
Col. 345

i
!
)
1
i

Annual Report, Audited Accounts and
Review of the working of the Indian
Council of Historical Research,
New Delhi, for the year 2006-2007
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 34647

Annual Report, Audited Accounts and
Review of the working of the Indian
Council of Philosophical Research,
New Delhi, for the year 2006-2007
(Deb. 4, Vol. XXXVIL, 17-02-2009)
Col. 347

Annual Report, Audited Accounts and
Review of the working of the Indian
Rubber Manufacturers’ Association,
Thane, for the year 2007-2008
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 340

Annual Report, Audited Accounts and
Review of the working of the National
Book Trust, India, New Dethi, for the
year 2007-2008
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 344

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Teachers’ Training and
Research , Chandigarh, Chennai and
Kolkata for the year 2007-2008
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 34546

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Technical Teachers’
Training and Research, Kolkata for the
year 2007-2008
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 346

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Technology Karmataka,
Surathkal, for the year 2007-2008
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 343
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Annual Report, Audited Accounts and
Review of the working of the National
Institute of Technology, Rourkela, for
the year 2007-2008
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 34344

Annual Report, Audited Accounts and
Review of the working of the North |
Eastern Regional Institute of Science
and Technology, Itanagar, for the year |
2006-2007
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 346

Annual Report, Audited Accounts and
Review of the working of the Quality
Council of India, New Delhi for the year
2007-2008
(Deb. 4, Vol. XXXVII. 17-02-2009)
Col. 341

Annual Report, Audited Accounts and
Review of the working of the Assam
Mabhila Samakhya Society, Guwahati,
for the year 2006-2007
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 338

Annual Report, Audited Accounts and
Review of the working of the Axom
Sarba Shiksha Abhiyan Mission,
Guwahati for the year 2007-2008
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 33940

Annual Report, Audited Accounts and
Review of the working of the Rajiv
Gandhi Shiksha Mission (Sarva
Shiksha Abhiyan), Bhopal, for the year
2006-2007
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 334-35

Annual Report, Audited Accounts and
Review of the Working of the Security,
Printing and Mining Corporation of
India Limited, New Delhi, for the year
2007-2008
(Deb. 5, Vol. XXXVII, 18-02-2009)

Col. 326
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Annual Report, Audited Accounts and
Review of the Working of the Central
Council for Research in Homoeopathy,
New Delhi for the year 2007-2008
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 305

Annual Report, Audited Accounts and
Review of the Working of the Central
Council of Indian Medicine, New Delhi
for the year 2007-2008
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 305

Annual Report, Audited Accounts and
Review of the Working of the Centre
for Environment Education,
Ahmedabad, for the year 2007-2008
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 325

Annual Report, Audited Accounts and
Review of the Working of the
Construction Industry Development
Council, New Delhi for the year
2007-2008
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.312-13

Annual Report, Audited Accounts and
Review of the Working of the
Empowered Committee of State
Finance Ministers, New Delhi for the
year 2007-2008
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 316

Annual Report, Audited Accounts and
Review of the Working of the Erstwhile
Bombay Dock Labour Board, Mumbai
for the year 2007-2008
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 302

Annual Report, Audited Accounts and
Review of the Working of the
Hindustan Shipyard Limited,
Visakhapatnam for the year 2007-2008
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 303
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Annual Report, Audited Accounts and | Annual Report, Audited Accounts and

Review of the Working of the Hoogly
Dack and Port Engineers Limited,
Kolkata for the year 2007-2008

(Deb. 5, Vol. XXXVH, 18-02-2009) :

Col.302-03
Aunual Report, Audited Accounts and

Review of the Working of the Indian |

Institute of Maritime Studies, Mumbai
for the year 2007-2008

(Deb. 5. Vol. XXXVII, 18-02-2009)
Col. 303

Annual Report, Audited Accounts and :
Review of the Working of the National
Biodiversity Authority, Chennai, for
the year 2007-2008
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 325

Annual Report, Audited Accounts and

Review of the Working of the National |
institute of Unani Medicine, Bangalore, |

for the year 2007-2008
(Deb. 5, Vol. XXXVIi, 18-02-2009)
Col. 306

Annual Report, Audited Accounts and
Review of the Working of the National
Water Development Agency,
New Delhi, for the year 2007-2008
(Deb. 5, Vol. XXXV, 18-02-2009)
Col. 303

Annual Report, Audited Accounts and
Review of the Working of the Telecom
Regulatory Authority of India,
New Dethi, for the year 2007-2008
(Deb. 5, Vol. XXXVIl, 18-02-2009)
Col. 325

Annual Report, Audited Accounts and
Review of the Working of the
Telecommunications Consultants India
Limited, New Delhi, for the year
2607-2008 '

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.324

Review of the Working of the
Visakhapatnam Dock Labour Board,
Visakhapatnam for the year 2007-2008
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 302

| Annual Report, Audited Accounts and

Review of the working of the Haryana
Agro Industries Corporation Limited,
Chandigarh, for the year 2007-2008
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 175-76

Annual Report, Audited Accounts and

Review of the working of the Agharkar
Research Institute, Pune, for the year
2007-2008

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.287

Annual Report, Audited Accounts and

Review of the working of the Andaman
and Nicobar Islands Forest and
Plantation Development Corporation
Limited, Port Blair, for the year
2007-2008

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.392

Annual Report, Audited Accounts and

Review of the working of the Andhra
Pradesh Mahila Samatha Society,
Secunderabad, for the year 2006-2007
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 337

i Annual Report, Audited Accounts and

Review of the working of the Artificial
Limbs Manufacturing Corporation of
India, Kanpur for the year 2007-2008
(Deb. 6, Vol. XXXV, 19-02-2009)
Col. 294

Annual Report, Audited Accounts and

Review of the working of the
Aryabhatta Research Institute of
Observational Sciences, Nainital, for
the year 2007-2008

(Deb. 8, Vol. XXXVIi, 24-02-2009)
Col. 287



SUBJECT INDEX

Annual Report, Audited Accounts and |
Review of the working of the Assam
Mahila Samakhya Society, Guwahati.
for the year 2006-2007 !
{(Deb. 4, Vol. XXXVII, 17-02-2009) !
Col. 338

Annual Report. Audited Accounts and
Review ofthe working of the Atal Bihari
Vajpayee Indian Institute of
Information Technology and
Management, Gwalior, for the year
2007-2008 -

(Deb. 8, Vol. XXXVII, 24-02-2009) |
Col.298 |

Annual Report, Audited Accounts and |
Review of the working of the Banaras
Hindu University, Varanasi, for the year |
2007-2008 ;
(Deb. 8, Vol. XXXVII, 24-02- "009)
Col. 293

Annual Report, Audited Accounts and |
Review of the working of the Bharat !
Heavy Plate and Vessels Limited.
Visakhapatnam, for the year 2007-2008 !
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.296

Annual Report, Audited Accounts and |
Review of the working of the Bharat ;
Immunologicals and Biologicals |
Corporation Limited, Bulandshahr, for '
the year 2007-2008 ~
(Deb. 4, Vol. XXXVIL, l7-02-2009)’
Col. 331 |

Annual Report, Audited Accounts and i ;
Review of the working of the Board of |
Apprenticeship Training (Southern i
Region), Chennai. for the vear‘
2007-2008
{Deb. 8, Vol. XXXVII, 14-07-2009)
Col. 302

Annual Report, Audited Accounts and
Review of the working of the Bose
Institute, Kolkata, for the year |
2007-2008 ;
(Deb. 8, Vol. XXXVII, 24-02-2009) |
Col.287 '

&i

Annual Report, Audited Account: and
Review of the working of the
Brahmaputra Valley Ferticizer
Corporation Limited, Dibrugarh. for the
year 2007-2008
(Deb. 6, Vol. XXXVIi, 19-02-2009)
Col.291-92

Annual Report, Audited Accounts and
Review of the working of the Bureau
of Indian Standards, New Deihi, for the
year 2007-2008
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 170

i Annual Report, Audited Accounts and

Review of the working of the C.P.R.
Environmental Education Centre,
Chennai, for the year 2007-2008

(Deb. 9, Vol. XXXVI1I, 25-02-2009)
Col. 390

Annual Report, Audited Accounts and

Review of the working of the Cashew
Export Promotion Council of India,
Kochi, for the year 2007-2008

(Deb. 10, Vol. XXXV, 26-02-2009)
Col. 187

“ i Annual Report, Audited Accounts and

Review of the working of the Centrai
Cottage Industries Corporation of India
Limited, New Delhi, for the year
2007-2008.

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 181

! Annual Report, Audited Accounts and
Review of the working of the Central
Council for Research in Yoga and
Naturopathy, New Delhi, for the year
2007-2008
(Deb. 9, Vol. XXXVII. 25-02-2009)
Col. 371

Annua! Report. Audited Accounts and
Review of the working of the Centre
for Cultural Resources and Training,
New Dethi, for the vear 2007-2008
(Deb. 10, Vol. XXX VI, 26-02-200%}
Col. 171



62

Annual Report, Audited Accounts and
Review of the working of the Coastal
Aquaculture Authority, Chennai, for
the year 2007-2008
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 180

Annual Report, Audited Accounts and
Review of the working of the Cochin
Port Trust, Cochin, for the year
2007-2008
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 368

Annual Report, Audited Accounts and
Review of the working of the
Consultancy Development Centre,
New Delhi for the year 2007-08
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 331

Annual Report, Audited Accounts and
Review of the working of the Cotton
Textiles Export Promotion Council
(TEXPROCIL), Mumbai, for the year :
2007-2008

(Deb. 10, Vol. XXXVII, 26-02-2009)

Col. 182

Annual Report, Audited Accounts and
Review of the working of the Delhi
Public Library, New Delhi, for the year
2007-2008
(Deb. 10, Vol. XXXV1I, 26-02-2009)
Col. 179

Annual Report, Audited Accounts and
Review of the working of the Donyi
Polo Ashoke Hotel Corporation
Limited, Itanagar, for the year 2006-2007
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 178

Annual Report, Audited Accounts and
Review of the working of the Drugs
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and Pharmaceuticals Limited, Gurgaon,
for the year 2004-2005

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.292

Annual Report, Audited Accounts and
Review of the working of the Eastern
Zone Cultural Centre, Kolkata, for the
year 2007-2008
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 171-72

Annual Report, Audited Accounts and
Review of the working of the
Employees’ Provident Fund
Organisation, New Delhi, for the year
2007-2008
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 173

Annual Report, Audited Accounts and
Review of the working of the FCI
Aravali Gypsum and Minerals India
Limited, Jodhpur, for the year 2007-2008
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 291

| Annual Report, Audited Accounts and
Review of the working of the
Federation of Indian Export
Organisations, New Delhi, for the year
2007-2008

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 305

Annual Report, Audited Accounts and
Review of the working of the Fertilizers
and Chemicals Travancore Limited,
Cochin, for the year 2007-2008
(Deb. 6, Vol. XXXVIJ, 19-02-2009)
Col. 292

Annual Report, Audited Accounts and
Review of the working of the Gujarat
Mahila Samakhya Society, Ahmedabad,
for the year 2006-2007
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 338
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Annual Report, Audited Accounts and |

Review of the working of the Hindustan
Fertilizer Corporation Limited,
New Delhi. for the year 2007-2008
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.292-93

Annual Report, Audited Accounts and |

i
S
1
l
i
!
l

i

|

Review of the working of the Hindustan

Latex Limited, Thiruvananthapuram, for !

the year 2007-2008

(Deb. 9, Vol. XXXVII, 25-02-2009)
. Annual Report, Audited Accounts and

Col.373

Annual Report, Audited Accounts and :

i

Review of the working of the Hindustan :

Vegetable Oils Corporation Limited, !

New Delhi, for the year 2006-2007
(Deb. 10, Vol. XXXVII, 26-02-2009) |
Col. 183

Annual Report. Audited Accounts and
Review of the working of the India
Trade Promotion Organisation,
New Delhi, for the year 2007-2008
(Deb. 8, Vol. XXXVII, 24-02-2009) :
Col. 304

Annual Report, Audited Accounts and |
Review of the working of the Indian
Council of Agricultural Research,
New Dethi, for the year 2008-09
(Deb. 10, Vol. XXX V11, 26-02-2009)
Col. 170

Annual Report, Audited Accounts and
Review of the working of the Indian
Council of Medical Research,
New Delhi, for the year 2007-2008
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.371

Annual Report, Audited Accounts and
Review of the working of the Indian
Institute of Forest Management,
Bhopal. for the year 2007-2008
(Deb. 9, Vol. XXXVII, 25-02- 7009)
Col. 393

Annual Report, Audited Accounts and
Review of the working of the Indian

i
I
|
|
|
v
|
i
|
i
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Institute of Management, Ahmedabad,
for the year 2007-2008

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.300-01

Annual Report, Audited Accounts and

Review of the working of the Indian
Institute of Management, Bangalore,
for the year 2007-2008

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 300

Review of the working of the Indian
Institute of Management, Kozhikode,
for the year 2007-2008

(Deb. 8, Vol. XXXVI1, 24-02-2009)
Col. 300

Annual Report, Audited Accounts and
Review of the working of the Indian
Institute of Mass Communications,
New Delhi, for the year 2007-2008
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 392

Annual Report, Audited Accounts and
Review of the working of the Indian
Institute of Technology Roorkee,
Roorkee, for the year 2007-2008
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 298

Annual Report, Audited Accounts and
Review of the working of the Indian
Science Congress Association,
Kolkata, for the year 2007-2008
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 287

Annual Report, Audited Accounts and
Review of the working of the Inland
Waterways Authority of India, Noida,
for the year 2007-2008
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 368

Annual Report, Audited Accounts and
Review of the working of the Institute
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of Hotel Management, Srinagar, for the
year 2007-2008

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.288

Annual Report, Audited Accounts and
Review of the working of the Institute
of Post-Graduate Teaching and
Research in Ayurveda, Jamnagar, for
the year 2007-2008
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 375

Annual Report, Audited Accounts and
Review of the working of the Insurance |

and Development |

Authority, Hyderabad, for the year |

Regulatory

2007-2008

(Deb. 9, Vol. XXXVII, 25-02-2009) :

Col. 391
Annual Report. Audited Accounts and

the year 2007-2008

{Deb. 6, Vol. XXXVII, 19-02-2009)

Col. 289

Annual Report, Audited Accounts and
Review of the working of the Kendriya

Vidyalaya Sangathan, New Delhi, for |

the year 2007-2008
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.334

Annual Report, Audited Accounts and
Review of the working of the Krishak
Bharti Cooperative Limited, New Dethi
for the year 2007-2008
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.293

Annual Report, Audited Accounts and |

Review of the working of the
Kumarakruppa Frontier Hotels Private

Limited, New Delhi, for. the year j

2005-2006

(Deb. 10, Vol. XXXVII, 26-02-2009) |

Col. 178
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Annual Report, Audited Accounts and
Review of'the working of the Lala Ram
Sarup Institute of Tuberculosis and
Respiratory Diseases, New Delhi, for
the year 2007-2008
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.373-74

Annual Report, Audited Accounts and
Review of the working of the Lalit Kala
Akademi, New Delhi, for the year
2007-2008
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 172

Annual Report, Audited Accounts and
Review of the working of the
Mahanagar Telephone Nigam Limited,
New Delhi, for the year 2007-2008
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 390

f Annual Report, Audited Accounts and
Review of the working of the
Kalakshetra Foundation, Chennai, for

Review of the working of the Mahatma
Gandhi Antarrashtriya Hindi
Vishwavidyalaya, Wardha, for the year
20072008

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.299

Annual Report, Audited Accounts and
Review of the working of the Malaviya
National Institute of Technology, for
the year 2007-2008
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 303

Annual Report, Audited Accounts and
Review of the working of the Medical
Council of India, New Dethi, for the year
2007-2008
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 370

Annual Report, Audited Accounts and
Review of the working of the National
Accreditation Board for Testing and
Calibration Laboratories, New Delhi,
for the year 2007-2008
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 286
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Annual Report, Audited Accounts and |
Review of the working of the National |
Bal Bhavan, New Delhi, for the year
2007-2008 !
(Deb. 8, Vol. XXXVII, 24-02-2009) |
Col. 289-90 i

Annual Report, Audited Accounts and |
Review of the working of the National
Commission for Backward Classes, .
New Dethi, for the year 2006-2007 |
(Deb. 6, Vol. XXXVII, 19-02-2009) |
Col.294-95

Annual Report, Audited Accounts and
Review of the working of the National
Cooperative Development
Corporation, New Lzthi, for the year
2007-2008
(Deb. 10, Vol. XXXVII, 26-02-2009) |
Col. 174-75 y

Annual Report, Audited Accounts and |
Review of the working of the National |
Council for Cooperative Training,
New Delhi, for the year 2007-2008
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 175 |

Annual Report, Audited Accounts and |
Review of the working of the National l
Council for Hotel Management and
Catering Technology, Noida, for the :
year 2007-2008 )
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 171

Annual Report, Audited Accounts and |
Review of the working of the National
Council for Promotion of Urdu !
Language, New Delhi, for the year 2007- |
2008 |

(Deb. 8, Vol. XXXVII, 24- 0‘7—2009)!

Col. 296

Annual Report, Audited Accounts and | '
Review of the working of the Nanonal |
Council for Science Museums,
for the year 2006-2007 ]
(Deb. 6, Vol. XXXVII, 1'9-02-2009)i

Col.289

)
i
|
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Annual Report, Audited Accounts and
Review of the working of the National
Council for Teacher Education,
New Delhi, for the year 2007-2008
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.290-91

¢ Annual Report, Audited Accounts and

Review of the working of the National
Fertilizers Limited, New Delhi, for the
year 2007-2008

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.291

Annual Report, Audited Accounts and
Review of the working of the National
Film Development Corporation Limited,
Mumbai, for the year 2007-2008
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 184

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Ayurveda, Jaipur, for the
year 2007-2008
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 375

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Health and Family Welfare,
New Delhi, for the year 2007-2008
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.374

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Industrial Engineering,
Mumbeai, for the year 2007-2008
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 301

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Naturopathy, Pune, for the
year 2007-2008
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.371-72
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Annual Report, Audited Accounts and
Review of the working of the National
Institute of Rural Development,
Hyderabad, for the year 2007-2008
(Deb. 10, Vol. XXX VII, 26-02-2009)
Col. 185

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Technology, Calicut, for the
year 2007-2008
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 184-85

Annual Report, Audited Accounts and
Review of the working of the National
Institute of Technology, Jalandhar, for
the year 2005-2006

(Deb. 8, Vol. XXXVII, 24-02-2009) :

Col. 297
Annual Report, Audited Accounts and

Review of the working of the National :

Institute of Technology.
Tiruchirappalli, for the year 2007-2008
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 302

Annual Report, Audited Accounts and
Review of the working of the National

Institute of Technology. Warangal, for !

the year 2007-2008
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 296 ’

Annual Report, Audited Accounts and ;
Review of the working of the National :

Institution of
Kurukshetra. for the year 2007-2008

(Deb. 8. Vol. XXXVII, 24-02-2009) :

Col. 303
Annual Report, Audited Accounts and

Review of the working of the National

Instructional Media Institute, Chennai,
for the year 2007-2008

(Deb. 10, Vol. XXX V11, 26-02-2009)
Col. 173

Annual Report, Audited Accounts and
Review of the working of the National
Productivity Council, New Delhi, for
the year 2007-2008
{Deb. 8, Vol. XXXVII, 24-02-2009)
Col.291-92

Technology, |
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Annual Report, Audited Accounts and
Review of the working of the National
Textile Corporation Limited, New Delhi.
for the year 2007-2008
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 182

Annual Report, Audited Accounts and
Review of the working of the National
University of Educational Planning and
Administration, New Delhi, for the year
2007-2008
(Deb. 8, Vol. XXXVII. 24-02-2009)
Col.297

Annual Report, Audited Accounts and
Review of the working of the New Dethi
Tuberculosis Centre, New Delhi, for the
year 2007-2008
(Deb. 9, Vol. XXXV1I, 25-02-2009)
Col. 373

Annual Report, Audited Accounts and
Review of the working of the North
Central Zone Cultural Centre,
Allahabad, for the year 2007-2008
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.290

Annual Report, Audited Accounts and
Review of the working of the North
Zone Cultural Centre, Patiala, for the
year 2007-2008
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 288

Annual Report, Audited Accounts and
Review of the working of the
Pondicherry Ashok Hotel Corporation,
Pondicherry, for the year 2006-2007
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 179

Annual Report, Audited Accounts and
Review of the working of the Primary
Education Development Society of
Kerala (Sarva Shiksha Abhiyan),
Thiruvananthapuram, for the year
2006-2007.

(Deb. 4, Vol. XXXVIi, 17-02-2009)
Col. 334
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Annual Report, Audited Accounts and
Review of the working of the Project
Exports Promotion Council of India,
New Delhi, for the year 2007-2008
(Deb. 8. Vol. XXXVII, 24-02-2009)
Col. 304

Annual Report, Audited Accounts and
Review of the working of the Rajiv
Gandhi National Institute of Youth
Development, Sriperumbudur, for the
year 2007-2008
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 370

Annual Report, Audited Accounts and
Review of the working of the Rajiv
Gandhi Shiksha Mission Chhattisgarh,
Raipur, for the year 2006-2007.

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 335

Annual Report, Audited Accounts and
Review of the working of the Rashtriya
Chemicals and Fertilizers Limited,
Mumbai, for the year 2007-2008
(Deb. 6, Vol. XXXVII. 19-02-2009) .
Col.292

Annual Report, Audited Accounts and
Review of the working of the Rashtriya |
Sanskrit Sansthan, New Delhi, for the '
year 2007-2008 :
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 292

Annual Report, Audited Accounts and
Review of the working of the Rashtriya
Sanskrit Vidyapeetha, Tirupati, for the
year 2007-2008
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 300

Annual Report, Audited Accounts and
Review of the working of the
Rehabilitation Council of India,
New Delhi, for the year 2007-2008 '
(Deb. 10, Vol. XXXVII, 26-02-2009) E
Col. 181 |

i
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Annual Report, Audited Accounts and
Review of the working of the Sahitya
Akademi, New Delhi, for the year 2007-
2008
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.289

Annual Report, Audited Accounts and
Review of the working of the Sarva
Shiksha Abhiyan State Mission
Authority Manipur, Imphal, for the year
2006-2007
(Deb. 10, Vol. XXX VII, 26-02-2009)
Col. 180-81

Annual Report, Audited Accounts and
Review of the working of the Sarva
Shiksha Abhiyan State Mission
Authority, Meghalaya, for the year
2006-2007 .

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 335

Annual Report, Audited Accounts and
Review of the working of the South
Central Zone Cultural Centre, Nagpur,
for the year 2007-2008
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 171

Annual Report, Audited Accounts and
Review of the working of the State
Mission Authority (Sarva Shiksha
Abhiyan), Sikkim, for the year 2006-
2007
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.337

Annual Report, Audited Accounts and
Review of the working of the State
Mission Authority (Sarva Shiksha
Abhiyan), Sikkim, for the year 2005-
2006
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.336

Annual Report, Audited Accounts and
"Review of the working of the
Tamil Nadu State Mission of Education
for Chennai, for the year 2006-2007
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 336
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Annual Report, Audited Accounts and | Annual Report, Audited Accounts and

Review of the working of the |

Technology Information Forecasting
and Assessment Council, New Detlhi,
for the year 2007-2008

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.287-88

Annual Report, Audited Accounts and
Review of the working of the Tobacco
Board, Guntur, for the year 2007-2008

(Deb. 8, Vol. XXXVII, 24-02-2009) :

Col. 304

Annual Report, Audited Accounts and
Review of the working of the Triveni
Structurals Limited, Allahabad, for the
year 2007-2008

|
1
|
i
i
|
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Review of the working of the Victoria
Memorial Hall, Kolkata, for the year
2006-2007

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.288

Annual Report, Audited Accounts and

Review of the working of the Visva-
Bharati, Santiniketan, for the year 2007-
2008

(Deb. 8, Vol. XXXVIiI, 24-02-2009)

- Col.293-94 ‘

; Annual Report, Audited Accounts and

(Deb. 6, Vol. XXXVII, 19-02-2009) |

Col. 295

Annual Report. Audited Accounts and
Review of the working of the
Tungabhadra Steel Products Limited.
Kamataka for the year 2007-2008
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.295

Annual Report, Audited Accounts and

i

Review of the working of the Ujala :

Society, Sarva Siksha Abhiyan, Jammu
and Kashmir, for the year 2005-2006
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 290

Annual Report, Audited Accounts and
Review of the working of the
Uttar Pradesh Mahila Samakhya
Society, Lucknow, for the year 2006-
2007
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 339

Annual Report, Audited Accounts and }

Review of the working of the
Uttrakhand Mahila Samakhya Society,
Dehradun, for the year 2006-2007
(Deb. 4, Vol. XXXV1I, 17-02-2009)
Col.337-38

Review of the working of the
Visvesvaraya National Institute of
Technology, Nagpur, for the year 2007-
2008

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 296

Annual Report, Audited Accounts and

Review of the working of the Voluntary
Health Services, Chennai, for the year
2007-2008

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.374

i Annual Report, Audited Accounts and

Review of the working of the WAPCOS
Limited [Formerly known as Water and
Power Consultancy Services (i)
Limited], New Delhi, for the year 2007-
2008

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.369-70

: Annual Report, Audited Accounts and

Review of the working of the West
Zone Cuitural Centre, Udaipur, for the
year 2007-2008

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 172

Annual Report, Audited Accounts and

Review of the working of the Wildlife
Institute of India, Dehradun, for the
year 2007-2008

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 39293
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Audited Accounts of the Jawaharlal
Nehru University, New Delhi, for the
year 2007-2008
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.295

Audited Accounts of the Manipur
University, Imphal, for the year 2005-
2006
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 295

Audited Accounts of the Manipur
University, Imphal, for the year 2006-
2007
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 295 '

Audited Accounts of the Tezpur
University, Tezpur, for the year 2007-
2008

(Deb. 8, Vol. XXXVII, 24-02-2009)

Col. 295

Audited Accounts of the University of i

Allahabad, Allahabad, for the year
2005-2006

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.295

Audited Accounts of the University of |

Hyderabad, Hyderabad, for the year
2007-2008

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 303

High Court and Supreme Court Judges
(Salaries and Conditions of Services)
Amendment Ordinance, 2009 (NO.1 of
2009)

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 344

Notification issued under sub-sections (1)

and (2) of section 620A of the |

CompaniesAct, 1956

(Deb. 10, Vol. XXXVII, 26-02-2009)

Col. 172

Notification issued under Industrial
Disputes Act, 1947
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 328

i
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Notification issued under sub-section (4)
of Section 124 of the Major Port Trusts
Act, 1963
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 302

Notification under 167 of the Assam Rifles
Act, 2006
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 179

Notification under Article 356(3) of the
Constitution
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 343

Notification under Cigarettes and other
Tobacco Products (Prohibition of
Advertisement and Regulation of Trade
and Commerce, Production, Supply
and Distribution) Act, 2003
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.372-73

Notification under
(Protection) Act, 1986
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 391

Notification under Section 11 of the
National Highways Authority of India
Act, 1988
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 387

Notification under Section 26 of the
National Investigation Agency Act,
2008
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 329

Notification under Section 30B of the
Chartered Accounts Act, 1949
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 342 ‘

Notification under Section 36 of the Inland
Waterways Authority of India Act,
1985
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 369

Environment
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Notification under section 48 of the
Foreign Exchange Management Act,
1999
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 326

Notification under Section 61 of the
Biological Diversity Act, 2002
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 325-26

Notification under Section 7 of the Central
Educational Institutions (Reservation
in Admission) Act, 2006
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 301

Notification under section 71 of the Delhi
Police Act, 1978
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 291

Notification under Section 37 of the

Telecom Regulatory Authority of India
Act, 1997

(Deb. 5, Vol. XXXVII, 18-02-2009) !

Col. 324

Notification under sub-section (1) of !

Section (3) of the Destructive Insects
and Pests Act, 1914

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 176

Notification under sub-section (1) of
Section 25 of the Insurance Regulatory
and Development Authority Act, 1999

(Deb. 9, Vol. XXXVII, 25-02-2009) i

Col. 391-92

Notification under sub-section (1) of
Section 3 of the Destructive Insects
and Pests Act, 1914
(Deb. 10, Vol. XXXV1I, 26-02-2009)
Col. 176-77

Notification under sub-section (1) of
Section 3 of the Handlooms
(Reservation of Articles for Production)
Act, 1985
(Deb. 10, Vol. XXXV1i, 26-02-2009)
Col. 183
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Notification under sub-section (1) of
Section 59 of the Energy Conservation
Act, 2001
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 344

Notification under sub-section (1) of
Section 7B of the Citizenship Act, 1955
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 369

Notification under sub-section (2) of
Section 28 of the Indian Boilers Act,
1923
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.292

Notification under sub-section (2) of
Section 28A of the Indian Boilers Act,
1923

i (Deb. 8, Vol. XXXVII, 24-02-2009)

i Col.292

! Notification under sub-section (2) of

: Section 3 of the All India Services Act,

i 1951

I (Deb. 9, Vol. XXXVII, 25-02-2009)

| Col.387

| Notification under sub-section (2) of

| Section 35 of the Credit Information
Companies (Regulation) Act, 2005
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 327

Notification under sub-section (2) of
Section 44 of the University of
Allahabad Act, 2005
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 302

Notification under sub-section (2) of
Section 5 of the President’s
Emoluments and Pension Act, 1951
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.288

Notification under sub-section (3) of
Section (1) of the Food Safety and
Standards Act, 2006
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 305-06
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Notification under sub-section (3) of !
Section 12 of the Governors
(Emoluments, Allowances and |
Privileges)Act, 1982
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 332

Notification under sub-section (3) of i
Section 13 of the Central Silk Board Act, |
1948
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 182 ‘ !

Notification under sub-section (3) of
Section 13 of the Governors
(Emoluments, Allowances and
Privileges) Act, 1982 !
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 288

Notification under sub-section (3) of
Section 137 of the National Security
Guard Act, 1986
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 289

Notification under sub-section (3) of
Section 156 of the Indo-Tibetan Border
Police Force Act, 1992
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 333

Notification under sub-section (3) of
Section |56 of the Indo-Tibetan Border
Police Force Act, 1992

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 333 |
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 289

Notification under sub-section (3) of
Section 3 of the Agricultural Products
(Grading and Marketing) Act, 1937
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 176

Notification under sub-section (3) of
Section 30 of the Foreign Contribution
(Regulation) Act, 1976
(Deb. 4, Vol. XXXVI1, 17-02-2009)
Col. 333
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Notification under sub-section (3) of
Section 55 of the Special Economic
Zones Act, 2005, together with an
explanatory note
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 305

Notification under sub-section (3) of
Section 21 of the Unlawful Activities
(Prevention) Act, 1967
(Deb. 4. Vol. XXXVII, 17-02-2009)
Col. 330

Notification under sub-section (3) of the
Section 12 of the Governors
(Emoluments, Allowances and
Privileges) Act, 1982
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 332

Notification under sub-section (4) of
Section 3 of the Sugar Cess Act, 1982
(Deb. 10, Vol. XXXV1I, 26-02-2009)
Col. 184

Notification under sub-section (4) of
Section 80-IA of the Income-tax Act,
1961
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 388

Notification under sub-section (4) of
Section 83 of the Standards of Weights
and Measures Act, 1976
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.289

Notification under sub-section (6) of
Section (3) of the Essential
Commodities Act, 1955
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.293
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 178,183

Notification under sub-section (8) of
Section 18 of the Explosive Act, 1884
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 184
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Notifications issued under section 18G of

the Industries (Development and |

Regulation) Act, 1951

(Deb. 4, Vol. XXXVII, 17-02-2009) :

Col. 141

Notifications issued under sub-section (2)
of Section 44 of the University of
Allahabad Act, 2005.

(Deb. 4, Vol. XXXV, 17-02-2009)
Col. 343

Notifications issued
Insecticides Act, 1968

under the

(Deb. 10, Vol. XXXVII, 26-02-2009) |

Col. 177-78

Notifications under Section 10 of National |
Highways Act. 1956

(Deb. 5, Vol. XXXVIl, 18-02-2009) |

Col. 306-12

(Deb. 9, Vol. XXXV, 25-02-2009) :

Col.376-87

Notifications under Section 14A of the
Aircraft Act, 1934
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.290-91

Notifications under section 159 of the
Customs Act, 1962
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 388-89
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.321-22

Notifications under section 296 of the
Income Tax Act, 1961
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.387-88
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.323-24

Notifications under Section 31 of the
Securities and Exchange Board of India
Act, 1956
(Deb. 5, Vol. XXXVII, 18-02-2009) :
Col. 327

Notifications under Section 38 of the
Drugs and Cosmetics Act, 1949
(Deb. 5, Vol. XXXV1I, 18-02-2009)
Col. 305
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! Notifications under Section 62 of the
:  Petroleum and Natural Gas Regulatory
i Board Act,2006

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 296-97

Notifications under sub-section (2) of
Section 27 of the Insecticides Act, 1968
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 177

Notifications under sub-section (2) of
Section 3 of the All India Services Act,
1951
(Deb. 5, Vol. XXXVII, 18-02-2009)
} Col.313-14

Nonﬁcauons under sub-section (2) of
section 38 of the Central Excise Act,
1944
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 389

i Notifications under sub-section (2) of
Section 38 of the Central Excise

Act, 1944

i (Deb. 5, Vol. XXXVII, 18-02-2009)

U Col317-18

! Notifications under sub-section (2) of
! Section 5 of the Vice-President’s
Pension Act, 1997

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 288

Notifications under sub-section (3) of
Products (Prohibition of Advertisement
and Regulation of Trade and
Commerce, Production, Supply and
Distribution) Act, 2003
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 372

( Notifications under sub-section (3) of
t Section 3 of the Environment
(Protection) Act, 1986

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 391

|
I

?
]
f Notifications under sub-section (3) of
i Section 37 of the Apprentices Act, 1961
i (Deb. 10, Vol. XXXVII, 26-02-2009)
' Col173
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Notifications under sub-section (3) of
Section 642 of the Companies Act, 1956
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 34243

Notifications under sub-section (3) of the
Section 141 of the Border Security
Force Act, 1968
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.332-33

Notifications under sub-section (4) of
Section 212 of the Motor Vehicles Act,
1988
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 312

Notifications under sub-section (4) of
Section 46 of the Wealth-tax Act, 1957
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 388

Notifications under sub-section (4) of
Section 94 of the Finance Act, 1994
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 323

Notifications under sub-section (6) of
Section (3) of Essential Commodities
Act, 1955 ’

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 297

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 179-80

Notifications under sub-section (7) of
Section 9A of the Customs Tariff Act,

1975
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.318-20

Standing Committe on Science and
Technology, Environment and Forests —
201st Report-Laid
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 349

The Central Industrial Security Force
(Amendment) Ordinance, 2009 (No. 2

0f2009)
(Deb. 2, Vol. XXXVII, 13-02-2009)

Col. 344
2438LS-6A
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The Central Universities Ordinance, 2009
(No. 3 0f2009)
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 344

Para-military Forces

Deployment of CISF
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 279

Strength of BSF
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.320-21

Strength of Security Personnel in CPMFs
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 121-22

Upgradation of CPMF
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 196

Parliamentary Delegations

Welcome to Parliamentary Delegation from
Indonesia
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 1

Welcome to Parliamentary Delegation from
Afghanistan
(Deb. 3, Vol. XXXVII, 16-02-2009)
Col. 1

Passport Offices

Construction of Passport Office at Surat
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 196-97

Passports
Fake Visas and Passports

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 93-96

Issue of Passports to Haj Pilgrims
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 282

Recommendations of NISG for Issue of
Passports
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.350-53
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Patents

Mechanism to Handle Bio-piracy
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.252-53

Patent of Drugs
(Deb. 6, Vol. XXXVI1, 19-02-2009)
Col. 190-91

Pay and Allowances

Rural Banks Association
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 243

Pay Commissions

Need to extend the benefits of Sixth Central
Pay Commission to Gramin Dak Sevak
in the Country (MUR 377)
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 344

Pension

Freedom Fighters’ Pension
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 267-69

IGNOAPS
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 110

Merger of Pension Fund with Provident
Fund
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 34546

Need to enhance the Provident Fund
Pension of retired Government
employees (MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 309

Need to implement ‘One Rank, One
Pension’ formula for retired defence
personnel (MUR377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 370

Need to update the pension of pre-
November 1997 retirees of Reserve
Bank of India
(Deb. 5, Vol. XXXV1I, 18-02-2009)
Col. 34445
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Swatantra Sainik Samman Pension Scheme
(Deb. 8, Vol. XXXV, 24-02-2009)
Col. 132-33

Petrol Pumps

Allotment of Petrol Pumps
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 167-69

Retail Outlets of Oil PSUs on Highways
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 86

Petroleum Products

Administered Prices of Petroleum
Products
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.213-18

AED on Petrol and Diesel
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 228-36

Excise Duty on Petrol
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 131-33

Promotion of Branded Fuels
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 70-71

Reduction in Prices of Petroleum Products
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 12-14

Subsidy on Petroleum Products
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 84-85

Unfair Pricing of Diesel/Petrol by State
owned Oil Companies
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 149

Pharmaceutical Companies

Overcharging by Pharmaceutical
Companies
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.29-34
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Pharmaceuticals

Financial Package to Small Scale Pharma
Units
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 78

Import of Pharmaceutical Raw Materials
and Vaccines
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 114-15

Sophisticated Instrument in Small Scale
Pharma Units
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 59-60

Pilgrimage

Additional Routes to Kailash-Mansarovar
Pilgrimage
(Deb. 9, Vol. XXXVIi, 25-02-2009)
Col. 236-37

Placement Agencies
Unregistered Job Bureaus

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.273-74

Plastic

Ban on Pouches .
(Deb. 9, Vol. XXXVI1, 25-02-2009)
Col. 304 ‘

Constitution of Committee for Setting
Standards of Plastic
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.256-57

Police

Custodial Crimes against Children
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 100-10

Funds for MEGA City Policing
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 127-28

Meeting of Police Officers
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 126-27

Modernisation of Police Force
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 33-39

National Police Mission
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 4547

Police-Public Ratio
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 16365

Recruitment of Police Personnel
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 13740

Pollution

Air Pollution
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.259-62

Air Pollution in Rural Areas
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.335-36

Funds for Controlling Pollution
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 188-206

Most Polluted Cities in the Country
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 6369

Pollution by Processing Industries
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.280-81

Pollution Due to Ship-Breaking Activities
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.209-10

Water Pollution due to Dumping of Drugs
Residues
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 23940

Population

Increase in Population
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 60-66

National Population Stabilisation Fund
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 90
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Population Control Measures
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 300-01

Ports

Development of Colachel Port
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col. 304

Dredging of the Channels of Major Ports I
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.205-07

Performance Review of Major Ports
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 85-87

Port Connectivity Projects i
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 191-94

Post Offices

Need to extend the benefits of Sixth Central |
Pay Commission to Gramin Dak Sevak i
in the Country (MUR 377)
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 344

Poverty

Action Taken on ARC Recommendations.
on Urban Poor
(Deb. 7, Vol. XXXVII, 20-02-2009) |
Col. 81-82 ‘

Admission of Children belonging to BPL ;
Families
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.57

BPL Families
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 34042

BPL List
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 195-96

Diversion of Funds

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.240-44

i
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Loans to BPL People
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.209-23

Norms for BPL People
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 20305

Pending Proposals for Rural Development
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.331-36

WB Loan for Poverty Alleviation Schemes
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 101-04

Power

Bio-mass Co-generation Power Projects
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 35-36

Capital Investment by Power Companies
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 264-66

Cost of Power Generation
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.71-118

Electricity of Atomic Energy
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 173-74

Environment Impact Assessment of
Hydro Power Projects
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 107-08 »

Indo-Nepal Co-operation in Power Sector
.(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 75-76

Indo-Kazakhstan Co-operation in Power
Sector
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 327

Levy on Power Generation
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 78-79

Machinery for Power Generation Plants
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 285-87
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Monitoring Agency in Power Sector
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col.29-35

Need to release incentive component
grants to the Government of Orissa
under Accelerated Power Development
Reform Programme (MUR 377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.321-22

Need to withdraw the decision to convert
the status of Kayamkulam Power
Station and maintain its’ earlier status
as a power station dedicated to Kerala
(MUR377)

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 44142

Power Generation

(Deb. 2, Vol. XXXVII, 13-02-2009) |

Col. 257-59,276-78

Power Generation from Renewable Energy
Sources
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 225-34

Power Transmission Lines
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 199-200

Problems in Power Transmission
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 122-23

Repair of Transmission Towers
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.201-02

Setting up of Solar Mission
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.223-25

Shortage of Power
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 126-34

Small Hydro Power Projects
(Deb. 2, Vol. XXXV1II, 13-02-2009)
Col. 13746

Solar Cities
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.275-76

Solar Energy Generation
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 326-27

Supply of Coal to MTPS
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 94-95

Thermal Power Generation
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.278-87

Ultra Mega Power Project
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 3540
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 151-54

Wind Energy Generation
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 121-22,202-04

World Bank Loan for Power Sector
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 153-56

Power Plants

CNG and LNG based Power Projects
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 33840

Jaitapur Atomic Power Plant
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.208-09

Setting up of Power Plants by Indian Oil
Corporation
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 155

Setting up of Thermal Power Plants
(Deb. 2, Vol. XXXVH, 13-02-2009)
,Col.37-62

Pradhan Mantri Gram Sadak Yojana

Coverage of Villages under PMGSY
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 124-36
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Pradhan Mantri Swasthya Suraksha
Yojana

Need to open a Cancer Research and
Treatment Centre and Anugraha
Narayan Magadh Medical College and
Hospital in Gaya, Bihar under Pradhan
Mantri Swasthya Suraksha Yojana
(MUR377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 321

Pravasi Bhartiya Diwas

Pravasi Bhartiya Diwas
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 152-72

President’s Address

Motion of Thanks on the President’s
Address
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 378-530
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 354-466

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col. 1-22

Primary Health Centres

NABARD Assistance to PHCs
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 349

Prime Minister’s Employment
Generation Programme

Funds to Rural and Urban Areas under
PMEGP
(Deb. 4, Vol. XXXVII,,17-02-2009)
Col.232-38

Printing Press

Closure of Printing Presses
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 10506

Public Sector
Deployment of CISF

(Deb. 8, Vol. XXXVIi, 24-02-2009)
Col.279

LOK SABHA

Discrepancy in lnvestment'by Oil PSUs
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 58-59

Interim General Budget—2009-10—
Presented
(Deb. 3, Vol. XXXVII, 16-02-2009)
Col. 11-12

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col. 15

Public Sector Vaccine Manufacturing
Units
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.49-51

Revival of Instrumentation Ltd
(Deb. 10, Vol. XXX VII, 26-02-2009)
Col. 170

Revival Package for HMT Limited
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.61-62

Target Fixed CPSUs
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 14041

Vacant Posts in CPSEs
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 16869

Puducherry

Need to treat Puducherry as a State and
bring it within the fold of Central
Finance Commission (MUR 377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.322

Pulses

Import of Pulses
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.53

Punjab

Ambla-Nangal Passenger Train
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 126-27

Construction of ROB/RUB in Punjab

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 185-86
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Radio

Election Campaign on FM Radio
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 119-20

FM Stations in Maharashtra
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 199

Need to start a F.M. Radio Station in Amreli,
Gujarat (MUR 377)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.437

Rail Accidents

Accident due to derailment of 2841
Howrah-Chennai Coromandal Express
at Jaipur Keonjhar Road Station of East
Coast Railway on 13.02.09 (St.)

(Deb. 3, Vol. XXXVII, 16-02-2009)
Col.22-24

Rail Coach Factory

Rail Coach Factories
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.92

Railway Land Development Authority

Railway Land Development Authority
(Deb. 10, Vol. XXXVI1I, 26-02-2009)
Col. 134-35

Railway Lines

Bhanupalli-Bilaspur-Bairi Broad Gauge
Railway Line
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.91 ‘

Conversion of Naupada- Gunupur Railway
Line
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 81

Conversion of Sri Ganganagar-Jaipur
Railway Line
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 174 °*

Dedicated Freight Corridor
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.24142

Doubling of Kota-Bina Railway Line
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.282-83

Doubling of Makanpura to Basti Railway
Section
(Deb. 10, Vol. XXX VII, 26-02-2009)
Col. 9697

Doubling of Pune-Miraj-K olhapur Railway
Line
(Deb. 6, Vol. XXXVH, 19-02-2009)
Col. 76

Doubling of Railway Track between
Barasat-Hasnabad Section
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 102-03

Doubling/Electrification of Railway Lines
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 153-54

Electrification Work at Manglore Section
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.233

Electrification Work of Bina-Kota Railway
Line
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 77

Gauge Conversion
(Ded: 10, Vol. XXXVII, 26-02-2009)
Col. 73

Gauge Conversion from Lumding to
Silchar in Assam
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.219

Gauge Conversion in Karnataka
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 188-89

Gauge Conversion in Nanded Rail
Division
(Deb. 10, Vol. XXXV1I, 26-02-2009)
Col. 104

Gauge Conversion of Gwalior-Sheopur
Kala Railway Line
{Deb. 6, Vol. XXXVII, 19-02-2009)
Col.23940
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Gauge Conversion work between
Maylladuthurai-Villupuram
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 73-74

Laying of Chandigarh-Baddi-Barotiwala
Railway Line
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 117-18

Laying of Railway Tracks from Ujjain to
Jhalawar-Ramganj Mandi
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.99

Need to construct a railway line on Ujjain-
Agra-Malwa-Jhalawar section in
Ratlam division of Western Railways
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 369

New Railway Line between Karad-Chiplun
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 133-34

Railway Line between Budhabanka
Station to Sukinda Road Station
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 128-29

Railway Line from Bhatni Junction to
Hathua in Varanasi
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 101-02

Statement correcting reply to Unstarred
Question No. 1963 dated 11-12-2008
regarding: New Railway Lines in Gujarat
alongwith giving reasons for delay in

Correcting the reply (St.)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 300-04

Survey for New Railways Lines
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 36-38

Survey Work of Ajmer-Kota Railway Line

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 195

LOK SABHA

Unmanned Level Crossings
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 78-82

Railway Reservation

Reservation Quota in Goa Express
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.235-36

Railways
Advertisements in Trains

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 82-83

Ahmedabad Railway Station
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.95-96

i Ambla-Nangal Passenger Train

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 126-27

Bhopal Express Passenger Train
(Deb. 6, Vol. XXXVIL. 19-02-2009)
Col. 109

Chartered Train
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 89

Cleanliness and Hygiene in Pantry Cars
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 14547

Closure of Printing Presses '
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 105-06

Construction of Anand Vihar Train
Terminal
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 75-76

Construction of Level Crossing
(Deb. 10, Vol. XXX VII, 26-02-2009)
Col. 159-60

Contract Labourers in Railways
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 181-82

Dedicated Freight Corridor
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.241-42
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Delay in Completion of Railway Projects
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 39-56

Disruption of Trains Services due to Fog
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.35-36

Encroachment on Railway Land
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.3-10

Expansion of Railway Network in
Himachal Pradesh
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 87-88

Externally Aided Railway Projects .
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 24243

Fire-fighting System at Railways Stations
(Deb. 10, Vol. XXXVII, 26-02-2009) !
Col. 14748

Freight Classification
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 33

Garib Rath Express
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 126
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.03

Global Warming
(Deb. 10, Vol. XXX V11, 26-02-2009)
Col. 158

Green Field Electric Locomotive Rail

Factory
(Deb. 10, Vol. XXXV1I, 26-02-2009)

Col. 157

Heritage on Wheels
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 146

Integrated Security Plan at Railway

Stations
(Deb. 10, Vol. XXXVII, 26-02-2009)

Col. 55-58

81

Internet Facilities in the Running Trains
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.110-11

Level Crossings
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 169

Lighting Arrangements under the Railway
Bridges
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 113

Luxury Tourist Trains
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 131

Manufacture of Passenger Coaches
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 161

i Missing Items in the Trains

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 326

Model Railway Stations in Uttar Pradesh -
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 4344

Modemisation of Railway Stations
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 178-79,221-25

Need to expedite the construction of
Ramganj-Mandi-Bhopal railway line
(MUR 377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.317-18

Need to expedite the gauge conversion
work of railway line from Lumding to
Agartala in Tripura (MUR 377)

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 44041

Need to provide a halt to Mahua-Surat
Rail service at Mota Liliya, Amreli,
Gujarat (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 365-66
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Need to restart local rail service between
Banaskantha and Palanpur; extend
Gujarat Mail upto Palanpur and
introduce additional DEMU service on
Mount Abu-Ahmedabad-Palanpur
route (MUR 377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.314

Need to Run Hazar Durai Express Daily
and Provide its Stoppages at Dumdum
and Barrackpore in West Bengal
(MUR377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 338-39

Need to start new trains connecting Ujjain
with Amritsar, Ajmer, Baroda and other
cities of Madhya Pradesh (MUR 377)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 440

New Trains from Dehradun to Kochuveli
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 169-70

New Trains from Delhi to Andhra Pradesh
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.279

Ongoing and New Railway Projects
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.210-11

Passenger Amenities
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 47

Passenger Safety
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.26-32

Passenger Traffic in AC Coaches
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.33-36

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col. 12-13

Provision for Basic Amenities

(Deb. 10, Vol. XXXV, 26-02-2009)
Col.95

Public-Private Partnership Project
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 16263

Pulgaon Arvi Train Service
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.24041

Rail Museum
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 157

Railway Land Development Authority
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 134-35

Railway Network for North Eastern Region
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 42

Railways Crossing at Dokwa Halt
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 94-95 ‘

Railways Eamings
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.21-22

Railways Sign Boards at Public Places
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 167

Repair of Old Coaches
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 165-66

Retail Hub Near Railway Stations
_(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 141

Review of Tatkal Ticket System
(Deb. 10, Vol. XXXVIi, 26-02-2009)
Col. %4

Sanitary Conditions in Trains
(Deb. 10, Vol. XXXV1II, 26-02-2009)
Col. 125-26

Scrapping the Third Side Berth from the
Trains
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.4-5



SUBJECT INDEX 83

Signal System in Petah
(Deb. 10, Vol. XXX V1L, 26-02-2009)
Col.98

Solar Energy Equipments
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 80-81

Stoppage of Trains at Kota Junction
(Deb. 10, Vol. XXX VII, 26-02-2009)
Col. 106

Strengthening of RPG/RPSF
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.211-13

Train Services to North-Eastern Region
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 176-77

Transportation of Sugar
(Deb. 10, Vol. XXXVII1, 26-02-2009)
Col. 74-77

Unmanned Level Crossings
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 88-89

Upgradation of Raitway Platforms
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.202-09

Vacant Reserved Posts in Railways
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 115-17

Yatri Niwas
(Deb. 10, Vol. XXX VII, 26-02-2009)
Col. 160-61

Rajasthan

Conversion of Sri Ganganagar-Jaipur
Railway Line
(Deb. 6, Vol. XXXVIi, 19-02-2009)
Col. 174

Cross Border Tunnel in Rajasthan

(Deb. 8. Vol. XXXVII, 24-02-2009) !

Col. 58-59

Need to grant a special status to the State
of Rajasthan and announce tax-holiday

to augment development of the State
(MUR377)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.438-39

Need to protect the livelihood of families
facing demolition of their shops due to
construction of six lane road and
flyover on N.H.-8 in Behroad, Rajasthan
(MUR377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 316

Need to provide stoppages of important
trains including Rajdhani Express at
Pali,

Rajasthan (MUR 377)

(Deb. 6, Vol. XXXV, 19-02-2009)
Col. 306

Need to release the full share of surplus
water of Ravi and Beas rivers to
Rajasthan (MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 303-04

Need to set up a bench of High Court in
Udaipur, Rajasthan (MUR 377)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 440

Need to set up an airport in Ajmer,
Rajasthan (MUR 377)
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 342

NH Projects in Rajasthan
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 115-16

Provision for Basic Amenities
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 95

Relief for Victims of Bomb Blasts
(Deb. 4, Vol. XXXVIi, 17-02-2009)
Col. 14546

Setting up of New Airport at Kota
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 144
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Setting up of Technical Education

(Deb. 4, Vol. XXXVII, 17-02-2009) |

Col. 83-90

Stoppage of Trains at Kota Junction
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 106

Survey Work of Ajmer-Kota Railway Line
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 195

Rajiv Arogyashree Health Programme

Rajiv Arogyashree Health Programme
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.211

Rajiv Gandhi Gramin Vidyutikaran
Yojana

Need to release funds for rural
electrification under Rajiv Gandhi
Gramin Vidyutikaran Scheme in Deoria,
Ballia and Kushinagar district in
Unar Pradesh (MUR 377)
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.372-73

RGGVY
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.266-70

Work under RGGVY
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 4346

Rashtriya Arogya Nidhi

Rashtriya Arogya Nidhi
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 119

Rashtriya Samvikas Yojana

Rashtriya Samvikas Yojana
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.99-102

Rashtriya Samvikas Yojana
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 183-86

Real Estate

Modal Real Estate Bill
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.271-72

LOK SABHA

i Refineries

Oil Refineries Project at Paradeep in Orissa
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.4243

Profit Earned by Oil Refining Companies
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.91-94

Upgradation of Refineries
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 10-13

Refugee

i

Facilities to Refugees
i (Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 73-75

Regional Rural Banks

Loan by Grameen Banks
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 70-73

Need to set up National Gramin Bank and
give adequate decision making powers
and facilities to existing Rural Banks
(MUR377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.373-74 '

Rural Banks Association
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.243

Rehabilitation

District Disability Rehabilitation Centres
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 129-30

Rehabilitation of Coal Mines Affected
People
(Deb. 5, Vol. XXXVI1I, 18-02-2009)
Col.51-53

Rehabilitation of Displaced Persons in
DRDA
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 265-66

Reliance Energy Ltd

Reliance Energy Ltd
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 14344

w
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Renke Commission

Renke Commission
(Deb. 10, Vol. XXXV1I, 26-02-2009) |
Col. 151-52 i

Research and Development

Spending on Research and Development
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 14143

Reservation Policy

Implementation of Reservation Policy in |
Private Sector
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 163-64

Policy of Reservation
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 169

Reservation for OBCs in lITs
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 6768

Reservation for SC/ST Employees in
NDMC Schools
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.312-14

Resignation by Member
Shrimati Kiran Maheshwari
Shri Haribhau Rathod

Shri Omar Abdullah

Ms. Mehbooba Mufti

Shri S. B&\garappa

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 34445

Resolution

Statutory Resolution Re: Approval of
Proclamation by the President in
relation to the State of Jharkhand;
Jharkhand Interim Budget—2009-2010;
Demands for Grants on Account
(Jharkhand) 2009-2010 and Demands
for Supplementary Grants
(Jharkhand)—2008-2009
(Deb. 6, Vol. XXXVII, 19-02-2009)

Col. 347-67
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Retail Sector

Foreign Companies in Indian Retail Market
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 278-300

Retail Sector
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 14147

Right to Information Act

Review of RTI Act, 2005
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 191-92

Rivers

Need to prepare a Master Plan for
prevention of massive erosion by the
river Brahmaputra in Assam (MUR 377)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 44243

¢ Cleaning of Sabarmati River

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 113

Inclusion of Additional Rivers in NRCP
(Deb. 5, Vol. XXXVI1, 18-02-2009)
Col. 270

Risk to River Ganges
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.298-99

Roads

| Construction of Roads along Sino-India
Border
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.271-72

Coverage of Villages under PMGSY
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 124-36

Geo-textiles for Road Surfacing
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.298-99

Industrial Corridor
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.93-94
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Need to approve the proposals submitted
by Government of Gujarat for
construction of Ghaduli-Hajpur-
Khavda-Santalpur and Khavda-
Dholavira roads in Gujarat (MUR 377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 318

Need to protect the livelihood of families
facing demolition of their shops due to
construction of six lane road and
flyover on N.H.-8 in Behroad, Rajasthan
(MUR377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 316

Need to provide’ alternate road-
connectivity by BRO/GREF in Doda,
Ramban and Kishtwar districts in
Jammu and Kashmir facing
submergence of roads due to Baglihar
Project (MUR 377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 340

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col.4-5

Rubberised Roads
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 14445

Suggestions for Road Safety
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 129-30

Widening of Jessore Road
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 173

Ropeway

Need to provide funds for the Rope Car
Project linking Palani Hills and
Kodikanal Hills in Tamil Nadu
(MUR377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 33940

!
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Rubber

Export of Natural Rubber
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 4243

Price of Natural Rubber
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 56-57

Rural Areas

Air Pollution in Rural Areas
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 335-36

Building Stadium in Rural Areas and Small
Towns
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 207

Compulsory Rural Posting of Doctors
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 1-14

Coverage of Villages under PMGSY
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 124-36

Enrolment Rate in Rural Areas
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 181-89

Impact of FDI on Rural Economy
(Deb. 8, Vol. XXXVIi, 24-02-2009)
Col. 3741

Ongoing ROBs/RUBs Projects in
Backward and Rural Areas
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 22-30

Quality of Primary Education in Rural
Areas
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 136

Rural Emergency Health Transportation
System
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.47-49

Rural Tourism
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 167-68
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Rural Development

Pending Proposals for Rural Development
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.331-36

Rural Electrification

RGGVY
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 266-70

Work under RGGVY
(Deb. 7, Vol. XXXV1I, 20-02-2009)
Col. 4346

Safety and Security

Integrated Security Plan at Railway
Stations
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 55-58

Passenger Safety
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 26-32

Sanctuary/National Park

Need to withdraw the decision to extend
the area of Indira Gandhi Wildlife
Sanctuary, Coimbatore, Tamil Nadu

(MUR377)
(Deb. 8, Vol. XXXVII, 24-02-2009)

Col. 323

Voluntary Relocation of Human
Settlements
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 151

Sanitation

Drinking Water and Sanitation Facilities

in Schools
(Deb. 7, Vol. XXXVII, 20-02-2009)

Col. 117-25

Total Sanitation Campaign
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 13-29

Sarva Shiksha Abhiyan

Allocation for SSA by Planning

Commission
(Deb. 8, Vol. XXXVII, 24-02-2009)

Col. 26869

i
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Foreign Aid for Sarva Shiksha Abhiyan
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.204-06

Implementation of SSA
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.36-37

Merger of SSA and National Literacy
Mission
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 191

Target under Sarva Shiksha Abhiyan
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 198-99

Satellites
India’s Association with Galileo

Programme
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.24243

Launch of Recoverable Satellite by ISRO
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.273-74

Satyam Computer Services Ltd.

Financial Assistance to Investor in SCSL
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 116

Irregularities in Satyam Computer Services
Ltd.

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.25-35

' Satyam Scam

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 180

Situation arising out of alleged
mismanagement of affairs of Satyam
Computer Services Limited (DUR 193)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 505-73 '

Scheduled Areas

Receipt of Reports from States
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 115



88

Scholarships

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009) '
Col.6-7 :

Scholarship to NRI Children
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.241

Schools

Admission of Children belonging to BPL
Families
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 57

Basic Facilities in Schools !
(Deb. 4, Vol. XXXVII, 17-02-2009) |
Col. 4647

Drinking Water and Sanitation Facilities
in Schools
(Deb. 7, Vol. XXXVII, 20—02-2009)
Col. 117-25

Free Hike in Private Schools '
(Deb. 4, Vol. XXXVII, 17-02-2009) |
Col. 20507

Land allotted at Concessional Rates
(Deb. 2, Vol. XXXVII, 13-02-2009) |
Col. 199201 |
|
|

Minority Status to Educational Institutes |
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 125-28

Model Schools ;
(Deb. 4, Vol. xxxvn 17-02-2009) !
Col. 141

National Commission for Minority
Educational Institutions (Amendment)
Bill, 2009—Consid. & Pass
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 44448

Nursery Schools
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 137-38

Nutrition for Adolescent Girls in Schools
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.81-87

LOK SABHA

Raising Enroiment Rate at Secondary
School Level
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 22-31

Reservation for SC/ST Employees in
NDMC Schools
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.312-14

Science and Technology

India’s Position in Scientific Research
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 55-56

Launch of Space Craft
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.262

Promotion of Science and Technology in
the Country
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 53-56

Space Research
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.244-45

SCs/STs/OBCs

Employment to Trainees
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 328-30

Hardship faced by People of Reserved
Category
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 117

Hostels for SCs in Andhra Pradesh
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.275

Implementation of Forest Rights Act
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 110-11

| Inclusion of Border-Kachari Communities

in ST List
(Deb. 2, Vol. XXXVHI, 13-02-2009)
Col. 23940

Inclusion of Castes in SCs and OBCs List
(Deb. 6, Vol. XXXVH, 19-02-2009)
Col.219-21
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Need to expedite the process for the
inclusion of Bodo-Kacharis living in
Karbi-Anglong and in North Cachar
Hills Autonomous Districts in the
S.T.(Hills) list of Assam (MUR 377)
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.309-10

Need to include “KANU" caste of Bihar
in the list of Scheduled Castes (MUR
37)

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 441

Need to include ‘Namosudh Bengali’ and
‘Mahara’ and ‘Mabhar’ castes of
Chhattisgarh in the list of Scheduled
Castes (MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 30607

New Educational Complexes for Tribal
Girls
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.317-20

OBC Population
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 165

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)
Col.6-7

Promotion of Tribal Culture
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 185

Rajiv Gandhi National Fellowship
Programme
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 154

Renke Commission
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 151-52

Reservation for OBCs in IITs
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 67-68

Reservation for SC/ST Employees in

NDMC Schools
(Deb. 4, Vol. XXXVII, 17-02-2009)

Col.312-14

2438LS—7A

Schemes for Tribal Education
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 87-96

Tribal Communities in Andaman and
Nicobar Islands
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 197-200

Tribal Students in NVs
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 114-16

Tribes of North-Eastern Region
(Deb. 10, Vol. XXX V1I, 26-02-2009)
Col. 137-38

Vacant Reserved Posts in Railways
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 115-17

Sea Link Project

Environmental Clearance to Sea Link
Project
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 265

Self Help Groups

Loans to Self Help Groups
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 298

Shipping
Delay in Registration of Maritime Vessels

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 360-61

Pollution due to Ship-Breaking Activities
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 209-10

Regarding reported move to Privatize
Cochin Shipyard by the Government
of India (Sub.)

(Deb. 10, Vol. XXXV1I, 26-02-2009)
Col.218-19

Slums
Integrated Housing and Slum
Development Programme

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 205-24
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Proposal under INNURM
(Deb. 7. Vol. XXXVII, 20-02-2009) .
Col. 79-80

Slums in Metro Cities .
(Deb. 2, Vol. XXXVII. 13-02-2009)
Col. 16-25

Small Scale Industry

Allotment of Land to Small Industrial Units
(Deb. 7, Vol. XXXVII, 20-02-2009) -
Col. 109

Bottlenecks in Growth of Small and
Medium Enterprises
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 30608

Census for Small Scale Industries Sector
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.214

Growth Rate of SMEs
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 34-36

Impact of Economic Recession
(Deb. 4, Vol. XXX VI, 17-02-2009)
Col. 225-27

Insurance Cover for MSMEs Workers
(Deb. 8, Vol. XXXVIIL. 24-02-2009)
Col. 13840

Loans to Small and Medium Enterprises
(Deb. 9. Vol. XXXVII. 25-02-2009)
Col.236

MSME Development institutes
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.222-23

Products under Small Scale Industries
(Deb. 8. Vol. XXXVII, 24-02-2009)
Col.253-64

Setting up of Small Scale Industries
(Deb. 4, Vol. XXXV, 17-02-2009)
Col. 264-65

Small Scale Sectorand its Challenges
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.68-71
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Study on Micro, Small and Medium
Enterprises
(Deb. 4. Vol. XXXVII, 17-02-2009)
Col. 80-81

Smuggling

: Anti- Smuggling Measures

(Deb. 4. Vol. XXXVII, 17-02-2009)
Col.265-67

Smuggling of Arms and Ammunitions
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 275-76

Smuggling of Cows
(Deb. 8. Vol. XXXVII, 24-02-2009)
Col. 75-76

Social Welfare

Interim General Budget—2009-10--
Presented
(Deb. 3, Vol. XXXVII, 16-02-2009)
Col.9-11

" Soft Drinks

Need to permit the tapping of Coconut-
Palm milk from Coconut and Palmyra
trees for its use as a herbal drink in the
country (MUR 377)

(Deb. 8, Vol. XXXVIL. 24-02-2009)
Col. 315

Solar Cities
Solar Cities

(Deb. 2. Vol. XXXVII, 13-02-2009)
Col.275-76

South Asian Association for Regional
Cooperation

SAARC Social Charter, 2004
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 19293

Space Research

Chandrayaan Mission
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 14243

India’'s Association with Galileo
Programme
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 24243

2438LS—78B
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Indian Deep Space Network
(Deb. 5, Vol. XXXVII. 18-02-2009)
Col.253-54

Launch of Space Craft
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 262

Special Economic Zones

Low Exports by SEZs
(Deb. 4. Vol. XXXVII, 17-02-2009)
Col. 129-30

Reservation of Plots for Handloom and
Powerloom Weavers in SEZs
(Deb. 8. Vol. XXXVII. 24-02-2009)
Col.270

Special Economic Zone
(Deb. 4, Vol. XXXVIi,
Col. 4749

Special Purpose Tea Fund

Progress of SPTF
(Deb. 4, Vol. XXXVII,
Col. 174-77

Spice

i

17-02-2009)

17-02-2009)

Spice Industry
(Deb. 8, Vol. XXXVII,
Col.204-08

Spice Tourism ;
(Deb. 10, Vol. XXXV1I, 26-02-2009) |
Col. 10607 ;

Sports

Accountability of Sports Federations

(Deb. 9. Vol. XXXVII, 25-02-2009)
Col. 349-50

Funds released to States for the |
Development of Sports "
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 364-66

Guidelines for Selection of Coaches .
(Deb. 9, Vol. XXXVII, 25-02-2009) :
Col. 87-88

Schemes for Basic Sports Facilities
(Deb. 9, Vol. XXXVII, 25-02-2009) '
Col. 122-24

24-02-2009) |
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Schemes for Development of Sports
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.266-74

. Selection of Sports Persons -

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 59-60

Sri Lanka

Extradition of LTTE Chief'to India
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 231

Foreign Secretary’s Visit to Sri Lanka
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 137-38

* Killings of Innocent Tamils in Sri Lanka

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 226-27

Situation in Sri Lanka
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.335-37

Stadium

Building Stadium in Rural Areas and Small
Towns
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.207

; State Electricity Board
i Commercial Losses of SEBs

(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 45-58

| State Trading Corporation
: Export of Wheat by STC

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.273-74

Statements

Accident due to derailment of 2841
Howrah-Chennai Coromandal Express
at Jaipur Keonjhar Road Station of East
Coast Railway on 13.02.09(St.)

(Deb. 3, Vol. XXXVH. 16-02-2009)
Col.22-24

Situation in Sri Lanka
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 335-37
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Statement correcting reply to Unstarred
Question No. 1742 dated 10.12.2008
Regarding : Indians Languishing, in

Pakistani Jails (St.)
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 337

Statement correcting reply to Unstarred
Question No. 1963 dated 11.12.2008
Regarding: New Railway Lines in Gujarat
alongwith giving reasons for delay in

correcting the reply (St.)
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 300-04

Statement under Fiscal Responsibility and
Budget Management Act, 2003 (St.)
(Deb. 3, Vol. XXXVII, 16-02-2009)
Col. 21

States

Borrowing Limits of States
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 14142

Loans to States
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 96-98

Loans Taken by States
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.267-68

Non-utilisation of Funds
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 15-19

Shortfall in Revenue of States
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 49-52

Steel

Constitution of a Committee for Bird Group
of Companies
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 13940

Dumping of Stainless Steel Products
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 107-09

LOK SABHA

Expansion of Public Sector Steel Plants
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 76-77

Forum for Steel Sector
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 4647

Greenfield and Expansion Projects
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 111-16

Losses in Small and Medium Sponge Iron
Units
(Deb. 10, Vol. XXXV1I, 26-02-2009)
Col.60-61

Production of Steel
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 225-32

Revival of Alloy Steel Plant, Durgapur
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.97-98

Revival of VISL
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 16163

A Setting up of Ultra Mega Steel Plants
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 8790

Stock Exchange Board of India

Redressal of Investors’ Grievances
i (Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 129-35

Stock Market

Insider Trading
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 82-83

Investment by Insurance Companies
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 300

Manipulation of Share Price by Companies
-(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 136-37
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Reliance Power IPO
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 361

Strikes/Lockouts

Strike by Officers of Oil Companies
» (Deb. 6, Vol. XXXVII, 19-02-2009)
Col.11-12

Strike by Transport Operators
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 141

Students’ Welfare

Legal Assistance to Students
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 14647

Submission by Members

Non-payment of dues to employees of
Dunlop India Limited and alleged
violation of agreement by the employer
(Sub.)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 330

Problems likely to arise in Malkangiri
District of Orissa due to Reported
implementation of Polavaram Project
(Sub.)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.324-26

Regarding need for early implementation
of the Gramin Dak Sewak Committee
Report (Sub.)

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.210-12 '

Regarding reported move to Privatize
Cochin Shipyard by the Government
of India (Sub.)

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.218-19

Subsidy
Interest Subsidy on Housing Loan

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 24344

Subsidy to Farmers
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 189-90

Subsidy to Fertilizer Manufacturing
Companies
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 198-200

Sugar

Need to enhance the statutory minimum
Price of sugarcane (MUR 377)
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 36667

Transportation of Sugar
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 74-77

Swarnjayanti Gram Swarozgar Yojana

Additional Funds under SGSY
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 165-68

Tamil Nadu

Development of Colachel Port
{Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 304

Gauge Conversion work between
Maylladuthurai-Villupuram
(Deb. 10, Vol. XXX VI, 26-02-2009)
Col. 73-74

Magnesite Deposits
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.217-19

Need to appoint a Vice-Chancellor of
Gandhigram Rural University in
Dindigul, Tamil Nadu (MUR 377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 314

Need to open a Branch of State Bank of
India and improve banking facilities at
Barugur in Krishnagiri district, Tamil
Nadu
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 375-76
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Need to open a Kendriya Vidyalaya at
Virudhnagar in Tamil Nadu (MUR 377)
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.376-77

Need to provide funds for the Rope Car
Project linking Palani Hills and
Kodikanal Hills in Tamil Nadu
(MUR377)

(Deb. 5, Vol. XXXVII, 18-02-2009)

Col. 33940

Need to withdraw the decision to extend !
the area of Indira Gandhi Wildlife .
Sanctuary, Coimbatore, Tamil Nadu |

(MUR377)

(Deb. 8, Vol. XXXVII, 24-02-2009) :

Col. 323
Rail Museum

(Deb. 10, Vol. XXXVII, 26-02-2009) :

Col. 157

Renovation of AVM Canal
(Deb. 9, Vol. XXXV, 25-02-2009)
Col. 366

Taxation

Cess on Royalties on Tobacco Cos
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 133-34

Collection/Withdrawal of Toll Tax on NH

(Deb. 5, Vol. XXXVII, 18-02-2009) |

Col.293-96

Fudging of Accounts by Housing
Companies

(Deb. 9, Vol. XXXVII, 25-02-2009)

Col. 24041

Import Duty on Agricultural Product
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 34243

Import Duty on TMT
{Deb. 10, Vol. XXXVIi, 26-02-2009)
Col. 145-46

Interim General Budget—2009-10—
Presented
(Deb. 3, Vol. XXXVII, 16-02-2009)
Col. 12-13
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i 1T Exemption
i (Deb. 9, Vol. XXXVII, 25-02-2009)
. Col.152-53

| IT Returns Processing Centres
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 303

Levy on Power Generation
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 78-79

i Losses of the Government in RIL
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 368

i Rationalization of Rates and Duty
Structure

(Deb. 5, Vol. XXXVIl, 18-02-2009)
Col. 109-10

Reduction in Customs and Excise Duties
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 146-50

. Reward to Informants

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.217-72

i Setting up of Transport Fund

| (Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 263

» Shortfall in Revenue of States
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.49-52

|
|
! Tax Collection
;
|
{

i

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 246-59

; Tea
| Closure of Tea Estates

(Deb. 4, Vol. XXXVIi, 17-02-2009)
Col. 210-14

E-auction by Tea Board of India
(Deb. 4, Vol. XXXVII, 17-02-2009)
i Col.269-71

i Problems of Small Tea Growers
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.2-12
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Progress of SPTF
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 174-77 :

Promotion of Tea
(Deb. 8, Vol. XXXVII, 24-02- 2009)
Col.266-68

Tea Exports
(Deb. 8, Vo!. XXXVII, 24-02-2009)
Col.23346 !

Teachers i
i

Setting up of Academy for Teachers
(Deb. 8. Vol. XXXVI, 24-02-2009)
Col. 125

Teachers Training Institutes

Allocation of Funds for Teachers Training
Institutes
(Deb. 4. Vol. XXXVII, 17-02-2009) |
Col. 132-33 i

Technical Education

Setting up of Polytechnics
(Deb. 4, Vol. XXXV, I7-0"-2009)
Col. 229-32 |
Telecommunication

Need to provide an alternate satellite media
for restoring telecommunication ;
service in Ladakh region of Jammu and - 5
Kashmir(MUR 377)

(Deb. 4, Vol. XXXVII, 17-02- 2009)
Col. 377

Telephones

Private Telephone Operators |
(Deb. 9, Vol. XXXVII, 5-02-7009)
Col. 284-86 g

Television i

Amendment in Cable Television Networks |
(Regulation) Act, 1995 !
(Deb. 9, Vol. XXXVII, 25-02-2009):
Col.276-77

Assamese Regional Language Channel ‘
{Deb. 5, Vol. XXXVII, 18-02-2009) !
Col. 106-07 g
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¢ Income from Cable Companies

{Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 113-14

! Introduction of Headend-In-The Sky
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col. 92-93

. Live Telecast of Sensitive Incidents

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.8-15

Rates of Pay Channel
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 117-18

| Revenue from DTH Operators

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 24445

Violation by DTH Licencees
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 128-29

¢ Terrorism
: Counter Terrorism Measures

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 112-13

' Extortion by Militants in NE States

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 20708

Female Terrorism
(Deb. 4. Vol. XXXVII, 17-02-2009)
Col.227-28

Guwahati Bomb Blast
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 305-06

Information on Mumbai Terror Attack
(Deb. 5, Vol. XXXVIi, 18-02-2009)
Col. 181-82

i Involvement of Pakistani Outfits in

Mumbai Attack
(Deb. 5, Vol. XXXVil, 18-02-2009)
Col.258-59

. Relief for Victims of Bomb Blasts

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 14546, 203-04
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Surrender and Rehabilitation Scheme
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 68-70

Terrorist Camps in PoK
(Deb. 5, Vol. XXXV1I, 18-02-2009)
Col.293

Textile
Textile Exports

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 24749

Thermo Mechanically Treated

Import Duty on TMT
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 14546

Tobacco

Sale of Cigarettes without Statutory
Warning
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 136

Total Sanitation Campaign

Total Sanitation Campaign
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 13-29

Tourism

Decline in Arrival of Foreign Tourists
(Deb. 6, Vol. XXXVH, 19-02-2009)
Col. 15-18

Development of Camp Sites
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 116

Development of Eco-tourism
(Deb. 10, Vol. XXXV1I, 26-02-2009)
Col. 3640

Development of Tourism
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 135-37

Development of Tourism in Kamnataka
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 120-24

Fillip to Tourism Sector
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 283-84

Foreign Tourists
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.280-82

Incredible India Campaign
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 112-13

Luxury Tourist Trains
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 131

National Tourism Advisory Council
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 126-27

Need to sanction funds for develpping
tourism Infrastructure in Kolhapur,
Maharashtra (MUR 377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col 345

New Eco-tourism Policy
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 302-03

Promotion of Tourism
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 59-60

Riverine Tourism
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 86-87

Rural Tourism
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 16768

Spice Tourism
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 10607

Tourist Spots in Orissa
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.48-54

Tourists Arrival in NER
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 96-98

Visit India-2009
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.207-10



SUBJECT INDEX 97

Toys

Restriction on Import of Toys
(Deb. 4, Vol. XXXVI1I, 17-02-2009)
Col.27-33

Trade Mark

Trade Marks (Amendment) Bill, 2007—
Consid. & Pass
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 485-504

Trains
Ambla-Nangal Passenger Train

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 12627

Bhopal Express Passenger Train
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 109

Extension of Mahabodhi Express
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 180

Garib Rath
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 126
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.03

Internet Facilities in the Running Trains
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 110-11

Need to provide a stoppage to ‘Ashram
Mail’ at Unjha in Gujarat (MUR 377)
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 339

Need to provide a stoppage to Patna-
Rajdhani Express (2309/2310) at
Mirzapur in Uttar Pradesh (MUR 377)
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.374-75

Need to provide stoppages of important
trains including Rajdhani Express at
Pali, Rajasthan (MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 306

Need to Run Hazar Durai Express Daily
and Provide its Stoppages at Dumdum
and Barrackpore in West Bengal
(MUR377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 338-39

Need to run train between Allahabad and
Mumbai via Kanpur with halts at
Bharwari and Sirathu railway stations
in Kaushambi, Uttar Pradesh
(MUR377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 343

Sanitary Conditions in Trains
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 125-26

Transgender

Transgender Population
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 84-85

Transport

Action Plan to Resolve Traffic Problems
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.269-70

Intelligent Transport System
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 335-36

Setting up of Transport Fund
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 263

Tribal Areas

Facilities in Tribal Areas
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.261-63

New Educational Complexes for Tribal
Girls
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 31720
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Tripura

Need to expedite the gauge conversion
work of railway line from Lumding to
Agartala in Tripura (MUR 377)

(Deb. 9, Vol. XXXVII. 25-02-2009)
Col. 44041

Tsunami

Misuse of Funds for Tsunami Victims

(Deb. 8. Vol. XXXVII. 24-02-2009) ,

Col.210-11

Tsunami and Earthquake Early Warning
Svstem
(Deb. 8. Vol. XXXVII, 24-02-2009)
Col.249-50

Ultra Mega Power Projects

President’s Address
(Deb. 1. Vol. XXXV, 12-02-2009)
Col. 11

Unique Identification Authority of India
President’s Address

Col.9-10
Unique Identification Number
MNIC Cards

(Deb. 9, Vol. XXXVII, 25-02-2009)

Col. 120-21

Unique Identification Number

(Deb. 9, Vol. XXXVII, 25-02-2009)

Col. 130-31

United Nation Framework Conventionon '

Climate Change
Certified Emission Reduction Units

(Deb. 9. Vol. XXXVII, 25-02-2009) :
: Need to confer the status of Deemed

Col.285-88

United Nations Conference on Trade and

Development
UNCTAD Report

(Deb. 8, Vol. XXXVII, 24-02-2009)

Col.274-75

United Nations Educational, Scientific and
Cultural Organisation
Contribution to UNESCO

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 155

United Nations Security Council

Permanent Seat for India in UNSC
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 198-99

United States of America

Review of Relations with USA
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col. 183-84

US Restrictions on H-IB Visa Holders
(Deb. 9, Vol. XXXVIl, 25-02-2009)
Col.356-57

University

. B.Sc. Course in Delhi University

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 177

(Deb. 1, Vol. XXXVII, 12-02-2009) = Decmed University

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 50-53

i Funds for World Class Universities

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 80-81

 Legal Assistance to Students

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 14647

Need to appoint a Vice-Chancellor of
Gandhigram Rural University in
Dindigul, Tamil Nadu (MUR 377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.314

University to Central Institute of
buddhist Studies in Leh district of
Ladakh region in Jammu and Kashmir

- (MUR377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 323



SUBJECT INDEX

Operation of fake Foreign Universities
(Deb. 8, Vol. XXXVII, 24-02-2009) -
Col.43-44

Pending Proposals for Affiliation with UGC !
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 150-51

Regulation of Admission and Fees in :
Private Deemed Universities 5
(Deb. 8. Vol. XXXVII, 24-02-2009)l
Col. 275

Setting up of Central Universities/ | ;
Institutions
(Deb. 8, Vol. XXXVII, 24-02-2009) !
Col. 124-25

South Asian University in India
(Deb. 9, Vol. XXXVII, 25-02- 7009)
Col.24243

Statutory Resolution Re: Disapproval of
Central Universities Ordinance, 2009 :
and Central Universities Bill, 2009—Int. |
Consid. and Pass :
(Deb. 6, Vol. XXXVII, 19-02-2009) :
Col. 458-533 ‘

University for NRIs
(Deb. 5, Vol. XXXVII, 18-02-2009) .
Col. 142 ,

University Grants Commission

Exemption fromNET i
(Deb. 4, Vol. XXXVII, 17-02-2009) |
Col. 112 :

National Eligibility Test
(Deb. 4, Vol. XXXVII, 17-02-2009) |
Col. 129

Pending Proposals for Affiliation with UGC
(Deb. 4, Vol. XXXVII, 17-02-2009) .
Col. 150-51 i

Unorganised Sector

National Fund for Unorganised Sector
(Deb. 8, Vol. XXXVII, 24-02-2009)

Col.269-70 ;

Uranium

Supply of Uranium
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 116

; Urban Development

Financial Assistance to Gujarat
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 169-94

Implementation of IDSMT and AUWSP
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 105-07

. Urban Local Bodies

Urban Civic Bodies
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 117

Uttar Pradesh

Misuse of Funds by NGOs
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 134-38

. Model Railway Stations in Uttar Pradesh

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 4344

i Need to provide a stoppage to Patna-

Rajdhani Express (2309/2310) at
Mirzapur in Uttar Pradesh (MUR 377)
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.374-75

Need to release funds for rural
electrification under Rajiv Gandhi
Gramin Vidyutikaran Scheme in Deoria,
Ballia'and Kushinagar district in Uttar
Pradesh (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.372-73

Need to run train between Allahabad and
Mumbai via Kanpur with halts at
Bharwari and Sirathu railway stations
in Kaushambi, Uttar Pradesh
(MUR377)

(Deb. S5, Vol. XXXVII, 18-02-2009)
Col.343



100

Need to undertake widening and repair of
Kanpur-Sagar and Jhansi-Mirzapur
sections of National Highways in Uttar
Pradesh as per specified norms and
standards (MUR 377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 320

Railway Line from Bhatni Junction to
Hathua in Varanasi
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 101-02

Spread of Communicable Diseases
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 104-14

Uttarakhand

Flyover Corridors for Elephants
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 339

New Trains from Dehradun to Kochuveli
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 169-70

Vacant Posts

Vacant Posts
(Deb. 5, Vol. XXXV, 18-02-2009)
Col.295

Vacant Posts in CPSEs
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 168-69

Vacant Posts in ONGC
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 14344

Vacant Reserved Posts in Railways
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 115-17

Vacant Seats in Higher Educational
Institutes
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.259-61

Vaccination

Death of Infants due to Vaccination

(Deb. 9, Vol. XXXV, 25-02-2009)
Col. 361-62
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Import of Pharmaceutical Raw Materials
and Vaccines
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 114-15

Public Sector Vaccine Manufacturing
Units
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 49-51

Valedictory References

Valedictory References
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 23447

Visa

Fake Visas and Passports
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 93-96

Visa Fraud by Bangladeshis
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.318-20

Visit India-2009

Visit India-2009
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.207-10

Vocational Education

Employment to Trainees
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 328-30

Voluntary Retirement Scheme

VRS for Employees of AAI
(Deb. 6, Vol. XXXVTI, 19-02-2009)
Col. 9899

Voter List

Foreigners in Voter List
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.237-38

Waste Management

Plastic Waste Management
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 151-52
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Water Pollution due to Dumping of Drugs
Residues
(Deb. 5, Vol. XXXV1I, 18-02-2009)
Col.239-40

Water

ADB Report on Water Utilities
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 104

Earthquakes due to Depleting Ground
Water
(Deb. 4, Vol. XXXVIi, 17-02-2009)
Col.201-03

Need to release the full share of surplus
water of Ravi and Beas rivers to
Rajasthan (MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 303-04

Water Bodies
Conservation of Lakes

(Deb. S, Vol. XXXVII, 18-02-2009)
Col. 138-39

Waterways

National Waterway (Lakhipur-Bhanga
Stretch of the Barak River) Bill, 2007—
Consid. & Pass
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.448-51

Weather Forecast

Expansion of Forecast System
(Deb. 4, Vol. XXXV, 17-02-2009)
Col. 66-68

Weavers

President’s Address
(Deb. 1, Vol. XXXVII, 12-02-2009)

Col.7-8
West Bengal

Doubling of Railway Track between
Barasat-Hasnabad Section
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 102-03
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Modemisation of Bagdogra Airport
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 113-14

Need to expedite the expansion work on
NH-2 from Dhanbad to Dankuni
besides constructing Panagarh by-
pass in West Bengal (MUR 377)
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.372

Need to provide adequate Budgetary
allocation for the proposed Subarna
Rekha Barrage Project in West Bengal
(MUR377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 34546

Need to Run Hazar Durai Express Daily
and Provide its Stoppages at Dumdum
and Barrackpore in West Bengal
(MUR377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.338-39

Revival of Alloy Steel Plant, Durgapur
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.97-98

Teachers’ Training
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.90-91

Widening of Jessore Road
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 173

Wildlife

Death of Tigers
(Deb. 5, Vol. XXXVI1, 18-02-2009)
Col. 188-91

Declining Population of Snow Leopards
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.210

Extinction of Wild Life
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 1-8

Flyover Corridors for Elephants
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 339
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Killing of Rhinos
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 34748

Killing of Tigers/Wild Cats

(Deb. 9, Vol. XXXVII, 25-02-2009) '

Col. 220-26
Women

Atrocities against Women
(Deb. 8, Vol. XXXVIL. 24-02-2009)
Col. 110-14

Female Terrorism
(Deb. 4, Vol. XXXVII. 17-02-2009)
Col. 227-28

1llegal Functioning of Ultra Sound Centres
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col. 141

Janani Suraksha Yojana
(Deb. 5, Vol. XXXVIL 18-02-2009)
Col. 97-103

New Educational Complexes for Tribal :

Girls \
(Deb. 2. Vol. XXXVIL. 13-02-2009)
Col. 317-20

Proposal of NCW on Harassment of .

Women
(Deb. 2, Vol. XXXVIil, 13-02-2009)
Col. 63-64

Sexual Harassment in Educational
Institutions
(Deb. 8. Vol. XXXVII, 24-02-2009)
Col. 116

Stringent Laws for Rape Cases

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 336
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| World Bank

" Agreement with World Bank
(Deb. 5, Vol. XXXVII. 18-02-2009)
Col. 145

Assistance from World Bank under TEQI
Programme
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 113-16

¢ World Bank Loan for Power Sector
(Deb. 2. Vol. XXXVII1, 13-02-2009)
Col. 153-56

World Health Organisation

WHO Norms on Malnutrition
(Deb. 2. Vol. XXXVII, 13-02-2009)
Col. 270-7t

WHO Guidelines on Breast Feeding
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col. 297-98

World Heritage Sites

World Heritage Sites
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 89-92

World Trade Organisation

Awareness About WTO
(Deb. 8. Vol. XXXVII,.24-02-2009)
Col. 212

Review of Trade Policy
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 12-15

Trade Agreements
(Deb. 8. Vol. XXXVIl, 24-02-2009)
Col. 4445

Yatri Niwas

Yatri Niwas
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 160-61
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NAME INDEX

Aaron Rashid, Shri J.M. }

Interim Budget (Railways)—2009-10, -
Demands for Grants on Accounts :
(Railways)—2009-10, Demand for i
Supplementary Grants (Railways)— |
2008-09 and Demands for Excess Grants ;
(Railways) — 2006-07
(Deb. 5, Vol. XXXVII,
Col. 593-96

Investment by Insurance Companies '
(Deb. 9. Vol. XXXVII., 25-02-2009)
Col. 300

National Commission for Minonty
Educational Institutions (Amendmem)
Bill, 2009—Consid. .
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.490-93

Reliance Power IPO
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 361

Revision in FDI Regulations
(Deb. 4. Vol. XXXVII, 17-02-2009)
Col. 120-24

Stawutory Resolution Re: Disapproval of '
Central Universities Ordinance, 2009
and Central Universities Bill, 2009 —
Int. Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.493-94 '

Abdullakutty, Shri
Amendment in the Emigration Act, 1983

(Deb. 9, Vol. XXXVII, 25-02-2009) ;
Col. 263

Appointment of Heads of Cultural
Institutions
(Deb. 10, Vol. XXXVII, 26-02- "009)
Col. 104-05

Dedicated Freight Corridor
(Deb. 6, Vol. XXXVII, 19-02- 2009)
Col.24142 i

Deemed University I
(Deb. 4, Vol. XXXVII, 17-02-2009) |
Col. 50-53

18-02-2009)

2438L.S—8A
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. Delay in Completion of Railway Projects

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 39-56

Deployment of CISF
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.279

lnterim Budget Railway—2009-2010;
Demands for Grants on Account
(Railways)—2009-2010; Demands for
Supplementary Grants (Railways)—
2008-2009 and Demands for Excess
Grants (Railways) —2006-07
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.319-22

Madarasa
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.209-10

NUEPA Report on Enrolment Rate
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 58

Opening of Bank Accounts
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.270-71

Pollution due to Ship-Breaking Activities
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.209-10

Repair of Transmission Towers
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.201-02

Unfair Pricing of Diesel/Petrol by State
owned Oil Companies
(Deb. 10, Vol. XXXV1I, 26-02-2009)
Col. 149

Acharia, Shri Basu Deb

! Accounts and Audits of Companies
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 71-73

Committee on Railways - 42nd Report —
Presented
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 189
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Constitution of a Committee for Bird Group
of Companies !
(Deb. 6, Vol. XXXVIl, 19-02- 2009)
Col. 13940

Employees of IDBI '
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col. 17778 :

FEMA by RIL |
(Deb. 9. Vol. XXXVIL, 25-02-2009)
Col. 335

Impact of Economic Recession E
(Deb. 4. Vol. XXXVII, 17-02-2009) ! i
Col.225-27 |

Inclusion of Castes in SCs and OBCs List
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.219-21

Need to re-examine Employees’ Provident '
Fund Pension Scheme Implemented :
from 16.11.1995 in the light of :
recommendations of the 6th Pay ’
Commission -C. A. l
(Deb. 10, Vol. XXXVII, 26-02-2009) .
Col. 195

Power Generation from Renewable Energy
Sources !
(Deb. 2, Vol. XXXVIL. |3-02-2009) :
Col.225-34 ;

Reparding need for early implementation l
of the Gramin Dak Sewak Committee
Report (Sub.)

(Deb. 10, Vol. XXXVII, 26-07-2009)
Col.210-12

Reliance Power IPO
(Deb. 9. Vol. XXXVII, 25- 02-2009)
Col. 361

Revival of Closed’/Sick Units of HFCL and
FCIL
(Deb. 6, Vol. XXXVII, 19-02- 2009)
Col.278-79 |

|

Revival of VISL '
(Deb. 6. Vol. XXXVII, 19-02-2009) |
Col. 161-63 [
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! Setting up of National Gas Grid

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 4042

Setting up of Small Scale Industries
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.264-65

Situation arising out of the action by the
management of IDBI against their
employees by changing Service
conditions and suspending and
transferring employees, thereby
violating the RBI Act and Steps taken
by the Government in this regard (CA)
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col.412

. Small Scale Sector and Its Challenges
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 68-71

Thermal Power Generation
(Deb. 2. Vol. XXXVII, 13-02-2009)
Col.278-87

| Viability of CIL Projects
(Deb. 9, Vol. XXXVI1I, 25-02-2009)
Col.275-76

Acharya, Shri Prasanna

: Interim Budget (Railways) -2009-10,

Demands for Grants on Accounts
(Railways)—2009-10, Demand for
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways)—2006-07

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 54648

! Need to give clearance to the Ong River
Dams Project in Padampur Sub-division
of Bargarh District, Orissa
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 346

2438LS—88



NAME INDEX

Statutory Resolution Re: Disapproval of |
High Court and Supreme Court Judges !
(Salaries and Conditions of Services)
Amendment Ordinance, 2009 and High :
Court and Supreme Court Judges !
(Salaries and Conditions of Services) -
Amendment Bill, 2009 — Consid. and
Pass
(Deb. 6, Vol. XXXV, 19-02-2009)
Col.392-96

Aditya Nath, Yogi

Need to upgrade BRD Medical College. '
Gorakhpur with Facilities at par wnh
AIIMS (MUR 377)

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 232 ‘

Adsul, Shri Anandrao Vitheba

Appointment of Pilots
(Deb. 6. Vol. XXXVII, 19-02- 2009)
Col. 195-96

Ban on Pouches
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 304

Bird Hit Incidents at Airports
(Deb. 6, Vol. XXXVII, 19-02- ”009),
Col. 165-67

CNG and LNG based Power Projects
(Deb. 2, Vol. XXXVII, 13-02- 7009)
Col.33840

Complaints against Mid Day Meal Scheme '

(Deb. 4, Vol. XXXVII, 17-02-2009) :
Col.217-26

Construction of Flats by DDA
(Deb. 2, Vol. XXXVII, 13-02- 2009)
Col. 324-26

Dedicated Freight Corridor
(Deb. 6. Vol. XXXVII, 19-02-2009)
Col.24142

FDI in Book Publishing
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 200-201

Fillip to Tourism Sector
(Deb. 6, Vol. XXXVII, 19-02- 7009)
Col.283-84
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Finance Bill, 2009—Int, Consid. and Pass
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.431-33

Green Field Electric Locomotive Rail
Factory
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 157

Health Regulatory Body
(Deb. 9, Vol. XXXV, 25-02-2009)
Col. 33940

. Individual Retirement Account

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.236-37

Mechanism to Handle Bio-piracy
(Deb. 8, Vol. XXXVII. 24-02-2009)
Col.252-53

Mega Pipeline Project by HPCL
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 71-72

National Population Stabilisation Fund
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col.90

: New Centres and Air Wing for NSG

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.277-78

* Penalty for Hijack Hoax
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 14344

' Permission to OIC Card Holders for

Profession
(Deb. 9, Vol. XXXVII. 25-02-2009)
Col. 355

Promotion of Science and Technology in
the Country
(Deb. 4. Vol. XXXVII, 17-02-2009)
Col. 53-56

Raising Enrolment Rate at Secondary
School Level )
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 22-31

Regulation of Admission and Fees in
Private Deemed Universities
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 275
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Scrapping the Third Side Berth from the  Valedictory References

Trains : (Deb. 10, Vol. XXXVH, 26-02-2009)
(Deb. 6, Vol. XXXVIL. 19-02-2009) :  Col.236-37
Col.4-5 r Agarwal, Dr. Dhirendra

Services of Private Airlines for Public :
Safety : Cases of Internet Fraud
(Deb. 10, Vol. XXXVII, 26-02-2009) |  (Deb. 4. Vol. XXXVII, 17-02-2009)
Col 115-16 Col. 240-58

Setting up of Food Control Authority ! Conservation of Medicinal Plants
(Deb. 5. Vol. XXXVIi, 18-02-2009) (Deb. 9, Vol. XXXV, 25-02-2009)
Col. 253 . Col. 26566

Setting up Of National Cancer Fund . Corruption in Central Institutions
(Deb. 5, Vol. XXXVII, 18-02-2009) :  (Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 56 ! Col.202-03

Setting up of Transport Fund ; District Disability Rehabilitation Centres
(Deb. 2, Vol. XXXVII, 13-02-2009) :  (Deb. 10, Vol. XXX V11, 26-02-2009)
Col. 263 | Col129-30

Standing Committee on Transport, | Export Promoting Units
Tourism and Culture -148th Repon—— i (Deb 8. Vol. xxxV"‘ 24.02_2w9)
Laid . Col.123-24
(Deb. 4, Vol. XXXVII, 17-02-2009) !
Col. 349-50 ! Extinction of Wild Life

(Deb. 5, Vol. XXXVII, 18-02-2009)

Standing Committee on Transport,

Tourism and Culture-149th Repori— = C°) 18
Present i Loan to States
(Deb. 8. Vol. XXXVII, 24-02-2009) |  (Deb. 9, Vol. XXXVII, 25-02-2009)
Col.307-08 © Col.96-98 '
Tea Exports Monitoring of NGOs
(Deb. 8, Vol. XXXVII, 24-02-2009) (Deb. 2, Vol. XXXVII, 13-02-2009)

Training to Pilots and Cabin Crew Need to check naxalism in Jharkhand and

(C?,?b] 5:3 0, Vol. XXXVIL, 26:02-2009) | :4e adequate financial package for
' i economic development of the naxal-hit
Tri-nation Gas Pipeline Project i regions(MUR377)

(Deb. 9, Vol. XXXVII, 25-02-2009) 5 (Deb. 4, Vol. XXXVII, 17-02-2009)
Col.227-28 ;

t

1

: |
Col. 23346 | Col.337-38

Col. 374
Under Utilization of Funds By NHAI ' Q
p ¢ Short S of LPG
(Deb. 2 ol XXXV, 18-02:2009) | (Deb. PO, vol. XXXVIL, 26-02:2009)
ol. 266-67 © Col.14142
Advani, Shri L. K. | . .
. i Ahir, Shri Hansraj G.
Motion of Thanks on the President’s : .
Address X i Allotment of Mineral Reserves

(Deb. 4, Vol. XXXVII, 17-02-2009) { (Deb. 8, Vol. XXXVII, 24-02-2009)
Col.405-23 | Col.220



NAME INDEX

Bank Draft Fraud ;
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.279

Closure of Printing Presses
(Deb. 10. Vol. XXXVII, 26-02-2009)
Col. 105-06

Cooperative Money Lending Act, 2008
(Deb. 8, Vol. XXXVII, 24-02-2009) .
Col. 175-76

Financial Assistance to Investor in SCSL
(Deb. 7. Vol. XXXVII, 20-02-2009)
Col. 116

Impact of Global Economic Slow. Down
on Heavy Industries and Public
Enterprises ;
(Deb. 6, Vol. XXXVIl, 19-02-2009) :
Col. 13-14 -‘

Impact of Global Recession
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 117-21

Import Duty on Agricultural Product
(Deb. 9, Vol. XXXV, 25-02-2009) .
Col. 34243

Import of Edible Oil
(Deb. 8, Vol. XXXVII, 24-02-2009) :
Col. 56-57

Interim Budget (Railways)—2009-10,
Demands for Grants on Accounts :
(Railways)—2009-10. Demand for -
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways)—2006-07
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 584-86

Jaitapur Atomic Power Plant !
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 208-09 :

Loans to Self Help Groups
(Deb. 5, Vol. XXXVI1, 18-02-2009)
Col. 298

Low-cost Ayurvedic Treatment Centre
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col. 187 '
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Machinery for Power Generation Plants
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 285-87

Memorial of Baburao Shedmake
(Deb. 6, Vol. XXXVH, 19-02-2009)
Col. 14142

. Motion of Thanks on the President’s

Address
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col.421-23

National Investigation Agency
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.4-9

Need to provide funds for Indira Sagar
Gosikhurd Irrigation Project In
Maharashtra (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.370-71

Norms for BPL People
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.203-05

: OBC Population

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 165

! Power Generation from Renewable Energy

Sources
(Deb. 2, Vol. XXXVIL. 13-02-2009)
Col. 225-34

Pulgaon Arvi Train Service
(Deb. 6. Vol. XXXVII. 19-02-2009)
Col.240-41

Rashtriya Samvikas Yojana

(Deb. 9. Vol. XXXVIL, 25-02-2009)
Col.99-102

i Rehabilitation of Coal Mines Affected

People
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col.51-53

Reliefto Victims of Mumbai Attacks
{Deb. 4, Vol. XXXV, 17-02-2009)
Col.203-04
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Renke Commission ’ Ajaya Kumar, ShriS.
(Deb. 10, Vol. XXXVII, 26-02-2009) !
Col. 151-52 ! Atrocities against Women
RGGVY i (Deb. 8, Vol. XXXVII, 24-02-2009)

(Deb. 2, Vol. XXXVII, 13-02-2009) :  Col.110-14

>
Col. 266-70 Efforts to Curb HIV/AIDS

S o eIt 20.02.2009) | (Deb. 9, Vol. XXXV, 25-02:2009)

Col.95-100 Col.219-20
Setting up of Fertilizer Units i Impact of Global Recession
(Deb. 10, Vol. XXXVII, 26-02-2009) (Deb. 8. Vol. XXXVII, 24-02-2009)
Col.20-25
Col.117-21
Special Subsistence Allowance for |
Mentally Retarded Children New Trains from Dehradun to Kochuveli
(Deb. 10, Vol. XXXVII, 26-02-2009) (Deb. 6, Vol. XXXVII, 19-02-2009)

Status of Higher Education Councils . .
(Deb. 4, Vol. XXXVII, 17-02-2009) = Proposal for Metro Rail Projects

Col. 304-05 . (Deb. 7, Vol. XXXVII, 20-02-2009)
Subsidy to Farmers . Col.82-88
(Deb. 6, Vol. XXXVII, 19-02-2009) l

Col. 189-90 i Rise in Chronic Diseases
y i ; i (Deb. 9, Vol. XXXVII, 25-02-2009)
Terrorist Camps in PoK

(Deb. 5, Vol. XXXVII, 18-02-2009) |  Col-21-30
Col. 293

| Road Over Bridges
Ultra Mega Power Project | (Deb. 10, Vol. XXXVII, 26-02-2009)
87!13.97, Vol. XXXVII, 20-02-2009) Col.95-96

Upgradation of Nagpur Medical College | Spending on Research and Development
(Deb. 9, Vol. XXXVII, 25-02-2009) (Deb. 4, Vol. XXXVII, 17-02-2009)

Col. 308 Col. 14143
WHO Norms on Malnutrition N .

(Deb. 2, Vol. XXXVII, 13-02-2009) | Werld Heritage Sites

Col.270.71 (Deb. 6, Vol. XXXVII, 19-02-2009)
Ahmed, Dr. Shakeel Col. 89-92

Statutory Resolution Re: Approval of | Ananth Kumar, Shri

Proclamation by the President in ism in K
relation to the State of Jharkhand; Development of Tourism in taka

Tharkhand Interim Budget—2009-2010; (Deb. 6, Vol. XXXVII, 19-02-2009)
Demands for Grants on Account Col. 120-24

(Jharkhand)—2009-2010 and Demands | =~
for Supplementary Grants (Jharkhand) | Liquidity in PSB and NBFCs
—2008-2009 (Deb. 5, Vol. XXXVII, 18-02-2009)

(Deb. 6, Vol. XXXVII, 19-02-2009) |  cof.174-76
“0l.348




NAME INDEX

Maintenance of NH Passing through
Shirdi Ghat in Kamataka
(Deb. 5, Vol. XXXV, 18-02-2009)
Col. 194

Training of Personnel in Management
Institute
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 249

Angadi, Shri Suresh

Adopted a Monument Scheme
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 85-86

Compensation for Kuwait War Victims
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 225

Delay in Completion of Central Projects
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.329-34

Delay in Registration of Maritime Vessels
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 360-6!

Expansion of Forecast System
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 66-68

Export of Marine Products
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 177-81

Foreign Funds to Religious Institutions

(Deb. 8, Vol. XXXVII, 24-02-2009) |

Col. 78

Impact of Economic Recession
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 225-27

Import of Pharmaceutical Raw Materials |

and Vaccines
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 114-15

Incredible India Campaign
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 112-13

International Trade in Animal Products
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.314-16

11

| Manufacture of Passenger Coaches
{ (Deb. 6, Vol. XXXVII, 19-02-2009)
i Col.161

. Nyaya Panchayat Bill
| (Deb. 5, Vol. XXXVII, 18-02-2009)
' Col. 13940

i

! Patenting of Indian Molecules by MNC’s
. (Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 285-86

i Power Generation from Renewable Energy
Sources

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.225-34

Procurement of Medicines under NRHM
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.218

Re-structuring of NHAI
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 103

{ Scheme for Welfare of Working Children

i (Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 105

Suggestions for Road Safety
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 129-30

|

|

%

! Upgradation of Refineries

i (Deb. 10, Vol. XXXVII, 26-02-2009)
. Col.10-13

i

« Appadurai, Shri M.

'

Financial Assistance for Minority
Education

I (Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 72-73

Financial Assistance to NGOs
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 147-58

Flight Schedule of Domestic Airlines
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 83-84

Notary Public

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.319-20
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Promotion of KVIC Products i
(Deb. 4, Vol. XXXV, 17-02-2009) '
Col. 57-64 !

World Bank L.oan for Power Sector :
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 153-56

Argal, Shri Ashok

Marketing of CSIR Technologies i
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.284-85

Renke Commission
(Deb. 10, Vol. XXXVII. 26-02- 2009) |
Col. 151-52

Ashwini Kumar, Shri

Trade Marks (Amendment) Bill, 2007—
Consid. & Pass
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col.485-87, 498-500

Athawale, Shri Ramdas !

Abandoned Mines
(Deb. 8, Vol. XXXVII, 24-02-2009) '
Col. 19-21

Accountability of Sports Federations
(Deb. 9, Vol. XXXVII, 75-02-2009)
Col. 349-50

Air Pollution in Rural Areas
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.335-36

Allocation for Education
(Deb. 8, Vol. XXXVII, 24-02-2009) .
Col.279-80

Allotment of Land to Small Industrial Units ,
(Deb. 7, Vol. XXXVII, 20-02- 2009)
Col. 109

ranches of PSBs Abroad
(Deb. 9, Vol. XXXVII, 25-02-2009) :
Col. 245

¢ hallan of Vehicles

‘Deb. 8, Vol. XXXVII, 24-02-2009)
427173 ‘
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Construction of Flyovers in Delhi
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.321-24

Custodial Crimes against Children
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 100-10

De-addiction Centres at Panchayats Level
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 149-51

. Development of Camp Sites
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 116

! Encroachment on Railway Land
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.9-10

- Enrolment Rate in Rural Areas

(Deb. 8. Vol. XXXVII. 24-02-2009)
Col. 181-89

Expansion of Metro Rail Network in Detlhi
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 259-62

. Foreign Aid for Sarva Shiksha Abhiyan

(Deb. 4, Vol. XXXVIL, 17-02-2009)
Col. 204-06

. Global Warming

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.225-26

© Implementation of Reservation Policy in

Private Sector
(Deb. 6. Vol. XXXVII, 19-02-2009)
Col. 163-64

Interest on Debts
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col.287-89

Live Telecast of Sensitive Incidents
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 13-14

. Loans taken by States

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 267-68

' Maharashtra as Special Category State

{Deb. 5. Vol. XXXVII, 18-02-2009)
Col. 297



NAME INDEX

Most Polluted Cities in the country
(Deb. 5, Vol. XXXVII, 18-02-2009) °
Col.63-69 i

Old Age Home
(Deb. 10, Vol. XXXVII, 26-02-2009) :
Col.62-70

Ongoing and New Railway Projects
(Deb. 6. Vol. XXXVII, 19-02-2009)
Col.210-11

Ongoing ROBs/RUBs Projects in '
Backward and Rural Areas
(Deb. 6. Vol. XXXVII, 19-02- 7009)*
Col.22-30

Pending Proposals for Rural Development
(Deb. 2, Vol. XXXVII, 13- 0_'-2009)
Col. 33|-36 !

Promotion of Tribal Culture
(Deb. 6. Vol. XXXVII, 19-02-2009)
Col. 185 .

Quality of Higher Education _‘
(Deb. 4, Vol. XXXVII, 17-02-2009) |
Col. 10-18 ;

Repair of Old Coaches
(Deb. 10, Vol. XXXVII, 26-02-2009) :
Col. 165-66

Reservation for SC/ST Employees in :
NDMC Schools
(Deb. 4, Vol. XXXVII, 17-0"-2009)
Col.312-14

Rubberised Roads
(Deb. 9, Vol. XXXVII, 25-02- "009)‘
Col. 14445

Situation arising out of alleged
mismanagement of affairs of Satyam .
Computer Services Limited (DUR 193) |
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col. 549-52

Slums in Metro Cities
(Deb. 2, Vol. XXXVII, 13-02- 2009)
Col. 16-25 ;

Soft Loans by CSIR for R&D |
(Deb. 8, Vol. XXXVII, 24-02-2009) ,
Col.224-32 l
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! Statutory Resolution Re: Disapproval of

High Court and Supreme Court Judges
. (Salaries and Conditions of Services)
Amendment Ordinance, 2009 and High
Court and Supreme Court Judges
(Salaries and Conditions of Services)
Amendment Bill, 2009 — Consid. and
Pass
(Deb. 6, Vol. XXXVIIL 19-02-2009)
Col. 40607

Survey/Exploration of Oil in the Country
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.246-74

‘ . Unregistered Job Bureaus

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.273-74

* Atwal, Shri Charnjit Singh

Quality of Higher Education
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 15

Raising Enrolment Rate at Secondary
School Level
(Deb. 8, Vol. XXXVII. 24-02-2009)
Col.26-27

' Baalu, ShriT.R.

National Waterway (Lakhipur-Bhanga
Stretch of the Barak River) Bill, 2007—
Consid. & Pass
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 448-51

‘Baba’, Shri K.C. Singh

- Construction of Anand Vihar Train
Terminal
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 75-76

Imenm Budget (Railways)—2009-10,
Demands for Grants on Accounts
(Railways)—2009-10, Demand for
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways)—2006-07
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col. 53840
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Statutory Resolution Re: Disapproval of |
Central Universities Ordinance, 2009 |
and Central Universities Bill, 2009 — !
Int. Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 50203

Water Pollution due to Dumping of Drugs :
Residues i
(Deb. 5, Vol. XXXVII, 18-02-2009) |
Col. 23940

‘Bachda’, Shri Bachi Singh Rawat

Statutory Resolution Re: Disapproval of |
Central Universities Ordinance, 2009 ‘
and Central Universities Bill, 2009 — :
Int. Consid. and Pass !
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.489-92 j

Statutory Resolution Re: Disapproval of |
High Court and Supreme Court Judges :
(Salaries and Conditions of Services)
Amendment Ordinance, 2009 and High
Court and Supreme Court Judges
(Salaries and Conditions of Services)
Amendment Bill, 2009 — Consid. and
Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.400-02

|
!
Bahuguna, Shri Vijay

Statutory Resolution Re: Disapproval of !
High Court and Supreme Court Judges
(Salaries and Conditions of Services)
Amendment Ordinance, 2009 and High
Court and Supreme Court Judges
(Salaries and Conditions of Services)
Amendment Bill, 2009 — Consid. and |
Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 402-03

Bansal, Shri Pawan Komar

Appropriation Bill, 2009—Int., Consid. and
Pass

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.428-29

l
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Demands for Supplementary Grants —
(General), 2008-09
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 338

| Indian Trusts (Amendment) Bill, 2009—Int.

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.312

i Jharkhand Appropriation (Vote on

Account) Bill, 2009 — Int., Consid. and
Pass

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 367-69

Jharkhand Appropriation Bill, 2009 — Int.,
Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.369-71

Prevention of Money-Laundering
(Amendment) Bill, 2009—Consid. &
Pass
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.439-40,450-58

Situation arising out of the action by the
management of IDBI against their
employees by changing Service
conditions and suspending and
transferring employees, thereby
violating the RBI Act and Steps taken
by the Government in this regard (CA)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.412-37

State Bank of India (Subsidiary Banks
Laws) Amendment Bill, 2009—Int.
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 312

Barad, Shri Jasubhai Dhanabhai

Building Stadium in Rural Areas and Small
Towns
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 207

Construction of Museums
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 77-78
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DD and AIR Broadcasting Coverage | Merger of SSA and National Literacy
(Deb. 5, Vol. XXXVII, 18-02-2009) :  Mission
Col.255-56 . (Deb. 4, Vol. XXXVII, 17-02-2009)
Drinking Water and Sanitation Facilities i Col. 191
in Schools i NABARD Assistance to PHCs
(Deb. 7, Vol. XXXV, 20-02-2009) (Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 117-25 5 Col. 349

Earthquake Monitoring Laboratories | Opening of Fast Track Courts
(Deb. 8, Vol. XXXVII, 24-02-2009) |  (Deb. 2, Vol. XXXVII, 13-02-2009)

Col. 192 ] Col. 155-58
Performance of NABARD
P to F

E“,’:zum;fm:m“ o Food P’““s'"gl (Deb. 5, Vol. XXXVII, 18-02-2009)

(Deb. 6, Vol. XXXVII, I9-02~2009)| Col.2

Col. 196-98 i Performance Review of Major Ports

: Deb. 9, Vol. XXXVII, 25-02-
En\;’l':):;nemal Clearance to Sea Lmk E:ol 85.87 ° 2-2009)
)

(Deb. 5, Vol. XXXVII, 18-02- vooo)] PO'('g;;n:y\erC;i% :rd;;t-r(;;fzooo)

l. 2 .
e ?S od i Col. 280-81
Export of Marine Products
¢ o ! Products under Small Scale Industries
(chl;Ifzi;vo" HAKVIL, 17:02:2009) . (Deb. 8, Vol. XXXVII, 24-02-2009)
* | Col.253-64

Externally Aided Railway Projects

Proposal under Area Development
(Deb. 6, Vol. XXXVII, 19022009) | o> © pmen

c

Col.242-43 " (Deb. 2, Vol. XXXVII, 13-02-2009)
Foreign Investment in Food Processing Col. 245-58
Industries Rail Coach Factories
(Deb. 6, Vol. XXXVII, 19-02-2009) (Deb. 10, Vol. XXXVII, 26-02-2009)
Col.5-10 Col.92
Funds for MEGA City Policing Reduction in Prices of Fertilizers
(Deb. 8, Vol. XXXVII, 24-02-2009) (Deb. 10, Vol. XXX VII, 26-02-2009)
Col. 12728 Col. 14849
Growth Rate of SMEs Special Package to Backward Districts
(Deb. 8, Vol. XXXVII, 24-02-2009) (Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 34-36 Col.312-22

Implementation of IDSMT and AUWSP Survey/Exploration of Oil in the Country

(Deb. 7. Vol. XXXVII, 20-02-2009) |  (Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 10507 Col.246-74

Internet Facilities in the Running Trains | Target Fixed CPSUs
(Deb. 10, Vol. XXXVII, 26-02-2009) | (Deb- 6, Vol. XXXV, 19-02-2009)
Col. 110-11 Col. 14041
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Utilization of Waste Forest Land
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col. 80-82

Yatri Niwas
(Deb. 10, Vol. XXXVII, 26-02-2009) :
Col. 160-61

Barman, Prof. Basudeb

Interim Budget (Railways) -2009-10,

Demands for Grants on Accounts :

LOK SABHA

i Chiria Iron Ore Mines
[ (Deb. 10, Vol. XXXVII, 26-02-2009)
| Col.83

§ Coal-to-Liquid Project

i (Deb. 9, Vol. XXXVII, 25-02-2009)
' Col.322-23

* Forum for Steel Sector
. (Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 4647

(Railways) — 2009-10, Demand for

Supplementry Grants (Railways)—

2008-09 and Demands for Excess Grants |

(Railways)—2006-07
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.518

Quality of Higher Education
(Deb. 4, Vol. XXXVII. 17-02-2009) :
Col. 15

Raising Enrolment Rate at Secondary '

School Level

(Deb. 8. Vol. XXXVII. 24-02-2009)

Col. 30

Statutory Resolution Re: Disapproval of
Central Universities Ordinance, 2009 :
and Central Universities Bill, 2009—dnt. -

Consid. and Pass

(Deb. 6. Vol. XXXVII, 19-02-2009) !

Col. 467-72
Upgradation of Refineries

(Deb. 10, Vol. XXXVIL, 26-02-2009) ;

Col. 12
Barman, Shri Hiten

Additional Financial Assistance under
INNURM

(Deb. 2, Vol. XXXVII, 13-02-2009) |

Col.238-39

Allocation of Funds for Teachers Training
Institutes

(Deb. 4, Vol. XXXVII, 17-02-2009) ‘;

Col. 132-33
Asthma Risk in Babies

(Deb. 9. Vol.- XXXVII, 25-02-2009)

Col.354

! Functioning of FACT
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 152-53

Grants to Private Colleges
(Deb. 4, Vol. XXXVII, 17-02-2009)
i Col. 14749

| Interim Budget (Railways)—2009-10,
Demands for Grants on Accounts
(Railways)—2009-10. Demand for
Supplementry Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways) — 2006-07

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 602-03

i Mechanism for Mineral Sector
(Deb. 8, Vol. XXXVII, 24-02-2009)
" Col.67

' Model Schools

! (Deb. 4, Vol. XXXVI1, 17-02-2009)
i Col. 141

i Research by IIT and IIS Students

i (Deb. 8, Vol. XXXVII, 24-02-2009)
'\ Col.176-77

| Barman, Shri Ranen

l Action Plan to Resolve Traffic Problems
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.269-70

I Legal Assistance to Students
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 14647



NAME INDEX
i Interim Budget (R‘ailwayﬂs);2009 '|0

Bauri, Shrimati Susmita

Interim Budget (Railways) —2009-10,
Demands for Grants on Accounts :
(Railways)—2009-10, Demand for :
Supplementry Grants (Railways)— |
200&09mdDemandsforExcessGtams .
(Railways)—2006-07
(Deb. S5, Vol. XXXVII, 18-02- 7009)
Col.625-26

Bellarmin, ShriA.V.

Agricultural Gold Loan Scheme
(Deb. 9, Vol. XXXVII, 25-02- 2009)
Col. 338

Development of Colachel Port
(Deb. 9. Vol. XXXVII, ’75-0"-2009)
Col. 304

Expansion Plan of IREL i
(Deb. 9, Vol. XXXVII. 25-02-2009) |
Col.277-78 !

Production of Antigens :
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 180 i

Renovation of AVM Canal
(Deb. 9, Vol. XXXVII,
Col. 366

Bhadana, Shri Avtar Singh

Smuggling of Cows
(Deb. 8, Vol. XXXVII, 24-02- "009)
Col. 75-76 :
I

Bhagora, Shri Mahavir !

25-02-2009) !

Air Pollution ;
(Deb. 5, Vol. XXXVII, 18-02-2009) !
Col. 25962 l

Coverage of Villages under PMGSY
(Deb. 2, Vol. XXXVII, 13-02-2009) ‘
Col. 124-36

IGNOAPS y
(Deb. 7, Vol. XXXV, 20-02-2009)
Col. 110 ‘

Import/Export of Crude Oil
(Deb. 6, Vol. XXXVIi, 19-02-2009)
Col.99-101 ‘

117

Demands for Grants on Accounts
(Rallways)——2009-|0 Demand' for
Supplementry Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways)—2006-07

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 489

Need to expedite the conduct of draw of
lots for housing units built by D.D.A.
and various co-operative housing
societies in Delhi (MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 305

; Need to set up a bench of High Court in

Udaipur, Rajasthan (MUR 377)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 440

i Power Generation

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 257-59

| Rates of Pay Channel

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 117-18

' Relief for Victims of Bomb Blasts

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 14546

Status of GQP and NSEW Corridors
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 2249

| Bhardwaj, ShriH.R.
! Statutory Resolution Re: Disapproval of

High Court and Supreme Court Judges
(Salaries and Conditions of Services)
Amendment Ordinance, 2009 and High
Court and Supreme Court Judges
(Salaries and Conditions of Services)
Amendment Bill, 2009—Consid. and
‘Pass

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 373-74, 82-87,408-21



118 LOK SABHA

Bhargava, Shri Girdhari Lal * Quality of Primary Education in Rural
Agents of LIC ,  Areas
(Deb. 5, Vol. XXXVII, 18-02-2009) | (Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 207 Col. 136
Auction of Oil/Gas Blocks : Vacam Seats in Higher Educational
(Deb. 6, Vol. XXXVII, 19-02-2009) | Institutes
Col. 18-19 i (Deb. 4, Vol. XXXVII, 17-02-2009)
Col.259-61

Excise Duty on Petrol
(Deb. 6, Vol. XXXVHI, |9-02_2009) 1 Botcha, Shrimati Jhansi Lakshmi

Col. 131-33 Imenm Budget (Railways)—2009-10,
Nehru Memorial Museum and Library @ Demands for Grants on Accounts

(Deb. 10, Vol. XXXV, 26-02-2009) (Railways)—2009-10, Demand for

Col.99-102 Supplementary Grants (Railways)—
Reward to Informants fgm?ﬂm 07 for Excess Grants

Deb. 5, Vol. XXXVII, 2-

Do oryol XXXVIL 18022009 b, s, Vol XXXV, 18-02-2009)
Bish .'-Shri.l t Singh Col 56567

.no‘l. ”'_“ e | Interim Budget—(General) 2009-10,
Extinction of Wild Life

Demands for Grants on Account-
(Deb. 5, Vol. XXXVII, 18-02-2009) : (General)—2009-10 and Demands for
Col.6-7 Supplementary Grants-(General)—

Borkataky, Shri Narayan Chandra . 200809

Assamese Regional Language Channel | (Deb. 8, Vol. XXXVIL 24-02-2009)
(Deb. 5, Vol. XXXVII, 18-02-2009) |  Col.392:93

Col. 106-07 " Shortage of Radiologist
CGHS Facility in Assam I (Deb. 5, Vol. XXXVII, 18-02-2009)
(Deb. 9, Vol. XXXVH, 25-02-2009) |  Col. 179
Col. 246 | Situation arising out of alleged
Funds Allocated to AIR/DD under N. E. f mismanagement of affairs of Satyam
Special Package : Computer Services Limited (DUR 193)
(Deb. S, Vol. XXXVII, 18-02-2009) :  (Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 144 - Col.554-57
Bose, Shri Subrata ! Water Pollution due to Dumping of Drugs
Allocation of Funds for Teachers Training ‘ Residues

Institutes . (Deb. 5, Vol. XXXVII, 18-02-2009)

(Deb. 4, Vol. XXXVII, 17-02-2009) . Col- 23940
Col. 132-33 . Budholia, Shri Rajnarayan
Dumping of Stainless Steel Products i Need to open Kendriya Vidyalayas in
(Deb. 8, Vol. XXXVII, 24-02-2009) |  Hamirpur and Mahoba districts of
Col. 107-09 Hamirpur Parliamentary Constituency
Greenfield and Expansion Projects . in Uttar Pradesh (MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009) | (Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 111-16 Col. 308



NAME INDEX 119
Need to undertake widening and repair of § Interim Budget (Railways)—2009-10,

Kanpur-Sagar and Jhansi-Mirzapur |
sections of National Highways in Uttar |
Pradesh as per specified norms and | |
standards (MUR 377) 1
(Deb. 8, Vol. XXXVII, 24-02-2009) !
Col. 320 i
Sansuma l

I

Bwiswmuthiary, Shri

Khunggur

Bodo Political Accord !
(Deb. 8. Vol. XXXVII, 24-02-2009) '
Col.203-04 '

Inclusion of Border-Kachari Communities f
in ST List
(Deb. 2, Vol. XXXVII, 13-02- 2009)
Col. 23940 i

Demands for Grants on Accounts
(Railways)—2009-10, Demand for
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways)—2006-07

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 534

i Interim Budget -(General) 2009-10

Demands for Grants on Account-
(General)—2009-10 and Demands for
Supplementary Grants-(General)—
2008-09

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.379-82

Chakraborty, ShriAjoy

' Action Taken on ARC Recommendations

Need to expedite the process for the |
inclusion of Bodo-Kacharis living in ;
Karbi — Anglong and in North Cacher
Hill Autonomous Districts in the :
S.T.(Hills) list of Assam (MUR 377) |
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.309-10 i

Setting up of Central Universities/ j"
Institutions '
(Deb. 8. Vol. XXXVII, 24-02-2009)
Col. 124-25

Setting up of Domestic Airport at
Kokrajhar
(Deb. 6, Vol. XXXVII, 19-02-2009) |
Col. 78

Statutory Resolution Re: Disapproval of
Central Universities Ordinance, 2009
and Central Universities Bill, 2009—Int.

Consid. and Pass :
(Deb. 6, Vol. XXXVII, 19-02-2009) -

Col.512-16
Chakraborty, Dr. Sujan

l
1
|

on Urban Poor
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 81-82

Cess on Royalties on Tobacco Cos

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 133-34

Closure of Tea Estates

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.210-14

. Communication Failure at Kolkata ATC

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 177-78

i Cultural and Moral Policing

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 111

! Doubhng of Railway Track between

Barasat-Hasnabad Section
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 102-03

i Encroachment on Railway Land

Extinction of Wild Life ‘
(Deb. §. Vol. XXXVII, 18-02-2009)

Col. 8

(Deb. 10, Vol. XXXVII. 26-02-2009)
Col.3-10
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Financial Assistance to Investor in SCSL |
(Deb. 7. Vol. XXXVII, 20-02-2009) :
Col. 116

Illegal Immigration of Bangladeshis
(Deb. 4, Vol. XXXV, 17-02-2009)
Col. 4243

Increase in Rates of Water Supply by DDA |

(Deb. 2. Vol. XXXVII, 13-02-2009) !
Col. 276

Investment by Insurance Companies

(Deb. 9, Vol. XXXVII, 25-02-2009) !

Col. 300
Killing of Tigers/Wild Cats

(Deb. 9. Vol. XXXVIl, 25-02-2009) :

Col.220-26

Maintaining Financial Stability
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 135-36

Setting up of Thermal Power Plants

(Deb. 2, Vol. XXXVII, 13-02-2009) !

Col. 37-62

Smuggling of Arms and Ammunitions
(Deb. 4, Vol. XXXVII, 17-02-2009) :
Col.275-76

Statutory Resolution Re: Dnsapproval of

High Court and Supreme Court Judges

(Salaries and Conditions of Services)
Amendment Ordinance, 2009 and High

Court and Supreme Court Judges
(Salaries and Conditions of Services) |

Amendment Bill, 2009—Consid. and

Pass

(Deb. 6, Vol. XXXVII, 19-02-2009)

Col. 398-400

Total Sanitation Campaign
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col.27

Visit of Kazakh President to India
(Deb. 5, Vol. XXXVI1, 18-02-2009)
Col.264-65

Widening of Jessore Road
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 173

LOK SABHA

i Chakraborty, Shri Swadesh

. Israeli Aggression in Gaza
‘(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.235-36

. Malnourished Children
i (Deb. S, Vol. XXXVII, 18-02-2009)
Col. 103-06

Spendmg on Research and Development
! (Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 14143

| Chaliha, Shri Kirip

g Extinction of Wild Life
. (Deb. 5, Vol. XXXVII, 18-02-2009)
Col.7

Chnnder Kumar, Prof.

i ! Interim Budget—(General) 2009-10
Demands for Grants on Account-.

' (General)—2009-10 and Demands for

' Supplementary Grants-(General)—

1 200809

i (Deb. 8, Vol. XXXVII, 24-02-2009)

. Col.349-51

© Statutory Resolution Re: Disapproval of
Central Universities Ordinance, 2009
and Central Universities Bill, 2009—Int.
Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 505-09

j Chandrappan, ShriC.K.

: Basic Facilities in Schools
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 4647

Construction of Flats by DDA
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 324-26

FDI in Civil Aviation Sector
(Deb. 6, Vol. XXXVI1, 19-02-2009)
Col.4

I High Incidence of Maternal Mortality and
Neo-natal Death

(Deb. 5, Vol. XXXVll |8-02-2009)
Col. 53-56

i
!
l




NAME INDEX

Impact of Global Economic Crisis :
(Deb. 9, Vol. XXXV, 25-02-2009) .
Col. 134-35 ;

Interim Budget (Railways)—2009-10, |
Demands for Grants on Accounts |
(Railways)—2009-10, Demand for |
Supplementary Grants (Railways)— }
2008-09 and Demands for Excess Grants |
(Railways)—2006-07 |
(Deb. 5, Vol. XXXVII, 18-02-2009) |
Col.613-15 ;

Israeli Aggression in Gaza ‘
(Deb. 5, Vol. XXXVII, 18-02-2009) !
Col. 235-36 '

|

Killings of Innocent Tamils in Sri Lanka |
(Deb. 5, Vol. XXXVII, 18-02-2009) i
Col.226-27 |

Maternity Benefit Scheme |
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col.355-56 ‘

i

|
Motion of Thanks on the President’s ‘
Address !
(Deb. 4, Vol. XXXVII, 17-02-2009) |
Col.491-99 I
National Commission for Minority |
Educational Institutions (Amendment) }
Bill, 2009—Consid !
(Deb. 8, Vol. XXXVII, 24-02-2009) |
Col. 498-500 :
Nursery Schools '
(Deb. 8, Vol. XXXVII, 24-02-2009) |
Col. 137-38 ;
Profit Earned by Oil Marketing Companies |
(Deb. 6, Vol. XXXVII, 19-02-2009) }
Col. 164-66 J
Rise in Chronic Diseases ,
(Deb. 9, Vol. XXXVII, 25-02-2009) ]
Col.25 |

|

Slums in Metro Cities |
(Deb. 2, Vol. XXXVII, 13-02-2009) }
Col. 16-25 ,

2438LS—9A
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Chavan, Shri Prithviraj

Scheduled Castes and the Scheduled
Tribes (Reservation in Posts and
Services) Bill
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.481-83

Chavda, Shri Harisinh

. Financial Assistance to Gujarat

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 169-94

! Interim Budget—(General) 2009-10

Demands for Grants on Account-
(General)—2009-10 and Demands for
Supplementary Grants-(General)—
200809
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 392

Motion of Thanks on the President’s
Address
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.418-19

Need to provide an economic package for
development of civic facilities in
Banaskhantha Parliamentary
Constituency, Gujarat
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 368

Need to restart local rail service between
Banaskantha and Palanpur; extend
Gujarat Mail upto Palanpur and
introduce additional DEMU service on
Mount Abu-Ahmedabad-Palanpur
route (MUR 377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 314

Pending Proposals for Rural Development
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.331-36

Protected Monuments in Gujarat
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 53-74
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Chidambaram, Shri P.
Disapproval of Central Industrial Security

LOK SABHA

. Price of Aviation Turbine Fuel

Force (Amendment) Ordinance, 2009 "
and Central Industrial Security Force |
(Amendment) Bill, 2009—Consid. & |

Pass
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 468-70

Chinta Mohan, Dr.

AED on Petrol and Diesel
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 228-36

Calculation of Price Indices

(Deb. 8, Vol. XXXVII. 24-02-2009) :

Col. 96-99
Capital Investment by Power Companies

(Deb. 2, Vol. XXXVII, 13-02-2009) :

Col. 264-66
Capital Investments

Col. 116-17

Cost of Power Generation
(Deb. 2, Vol. XXXV, 13-02-2009)
Col. 71-118

Credit Deposit Ratio of Banks

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 127-28

Profit Eamned by Oil Marketing Companies
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 164-66

Profit Earmed by Oil Refining Companies
(Deb. 6. Vol. XXXVII, 19-02-2009)
Col.91-94

Revision of Growth Rates
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 69-70

Shortage of Power
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 126-34

Special Economic Zone
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 4749

! Chitthan, ShriN.S.V.

(Deb. 8, Vol. XXXVII, 24-02-2009) ' Need to appoint a Vice-Chancellor of

Gandhigram Rural University in
Dindigul, Tamil Nadu (MUR 377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.314

Need to enhance the statutory minimum

(Deb. 9, Vol. XXXVII, 25-02-2009) f

Col. 4046

Delay in Completion of Central Projects
(Deb. 9, Vol. XXXVIl, 25-02- 2009)
Col. 329-34

Price of sugarcane (MUR 377)
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 36667

. Choudhary, Shri Nikhil Kumar

i

Delay in Completion of Railway Projects :

(Deb. 10, Vol. XXXVII, 26-02-2009) :
Col. 39-56

Financial Irregularities in KVS
(Deb. 8, Vol. XXXVII. 24-02- 2009)
Col. 110

Foreign Companies in Indian Retail Market
(Deb. 4, Vol. XXXVII, 17-02- 2009)
Col.278-300

Impact of Economic Recession
(Deb. 4, Vol. XXXV, 17-02- 2009)
Col.225-27

i

1

Interim Budget (Railways)—2009-10,
Demands for Grants on Accounts
(Railways)—2009-10, Demand for
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways)—2006-07
(Deb. 5, Vol. XXXVI1, 18-02-2009)
Col.615-20

i Choudhury, Shri Bansagopal
i Need to expedite the expansion work on

-2 from Dhanbad to Dankuni
besides constructing Panagarh by-
pass in West Bengal (MUR 377)
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.372

2438LS—9B



NAME INDEX

Chowdhary, Shri Pankaj

Chartered Train 1.
(Deb. 10, Vol. XXXVII, 26-02-2009) |
Col. 89

Complaints against Mid Day Meal Scheme
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.217-26

Incidents of Theft at IGIA
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 175-76

National Eligibility Test
(Deb. 4, Vol. XXXVII, 17-02-2009) ;
Col. 129

Recommendations of Law Commission ‘
(Deb. 2. Vol. XXXVII, 13-02-2009) !
Col.287-318 :

Sanitary Conditions in Trains
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 125-26

Statement of British Foreign Secretary on
Kashmir
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.237-38

Chowdhury, Shri Adhir

Appointment of Judges
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 112-14

British Foreign Secretary’s Visit to India
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 261

Disruption of Flights due to Fog
(Deb. 6, Vol. XXXVII. 19-02-2009) |
Col. 14-15 ‘;

Export of Indigenously Manufactured |
Goods
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 76-77

Funds for Controlling Pollution
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 188-206

123

Motion of Thanks on the President’s
Address
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 504-06

Need to run Hazar Durai Express Daily and
Provide its Stoppages at Dumdum and
Barrackpore in West Bengal (MUR 377)
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 338-39

Norms to Regulate/Control the Private
Nursing Homes
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 14748

Power Generation
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 257-59

© Presence of Dangerous Fats Content in

Edible Oil
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 274-75

Problems of Small Tea Growers
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.7-8

Quality of Education in NIOS
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 116

Shortage of Houses
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.6-16

Standard of Distance Education
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 265

Survey on Crimes in Delhi
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 303

Target under Sarva Shiksha Abhiyan
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 198-99

Theft of Cheques from Drop Boxes
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.297



124

Upgradation of CPMF :
(Deb. 4, Vol. XXXVII, 17-02-2009) !
Col. 196 ' :

Visit of Kazakh President to India !
(Deb. 5, Vol. XXXVII, 18-02-2009) |
Col. 26465

Dangawas, Shri Bhanwar Singh (

Interim Budget (Railways)—2009-10, |
Demands for Grants on Accounts
(Railways)—2009-10, Demand for
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways)—2006-07
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 524 g

Das, Shri Khagen

Need to expedite the gauge conversion !
work of railway line from Lumding to ‘
Agartala in Tripura (MUR 377) |
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 44041

Dasgupta, Shri Gurudas

Basic Facilities in Schools
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 4647

High Incidence of Maternal Mortality and
Neo-natal Death
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 53-56

Impact of Global Economic Crisis
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 134-35

Israeli Aggression in Gaza i
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.235-36

Killings of Innocent Tamils in Sri Lanka
(Deb. 5, Vol. XXXVI1, 18-02-2009)
Col. 226-27

LOK SABHA

Need to re-examine Employees’ Provident
Fund Pension Scheme Implemented
from 16.11.1995 in the light of
recommendations of the 6th Pay
Commission—C. A.

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 197

Profit Eamed by Oil Marketing Companies
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 164-66

i Deo, Shri V. Kishore Chandra S.

Motion of Thanks on the President's
Address
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.378-90

Deora, Shri Milind

B.Sc. Course in Delhi University
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 177

Complaints against Mid Day Meal Scheme
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.217-26

Education Development Index
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 71-72

Issuance of MNIC
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.219

Issue of Tax Saving Bonds by NHAI
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 136-37

Madarasa
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.209-10

Tilting of Historical Minarets
(Deb. 6, Vol. XXXVII, 19-02-2009)

+ Col.279-80

Devegowda, ShriH. D.

New National Highways
{Deb. 5, Vol. XXXVII, 18-02-2009)
Col.280-88 .

Dhanaraju, Dr. K.

Action Plan to Resolve Traffic Problems
(Deb. 2, Vol. XXXV, 13-02-2009)
Col.269-70



NAME INDEX

Bio-technology Parks
(Deb. 8, Vol. XXXVII, 24—02-2009)
Col. 107

Female Terrorism
(Deb. 4, Vol. XXXVII, 17-0"-2009)
Col.227-28

Illegal Immigration of Bangladeshis
(Deb. 4, Vol. XXXVII, 17-02- "009)
Col.4243

Missing Items in the Trains i
(Deb. 6, Vol. XXXVII, 19-02- 2009)
Col. 326

Misuse of Funds for Tsunami Victims
(Deb. 8. Vol. XXXVII, 24-02- 2009)
Col.210-11

Satyam Scam
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 180

Selection of Sports Persons i
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 59-60

Tsunami and Earthquake Early Warning
System '
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.249-50

Wind Energy Generation
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 121-22

Dhotre, Shri Sanjay

Exemption from NET
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 112

Reliefto Victims of Mumbai Attacks
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.203-04

Shortage of Power
(Deb. 7, Vol. XXXVII 20-02-2009) |

Col. 126-34 i
|
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Dikshit, Shri Sandeep

Rehabilitation and Resettlement Bill, 2007
and Land Acquisition (Amendment)
Bill, 2007—Consid. and Pass.

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.581-82

' Dube, Shri Ramesh

AIIMS Type Institutes in Uttar Pradesh
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.257-58

Airport User Development Fee
(Deb. 10, Vol. XXX VI, 26-02-2009)
Col.31-33

Exploitation of Gas from KG Basin
(Deb. 10, Vol. XXXVIl, 26-02-2009)
Col. 86-87

Foreign Assistance to meet Safety Norms
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 125

Impact of Economic Slow Down on Trade
Pact
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 308-09

. Insider Trading
(Deb. S, Vol. XXXVII, 18-02-2009)
Col. 82-83

Interim Budget (Railways)—2009-10,
Demands for Grants on Accounts
(Railways)—2009-10, Demands for
Supplementary Grants (Railways)—
2008-09 and Demands for Excess
Grants (Railways) — 2006-07
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.523-24

Jan Aushadhi Generic Drug Outlets
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 111-12

Loans to BPL People
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.209-23
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Manipulation of Share Price by Companies |
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col. 136-37

|

Need to provide a stoppage to Patna- 1
Rajdhani Express (2309/2310) at !
Mirzapur in Uttar Pradesh (MUR 377) |
(Deb. 4, Vol. XXXVIl, 17-02-2009) |
Col. 374-75

|
Presence of Dangerous Fats Content in |
Edible Oil |
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col.274-75 '

Rashtriya Arogya Nidhi
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 119

Redressal of Investors' Grievances i
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 129-35

Supply of Uranium . :
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col. 116 i

Unique Identification Number ;
(Deb. 9, Vol. XXXVII, 25-02-2009) !
Col. 130-31

Vacant Post
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 295

Dubey, Shri Chandra Shekhar

Accounts and Audits of Companies i
(Deb. 7, Vol. XXXVIi, 20-02-2009)
Col. 71-73

Need to cancel the allocation of coal mines
to private sector in Palamu district of
Jharkhand (MUR377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 367

Procurement of Spare Parts by CIL ]
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 194-95 |

Railway Line between Budhabanka 1
Station to Sukinda Road Station
(Deb. 6, Vol. XXXVII, 19-02-2009) i
Col. 128-29 |

|
l

LOK SABHA

Engti, Shri Biren Singh

; Standing Committee on Home Affairs—

137th to 139th Reports—Laid
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 350

. Fanthome, Shri Francis
! Closure of Khadi Sale Centres

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 169-71

Interim Budget—(General) 2009-10,
Demands for Grants on Account
(General)}—2009-10 and Demands for
Supplementary Grants—(General)—
2008-09
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.357-59

! Fatmi, Shri M.A.A.

National Commission for Minority
Educational Institutions (Amendment)
Bill, 2009—Consid.

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 484-86

i Fernandes, Shri Oscar

Need to re-examine Employees’ Provident
Fund Pension Scheme Implemented
from 16.11.1995 in the light of
recommendations of the 6th Pay
Commission—C. A.

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 192-93, 199-201

Payment of Gratuity (Amendment) Bill,
2007—Withdrawn
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.436-38

{ Payment of Gratuity (Amendment) Bill,

2009—nt.
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.438-39

Gadhavi, Shri P.S.

Ahmedabead Railway Station
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 95-96



NAME INDEX

Funds for Mega City Policing
(Deb. 8, Vol. XXXVII, 24-02-2009) .
Col. 127-28

lllegal Practices by Private Financial '
i Export Target

Institutions/Banks
(Deb. 9, Vol. XXXVII, 25-02- 2009)
Col. 359

Indian Fishermen Released by Pakistan
(Deb. 5. Vol. XXXVII, I8-02-2009)'
Col. 188

Interim Budget (Railways)—2009-10,
Demands for Grants on Accounts
(Railways)—2009-10, Demands. for
Supplementary Grants (Railways)— |
2008-09 and Demands for Excess Grants i
(Railways)—2006-07
(Deb. 5, Vol. XXXVII, 18-02- 2009)
Col. 596-98

IT Exemption
(Deb. 9, Vol. XXXVII, 25- 02-2009)
Col. 152-53

Need to approve the proposals submitted |
by Government of Gujarat for !
construction of Ghaduli-Hajpur- ‘
Khavda-Santalpur and Khavda- :
Dholavira roads in Gujarat (MUR 377) '
(Deb. 8, Vol. XXXVII, 24-02-2009) :
Col. 318

New National Highways
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.280-88

Non-Utilisation of Funds
(Deb. 8, Vol. XXXV, 24-02- 2009)
Col. 19

Gaikwad, Shri Eknath Mahadeo

Agreement with World Bank
(Deb. S, Vol. XXXVII, 18-02- 2009)|
Col. 145

Discrepancy in nvestment by Oil PSUs
(Deb. 10. Vol. XXXVII, 26-02-2009)
Col. 58-59 i
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' Entry of Overseas Law Firms in the

Country
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 149-50

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 18-27

: Fudging of Accounts by Housing

Companies
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 24041

Housing Project by NBCC
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 328

Increase in Prices of Medicines
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 132-34

i Involvement of Pakistani Outfits in
Mumbai Attack
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.258-59

Killing of Innocent Tamils in Sri Lanka
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 226-27

Loans to Companies
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 250

i Meeting of Police Officers
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 126-27

i Meeting with CEOs

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 334

i National Knowledge Commission
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 70-85

. Non-utilisation of Funds
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 15-19

i Power Generation

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.276-78
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Quality of Education Imparted by IGNOU !
(Deb. 4, Vol. XXXVII, 17-02-2009)

Col.208-10

Road Over Bridges
(Deb. 6. Vol. XXXVII, |9-0’-2009)
Col. 186-87

Visit India—2009

(Deb. 6, Vol. XXXVII, 19-02-2009) .

Col.207-10

VRS for Employees of AAI
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.98-99

Gamang, Shri Giridhar

Conversion of Naupada-Gunupur Railway
Line
(Deb. 10. Vol. XXX VILI. 26-02-2009)
Col. 81

KBK Long Term Plan

(Deb. 9. Vol. XXXVII, 25-02-2009) '

Col. 127-28

Promotion of Culture of Orissa

(Deb. 10, Vol. XXXV, 26-02-2009)

Col. 114

Sea Erosion

(Deb. 8, Vol. XXXVII, 24-02-2009)

Col. 77-78

Statutory Resolution Re: Disapproval of :
Central Universities Ordinance, 2009 |

and Central Universities Bill, 2009—
Int., Consid. and Pass.

(Deb. 6, Vol. XXXVII, 19-02- "009)
Col. 500

Gandhi, Shrimati Maneka

Death of Tigers
(Deb. 5. Vol. XXXVII, 18-02- 2009)
Col. 18891

Renewal Energy Sources

(Deb. 7, Vol. XXXVIl, 20-02-2009) !

Col. 12

Vacant Seats in Higher Educational
Institutes

(Deb. 4. Vol. XXXVII, 17-02-2009) !

Col. 25961

LOK SABHA

Work under RGGVY
. (Deb. 7, Vol. XXXV, 20-02-2009)
i Col.43-46

! Ganesan, Shri L.

; Motion of Thanks on the President’s
Address
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.518-24

' Gangwar, Shri Santosh

Agricultural and Processed Food
Products Export Development

i Authority (Amendment) Bill, 2008—

i Amendments made by Rajya Sabha—

. Consid. and Pass.

(Deb. 9, Vol. XXXVII, 25-02-2009)

Col.474-75

Debt Waiver Scheme
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 24142

. Facilities in Tribal Areas
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.261-63

Financial Assistance to Investor in SCSL
(Deb. 7, Vol. XXXVI1, 20-02-2009)
Col. 116

! Inclusion of Castes in SCs and OBCs List
(Deb. 6, Vol. XXXV, 19-02-2009)
Col.219-21

lntcnm Budget (Railways)—2009-10,
Demands for Grants on Accounts
(Railways)—2009-10, Demands for
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways)—2006-07
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col.570-73

; Kerosene Marker System
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.37-38

i Metro Railways (Amendment) Bill, 2009—
" Consid. and Pass.

(Deb. 8, Vol. XXXVII, 24-02-2009)
I Col.474-75

t



NAME INDEX

National Commission for Minority |
Educational Institutions (Amendment) !
Bill, 2009—Consid.

(Deb. 8, Vol. XXXV, 24-02- 2009)
Col.509-11 !

Opening of Fast Track Courts
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 155-58

Processing of Agro Products :
(Deb. 10, Vol. XXXVI1, 26-02- 2009)
Col. 131-32

Public Accounts Commitee—84th Report — |
Presented ‘
(Deb. 10, Vol. XXXVII, 26-02- 2009)
Col. 188

Public Accounts Committee—81st and
82nd Report—Presented
(Deb. 5, Vol. XXXVII, 18-02-2009) :
Col. 329-30

Rail Coach Factories
(Deb. 10. Vol. XXXVII. 26-02- 2009)
Col.92

Rural Banks Association
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 243

Spread of Communicable Diseases
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col. 104-14

Status of By-pass Roads and Rail Over
Bridges on NH-24 ;
(Deb. 5, Vol. XXXVII, 18-02-2009) :
Col. 184-86

Gao, Shri Tapir

Interim Budget (Railways)—2009-10,
Demands for Grants on Accounts
(Railways)—2009-10, Demands for
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways)—2006-07 :
(Deb. 5. Vol. XXXVII. 18-02-2009)
Col.591-93 ‘

|
i
[
|
1
l
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Geete, Shri Anant Gangaram

i Motion of Thanks on the President’s

Address
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 485-91

Need to update the pension of pre-
November, 1997 retirees of Reserve
Bank of India
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 34445

i Restriction on Import of Toys

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.32-33

i Gehlot, Shri Thawar Chand

Laying of Railway Tracks from Ujjain to
Jhalawar-Ramganj Mandi
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.99

Motion of Thanks on the President’s
Address
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.506-18

Need to construct a railway line on Ujjain-
Agra-Malwa-Jhalawar section in
Ratlam division of Western Railways
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 369

Power Generation
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.257-59

Profit Earned by Oil Marketing Companies
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 164-66

Reliefto Victims of Mumbai Attacks
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.203-04

George, Shri K. Francis

i Borrowing Limits of States

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 14142
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Interim Budget (Railways) —2009-10,

Demands for Grants on Accounts :
(Railways)—2009-10, Demands for

Supplementary Grants (Railways)}—
2008-09 and Demands for Excess Grants
(Railways)—2006-07

(Deb. 5. Vol. XXXVII. 18-02-2009)
Col. 586-89

Interim Budget—(General) 2009-10,
Demands for Grants on Account
(General)}—2009-10 and Demands for
Supplementary Grants—(General)—
200809
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.390-91

National Commission for Minority .
Educational Institutions (Amendment)

Bill, 2009—Consid.
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 508-09

Need to withdraw the decision to convert

the status of Kayamkulam Power
Station and maintain its’ earlier status

as a power station dedicated to Kerala
(MUR377)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.441-42

NREGS
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 4042

Statutory Resolution Re: Disapproval of

Central Universities Ordinance, 2009 f
and Central Universities Bill, 2009—

Int., Consid. and Pass.
(Deb. 6, Vol. XXXVI1, 19-02-2009)
Col. 503-04

Ghuran Ram, Shri

Interim Budget (Railways)—2009-10, i

Demands for Grants on Accounts

(Railways)—2009-10, Demands for :

Supplementary Grants (Railways)—

LOK SABHA

; 2008-09 and Demands for Excess Grants
(Railways)—2006-07

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 524

Gowda, ShriD.V. Sadanand

Development of NH-47
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 144

. Gowda, Shrimati Tejasvini

; Interim Budget (Railways)—2009-10.
Demands for Grants on Accounts
(Railways)—2009-10, Demands for
Supplementary Grants (Railways)—
' 2008-09 and Demands for Excess Grants
(Railways)—2006-07

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.620-25

Statutory Resolution Re: Disapproval of
Central Universities Ordinance, 2009
and Central Universities Bill, 2009—
Int., Consid. and Pass.

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 510-11

Statutory Resolution Re: Disapproval of
High Court and Supreme Court Judges
(Salaries and Conditions of Services)
Amendment Ordinance, 2009 and High
Court and Supreme Court Judges
(Salaries and Conditions of Services)
Amendment Bill, 2009—Consid. and
Pass.

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 408

| Goyal, Shri Surendra Prakash

| Metro Railways (Amendment) Bill, 2009—
i Consid. and Pass.

! (Deb. 8, Vol. XXXVII, 24-02-2009)
Col.476-77

~ Reliance Energy Ltd.

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 14344



NAME INDEX
' Killing of Rhinos

Smuggling of Cows
(Deb. 8, Vol. XXXV, 24-02- 2009)
Col. 75-76

Gudhe, Shri Anant

Rise in Chronic Diseases
(Deb. 9, Vol. XXXVII, 25-02—2009)'
Col.29

Gupta, Shri Prem Chand

Situation arising out of alleged '
mismanagement of affairs of Satyam ;

Computer Services Limited (DUR 193) |

(Deb. 9, Vol. XXXVII, 25-02-2009)

Col.558-74
Hussain, Shri Anwar

Alternative Route to Myanmar from North-
Eastern States
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col.279-80

Balanced Growth Rate
(Deb. 9, Vol. XXXVII, 25-02-2009) !
Col. 67-69

E-auction by Tea Board of India
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 269-71

Funds Allocated to AIR/DD under N.E.
Special Package
(Deb. 5, Vol. XXXVII, 18-02- 2009) -
Col. 144

Gandhi Research Centre and Museum
(Deb. 10, Vol. XXXVII, 26-02-2009) | |
Col. 83-84 ‘

Gauge Conversion from Lumding to J
Silchar in Assam
(Deb. 6, Vol. XXXVII, 19-02-2009) |

Col. 219

Guwahati Airport
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 177

Handover of NEITCO
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.239-40
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(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 34748

Production of Documentary Films
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.290-92

Progress of SPTF
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 174-77

Rural Tourism
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 16768

i Sponsoring of Officials of North-East
States for Training
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.333-34

Training for Minorities
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 102

" Tribes of North-Eastern Region

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 137-38-

Visit of Czech Delegation ta North-East
Region
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 228-29

‘ Welfare Schemes by Public Sector Oil

Companies
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.275-78

Hussain, Shri Syed Shahnawaz

Committee on Petitions—48th to 50th
Reports—Presented
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 395

Disapproval of Central Industrial Security
Force (Amendment) Ordinance, 2009
and Central Industrial Security Force
(Amendment) Bill, 2009—Consid. and
Pass.

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.466-68
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Interim Budget (Railways)—2009-10,

Demands for Grants on Accounts
(Railways)—2009-10, Demands for :

Supplementary Grants (Railways)—
2008-09 and Demands for Excess
Grants (Railways)—2006-07

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.472-84

Metro Railways (Amendment) Bill, 2009— !

Consid. and Pass

(Deb. 8, Vol. XXXVII. 24-02-2009) |

Col. 459-64

National Capital Territory of Delhi Laws |
(Special Provisions) Bill, 2009—

Consid. and Pass

(Deb. 6, Vol. XXXVII, 19-02-2009) l

Col.424-29
Jadhao, Shri Prakash B.

Interim Budget (Railways)—2009-10,
Demands for Grants on Accounts

(Railways)—2009-10, Demands for :
Supplementary Grants (Railways)— '
2008-09 and Demands for Excess Grants .

(Railways)—2006-07

(Deb. 5. Vol. XXXVII, 18-02-2009) °

Col. 564-65
Jai Prakash, Shri

Interim Budget (Railways)—2009-10, '

Demands for Grants on Accounts
(Railways)»—2009-10, Demands for
Supplementary Grants (Railways)—

2008-09 and Demands for Excess Grants |

(Railways)—2006-07
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 541

Standing Committee on Petroleum and
Natural Gas—25th Report—Present

(Deb. 8, Vol. XXXVII, 24-02-2009) |

Col. 307
Jain, Shri Pusp

Export of Khadi and Village Industries |

Products

(Deb. 8. Vol. XXXVII, 24-02-2009)

Col. 70-T

LOK SABHA

; Fake Medicines
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 99

Industrial Parks
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 147-71

1 Need to provide stoppages of important
¢ trains including Rajdhani Express at
Pali, Rajasthan (MUR 377)

: {Deb. 6, Vol. XXXVIi, 19-02-2009)
Col. 306

i Reservation of Plots for Handloom and
! Powerloom Weavers in SEZs

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.270

Jatiya, Dr. Satyanarayan

| Electricity of Atomic Energy
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 173-74

« Industrial Corridor
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 93-94

' Need 0 start new trains connecting Ujjain
with Amritsar, Ajmer, Baroda and other
I cities of Madhya Pradesh (MUR 377)
| (Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 440

I Passenger Amenities
( (Deb. 6, Vol. XXXVII, 19-02-2009)
| Col.47

! Reliefto Victims of Mumbai Attacks
(Deb. 4, Vol. XXXVII, 17-02-2009)
. Col.203-04

i Standing Committee on Coal and Steel—
39th Report—Presented

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 300



NAME INDEX
! Interim Budget (Railways)—2009-10,

Jayaprada, Shrimati

Meeting of CMs on Internal Security
(Deb. 4, Vol. XXXVII, 17-02-2009)‘
Col. 23740

Menace of Chronic Diseases
(Deb. 5, Vol. XXXVIl, 18-02- -2009) -
Col. 180-81

Multipurpose National Identity Card
(Deb. 4, Vol. XXX VII, l7-02-2009)
Col. 49-50

Pending Proposals for New Medical
Colleges
(Deb. 9, Vol. XXX VII, 25-02- 7009)
Col. 128 ‘

Retail Outlets of Oil PSUs on Highways |
(Deb. 6, Vol. XXXVII, 19-02- 7009)
Col. 86

Jindal, Shri Naveen H

Adoption of Children
(Deb. 2, Vol. XXXVIL, 13-02-2009)
Col. 196-97

Chandrayaan Mission
(Deb. 9, Vol. XXXVII, 25-02- 2009)f
Col. 14243 !

Commonwealth Games, 2010 ’
(Deb. 9, Vol. XXXVII, 25-0"-2009)
Col. 57-59

DDA Housing Scheme, 2008
(Deb. 2, Vol. XXXVII, 13-02- 2009)
Col. 119-21

Declining Population of Snow Leopards
(Deb. 9, Vol. XXXVII, 25-02- "009)
Col.210

Development Plan for Naxal Affected |

States
(Deb. 8, Vol. XXXVII, 24-02-2009)

Col.247

Indian Deep Space Network
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 253-54
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Demands for Grants on Accounts
(Railways)—2009-10, Demands for
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways)—2006-07

(Deb. 5, Vol. XXX VI, 18-02-2009)
Col. 489-95

Luxury Tourist Trains
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 131

Meeting of CMs on Internal Security
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.237-40

Modernisation of Police Force
(Deb. 4, Vol. XXX VI, 17-02-2009)
Col. 38

5 Motion of Thanks on the President’s

Address
(Deb. 5, Vol. XXXVH, 18-02-2009)
Col.423-28

Permanent Seat for India in UNSC
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 198-99

Promotion of Tourism
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 59-60

j Recruitment of Police Personnel

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 13740

Science Museums
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 74-76

Standing Committee on Home A ffairs—
140th to 142nd Reports—Laid
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 189-90

Strike by Officers of Oil Companies
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 11-12
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Utilisation of the Skill of Overseas Indians ;
for National Development 5
(Deb. 9. Vol. XXXVII, 25-02-2009) |

Col. 359-60
Kalmadi, Shri Suresh

Air Connectivity in North-Eastern Region
(Deb. 10, Vol. XXXV, 26-02-2009)
Col. 14445

Amendment in Cable Television Networks
(Regulation) Act, 1995 _ i
(Deb. 9. Vol. XXXVII, 25-02-2009) !
Col.276-77

Import of Gas
(Deb. 10, Vol. XXXVIL, 26-02-2009)
Col.99

Response of G-8 Countries to Major
Challenges ‘
(Deb. 9, Vol. XXXVII, 25-02-2009) :
Col. 179

Setting up of New Engine Plant in
Mabharashtra
(Deb. 10, Vol. XXXVII, 26-02-2009) .
Col. 163-64 i

Kamat, Shri Gurudas

Standing Committee on Energy — 27thto ;
30th Reports—Presented
(Deb. 2. Vol. XXXVII, 13-02-2009) -
Col. 348-49

Standing Committee on Energy— | ’
3ist Report—Presented |
(Deb. 5, Vol. XXXVII, 18-02-2009) |
Col.334 g

Kanodia, Shri Mahesh

Interim Budget (Railways)»—2009-10,
Demands for Grants on Accounts
(Railways)—2009-10, Demands for |
Supplementary Grants (Railways)— |
2008-09 and Demands for Excess Grants
(Railways)—2006-07 3
(Deb. S, Vol. XXXVII, 18-02-2009) | |
Col.637-38 ]

LOK SABHA

Karunakaran, Shri P.

. FDI in Insurance Sector

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 288-89

Impact of American International Group
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.237-38

Impact of Global Financial Crisis
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 111-12

Insulating Indian Investors
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 239

Interim Budget (Railways)—2009-10,
Demands for Grants on Accounts
(Railways)—2009-10, Demands for
Supplementary Grants (Railways)}—
2008-09 and Demands for Excess Grants
(Railways)—2006-07
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.513-18

' LIC Policies

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 325-26

Limit of Overseas Borrowing

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 178-79

i Merger of Pension Fund with Provident
Fund
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.34546

Minority Status to Educational Institutes
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 125-28

! Modemisation of Police Force

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 38-39

National Commission for Minority
Educational Institutions (Amendment)
Bill, 2009—Consid.

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.493-95



NAME INDEX

Need to give approval to the Kochi Metro
Rail Project in Kerala (MUR377)
(Deb. 6. Vol. XXXVII, 19-02-2009)
Col. 307

Production and Cost of Newsprint
(Deb. 9. Vol. XXXVII, 25-02- 2009)
Col. 137-38

Kaswan, Shri Ram Singh

Conversion of Sri Ganganagar-Jaipur !
Railway Line
(Deb. 6, Vol. XXXVII, 19-02- 2009) ‘
Col. 174

Debt Waiver Scheme
(Deb. 5, Vol. XXXVII, 18-02- 7009)
Col.24142

Drinking Water and Sanitation Facilities .
in Schools
(Deb. 7. Vol. XXXVII, 20-02- 2009)
Col.117-25

Foreign Aid for Sarva Shiksha Abhiyan
(Deb. 4, Vol. XXXVII, I7-02-2009)
Col. 204-06

Interim Budget (Railways)—2009- 10, |
Demands for Grants on Accounts !
(Railways)—2009-10, Demands for
Supplementary Grants (Railways)— ;
2008-09 and Demands for Excess Grants |
(Railways)-~-2006-07
(Deb. 5. Vol. XXXVII. 18-02- 7009)
Col. 484-86

Need to release the full share of surplus
water of Ravi and Beas rivers to
Rajasthan (MUR 377) f
(Deb. 6, Vol. XXXVII, 19-02-2009) !
Col. 303-04 i

z
1
|
V
l

Notary Public i
(Deb. 2, Vol. XXXVII, 13-02-2009) I

Col.319-20

Operation of fake Foreign Universities
(Deb. 8. Vol. XXXVII, 24-02-2009) l
Col.43-44

135

Pending Proposals for Affiliation with UGC
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 150-51

Provision for Basic Amenities
(Deb. 10, Vol. XXXVI1, 26-02-2009)
Col. 95

» Railways Crossing at Dokwa Halt

(Deb. 6, Vol. XXXVII, 19-
Col.94-95

2-2009)

. Short Supply of LPG

(Deb. 10, Vol. XXXVII. 26-02-2009)
Col. 14142

Wind Energy Generation
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.202-04

“ Kathiria, Dr. Vallabhbhai
. Committee on Public Undertakings-36th

and 37th Reports-Presented
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.3%4

Need to expedite the Construction of
service roads, over bridges and other
specified works on NH-8 between
Porbandar and Rajkot in Gujarat (MUR
31
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 342

' Raising Enrolment Rate at Secondary

School Level
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.28-29

Rise in Chronic Diseases
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.25-26

Khaire, Shri Chandrakant

) Allotment of Captive Coal Blocks

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 306-07

Compulsory Rural Posting of Doctors
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col, 10-11
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Corruption Cases in SECL and WCL
(Deb. 9, Vol. XXXV, 25-02-2009) !
Col. 187-88 i

Export of Iron Ore from NMDC Mines
(Deb. 10, Vol. XXXVII, 26-02- 2009) i
Col. 147

FM Stations in Maharashtra
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 199

Foreign Aid for Sarva Shiksha Abhiyan
(Deb. 4, Vol. XXXVII, 17-02-2009) :
Col. 204-06

Four/Six Laning of National Highways
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 56-62

Gauge Conversion in Nanded Rail |
Division
(Deb. 10, Vol. XXXVI1, 26-02-2009)
Col. 104

Incidents of 1llegal Coal Mining
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col. 254-55

Income from Cable Companies
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 113-14

Inspection of Companies
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 5768

National Commission for Minority *
Educational Institutions (Amendment)
Bill, 2009—Consid.

{Deb. 8, Vol. XXXVII, 24-02-2009) :
Col. 500-02 :

New National Highways |
(Deb. 5, Vol. XXXV, 18-02-2009) .
Col. 280-88

Power Generation from Renewable Energy :
Sources :
(Deb. 2, Vol. XXXVII, 13-02- 2009) '
Col.225-34 :

Production of Fertilizers
(Deb. 6, Vol. XXXVII, l9-02~2009)
Col.73-75

LOK SABHA

! Risk to River Ganges

(Deb. 9, Vol. XXXVIl, 25-02-2009)
Col.298-99

. Security of Airports

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.201-02

Shortage of Houses
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 12-13

Subsidy to Fertilizer Manufacturing

Companies
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 198-200

. Surveillance Checks by DGCA

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 25-26

" Survey by GSI

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 133-37

Under Utilization of Funds By NHAI
(Deb. 5, Vol. XXXVIi, 18-02-2009)
Col. 266-67

Khan, Shri Sunil

Closure of Export Oriented Fishing Project
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 192-93 '

Demand of Iron Ore
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 248

fnterim Budget (Railways)—2009-10,
Demands for Grants on Accounts
(Railways)—2009-10, Demands for
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways)—2006-07
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.573-75

Need to initiate a new set of economic
measures to tackle the global economic
recession affecting Indian economy
(MUR377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.307-08



NAME INDEX

Revival of Alloy Steel Plant, Durgapur
(Deb. 6, Vol. XXXVII, 19-02-2009) |
Col.97-98 :

Salary of Anganwadi Workers and Helpers
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.238

Setting up of Fertilizer Units
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.23

Supply of Coal to MTPS :
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col. 94-95 ;

Target under Sarva Shiksha Abhiyan
(Deb. 8, Vol. XXXVII, 24-02-2009) :
Col. 198-99

i
!
|

L i

Teachers’ Training |
I
!
1
!

(Deb. 8, Vol. XXXVII, 24-02-2009) |
Col. 90-91

Khandelwal, Shri Hemant

Hardship Faced by People of Reserved |
Category
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 117

Rehabilitation of Physically Challenged |
Children ’
(Deb. 10, Vol. XXX VII, 26-02-2009)
Col. 85-86

Schemes for Tribal Education
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 87-96

Shortage of Coal
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 19

Tribal Students in NVs
(Deb. 8, Vol. XXXVII, 24-02-2009) ,
Col. 114-16

Khanna, Shri Avinash Rai

Increase in Population
(Deb. 8, Vol. XXXVII,
Col. 60-66

24-02-2009) |

2438LS—10A
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Policy of Reservation
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 169

Kharventhan, ShriS.K.

Bird Hit Incidents at Airports
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 165-67

Confiscation of Fees
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.309-12

Constitution of Committee for Setting
Standards of Plastic
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.256-57

i Construction of Roads along Sino-India

Border
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.271-72

Creation of Coastal Command

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.275-76

Death of Babies in Government Hospitals
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.296-97

Decline in Arrival of Foreign Tourists
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 15-18

Earthquake Prone Area
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 191-92

Expansion of Central Government Health
Scheme
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.207-08

| Export of Fruits

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 54-55

Gauge Conversion work between
Maylladuthurai-Villupuram
(Deb. 10, Vol. XXX V11, 26-02-2009)
Col. 73-74
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Heritage on Wheels 3
(Deb. 10, Vol. XXXVII, 26-02-2009) ’
Col. 146

|
[}
Incidents of Attacks on Indians Working |
in Afghanistan [
(Deb. §, Vol. XXXVII, 18-02-2009) |
Col. 203 *

Insurance Cover for MSMEs Workers
(Deb. 8, Vol. XXXVII, 24-02-2009) .
Col. 13840 ;

Interim Budget (Railways)—2009-10, |
Demands for Grants on Accounts |
(Railways)—2009-10, Demands for
Supplementary Grants (Railways)— |
2008-09 and Demands for Excess |
Grants (Railways) — 2006-07 ?
(Deb. 5, Vol. XXXVII, 18-02-2009) |
Col. 629-32

Issue of Passports to Haj Pilgrims
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col. 282 ;

Land Allotted at Concessional Rates
(Deb. 2, Vol. XXXVII, 13-02-2009) ;
Col. 199-201

Magnesite Deposits
(Deb. 8. Vol. XXXVII, 24-02-2009) '
Col.217-19

Need to permit the tapping of Coconut-
Palm milk from Coconut and Palmyra .
trees for its use as a herbal drink in the
country (MUR 377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 315

Need to provide funds for the Rope Car '
Project linking Palani Hills and
Kodikanal Hills in Tamil Nadu '
(MUR 377) |
(Deb. 5, Vol. XXXVII, 18-02-2009) .
Col. 33940

Opening of Retail Drug Outlets
(Deb. 6. Vol. XXXVH, 19-02-2009)
Col. 174-75

LOK SABHA

Performance of ONGC
(Deb. 10, Vol. XXXV11, 26-02-2009)
Col. 164-56

Port Connectivity Projects
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 191-94

Promotion of Tea
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.266-68

Public Sector Vaccine Manufacturing

Units
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.49-51

i Quality Certification to Eatables

(Deb. 9, Vol. XXXVIl, 25-02-2009)
Col. 366-67

Rail Museum
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 157

: Recruitment of Police Personnel

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 137-40

. Restriction on Import of Toys

. (Deb. 4, Vol. XXXVII, 17-02-2009)
Col.27-33

© Scheme for Welfare of Working Children

(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 105

Setting up of Medical Colleges in
Neighborjng Countries
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 114-15

Spice Tourism

(Deb. 10, Vol. XXXV, 26-02-2009)
Col. 106-07

State-of-the -Art National Cancer Institute
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 335

¢ Statutory Resolution Re: Disapproval of

Central Universities Ordinance, 2009
and Central Universities Bill, 2009 - Int.
Consid. and Pass.

(Deb. 6, Vol. XXXVI1. 19-02-2009)
Col.463-66

2438L.5—108
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Statutory Resolution Re: Disapproval of !
High Court and Supreme Court Judges !
(Salaries and Conditions of Services)
Amendment Ordinance, 2009 and High
Court and Supreme Court Judges
(Salaries and Conditions of Services) ;
Amendment Bill, 2009 - Consid. and ;
Pass
(Deb. 6. Vol. XXXVII, 19-02-2009)
Col. 390-92

Trade Marks (Amendment) Bill, 2007-
Consid. and Pass
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col.488-91

Vacant Posts in ONGC
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 14344

Koshal, Shri Raghuveer Singh

BPL Families
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 34042

BPL List :
(Deb. 2. Vol. XXXVII, 13-02-2009) :
Col. 195-96 ‘

Cases of Internet Fraud
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 240-58

Centres for Entrance Examination
(Deb. 8. Vol. XXXVII, 24-02-2009)
Col.250-51

Chambal Project
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.281-82

Confiscation of fees ‘
(Deb. 4. Vol. XXXVII, 17-02-2009) :
Col. 309-12 ‘

Debt Waiver Scheme
(Deb. 5. Vol. XXXVII, 18-02-2009) .
Col. 24142

Display of Vital Instailations on the

Internet
(Deb. 8. Vol. XXXVII, 24-02-2009)

Col. 125

139

Doubling of Kota-Bina Railway Line
(Deb. 6, Vol. XXXVII. 19-02-2009)
Col. 282-83

Electrification Work of Bina-Kota Railway
Line
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 77

Financial Assistance to Investor in SCSL
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 116

Gauge Conversion of Gwalior-Sheopur
Kala Railway Line
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 23940

Hearing of Complaints by CIC/SIC
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 208-09

Mass Rapid Transit System
(Deb. 7. Vol. XXXVII, 20-02-2009)
Col. 10102

. Modal Real Estate Bill

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.271-72

Pending Loan Applications

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.93-94

Reliefto Victims of Mumbai Attacks
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.203-04

Retail Sector
(Deb. 8, Vol. XXXVII. 24-02-2009)
Col. 14147

Revival of Instrumentation Ltd
(Deb. 10, Vol. XXXVII. 26-02-2009)
Col. 170

* Rise in Cognizable Crime

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 177-90

Setting up of New Airport at Kota
(Deb. 6, Vol. XXXVIL. 19-02-2009)
Col. 144



140

Settlement of Claims by Insurance
Companies
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.308-09

Stoppage of Trains at Kota Junction

(Deb. 10, Vol. XXXVII, 26-02-2009) |

Col. 106

Study on Micro, Small and Medium

Enterprises

(Deb. 4, Vol. XXXVII, 17-02-2009)

Col. 80-81

Surrender and Rehabilitation Scheme
(Deb. 8, Vol. XXXVIi, 24-02-2009)
Col. 68-70

Survey Work of Ajmer-Kota Railway Line

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 195

Terms and Conditions for Loans
(Deb. S, Vol. XXXVII, 18-02-2009)
Col. 176-78

Krishna, Shri Vijoy

Clinical Trial
(Deb. 5, Vol. XXXVIi, 18-02-2009)
Col. 79-80

Coverage of Villages under PMGSY

(Deb. 2, Vol. XXXVII, 13-02-2009) '

Col. 124-36

Development of Affordable Medicines
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.274

Financial Assistance to Health Projects
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 88-89

Foreign Tourists
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.280-82

Freedom Fighters’ Pension
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.267-69

Guwabhati Bomb Blast
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 305-06

LOK SABHA

1 Import Duty on TMT
¢ (Deb. 10, Vol. XXXVII, 26-02-2009)
! Col. 14546

3 Increase in Price of Medicines
i (Deb. 6, Vol. XXXVII, 19-02-2009)
i Col.233-34

. Interim Budget-(General)—2009-10
Demands for Grants on Account-
(General)—2009-10 and Demands for
Supplementary Grants-(General)—
i 200809

| (Deb. 8, Vol. XXXVII, 24-02-2009)
5 Col.385-87

i Loaps and Advances to Minority
Communities

i (Deb. 5, Vol. XXXVII, 18-02-2009)
© Col.24549

] Mismanagement in CGHS Dispensaries
{ (Deb. 9, Vol. XXXVII, 25-02-2009)
| Col.121-2
| Police-Public Ratio
! (Deb. 4, Vol. XXXVII, 17-02-2009)
1 Col. 163-65
i Population Control Measures
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 300-01

" Profit Eamed by Oil Marketing Companies
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 164-66 _

Promotion of Branded Fuels

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 70-7}

|

i Reduction in Prices of Petroleum Products
{ (Deb. 6, Vol. XXXVII, 19-02-2009)
i Col.12-14

E Rise in Caesarean Cases

} (Deb. 5, Vol. XXXVII, 18-02-2009)
| Col.295-96

. Strength of BSF
i (Deb. 4, Vol. XXXVII, 17-02-2009)
. Col.320-21
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Tri-nation Gas Pipeline Project
(Deb. 9, Vol. XXXVII, 25-02-2009) !
Col.227-28

Vacant Posts in CPSEs
(Deb. 6, Vol. XXXVII, 19-02- 2009)
Col. 168-69 |

WHO Norms on Malnutrition
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.270-71

Krishnadas, Shri N.N.

Committee on Subordinate Legislation-
24th and 25th Reports-Present
(Deb. 8, Vol. XXXVII, 24-02-2009) '
Col. 306

National Investigation Agency
(Deb. 4, Vol. XXXVII, 17-02- 2009)
Col.8-9

Problems of Small Tea Growers
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.9-10

Krishnan, Dr.C.

Motion of Thanks on the President’s
Address
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.419-21

Need to withdraw the decision to extend '
the area of Indira Gandhi Wildlife
Sanctuary, Coimbatore, Tamil Nadu i
(MUR377)

(Deb. 8, Vol. XXXVIl, 24-02-2009)
Col. 323 ;

Standing Committee on Personnel, Public |
Grievances, Law and Justice - 33rd and |
34th Reports - Laid
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.334 i

Krishnaswamy, ShriA. '
|

Motion of Thanks on the President's !
Address
(Deb. 4, Vol. XXXVII, 17-02-2009) }
Col.477-84 i

141
i Kuppusami, ShriC.

lnternm Budget -(General)—2009-10

Demands for Grants on Account-
(General)—2009-10 and Demands for
Supplementary Grants-(General)—
200809

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.359-62

Mini Ratna Status to Airports
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 179-80

. Modernisation of Railway Stations

(Deb. 6, Vol. XXXVII. 19-02-2009)
Col.221-25

. Need to extend the benefits of Sixth Central
Pay Commission to Gramin Dak Sevak
in the Country (MUR 377)
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 344

Kurup, Adv. Suresh

Regarding reported move to Privatize
Cochin Shipyard by the Govenment
of India (Sub.)

(Deb. 10, Vol. XXXV, 26-02-2009)
Col.218-19

Lalu Prasad, Shri

Accident due to derailment of 2841
Howrah-Chennai Coromandal Express
at Jaipur Keonjhar Road Station of East
Coast Railway on 13.02.09 (St.)

(Deb. 3, Vol. XXXVII, 16-02-2009)
Col.22-24

| Appropriation (Railways) Bill, 2009— Int.,
Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 34345

Appropriation (Railways) No. 2 Bill. 2009—
Int., Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 34547
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Interim Railway Budget. 2009-2010
(Deb. 2. Vol. XXXVII, 13-02-2009)
Col. 355-79

Interim Budget Railway——2009-2010;

Demands for Grants on Account :

(Railways)—2009-2010; Demands for
Supplementary Grants (Railways)—
2008-2009 and Demands for Excess
Grants (Railways)—2006-07

(Deb. 6, Vol. XXXV, 19-02-2009) . ' o
¢ New Nursing Colleges in Gujarat

Col.328-34
Laxman, Shrimati Shusheela Bangaru
IFCI

Col. 14041
Libra, Sardar Sukhdev Singh

Committee on the Welfare of Scheduled
Castes and Scheduled Tribes - 37th
Report - Presented

(Deb. 10, Vol. XXX V1I, 26-02-2009) |

Col. 189

Construction of Flyovers on National
Highways

LOK SABHA

Construction of Passport Office at Surat
{Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 196-97

Debt Waiver Scheme
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col.241-42

Garib Rath
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 126

(Deb. 9. Vol. XXXVII, 25-02-2009)
Col. 138-39

" Notary Public
(Deb. S, Vol. XXXVII, 18-02-2009)

- (Deb. 9, Vol. XXXVII, 25-02-2009) !

Col.153-78

Construction of ROB/RUB in Punjab
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 185-86

Discontinuation of Flight from Nanded
Airport
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 129-30

Madam, Shri Vikrambhai Arjanbhai

Appointment of Judges
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 112-14

ATM Centres

(Deb. 5, Vol. XXXV, 18-02-2009)

Col.274-76

Branches of Co-operative Banks
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.250-52

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.319-20

Physiotherapy Institute and Dental
Colleges in Gujarat
(Deb. S, Vol. XXXVII. 18-02-2009)
Col. 197-98

Setting up of CNG/LPG Stations in Gujarat
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 184-85

Setting up of 1IBM
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.273-74

Setting up of Institute of Drilling
Technology in Gujarat
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.98 ’

Maharia, Shri Subhash

| Awareness About WTO

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 212

Financial Assistance to Heaith Projects
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 88-89 ’

Free Hike in Private Schools
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 20507

Freight Terminals
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 144-46



NAME INDEX

India's Position in Scientific Research |
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 55-56

Interim Budget (Railways)—2009-10,
Demands for Grants on Accounts |
(Railways)—2009-10, Demands for |
Supplementary Grants (Railways)— |
2008-09 and Demands for Excess Grants
(Railways)—2006-07
(Deb. 5, Vol. XXXVIlI, 18-02-2009) :
Col. 635 ;

Meeting of DGPS and Chief Secretaries '
(Deb. 8, Vol. XXXVII, 24-02-2009) |
Col. 178 é

Power Generation from Renewable Energy {
Sources
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 225-34

Setting up of Technical Education
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 83-90

Shortage of Power
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 126-34

Spending on Research and Development
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 141—43

Target and Achievement of NALCO
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 264-66

Terms and Conditions for Loans
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 176-78

Unmanned Level Crossings
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 78-82

Unmanned Level Crossings
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 88-89

Mahato, Shri Narahari

Allocation of Funds for Teachers Training
Institutes
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 132-33
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Expansion of Public Sector Steel Plants
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 76-77

Functioning of FACT
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 152-53

Housing Project by NBCC
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 328

Mabhtab, Shri B.

Interim Budget (Railways)—2009-10,
Demands for Grants on Accounts
(Railways)»—2009-10, Demands for
Supplementary Grants (Railways)—
2008-09 and Demands for Excess
Grants (Railways)—2006-07
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 50107

Live Telecast of Sensitive Incidents
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.11-12

Need to release incentive component
grants to the Government of Orissa
under Accelerated Power Development
Reform Programme (MUR 377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.321-22

Prevention of Money-Laundering
(Amendment) Bill, 2009—Consid. and
Pass.

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 44647

Statutory Resolution Re: Disapproval of
Central Universities Ordinance, 2009
and Central Universities Bill, 2009—
Int.,, Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 481-85

Mabhto, Shri Tek Lal

Bhopal Express Passenger Train
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 109
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Developmental Work in Coal Mine Areas !
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.231-35

Extension of Mahabodhi Express
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 180

New Jan Shikshan Sansthans
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.282-84

Production of Steel ;
(Deb. 6, Vol. XXXVII, 19-02-2009) :
Col. 225-32

Rehabilitation of Coal Mines Affected
People :
(Deb. 5, Vol. XXXVII, 18-02-2009) :
Col.51-53

Rehabilitation of Displaced Persons in |
DRDA
(Deb. §, Vol. XXXVII, 18-02-2009)
Col.265-66

RGGVY
(Deb. 2, Vol. XXXVII, 13-02-2009) |
Col.266-70

Spice Industry '
(Deb. 8, Vol. XXXVII, 24-02-2009) |
Col.204-08

Maken, Shri Ajay

National Capital Territory of Dethi Laws
(Special Provisions) Bill, 2009—Consid
and Pass
(Deb. 6. Vol. XXXVII, 19-02-2009)
Col.450-57

Mallikarjuniah, Shri S.

Interim Budget (Railways)—2009-10,
Demands for Grants on Accounts
(Railways)—2009-10, Demand for |
Supplementry Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways)—2006-07
(Deb. 5, Vol. XXXVII, 18-02-2009) '
Col.533-34 |

LOK SABHA

Mandal, Shri Sanat Kumar

Development of Eco-tourism
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 3640

Doubling/Electrification of Railway Lines
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 153-54

Dowry Prohibition and Domestic Violence
Act
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 108-09

Earthquakes due to Depleting Ground
Water
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.201-03

Health Care Facilities to Children
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.211-18

¢ Impact of Economic Slowdown on

Production
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 116-20

! Killing of Tigers/Wild Cats

(Deb. 9, Vol. XXXVIl, 25-02-2009)
Col. 220-26

Modermisation of Bagdogra Airport
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 113-14

New Projects of Gas Pipeline to GAIL
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 159-61

Overlapping Work of Panchayati Raj
Ministry
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 124-26

Problems in Power Transmission
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 122-23

Revision in FDI Regulations
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 120-24



NAME INDEX

Riverine Tourism

(Deb. 6, Vol. XXXVII, 19-02- 2009)‘

Col. 86-87
Solar Energy Generation

(Deb. 2, Vol. XXXVII, 13-02-2009) '

Col. 326-27

Stringent Laws for Rape Cases
(Deb. 2, Vol. XXXVII. 13-02-2009)
Col.336

Submergence of Coastal Areas

(Deb. 8, Vol. XXXVII, 24-02-2009) :
i

Col. 78-80
WHO Norms on Malnutrition

(Deb. 2, Vol. XXXVII, 13-02- 7009)'

Col.270-71
Mandlik, ShriS. D.

Need to sanction funds for developmg
tourism Infrastructure in Kolhapur
Maharashtra(MUR 377)

(Deb. S, Vol. XXXVII, 18-02- 2009)'

Col. 345
Mane, Shrimati Nivedita
Agreement with World Bank

(Deb. 5, Vol. XXXVII, 18-02-2009) '

Col. 145
Discrepancy in Investment by Oil PSUs

(Deb. 10, Vol. XXXVII, 26-02-2009) :

Col. 58-59

Fudging of Accounts by Housmg
Companies
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 240-41

Housing Project by NBCC
(Deb. 2, Vol. XXXVII, 13-02- 2009)
Col. 328

Increase in Prices of Medicines
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 132-34

Involvement of Pakistani Outfits in
Mumbeai Attack
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.258-59
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! Killings of Innocent Tamils in Sri Lanka
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 226-27

Loans to Companies
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 250

Meeting of Police Officers
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 126-27

l Meeting with CEOs
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.334

| National Knowledge Commission
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 70-85

; Non-utilisation of Funds
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 15-19

. Power Generation
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.276-78

Road Over Bridges
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 186-87

Visit India—2009
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.207-10

VRS for Employees of AAI
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.98-99

! Manjhi, Shri Rajesh Kumar

Need to open a Cancer Research and
Treatment Centre and Anugraha
Narayan Magadh Medical College and
Hospital in Gaya, Bihar under Pradhan

. Mantri Swasthya Suraksha Yojana
¢ (MUR377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 321

Manoj, Dr. K.S.

Bailout/Stimulus Packages
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.77-78
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LOK SABHA

Collection/Withdrawal of Toll TaxonNH  RoB along NH-47 By-pass at Alappuzha

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 293-96

Development of NH-47
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 144

Geo-textiles for Road Surfacing

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 24445

Safety Management System at Airports
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 15-16

" Unmanned Level Crossings

(Deb. 5, Vol. XXXVII, 18-02-2009) !

Col.298-99

Grants-in-Aid under National Cancer
Control Programme

Deb. S, Vol. XXXVII, 18-02-2009) . ,
¢ ° ) | Upgradation of Railway Platforms

Col. 254

Health of Coastal People
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.118-19

Knowledge-Kiosks in Panchayats
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col.21

Level Crossings
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 169

National Mental Health Policy

Col.83-84

Need to extend the benefit of Duty
Entitlement Pass Book Scheme (DEPB)
to Coir Industry (MUR 377)
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 34243

Need to re-examine Employees’ Provident
Fund Pension Scheme Implemented
from 16.11.1995 in the light of
recommendations of the 6th Pay
Commission—C. A.

(Deb. 10, Vol. XXXV, 26-02-2009)
Col. 196-97

Need to set up a Coast Guard Station at
Alappuzha in Kerala (MUR 377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.318-19

(Deb. 6, Vol. XXXVIL, 19-02-2009)
Col. 88-89

Upgradation of Industrial Infrastructure
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 71-78

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.202-09

Masood, Shri Rasheed

: Extending Validity of Arms Licences

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 125-26

Increase in Haj Quota for 2008-09
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 225

" Mediyam, Dr. Babu Rao

! Cancellation of Allotment of Captive Coal
(Deb. 5. Vol. XXXVII, 18-02-2009) !

|

Blocks
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 18

Mehta, ShriAlok Kumar

Metro Railways (Amendment) Bill, 2009—
Consid. and Pass
(Deb. 8, Vol. XXXVIi, 24-02-2009)
Col. 468-69

Prevention of Money-Laundering
(Amendment) Bill, 2009—Consid. and
Pass
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 44546

Statutory Resolution Re: Disapproval of
Central Universities Ordinance, 2009
and Central Universities Bill, 2009—Int.
Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 50809



NAME INDEX

Trade Marks (Amendment) Bill, 2007—
Consid. and Pass

(Deb. 9. Vol. XXXVII. 25-02-2009)

Col.491-92
Mehta, Shri Bhuvaneshwar Prasad

Interim Budget (Railways)—2009-10,
Demands for Grants on Accounts

(Railways)—2009-10, Demand for

Supplementry Grants (Railways)—
2008-09 and Demnands for Excess Grants
(Railways) — 2006-07

(Deb. 5, Vol. XXXVIi, 18-02-2009)
Col. 509-12

Meinya, Dr. Thokchom

Accountability of IOA
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 132

Extradition of LTTE Chiefto India
(Deb. S5, Vol. XXXVII, 18-02-2009)
Col. 231

Foreign Exchange Reserve
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 151

India-Myanmar Trade
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 52-53

Madarasa

(Deb. 8, Vol. XXXVII, 24-02-2009)

Col.209-10

Tourists Arrival in NER
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 96-98

Train Services to North Eastern Region
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 176-77

Visit of Kazakh President to India
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 264-65

Mishra, Dr. Rajesh

Environmental Clearance to RPL
(Deb. 9, Vol. XXXVIi, 25-02-2009)

Col. 358
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FEMA by RIL
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 335

Reliance Energy Ltd.
(Deb. S, Vol. XXXVII, 18-02-2009)
Col. 14344

" Setting up of Ultra Mega Steel Plants
(Deb. 10, Vol. XXXVII. 26-02-2009)
Col.87-90

' Smuggling of Cows

i (Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 75-76

. Mistry, Shri Madhusudan

" Implementation of Forest Rights Act
i (Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 110-11

I Investments in India
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.99-107

{

g Motion of Thanks on the President's
; Address

I (Deb. 4, Vol. XXXVII, 17-02-2009)
' Col. 390404

|

i Need to formulate a scheme for providing
" irrigation facilities in Sabarkantha
district of Gujarat (MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 368-69

|
| Rural Emergency Health Transportation
| System
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.4749
Salary of Anganwadi Workers and Helpers

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 238

Mollah, Shri Hannan

Committee on Papers Laid on Table—
| 21st Report and Minutes-Present
| (Deb. 8, Vol. XXXVII, 24-02-2009)
!

Col. 306
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Rehabilitation and Resettlement Bill, 2007
and Land Acquisition (Amendment)
Bill. 2007—Consid. and Pass

(Deb. 9. Vol. XXXVIL. 25-02-2009)

Col. 580-81

Standing Committee on Rural

Development-45th and 46th Reports—

Presented

(Deb. 9, Vol. XXXVII, 25-02-2009) :

Col. 398
Mondal, Shri Abu Ayes

Funds for Supply of Ayurvedic Medicines
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col. 135

Growth Rate of SMEs

(Deb. 8. Vol. XXXVIi, 24-02-2009)

Col. 34-36

Integrated Housing and
Development Programme

(Deb. 2, Vol. XXXVII, 13-02-2009)

Col.205-24

Interim Budget (Railways)—2009-10,

Slum

LOK SABHA

i Promotion of KVIC Products
i (Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 57-64

Mr. Speaker

" Valedictory References
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 23747

- Mukherjee, Shri Pranab

: Appropriation (Vote on Account)
i Bill, 2009—Int., Consid. and Pass

. (Deb. 8, Vol. XXXVII, 24-02-2009)
" Col.427-28

: Demands for Supplementary Grants
© (Jharkhand)—2008-09

(Deb. 4, Vol. XXXVI1, 17-02-2009)
Col.357-58

 Finance Bill, 2009—Int.
(Deb. 3, Vol. XXXVII, 16-02-2009)
Col.21-22

¢ Finance Bill, 2009—Int., Consid. and Pass
i (Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 429-36

Demands for Grants on Accounts '

(Railways)—2009-10, Demand for §
Supplementry Grants (Railways)— !

2008-09 and Demands for Excess Grants
(Railways)—2006-07

(Deb. 5, Vol. XXXVII, 18-02-2009) :

Col.615

Master’s and Doctoral Courses
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 191

Media Units Empanelied with DAVP

(Deb. S, Vol. XXXVII, 18-02-2009) |

Col. 182-83

Minorities Concentrated Districts
(Deb. 6, Vol. XXXVII. 19-02-2009)
Col. 103-08

Modal Real Estate Bill

(Deb. 2, Vol. XXXVII, 13-02-2009)

Col.271-72

Interim Budget—(General) 2009-10
Demands for Grants on Account-
(General)—2009-10 and Demands for
Supplementary Grants-(General)—
2008-09 :

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 393-426

Interim General Budget-2009-10—
Presented
(Deb. 3, Vol. XXXVII, 16-02-2009)
Col. 1-20

 Jharkhand Interim Budget 2009-10—
Presented

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 357

: Motion of Thanks on the President's
Address

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.428-39

i
|
)
i



NAME INDEX

Situation in Sri Lanka
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 335-37

Statement correcting reply to Unstarred ;
Question No. 1742 dated 10.12.2008 |
Regarding: Indians Languishing in
Pakistani Jails (St.)

(Deb. 5, Vol. XXXVII, 18-02- 2009)
Col. 337 |

|
Statement under Fiscal Responsibility and |
Budget Management Act, 2003 (St.)
(Deb. 3, Vol. XXXVII, 16-02-2009)1
Col. 21
Valedictory References
{Deb. 10, Vol. XXXVII, 26-02-2009)
Col.234-36

Munshi Ram, Shri

Need to enhance and release the arrears |
of Honorarium of ‘Preraks’, ‘Nodal :
Preraks’ and ‘Assistant Nodal Preraks’ :
engaged in Sarva Shiksha Abhlyan—
(MUR377)

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 233 ;

Murmu, Shri Hemlal |

Aircraft Accidents
(Deb. 10, Vol. XXXVII, 26-02- "009)
Col. 89-91

Challan of Vehicles
(Deb. 8, Vol. XXXVII, 24-02- 2009)
Col.271-73

Extinction of Wild Life
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 1-8

Fake Visas and Passports
(Deb. 8, Vol. XXXVII, 24-02-2009) ;
Col.93-96 |

Modemnisation of Railway Stations l
(Deb. 6, Vol. XXXVII, 19-02- 2009)1
Col. 178-79 i

Reports of NCW |
(Deb. 7, Vol. XXXVII, 20-02-2009) |
Col. 74-76 \
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Responsibility of Teachers in Mid Day
Meal Scheme
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 193-96

Revised BDS Course

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 181-82

Murmu, Shri Rupchand

© Committee on the Welfare of Scheduled

Castes and Scheduled Tribes—
36th Report—Presented

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 330

Narhire, Shrimati Kalpana Ramesh
' Interim Budget (Railways) —2009-10,

Demands for Grants on Accounts
(Railways) — 2009-10, Demand for
Supplementry Grants (Railways) —
2008-09 and Demands for Excess Grants
(Railways)—2006-07

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.512-13

Nnyak, ShriAnanta

" Advertisement by Banks
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 179-80

IFC1
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 14041

Need to expand and upgrade the Silsuan
airport in Keonjhar district, Orissa and
Tonto airport in West Singhbhum
district of Jharkhand (MUR 377)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 439
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Nihal Chand, Shri :

Interim Budget (Railways)—2009-10, :
Demands for Grants on Accounts .
(Railways)-—2009-10. Demand for
Supplementry Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways)—2006-07
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.632-34

Interim Budget—(General) 2009-10
Demands for Grants on Account-
(General)- 2009-10 and — Demands for
Supplementary Grants-(General)—
200809
(Deb. 8. Vol. XXXVI. 24-02-2009)
Col.382-85

Nikhil Kumar, Shri

Administered Prices of Petroleum
Products
{Deb. 6. Vol. XXXVIL, 19-02-2009)
Col.213-18

Anti Smuggling Measures
(Deb. 4. Vol. XXXVII, 17-02-2009)
Col. 265-67

Bird Hit Incidents at Airports
(Deb. 6. Vol. XXXVII. 19-02-2009)
Col. 165-67

Cases of Lighting Raids at Borders
(Deb. 4, Vol. XXXVIL. 17-02-2009)
Col. 149-50

Clinical Trial
(Deb. 5, Vol. XXXVII. 18-02-2009)
Col. 79-80

Commercial Losses of SEBs
(Deb. 7. Vol. XXXVII. 20-02-2009)
Col. 45-58

Decline in Foreign Investment
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 149-50

Disruption of Flights due to Fog

(Deb. 6, Vol. XXXVH, 19-02-2009)
Col. 14-15

Extradition Treaty between India and
Nepal
(Deb. 9, Vol. XXXVII. 25-02-2009)
Col. 264-65

LOK SABHA

Genetically Modified Food Products
(Deb. 8, Vol. XXXVII1, 24-02-2009)
Col. 211

i Guidelines on Good Clinical Laboratory

Practices
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col.272-73

_ Incidents of Theft at IGIA

(Deb. 6. Vol. XXXVII, 19-02-2009)
Col. 175-76

Marginal Oilfields of ONGC
(Deb. 6. Vol. XXXVIL. 19-02-2009)
Col. 159

Medicinal Plants on the Verge of
Extinction
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col.223-24

Meeting of CMs on Internal Security
(Deb. 4, Vol. XXXVII. 17-02-2009)
Col. 23740

National Population Stabilisation Fund

(Deb. 9. Vol. XXXVH, 25-02-2009)
Col. 90

‘ New Eco-tourism Policy

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 30203

Review of Trade Policy
(Deb. 8. Vol. XXXVII, 24-02-2009)
Col. 12-15

Revival Package for HMT Limited
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.61-62

Standing Committe on Information
Technology—68th Report—
Presented
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 348

* Upgradation of CPMF

(Deb. 4, Vol. XXXVIi, 17-02-2009)
Col. 196

Owaisi, Shri Asaduddin

Amendment in the Emigration Act, 1983
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.263



NAME INDEX

Appointment of Judges
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 112-14

Interim Budge—(General) 2009-10

Demands for Grants on Account- |
(General)- 2009-10 and Demands for ;
Supplementary Grants (General)— !
2008-09 ;
(Deb. 8, Vol. XXXVII, 24-02-2009) .
Col. 374-76

Involvement of Pakistani Outfits in
Mumbai Attack
(Deb. 5, Vol. XXXVII, 18-02-2009) ;
Col.258-59

MoU with Overseas Countries on
Manpower
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 363

National Commission for Minority
Educational Institutions (Amendment)
Bill, 2009—Consid.

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 505-98

Recruitment of Police Personnel i
(Deb. 4. Vol. XXXVII, 17-02-2009) !
Col. 13740

Reduction in Prices of Petroleum Products
(Deb. 6, Vol. XXXVII, 19-02-2009) .
Col. 12-14

Reports of NCW ;
(Deb. 7, Vol. XXXVII, 20-02-2009) :
Col. 74-76

Review of Relations with USA

(Deb. 5. Vol. XXXVII, 18-02-2009)
Col. 183-84

Satyam Scam
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 180

Unique Identification Number
(Deb. 9. Vol. XXXVIl, 25-02-2009)
Col. 130-31 ’
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Pal, Shri Rupchand

Committee on Public Undertakings— 35th
Report — Presented
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 330

Export Target
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.26

. Interim Budget (Railways)—2009-10,

Demands for Grants on Accounts
(Railways) — 2009-10, Demand for
Supplementry Grants (Railways)—
2008-09 and

Demands for Excess Grants (Railways)—
2006-07
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col. 495

+ Irregularities in Satyam Computer Services

Ltd.
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 34

Live Telecast of Sensitive Incidents
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 10-11

Prevention of Money-Laundering
{Amendment) Bill. 2009—-Consid. and
Pass
(Deb. 8, Vol. XXXVII. 24-02-2009)
Col.442-44

Review of Trade Policy
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 14

Situation arising out of alleged
mismanagement of affairs of Satyam
Computer Services Limited (DUR 193)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 505-15

Utltra Mega Power Project
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 38



152

Pallani Shamy, Shri K.C.

Interim Budget (Railways)}—2009-10, :
Demands for Grants on Accounts |
(Railways)—2009-10, Demand for
Supplementry Grants (Railways)— !
2008-09 and Demands for Excess Grants :
(Railways)—2006-07 ‘
(Deb. 5. Vol. XXXVII, 18-02-2009) :
Col. 54144 ;

Panda, Shri Prabodh

Interim Budget (Railways)»—2009-10,
Demands for Grants on Accounts
(Railways)—2009-10, Demand for !
Supplementry Grants (Railways)— '
2008-09 and Demands for Excess Grants
(Railways)—2006-07 ;
(Deb. 5, Vol. XXXVII, 18-02-2009) .
Col.559-61

Need to provide adequate Budgetary
allocation for the proposed Subama
Rekha Barrage Project in West Bengal -
(MUR377) :
(Deb. S, Vol. XXXVII, 18-02-2009) |
Col. 345-46

Panda, Shri Brahmananda

Interim Budget (Railways)}—2009-10, :
Demands for Grants on Accounts
(Railways)—2009-10, Demand for
Supplementry Grants (Railways)—
2008-09 and Demands for Excess Grants |
(Railways)— 2006-07
(Deb. S, Vol. XXXVIi, 18-02-2009)
Col. 556-58 :

Pandey, Dr. Laxminarayan

Corruption in Judiciary
(Deb. 7. Vol. XXXVII, 20-02-2009)
Col. 77-78

|

i

Cross Border Infiltration |
(Deb. 8, Vol. XXXVII, 24-02-2009) !
Col.31-34 |

Demand of Iron Ore
(Deb. 8, Vol. XXXVII, 24- 02-2009)
Col.248 i

LOK SABHA

. Extortion by Militants in NE States

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.207-08

! Interim Budget—(General) 2009-10
i Demands for Grants on Account—

(General)—2009-10 and

Demands for Supplementary Grants—
(General)—2008-09
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 33942

Interim Railway Budget, 2009-2010:
Demands for Grants on Account
(Railways) 2009-2010; Demands for
Supplementary Grants (Railways) 2008-
2009 and Demands for Excess Grants
(Railways) 2006-07
(Deb. 6, Vol. XXXV, 19-02-2009)
Col.325-28

Involvement of Pakistani Outfits in
Mumbai Attack
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 258-59

Irregularities In Satyam Computer Services
Ltd.
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.25-35

Killings of Innocent Tamils in Sri Lanka
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 226-27

National Highways through PPP Mode
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 84-96

{ National Investigation Agency

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.4-9

Railway Network for North Eastern Region
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.42

: i Recommendations of Law Commission

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.287—318



NAME INDEX

Supply of Uranium !
(Deb. 9, Vol. XXXVIl, 25-02-2009)
Col. 116 |

Tax Collection !
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col.246-59

Paranjpe, Shri Anand

Interim Budget (Rallwa)s)-—2009-10
Demands for Grants on Accounts
(Railways)—2009-10, Demand for
Supplementry Grants (Railways)—
2008-09 and Demands for Excess Grants 1
(Railways)—2006-07 r
(Deb. 5, Vol. XXXVII, 18-02- 2009)
Col. 548-51

Parste, Shri Dalpat Singh

Cross Border Tunnel in Rajasthan
(Deb. 8, Vol. XXXVII, 24-02-2009) !
Col. 58-59

Eradication of Leprosy
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 60-67

Guidelines for Gifts received by VVIPs |
(Deb. 5, Vol. XXXVII, 18-02-2009)'
Col. 125-28

Insomania among Children
(Deb. 9, Yol. XXXVII, 25-02-2009)
Col.225-27

Killing of Tigers/Wild Cats ‘
(Deb. 9, Vol. XXXVII, 25-02-2009) ,
Col. 220-26 ;

Oil Reserves in Madhya Pradesh ‘
(Deb. 10, Vol. XXXVII, 26-02-2009) '
Col. 78-79 ‘

{

Rehabilitation Scheme for Rape Victims :
(Deb. 7, Vol. XXXVII, 20-02-2009) !
Col. 107

Single Entry Ticket System for Six World :
Heritage Sites i
(Deb. 6, Vol. XXXVII, 19-02-2009) | !

Col. 45 l

2438LS—11A
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Tribal Communities in Andaman and
Nicobar Islands
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 197-200

Water Pollution due to Dumping of Drugs
Residues
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 23940

Patasani, Dr. Prasanna Kumar
Interim Budget—(General) 2009-10

Demands for Grants on Account—
(General)—2009-10 and

Demands for Supplementary Grants—
(General)—2008-09
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.352-54

. Patel, Shri Jivabhai A.
! Delay in Completion of Central Projects

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 329-34

| Financial Assistance to Gujarat

(Deb. 2, Vol. XXXV, 13-02-2009)
Col. 169-94

Funds for Controlling Pollution
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 188-206

| Irregularities in NREGS

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 235-37

i Monitoring Agency in Power Sector ~

(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 29-35

i Need to provide a stoppage to ‘Ashram -

Mail’ at Unjha in Gujarat (MUR 377)
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 339

i Need to review the method of exploration
of gas and petroleum by ONGC in
Mehsana Parliamentary Constituency
in Gujarat causing contamination and
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depletion of water table in the region
(MUR377) ;
(Deb. 8, Vol. XXXVII, 24-02-2009) :
Col.313

Policy for Development of Mining Areas
(Deb. 8, Vol. XXXVII, 24-02-2009) |
Col. 109-10

Private Telephone Operators
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.284-86

Review of RTI Act, 2005
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 19192 :

Setting up of Technical Education
(Deb. 4, Vol. XXXVII, 17-02-2009) :
Col. 83-90 )

Shortage of Coal
(Deb. 9, Vol. XXXVII, 25-02-2009) ,
Col. 1420 ;

Patel, Shri Kishanbhai V.

Additional Routes to Kailash-Mansarovar
Pilgrimage X
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.236-37

Aerial Surveys
(Deb. 8, Vol. XXXVII, 24-02-2009) :
Col.281-82

Coal-to-Liquid Project
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.322-23

Countering Naxal Activities
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 4346

‘ Employment to Trainees i
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.328-30

Export of Wheat by STC
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.273-74

Geophysical Mapping Programme _
(Deb. 4, Vol. XXXVII, 17-02-2009) !
Col.214-17

1

LOK SABHA

India’s Association with Galileo
Programme
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.242-43

India-Bangladesh Official Level Talks
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 19091

. Indira Awaas Yojana

{Deb. 2, Vol. XXXVIl, 13-02-2009)
Col. 145-50

Indo-Kazakhstan Co-operation in Power

Sector
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 327

International Trade in Animal Products
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.314-16

Launch of Recoverable Satellite by ISRO
(Deb. 5, Vol. XXXVI1, 18-02-2009)
Col.273-74

Manual Scavenger
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.272-75

. MoU on Small Development Projects with

Afghanistan
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 184

' National Social Assistance Programme

(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 69-72

New Centres and Air Wing for NSG
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.277-78

 New Coal Distribution Policy

(Deb. 9. Vol. XXXVII, 25-02-2009)
Col.91-92

New Educational Complexes for Tribal
Girls
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.317-20

Opening of Retail Drug Outlets
(Deb. 6, Vol. XXXVIIL. 19-02-2009)
Col. 174-75 ’

-
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NAME INDEX

1

Overcharging by Pharmaceutical !
Companies {
(Deb. 6, Vol. XXXVII, 19-02- "009)
Col.29-34

Setting up of Wind Power Plants by ONGC
(Deb. 10, Vol. XXXVII, 26-02-2009) :
Col.97 i

Space Research
(Deb. 9, Vol. XXXVII, 25~O2-2009)‘
Col. 24445

Talks on Indo-China Boundary Disputes }
(Deb. S, Vol. XXXVII, 18-02- 2009)
Col. 238-39

Textile Exports
(Deb. 8, Vol. XXXVII, 24-02- 7009)1
Col.24749

Trade Agreements
(Deb. 8, Vol. XXXVII, 24- 02-2009)
Col. 4445

Pathak, Shri Harin
Interim Budget—(General) 2009-10

Demands for Grants on Account
(General)—2009-10 and

Demands for Supplementary Grants-
(General)—2008-09
(Deb. 8. Vol. XXXVII, 24-02-2009) |
Col. 388

Patil, Shri Balasaheb Vikhe

Interim Budget—(General) 2009-10

Demands for Grants on Account .
(General)—2009-10 and

|
1
|
Demands for Supplementary Grants ‘
(General)}—2008-09 E
|

i

i

|

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.369-71 i

Standing Committee on Defence—34thto |
36th Reports—Presented
(Deb. 8, Vol. XXXVII, 24- 02—"009)
Col. 307

Statutory Resolution Re: Disapproval of |
Central Universities Ordinance, 2009 !
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and Central Universities Bill, 2009—Int.
Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 494-98

. Statutory Resolution Re: Disapproval of
Central Universities Ordinance, 2009
and Central Universities Bill. 2009—Int.
Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.494-98

Patil, Shri D.B.

' Inter-State Border Disputes
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 133-36

i Interim Budget (Railways)—2009-10,
Demands for Grants on Accounts
(Railways)—2009-10, Demand for
Supplementry Grants (Railways) —
2008-09 and Demands for Excess Grants
(Railways)—2006-07
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.626-28

Patil, Shri Danve Raosaheb

| Compulsory Rural Posting of Doctors
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 12-13

Patil, Shri Pratik P.

i Allotment of Captive Coal Blocks

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 306-07

Amendment in IPC
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.92-93

Collection/Withdrawal of Toll Tax on NH
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.293-96

i Development of Mumbai as IFC

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 126-27
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Doubling of Pune-Miraj-Kolhapur Railway
Line
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 76

Drugs and Cosmetics (Amendment) Act,
2008
(Deb. 9, Vol. XXXVII, 25-02-2009) ;
Col. 367 ;

Minorities Concentrated Districts |
(Deb. 6, Vol. XXXVII, 19-02-2009) i
Col. 103-08 i

|

|
|
|
i

Mumbai Metro Rail Project
(Deb. 2, Vol. XXXVII, 13-02-2009) ;
Col. 235

Separate Statutory Development Board for
Konkan i
(Deb. 8, Vol. XXXVII, 24-02-2009) :
Col. 89-90

US Restrictions on H-IB Visa Holders
(Deb. 9, Vol. XXXVII, 25-02-2009) !
Col.356-57

Patil, Shri Shriniwas Dadassheb i

Certified Emission Reduction Units-
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col.285-88

New Centres and Air Wing for NSG
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.277-78

New Railway Line between Karad-Chiplun
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 133-34

Night Landing Facility at Karad Airport
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 188

Passenger Traffic in AC Coaches
(Deb. 6, Vol. XXXVII, 19-02-2009) |
Col.33-36

Reliefto Victims of Mumbai Attacks
(Deb. 4, Vol. XXXVII, 17-02-2009) ;
Col.203-04 {

Reservation Quota in Goa Express ?
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 235-36

!
|
i
|
i
i
i
1

i
t
\
|
|
{
|
|
|
i
!
1

LOK SABHA

Rise in Chronic Diseases
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.21-30

Transportation of Sugar
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 74-77

Work under RGGVY
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 43-46

Patil, Shrimati Rupatai D.

| Cancellation of Allotment of Captive Coal

Blocks
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 15-18

Interim Budget (Railways)}—2009-10,
Demands for Grants on Accounts
(Railways)—2009-10, Demand for
Supplementry Grants (Railways)—
2008-09 and

Demands for Excess Grants (Railways)—
200607
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 635-37

Motion of Thanks on the President’s
Address
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.411-13

National Highways through PPP Mode
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 84-96

i Sexual Harassment in Educational

Institutions
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 116

Shortfall in Revenue of States
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 49-52

Ultra Mega Power Project
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 3540



NAME INDEX

Paul, Dr. Sebastian

Expansion of Central Government Health |
Scheme
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.207-08

Need to expedite the conduct of draw of
lots for housing units built by D.D.A.
and various Co-operative housing
societies in Delhi (MUR 377)

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 443

Statutory Resolution Re: Disapproval of
High Court and Supreme Court Judges
(Salaries and Conditions of Services)
Amendment Ordinance, 2009 and High
Court and Supreme Court Judges !
(Salaries and Conditions of Services) !
Amendment Bill, 2009—Consid. and
Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 403-04

Potai, Shri Sohan

Need to include ‘Namosudh Bengali’ and
‘Mahara’ and ‘Mahar’ castes of
Chhattisgarh in the list of Scheduled
Castes (MUR377)

(Deb. 6, Vol. XXXVII, 19-02- 2009) |
Col. 30607

Prabhu, Shri Suresh Prabhakar

Cancellation of Allotment of Captive Coal
Blocks
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 16-17

Interim Budget—(General) 2009-10

Demands for Grants on Account
(General)—2009-10 and

Demands for Supplementary Grants
(General)}—2008-09
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.376-79

Metro Railways (Amendment) Bill, 2009-
Consid. & Pass
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.469-71
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Motion of Thanks on the President’s
Address
(Deb. §, Vol. XXXVII, 18-02-2009)
Col.413-14 '

Trade Marks (Amendment) Bill,
2007—Consid. & Pass
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 494-97

Pradhan, Shri Ashok

Interim Railway Budget, 2009-
2010; Demands for Grants on
Accounts (Railways)—2009-
2010; Demandsor Supplementary
Grants (Railways)—2008-2009
and Demands for Excess
Grants(Railways)—2008-09
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 322-25

Prasad, Shri Harikewal

Contract Labourers in Railways
(Deb. 6, Vol. XXX VII, 19-02-2009)
Col. 181-82

| Corruption in Banks
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 229-30

5 Export Promoting Units

(Deb. 8, Vol. XXXV11, 24-02-2009)
Col. 123-24

Industrial Growth
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 47-50

Interim Budget (Railways)—2009-10,
Demands for Grants on Accounts
(Railways)—2009-10, Demand for
Supplementry Grants (Railways)—
2008-09 and

Demands for Excess
(Railways)—2006-07
(Deb. 5, Vol. XXX V11, 18-02-2009)
Col. 486-89

Grants
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Interim Budget—(General) 2009-10

Demands for Grants on Account ;

(General)—2009-10 and

|
{

Demands for Supplementary Grants-

(General)—2008-09
(Deb. 8, Vol. XXXVII, 24-02-2009) |
Col. 34548

Irregularities in NREGS
(Deb. 2, Vol. XXXVIL, 13-02-2009)
Col. 235-37

Misuse of Funds by NGOs
(Deb. 6. Vol. XXXV, 19-02-2009)
Col 13438

Model Railway Stations in Uttar Pradesh

LOK SABHA

 National Commission for Minority
Educational Institutions (Amendment)
Biil, 2009—Consid. and Pass
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 44448

i Statutory Resolution Re: Disapproval of
Central Universities Ordinance, 2009
and Central Universities Bill, 2009—
Int. Consid. and Pass
(Deb. 6, Vol. XXXVIi, 19-02-2009)
Col.517-24

| Radhakrishnan, Shri Varkala
! Interim Budget (Railways) —2009-10,

{

(Deb. 6, Vol. XXXVII, 19-02-2009)

Col4344

electrification under Rajiv

Gandhi Gramin Vidyutikaran ¢

Scheme in Deoria, Ballia and

Kushinagar district in Uttar ,

Pradesh (MUR 377)

(Deb. 4, Vol. XXX VI, 17-02-2009) .

Col. 372-73
Review of Tatkal Ticket System

!
5
i
i
i
|
3
i
{

(Deb. 10, Vol. XXXV, 26-02-2009)

Col 94

Vacant Reserved Posts in Railways
(Deb. 6, Vol. XXXVIL, 19-02-2009) !
Col. 115-17

Purandeswari, Shrimati D.

Ceantral University Bill,
Withdrawn

(Deb. 4, Vol. XXX VI, 17-02-2009) |

Col. 358-62

Central University Bill—2009—Int
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 36263

National Commission for Minority
Educational Institute (Amendment)
Bill—2009— Int
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 363

2008— |

1
|
|
|
)

|

Demands for Grants on Accounts
(Railways)—2009-10, Demand for
Supplementry Grants (Railways)—
2008-09 and

i .
Need to release funds for rural ; ands for Excess Grants (Railways)—

200607
(Deb. S, Vol. XXXVII, 18-02-2009)
Col. 573

Metro Railways (Amendment) Bill, 2009—
Consid. & Pass
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 466-68

‘ Rehabilitation and Resettlement Bill, 2007

and Land Acquisition (Amendment)
Bill, 2007—Consid. & Pass

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.579

Statutory Resolution Re: Disapproval of
Central Universities Ordinance, 2009
and Central Universities Bill, 2009—
Int. Consid. and Pass
(Deb. 6, Vol. XXXVI1, 19-02-2009)
Col.516-17

Statutory Resolution Re: Disapproval of
High Court and Supreme Court Judges
(Salaries and Conditions of Services)
Amendment Ordinance, 2009 and High
Court and Supreme Court Judges
(Salaries and Conditions of Services)
Amendment Bill, 2009—Consid. and
Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.373-81



NAME INDEX

Rajagopal, Shri L.

Code of Conduct for Marketing of Drugs

(Deb. 6, Vol. XXXVII, 19-02-2009) '
Col. 187-88

Commission of Sati (Prevention)§

Amendment Bill, 2008 (Amendment of :
Section 2, etc.) by ShriL. Rajagopal
(Deb. 2, Vol. XXXVII, 13-02-2009) !
Col.412-13 ;

Demand for Coffee in Other Countries
(Deb. 4. Vol. XXXVII. 17-0‘?-2009)l
Col.91-92

Entrepreneurship Devclopmem
Programme for Minorities
(Deb. 6, Vol. XXXVII, 19-02- 2009)
Col. 14243

Export of Fruits
(Deb. 8. Vol. XXXVII,
Col. 54-55

Export of Processed Food
(Deb. 10, Vol. XXXVII,
Col. 109-10

Home Loans
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col.263-64

Hostels for SCs in Andhra Pradesh
(Deb. 6, Vol. XXXVII, 19-02-2009) |
Col.275

IGNOAPS
(Deb. 7, Vol. XXXVII, 20-02- 2009)
Col. 110 ;

Interest Subsidy on Housing Loan }
(Deb. 9, Vol. XXXVII, 25-02-2009) :
Col.243-44

Kerosene Marker System
(Deb. 6, Vol. XXXVII, 19-02- 2009)
Col.37-38

Losses in Small and Medium Sponge lron
Units
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 60-61 |

24-02-2009) !

26-02-2009) :
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Need to withdraw the Gazette Notification
stipulating compulsory educational
qualification for seeking driving licence
(MUR377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 365

i New Centres and Air Wing for NSG

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.277-78

. Power Transmission Lines

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 199-200

Private Investment in Education
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col. 138

; Rajiv Arogyashree Health Programme

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 211

Rajiv Gandhi National Fellowship
Programme
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 154

i SC Guidelines on Arrests

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 171-74

Separate Courts to Deal with Corruption
Cases
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.327-28

Setting up of Polytechnics
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.229-32

Solar Cities
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.275-76

Strengthening of RPG/RPSF
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.211-13

. Tenth Report of ARC
(Deb. §, Vol. XXXVI1, 18-02-2009)
Col. 29-31
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Transparency in Fixing of BPLR :
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 107-09 '

Rajbhar, Shri Chandra Dev Prasad

Promotion of Branded Fuels
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 70-71

Rajendran, ShriP.

Allotment of Petrol Pumps
(Deb. 10, Vol. XXXV, 26-02-2009) '
Col. 16769

Establishment of Cashew Board ‘
(Deb. 8, Vol. XXXVII, 24-02-2009) ;
Col. 199-200

Interim Budget (Railways)—2009-10,
Demands for Grants on Accounts
(Railways)—2009-10, Demand for
Supplementry Grants (Railways)—
2008-09 and Demands for Excess Grants !
(Railways)—2006-07 ‘
(Deb. 5, Vol. XXXV, 18-02-2009)
Col. 598-601

Need to expedite the construction of third
and forth phases of Kollam by-pass '
on NH-47 in Kerala(MUR 377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 370-71

Reservation for OBCs in [ Ts
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 6768

Road Over Bridges in Kerala
{Deb. 10, Vol. XXXVII, 26-02-2009)
Col.97-98

Shortage of Houses
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 13

Rajenthiran, Shrimati M.S.K. Bhavani

Encroachment on Railway Land

(Deb. 10, Vol. XXX V11, 26-02-2009)
Col.9

LOK SABHA

Knowledge-Kiosks in Panchayats
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.22-23

' Ramakrishna, Shri Badiga
! Exploitation of Gas from KG Basin

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 86-87

Insider Trading
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 82-83

Introduction of Headend-In-The Sky
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.92-93

Losses of the Govermment in RIL
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 368

Manipulation of Share Price by Companies
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 136-37

Revenue from DTH Operators
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.24445

i Violation by DTH Licencees

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 128-29

. Ramdass, Prof. M.

Air Pollution
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 259-62

Conservation of Lakes
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 138-39

Expansion of Railway Network in
Himachal Pradesh
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 87-88

Need to re-examine Employees’ Provident
Fund Pension Scheme Impiemented
from 16.11.1995 in the light of
recommendations of the 6th Pay
Commission—C. A.

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 198
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Need to treat Puducherry as a State and : Need to declare the Sardar Sarovar Project

bring it within the fold of Central
Finance Commission (MUR 377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 322

Situation arising out of alleged

mismanagement of affairs of Satyam |

Computer Services Limited (DUR 193)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.552-54

Ramesh, Shri Jairam

Agricultural and Processed Food
Products Export

Amendments made by Rajya Sabha— :

Consid. and Pass

Col.472-73,77-19
Rana, Shri Kashiram

Construction of Passport Office at Surat
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 19697

Interim Budget (Railways)}—2009-10, |

|

i
i

i
i
i
i
i

as a National Project (MUR 377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 317

Need to give a special economic package
for the revival of diamond industry in
Gujarat facing recession due to global
Melt-down (MUR 377) ’
(Deb. 5, Vol. XXX V11, 18-02-2009)
Col.34142

' NGO Under National Literacy Mission

i

Development
Authority (Amendment) Bill, 2008— ,

1

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 165-68

Railway Land Development Authority
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 134-35

| Rana, Shri Raju
(Deb. 9. Vol. XXXVII, 25-02-2009) .

Pay Scales in CSIR
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.91-93

" Ranjan, Shrimati Ranjeet

Demands for Grants on Accounts |
(Railways)—2009-10, Demand for .

Supplementry Grants (Railways)—

2008-09 and Demands for Excess Grants i

(Railways)—2006-07
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.518-20

Interim Budget—(General) 2009-10, .

Demands for Grants on Account-
(General)— 2009-10 and Demands for

Supplementary Grants-(General}— |

2008-09
(Deb. 8, Vol. XXXVII, 24-02-2009)

Col. 354-57

National Tourism Advisory Council
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 126-27

Interim Budget -(General) 2009-10.
Demands for Grants on Account-
(General)—2009-10 and Demands for
Supplementary Grants-(General)—
200809
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 366-69

Restriction on Import of Toys
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.31-32

Safety Management System at Airports

(Deb. 10, Vol. XXXV, 26-02-2009)
Col. 19

Slums in Metro Cities
{Deb. 2, Vol. XXXVII, 13-02-2009)
Col.25-26

Rao, Shri E. Dayakar

Conference of State Minorities
Commissions
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 109
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Enrolment of Minorities
{Deb. 8, Vol. XXXVII, 24-02-2009)
Col.248-19

Mini Ratna Status to Airports
(Deb. 6. Vol. XXXVII. 19-02-2009)
Col. 179-80

Modemisation of Railway Stations
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.221-25

New Trains from Delhi to Andhra Pradesh
(Deb. 6, Vol. XXXVII, 19-02-2009) :
Col.279

Pravasi Bhartiya Diwas
(Deb. 5, Vol. XXXVII, 18-02-..009)
Col. 152-72

Spice Industry
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 204-08

World Bank Loan for Power Sector
(Deb. 2. Vol. XXXVII, 13-02-2009)
Col. 133-56

Rao, Shri K.S.

Administered Prices of Petroleum
Products
(Deb. 6, Vol. XXXVII, 19-02- 7009)
Col.213-18

Airport User Development Fee :
(Deb. 10, Vol. XXXVII, 26-02-2009) [
Col.31-33

Allotment of Captive Coal Blocks ‘
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col. 306-07 :

Bottlenecks in Growth of Small and !
Medium Enterprises ?
(Deb. 4, Vol. XXXVil, 17-02-2009) |
Col. 306-08

Debt Waiver Scheme
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.241-42

Deemed University
(Deb. 4, Vol. XXXVII, 17-02-2009) |
Col. 50-53 :

I
!
I
i
i
|
!

Making Available

LOK SABHA

Definition of a “Child”
(Deb. 7. Vol. XXXVII,
Col. 103-04

Devélopmem in Mining Activities
(Deb. 8. Vol. XXXVII, 24-02-2009)
Col.213

Diversion of Surplus Coal
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 103-04

Dividend Paid by State-run Oil Companies
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 107-09

20-02-2009)

. Emergency Treatment of Patients

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.263-64

: lmpact of Economic Slowdown on Indian

Diamond and Jewellery Industries
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 192-96

* Issue to Tax-Free Bonds by NPCIL

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 363

Non-branded
Medicines
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 3840

i National Police Mission

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 4547

Production of Steel
(Deb. 6, Vol. XXXVH, 19-02-2009)
Col. 225-32

. ROGVY

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 266-70

Situation arising out of alleged
mismanagement of affairs of Satyam
Computer Services Limited (DUR 193)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 54448

Supply of Iron Ore by NDMC
(Deb. 6, Vol. XXXVIl, 19-02-2009)
Col. 130-31
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Violation of Environmental Clearance |
Norms i
(Deb. 5, Vol. XXXVII, 18-02-2009) :
Col. 78-79

Rao, Shri Rayapati Sambasiva
Air Pollution

(Deb. 5, Vol. XXXVII, 18-02-2009) |
Col.259-62 :

Bottlenecks in Growth of Small and
Medium Enterprises i
(Deb. 4, Vol. XXXVII, 17-02-2009) ;
Col.306—08

Early Detection of Cancer
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 300-01

Efforts to Curb HIV/AIDS :
(Deb. 9, Vol. XXXVII, 25-02-2009) :
Col.219-20

Indo-Iran Gas Pipeline Project
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.245-46 I

Interim Budget—(General) 2009-10, .
Demands for Grants on Account-
(General)—2009-10 and Demands for
Supplementary Grants-(General)— '
2008-09
(Deb. 8, Vol. XXXVII, 24-02-2009) :
Col.388-89 :

Interim Railway Budget, 2009-2010;
Demands for Grants on Account ;
(Railways) 2009-2010; Demands for
Supplementary Grants (Railways) 2008- |
2009 and Demands for Excess Grants | 1
(Railways) 2006-07 ‘
(Deb. 6, Vol. XXXVII, 19-02-2009) :

Col.313-14 ;

|
|
I

IREDA
(Deb. 2, Vol. XXXVII, 13-02-2009) !

Col.32931 }
1

163

Issue to Tax-Free Bonds by NPCIL
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 363

i Live Telecast of Sensitive Incidents

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.8-15

. Madarasa
(Deb. 8. Vol. XXXVII, 24-02-2009)
Col.209-10

. Misutilization of Funds by NGOs

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 131-32

Monitoring of NGOs
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.337-38

Need to allow private sector companies
to purchase cotton from farmers in
Andhra Pradesh (MUR 377)

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 438

Need to set up Chilli-bushed Food
Processing Units in Guntur and to
undertake welfare measures for the
Chilli growers in Andhra Pradesh
(MUR377)

(Deb. 5, Vol. XXXVH, 18-02-2009)
Col. 34041

Performance of NGOs
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 320-21

Promotion of Indian Culture
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 19-20

Renewal Energy Sources
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col.2-13

Setting up of Academy for Teachers
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 125

Vacant Posts in NSG
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.210
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Visit India—2009 |
(Deb. 6, Vol. XXXVII, 19-02-2009) *
Col.207-10

Wastage of Food by Food Processing
Industries i
(Deb. 6, Vol. XXXVII, 19-02-2009) |
Col.170-73 i

Welfare Fund for Indians Working Abroad :
(Deb. 9. Vol. XXXVII. 25-02-2009) 5
Col. 336

Ravi, Shri Vayalar

Scheduled Castes and the Scheduled |
Tribes (Reservation in Posts and ;
Services) Bill '
(Deb. 9. Vol. XXXVII, 25-02-2009) '
Col. 483-84

Ravindran, Shri Pannian

Freeze on New Domestic Double LPG
Cylinder Connection
(Deb. 10. Vol. XXXVII, 26-02-2009) :
Col. 14243

Proposal for Metro Rail Projects g

(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 82-88

Rail Coach Factories
(Deb. 10, Vol. XXX V11, 26-02-2009) ;
Col.92 |

i

Signal System in Petah !
(Deb. 10, Vol. XXXVII, 26—02-2009)
Col.98

Rawale, Shri Mohan

Ashok Chakra Awards to Civilians
(Deb. 4, Vol. XXXVIl, 17-02-2009)
Col. 172-74

Interim Budget (Railways)>—2009-10,
Demands for Grants on Accounts ;
(Railways)--2009-10; Demand for ‘

LOK SABHA

Supplementry Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways)— 2006-07

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.639-48

: Interim Budget—(General) 2009-10;

Demands for Grants on Account—
(General)— 2009-10 and Demands for
Supplementary Grants—(General)}—
200809

(Deb. 8, Vol. XXXVI1, 24-02-2009)
Col. 332-36

: Motion of Thanks on the President’s

Address
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.409-10

{ Non-Utilisation of Funds

(Deb. 8, Vol. XXXVIi, 24-02-2009)
Col. 18

Prevention of Money-Laundering
(Amendment) Bill, 2009—Consid. &
Pass
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 44445

! Separate Statutory Development Board for
Konkan
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 89-90

Rawat, Prof. Rasa Singh

Dtsapproval of Central Industrial Security
Force (Amendment) Ordinance, 2009
and Central Industrial Security Force
(Amendment) Bill, 2009—Consid. &
Pass
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.457-62

Family Courts
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.64-70

National Commission for Minority
Educational Institutions (Amendment)
Bill, 2009—Consid.

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.487-90
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Need to grant a special status to the State |
of Rajasthan and announce tax-holiday '
to augment development of the State
(MUR 377)

(Deb. 9, Vol. XXXVII, 25-02- 2009)
Col.438-39

Need to re-examine Employees’ Provident “
Fund Pension Scheme Implemented |
from 16.11.1995 in the light of ,
recommendations of the 6th Pay |
Commission—C. A.

(Deb. 10, Vol. XXXVII, 26-02-”009)
Col. 195-96

Need to set up an airport in Ajnier,
Rajasthan (MUR 377) '
(Deb. 5, Vol. XXXVII, 18-02- 2009)
Col. 342

Statutory Resolution Re: Disapproval of '
High Court and Supreme Court Judges .‘
(Salaries and Conditions of Services)
Amendment Ordinance, 2009 and High
Court and Supreme Court Judges !
(Salaries and Conditions of Serwces)
Amendment Bill, 2009—Consid. and
Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.388-90

Upgradation of Refineries
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 13

Reddy, Shri K.J.S.P.

Bailout/Stimulus Packages
(Deb. S5, Vol. XXXVII, 18-02- 2009)
Col.77-78

Death of Infants due to Vaccination
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 361-62

Drop out Rate
(Deb. 4, Vol. XXXVII, 17- 02-2009):
Col. 14345

Garib Rath Express
(Deb. 10, Vol. XXXVII, 26-02-2009) i
Col. 03 ;
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Guidelines for Selection of Coaches
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 87-88

" Loansto Agricultural Sector
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 241

Nutrition for Adolescent Girls in Schools
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 81-87

i Opening of Bank Accounts
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.270-71

Scholarship to NRI Children
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 241

: UNCTAD Report

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.274-75

| Urban Civic Bodies

(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 117

! Reddy, Shri M. Raja Mohan

Compulsory Rural Posting of Doctors
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 1-14

' Development Plan for Naxal Affected
States
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 247

FDI in Civil Aviation Sector
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.4

Four/Six Laning of National Highways
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 56-62

Kishori Shakti Yojana
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 125-26

New National Highways
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 280-88



166

Reddy, Shri M. Sreenivasulu

Bio-mass Co-generation Power Projects
(Deb. 2, Vol. XXXVIL, 13-02-2009)
Col. 35-36

Dumping of Goods in Indian Market
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 6566

Hurdles faced by Coir Industry !
(Deb. 8, Vol. XXXVI1, 24-02-2009) !
Col. 50-52 i

Knowledge-Kiosks in Panchayats
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 18-22

Recruitment of Police Personnel
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 13740

Under Utilization of Funds By NHAI
(Deb. S, Vol. XXXV, 18-0"-2009)
Col.266-67

Reddy, ShriN. Janardhana

Air Incident at Mumbai Airport
(Deb. 10, Vol. XXXVII, 26-02- 2009)
Col. 102-03

Amendment in IPC :
(Deb. 8. Vol. XXXVII, 24-02-2009) !
Col. 131-32 !

Dedicated Freight Corridor
{Deb. 6. Vol. XXXVII,
Col.24142

Quality of Higher Education ‘
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 17-18

{

Reliefto Victims of Mumbai Attacks E
(Deb. 4, Vol. XXXVII, 17-02-2009) !
Col. 203-04

Reddy, Shri S. Jaipal

Metro Railways (Amendment) Bill, 2009- |
Consid. & Pass |
(Deb. 8, Vol. XXXVII, 24-02-2009) I
Col.459,477-83 ’

19-02-2009) |

LOK SABHA

| National Capital Territory of Delhi Laws

(Special Provisions) Bill-—2009—Int.
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.363-64

National Capital Territory of Delhi Laws
(Special Provisions) Bill, 2009—
Consid. and Pass
(Deb. 6. Vol. XXXVII, 19-02-2009)
Col.422-23

| Reddy, ShriSuravaram Sudhakar

Compulsory Rural Posting of Doctors
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 11-12

Maternity Benefit Scheme
(Deb. 9, Vol. XXXVII,
Col.355-56

' Metro Railways (Amendment) Bill, 2009—
Consid. & Pass
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.472-74

25-02-2009)

| Needto re-examine Employees’ Provident

Fund Pension Scheme Implemented
from 16.11.1995 in the light of
recommendations of the 6th Pay
Commission—C. A.

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 199 ‘

¢ Nursery Schools

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 137-38

Situation arising out of alleged
mismanagement of affairs of Satyam
Computer Services Limited (DUR 193)

« (Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 53840

Standing Committee on Labour—38th
Report— Presented
(Deb. 2. Vol. XXXVII, 13-02-2009)
Col. 349-50
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Standing Committee on Labour—
40th Report—Presented
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 396 1

Statutory Resolution Re: Disapproval of
Central Universities Ordinance. 2009
and Central Universities Bill, 2009—Int. :
Consid. and Pass. ‘
(Deb. 6, Vol. XXXVII, 19-02-2009) :
Col.485-89

Renge Patil, Shri Tukaram Ganpat Rao !

Allocation for National Literacy Mission :
(Deb. 4, Vol. XXXVII, 17-02-2009) :
Col. 79-80

Cases of Internet Fraud
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 240-58 ;

Contract Labourers in Railways
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 181-82 !

Corruption in Banks
(Deb. 5, Vol. XXXVII, 18-02-
Col.229-30

Impact of FDI on Rural Economy
(Deb. 8, Vol. XXXVII. 24-02-2009)
Col. 3741

Janani Suraksha Yojana
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col.97-103

Old Age Home
(Deb. 10, Vol. XXXVII,
Col.62-70

Vacant Reserved Posts in Railways
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 115-17

Rijiju, Shri Kiren

2009) :

26-02-2009)

Corruption in Judiciary
(Deb. 7. Vol. XXXVII, 20-02-2009)
Col.77-78

Cross Border Infiltration
(Deb. 8, Val. XXXVII, 24-02-2009)
Col.31-34
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Decline in Foreign Investment
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 149-50

Demand of Iron Ore
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 248

Extortion by Militants in NE States
(Deb. 4. Vol. XXXVII, 17-02-2009)
Col.207-08

Foreign Airlines on Domestic Routes
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.91-92

Interim Budget (Railways)—2009-10;
Demands for Grants on Accounts
(Railways)—2009-10; Demands for
Supplementry Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways) —2006-07
(Deb. 5, Vol. XXXVII. 18-02-2009)
Col.561-64

" Involvement of Pakistani Outfits in

Mumbai Attack
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.258-59

Killing of Innocent Tamils in Sri Lanka
(Deb. 5, Vol. XXXVII. 18-02-2009)
Col.226-27

National Highways through PPP Mode
{Deb. 5, Vol. XXXVH, 18-02-2009)
Col. 84-96

NH Projects in Rajasthan
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 115-16

f Railway Network for North-Eastern

Region
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 42

Recommendations of Law Commission
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.287-318

Small Hydro Power Projects
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 13746
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Supply of Uranium .
(Deb. 9, Vol. XXXV, 25-02-2009) |
Col. 116

Tax Collection
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.246-59

" Riyan, Shri Baju Ban

Disapproval of Central Industrial Security
Force (Amendment) Ordinance, 2009
and Central Industrial Security Force
(Amendment) Bill, 2009—Consid. and
Pass.

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.462-63

Sai, Shri Nand Kumar

Additional Routes to Kailash-Mansarovar !
Pilgrimage
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.236-37

Air Incident at Mumbai Airport
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 102-03

Capitation Fee/Donation :
(Deb. 8. Vol. XXXVII, 24-02-2009) :
Col.220-21 ‘

LOK SABHA

i Funds to Rural and Urban Areas under

PMEGP
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.232-38

- Green Field Electric Locomotive Rail

Factory
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 157

lllegal Mining
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 19798

Import of Pulses
(Deb. 8. Vol. XXXVII, 24-02-2009)
Col. 53

Inclusion of Additional Rivers in NRCP
(Deb. 5, Vol. XXXVII. 18-02-2009)
Col.270

Indo-Kazakhstan Co-operation in Power
Sector
{Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 327

Induction of Dhruv Helicopters

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.214

i International Trade in Animal Products

CNG and LNG based Power Projects ‘
(Deb. 2, Vol. XXXVII, 13-02-2009) :
Col.338-40 '

Coal-to-Liquid Project
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.322-23

Credit Rating of Indian Oil Companies
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 234-35

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.314-16

Manual Scavenger

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.272-75

MSME Development Institutes
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.222-23

’ Nehru Yuva Kendras

Decline in Arrival of Foreign Tourists
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 15-18

Denudation of Forests
(Deb. 9, Vol. XXXVII, 25-02-2009) :
Col. 52-58 ;

Free Drugs for HIV/AIDS Patients !
(Deb. 5, Vol. XXXVII, 18-02-2009) :
Col. 73-76 ;

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 288

Opening of Retail Drug Outlets
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 174-75

, Penalty for Hijack Hoax

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 14344
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Public-Private Partnership Project
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 162-63

Safety Management System at Airports
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 13-20

Setting up of Food Control Authority
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.253

Setting up of Solar Mission
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.223-25

Talks on Indo-China Boundary Disputes
(Deb. §, Vol. XXXVII, 18-02-2009)
Col.238-39

Tax Collection
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 246-59

Total Sanitation Campaign
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 1329

Sajjan Kumar, Shri

National Capital Territory of Delhi Laws
(Special Provisions) Bill, 2009—
Consid. and Pass.

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.429-35

Salim, Md.
Motion of Thanks on the President’s
Address

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 444-59

Standing Committe
Development—39th
Presented
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 349

Sangwan, Shri Kishan Singh

Interim Budget (Railways) —2009-10;
Demands for Grants on Accounts
(Railways)—2009-10; Demands for
Supplementary Grants (Railways) —

Urban
Report—

on
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2008—09 and Demands for Excess
Grants (Railways)—2006-07

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 507-09

Interim Budget —(General) 2009-10,
Demands for Grants on Account—
(General)—2009-10 and Demands for
Supplementary Grants—(General)—
200809
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 363-66

Motion of Thanks on the President’s
Address
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.414-17

Sardinha, Shri Francisco Cosme

Prevention of Cruelty to Animals
(Amendment) Bill, 2009 (Amendment
of Section 11, etc.)
by Shri Francisco Sardinha
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 413

Sarma, Dr. Arun Kumar

Development of Majuli Island
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 9293

Environment Impact Assessment of
Hydro Power Projects
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 107-08

Model Schools
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 141

i Need to prepare a Master Plan for

prevention of massive erosion by the
river Brahmaputra in Assam (MUR 377)
(Deb. 9, Vol. XXXV, 25-02-2009)
Col.442-43

Problems of Small Tea Growers
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 10-11
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Subsidy on Petroleum Products
(Deb. 6. Vol. XXXVII, 19-02-2009)
Col. 84-85

Saroj, ShriD.P.

Segregation of Coal at Coal Washeries
{Deb. 9, Vol. XXXVIi, 25-02-2009)
Col. 143

Transportation of Coal
(Deb. 5. Vol. XXXVII. 18-02-2009)
Col. 193-94

Transportation of Coal in SECL Areas
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.357

Satheedevi, Shrimati P.

Compulsory Rural Posting of Doctors i
(Deb. 9, Vol. XXXVII, 25-02-2009) ‘
Col.8

Interim Budget (Railways)—2009-10; :
Demands for Grants on Accounts '
(Railways)—2009-10; Demands for -
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways) — 2006-07
(Deb. 5, Vol. XXXVIi, 18-02-2009)
Col. 603-05

Statutory Resolution Re: Disapproval of
High Court and Supreme Court Judges :
(Salaries and Conditions of Services)
Amendment Ordinance, 2009 and High -
Court and Supreme Court Judges '
(Salaries and Conditions of Services)
Amendment Bill, 2009 - Consid. and
Pass.
(Deb. 6, Vol. XXXV, 19-02-2009) '
Col. 404-06

Total Sanitation Campaign

(Deb. 7, Vol. XXXV11, 20-02-2009) :
Col.23-26 i

Satpathy, Shri Tathagata

Administered Prices of Petroleum !
Products
(Deb. 6, Vol. XXXVIi, 19-02-2009)
Col.213-18 ?
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Airport at Jaharsuguda
(Deb. 10, Vol. XXX VII, 26-02-2009)
Col. 79

AHotment of Captive Coal Blocks
(Deb. 9, Vol. XXXV, 25-02-2009)
Col. 306-07

Implementation of SSA
(Deb. 8, Vol. XXXVI1I, 24-02-2009)
Col.36-37

Levy on Power Generation
(Deb. 7, Vol. XXXVI1I, 20-02-2009)
Col. 78-79

. Motion of Thanks on the President’s

Address
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 499-504

. Oil Refineries Project at Paradeep in Orissa

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 4243

Status of GQP and NSEW Corridors
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 2249

Ulira Mega Power Projects
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 151-54

Seal, Shri Sudhangshu

" Agricultural and Processed Food

Products Export Development
Authority (Amendment) Bill, 2008—
Amendments made by Rajya Sabha—
Consid. and Pass.

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.475-77

i National Capital Territory of Delhi Laws -

(Special Provisions) Bill, 2009—
Consid. and Pass.

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.43941

. Sen, Shrimati Minati
| CLIA Scheme

(Deb. 9. Vol. XXXV, 25-02-2009)
Col. 259-62
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Financial Assistance to Investor in SCSL
(Deb. 7, Vol. XXXVII, 20-02-2009) °
Col. 116

Insurance Rates by IRDA ‘
(Deb. 9, Vol. XXXVII, 25-02-2009) °
Col. 14548

Interim Budget (Railways) -2009-10;
Demands for Grants on Accounts |
(Railways)-~2009-10;Demand for ;
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways) -— 2006-07
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col.495-98

Need to resume train services between
Haldibari and Sealdah via Chilahatiand .
Parbatipur in Bangladesh (MUR 377)
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 319

Renewal Energy Sources
(Deb. 7. Vol. XXXVIL. 20-02-2009)
Col.9

Senthil, Dr. R.

Need to impose ban on the production of '
Bt. Brinjal, a GM food crop. in the .
country keeping in view its adverse
impacts on human health (MUR 377)
(Deb. 4. Vol. XXX VI, 17-02-2009)
Col. 376

Receipt of Reports from States
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 115

SAARC Social Charter, 2004
(Deb. 5. Vol. XXXV, 18-02-2009)
Col. 192-93

Sethi, ShriArjun

District Disability Rehabilitation Centres

(Deb. 10, Vol. XXXVII, 26-02-2009) '

Col. 129-30

Empowerment - of the Physically
Challenged Persons
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 33-36
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Shailendra Kumar, Shri

Medical Facilities to Banks Employees
(Deb. 9, Vol. XXXVH, 25-02-2009)
Col. 180-81

Need to run train between Allahabad and
Mumbai via Kanpur witb halts at
Bharwari and Sirathu railway stations
in Kaushambi, Uttar Pradesh
(MUR377)

(Deb. S, Vol. XXXVII, 18-02-2009)
Col.343

. Public Library

(Deb. 10, Vol. XXX V11, 26-02-2009)
Col. 81-83

Slums in Metro Cities
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.23-24

| Shakya, Shri Raghuraj Singh

lllegal Functioning of Ultra Sound Centres
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 141

Shandil, Dr. Col. (Retd.) Dhani Ram

Interim Budget (Railways)}—2009-10;
Demands for Grants on Accounts
(Railways)—2009-10; Demand for
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways) — 2006-07
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 499-501

Sharma, Dr. Arvind

Cess on Royalties on Tobacco Cos.
(Deb. 9, Vol. XXXVII 25-02-2009)
Col. 133-34

Interim Budget (Railways)»—2009-10:
Demands for Grants on Accounts
(Railways)—2009-10; Demand for
Supplementary Grants (Railways}»—
2008-09 and Demands for Excess Granis
(Railways)-—2006-07
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 536-38
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Sharma, Shri Madan Lal . Indo-Nepal Co-operatioh in Power Sector
Air Pollution - (Deb. 7, Vol. XXXVIL 20-02-2009)
(Deb. 5, Vol. XXXVII. 18-02-2009) :  Col.75-76
Col.259-62 | Integrated Security Plan at Railway
Conservation of Lakes  Stations
(Deb. 5. Vol. XXXVII, 18-02-2009) :  (Deb. 10. Vol. XXXV, 26-02-2009)
Col. 138-39 i Col.55-58
Schemes for Basic Sports Facilities ! Intelligent Transport System
(Deb. 9, Vol. XXXVII, 25-02-2009) . (Deb. 2, Vol. XXXVII, 13-02-2009)
Shivajirao, Shri Adhalrao Patil

Manual Scavenger

I
Appointment of Pilots : (Deb. 2, Vol. XXXVII, 13-02-2009)
(Deb. 6, Vol. XXXVII, 19-02-2009) 1 Col.272-75
Col. 1959 ! Modemisation of Police Force
Bird Hit Incidents at Airports 1 (Deb. 4, Vol. XXXVII, 17-02-2009)
(Deb. 6, Vol. XXXVII, 19-022009) | ) 33.39
Col. 16567

- dici
Code of Conduct for Marketing of Drugs Ov:;)f:pl;n:xonfn;;h;:”llcu;;z%)
(Deb. 6, Vol. XXXVII, 19-02- 2009) o ’

Col. 187-88 Col.289-90

Complaints against Mid Day Meal Scheme | . Penalty for Hijack Hoax
(Deb. 4, Vol. XXXVII, 17-02-2009) |  (Deb. 10, Vol. XXXVII, 26-02-2009)
Col.217-26 . Col.1a344

Construction of Flats by DDA ! Policy on Bio-medical Research
(Deb. 2, Vol. XXXVII, 13-02-2009) |  (Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 324-26 | Col239

Credit Rating of Indian Oil Companies 5 Presence of Dangerous Fats Content in
(Deb. 6, Vol. XXXVII, 19-02-2009) |  Edible Oil

Col.234-35 (Deb. 9, Vol. XXXVII, 25-02-2009)
FDI in Book Publishing \ Col.274-75

(Deb. 8, Vol. XXXVII, 24-02-2009) ! Proposal of NCW on Harassment of
Green Field Electric Locomotive Rail ,  (Deb. 2, Vol. XXXVII, 13-02-2009)

F;cct;)ry | Col.63-64

. 10, Vol. XXXVII, 26-02-2009) : . . .
(Col.157 ol. X 1,26-02 ) ; Public Sector Vaccine Manufacturing
+ Units

Healthcare Insurance !

(Deb. 9, Vol. XXXVII, 25-02-2009) | gﬁ:s.]vm. XXXVI, 18-02-2009)

Col.67 .
Public-Private Partnership Project

|

Individual Retirement Account !

(Deb. 5, Vol. XXXVII, 18-02-2009) |  (Ded- 10, Vol. XXXVII, 26-02-2009)
. Col.16243

Col.236-37



NAME INDEX

Raising Enrolment Rate at Secondary | |
School Level
(Deb. 8, Vol. XXXVII, 24-02-2009)l
Col.22-31

Regulation of Admission and Fees in
Private Deemed Universities ;
(Deb. 8, Vol. XXXVII, 24-02
Col. 275

Scrapping the Third Side Berth from the i
Trains
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.4-5

Services of Private Airlines for Public |
Safety 7
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 115-16

Setting up of Food Control Authority  :
(Deb. 5, Vol. XXXVII, 18-02-2009) :
Col. 253

Setting up of Transport Fund ;
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 263

Tea Exports
(Deb. 8, Vol. XXXVIL 24-02-2009)
Col. 23346 |

Tri-nation Gas Pipeline Project
(Deb. 9, Vol. XXXVII, 25-02-2009) :
Col. 227-28

Under Utilization of Funds By NHAI
(Deb. 5. Vol. XXXVII, 18-02-2009) .
Col.266-67

Shivanna, Shri M. i

Interim Budget (Railways)—2009-10,
Demands for Grants on Accounts
(Railways)—2009-10, Demand for
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants |
(Railways)—2006-07
(Deb. 5, Vol. XXXVII, 18-02-2009) |
Col. 589-91

-2009) '
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Shukla, Shrimati Karuna

| Cancellation of Allotment of Captive Coal
Blocks
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 15-18

i Foreign Airlines on Domestic Routes

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.91-92

Sexual Harassment in Educational
Institutions
(Deb. 8. Vol. XXXVII, 24-02-2009)
Col. 116

Shortfall in Revenue of States
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 49-52

. Siddeswara, Shri G.M.
. Additional Funds under SGSY

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 165-68

. Admission of Children belonging to BPL

Families
(Deb. 8, Vol. XXXV, 24-02-2009)
Col. 57

. Allocation for SSA by Planning

Commission
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 26869

Census for Small Scale Industries Sector
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.214

i Coffee Consumption

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.276-77

Construction of Level Crossing
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 159-60

Creation of Employment By KVIC
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.303-04

j Delay in Environmental Clearance

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 268-69
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Development of Tourism
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 135-37

District Primary Education Programme
(Deb. 8, Vol. XXXVII. 24-02-2009)
Col. 14041

Diversion of Funds
(Deb.
Col.240-44
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" National Resource Data Management

2, Vol. XXXVII, 13-02-2009) ;

System
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.95-99

Opening of New CNG Stations in the
Country
(Deb. 6. Vol. XXXVII, 19-02-2009)
Col.23640

. Power Generation from Renewable Energy

Financial Assistance to Food Processing :

Industries

(Deb. 6, Vol. XXXVII, 19-02-2009)

Col. 118-20
Forest-based Projects

(Deb. 9. Vol. XXXVII, 25-02-2009) :
" RGGVY

Col. 323-25

Funds Released to States for the
Development of Sports
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 364-66

Gauge Conversion in Karnataka
(Deb. 6. Vol. XXXVII, 19-02-2009)
Col. 188-89

Inclusion of Life Saving Drugs as Essential :

Medicines

(Deb. 5, Vol. XXXVII, 18-02-2009) l

Col.297-98

Industrial Licence Applications from |
. Survey for New Railway Lines

States

(Deb. 4, Vol. XXXVII. 17-02-2009) i

Col.322-30

Infrastructure for KVs
(Deb. 4. Vol. XXXV1I, 17-02-2009)
Col. 198-202

Loan by Grameen Banks
(Deb. 5, Vol. XXXVI1I, 18-02-2009)
Col.70-73

Mobile Dispensaries
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 34445

Sources
(Deb. 2, Vol. XXXVII. 13-02-2009)
Col. 225-34

Rashtriya Samvikas Yojana
(Deb. 9. Vol. XXXVI1, 25-02-2009)
Col. 183-86

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.266-70

Science Museums
(Deb. 10, Vol. XXXVII, 26-02- 2009)
Col. 74-76

Setting up of Power Plants by Indian Oil
Corporation
(Deb. 10, Vol. XXXVII, 2
Col. 155

Shortage of Power
(Deb. 7, Vol. XXXVIL,
Col. 126-34

-0‘)-‘7009)

20-02-2009)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 36-38

| Survey of Sanctuaries and Wildlife Parks

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.207-08

. Thyroid Disease

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.279-80

Upgradation of Hospitals
(Deb. 5. Vol. XXXVI1I, 18-02-2009)
Col. 289-92
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WB Loan for Poverty Alleviation Schemes :
(Deb. 7, Vol. XXXVII, 20-02-2009) '
Col. 101-04 !

Sidhu, Shri Navjot Singh

Killing of Tigers/Wild Cats l
(Deb. 9, Vol. XXXVII, 25-02-2009) '
Col. 220-26 |

Singh Deo, Shrimati Sangeeta Kumari

Financial Aid to NGOs
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 110-24

Tourist Spots in Orissa
(Deb. 6, Vol. XXXVII, 19-02- "'009)
Col.48-54

Working Days under NREGS
(Deb. 2, Vol. XXXVII, 13-02-2009) !
Col. 158-64

Singh, Chaudhary Bijendra

Interim Budget (Railways)—2009-10; !
Demands for Grants on Accounts :
(Railways)—2009-10; Demand for |

Supplementary Grants (Railways)— '
2008-09 and Demands for Excess Grants :
(Railways)—2006-07
(Deb. 5, Vol. XXXVII,
Col.611-13

Singh, Chaudhary Lal

Encroachment on Railway Land
(Deb. 10, Vol. XXXVII. 26-02-2009)
Col. 8 K

Interim Budget (Railways)—2009-10; :
Demands for Grants on Accounts ;
(Railways)—2009-10; Demand for
Supplementary Grants (Railways)— |
2008-09 and Demands for Excess Grants i
(Railways)—2006-07
{Deb. 5, Vol. XXXVII, 18-02- 2009):
Col. 575-84

Live Telecast of Sensitive Incidents
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 14

18-02-2009) '
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Need to give basic rights to West
Pakistani/POK refugees and people of
Chhamb Jorian residing in Jammu and
Kashmir (MUR 377)

(Deb. 8, Vol. XXXVII, 24-02 -2009)
Col. 315

Need to provide alternate road-
connectivity by BRO/GREF in Doda,
Ramban and Kishtwar districts in
Jammu and Kashmir facing
submergence of roads due to Baglihar
Project (MUR 377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 340

: Quality of Higher Education

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 13

Total Sanitation Campaign
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col.29

. Singh, Dr. Raghuvansh Prasad

Rehabilitation and Resettlement Bill, 2007
and Land Acquisition (Amendment)
Bill, 2007—Consid. & Pass
(Deb. 9, Vol. XXXV, 25-02-2009)
Col.574-79

Singh, Shri Chandra Bhushan

' Information on Mumbai Terror Attack

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 181-82

National Investigation Agency
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.9

Reliefto Victims of Mumbai Attacks
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.203-04

Shortage of Coal

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 14-20
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Singh, Shri Dushyant | Reliefto Victims of Mumbai Attacks
Need to expedite the construction of ; (Cl:bio;"o:o" XXXV, 17-02-2009)
Ramganj-Mandi-Bhopal railway line ‘
(MUR377) Semngupof Thermal Power Plants
(Deb. 8. Vol. XXXVII, 24-02-2009) | , (Deb. 2, Vol. XXXVIL, 13-02-2009)
Col.317-18 :  Col.3762
Problems of Small Tea Growers | Singh, Shri Lakshman
(Deb. 8, Vol. XXXVII, 24-02-2009) : Prevention of Money-Laundering
Col.9 : (Amendment) Bill, 2009—Consid. &
Renewal Energy Sources . Pass
(Deb. 7, Vol. XXXVII, 20-02-2009) |  (Deb. 8. Vol. XXXVII, 24-02-2009)
; Col. 44142
Col.6 |
. . . Shortage of Coal
Singh, Shri Ganesh | (Deb. 9, Vol. XXXVIl, 25-02-2009)
Chartered Train i Col20
(Deb. 10, Vol. XXXVII, 26-02-2009) ] Trade Marks ( iment) Bill, 2007—
Col. 89 -
| Consid. & Pass
Export of Wheat by STC {  (Deb. 9, Vol. XXXVII, 25-02-2009)

(Deb. 8, Vol. XXXVI1, 24-02-2009) I Col. 497-98

Col.273-74 | Singh, Shri Mohan
Export Target | Abolition of Death Penalty to Women,
(Deb. 4, Vol. XXXVII, 17-02-2009) |  Children and Indigent Persons Bill,
Col. 24-25 | 2008 by Shri Mohan Singh—Int.
Funds Allocated to NRHM . (Deb. 2, Vol. XXXVIl, 13-02-2009)
(Deb. 9. Vol. XXXVII, 25-02-2009) | Col.412
Col. 128-29 | Constitution (Amendment) Bill, 2008 —
Funds for World Class Universities (Amendment of Part 1VA) by
(Deb. 8, Vol. XXXVII, 24-02-2009) Shri Mohan Singh—Int.
Col. 80-81 (Deb. 2, Vol. XXXVII, 13-02-2009)

Col.411
Indo-Iran Gas Pipeline Project

i
]
|
I
|
(Deb. 6, Vol. XXXVII, 19-02-2009) | Cultural and Moral Policing
Col. 24546 ! (Deb. 4, Vol. XXXVII, 17-02-2009)
|
l

] Col. 111
National Fund for Unorganised Sector

DDA Housing Scheme, 2008
Deb. 8. Vol. XXXVII, 24-02-2
E:ol 6070 009) . ™ (Deb. 2, Vol. XXXVII, 13-02-2009)

Col. 119-21

' Delivery of Books and Newspapers
(Public Libraries) Amendment Bill, 2008
(Amendment of Section 2, etc.) by

Need for widening and repairing of |
N.H. No. 7 and 75 besides construction I
of a bypass on N.H.-75 in Satna, ,

Madhya Pradesh (MUR 377) i i
Shri Mohan Singh

(Deb. 4, Vol. XXXVII, 17-02-2009) | Deb XXVH, 13-02-2009
(Deb. 2, Vol. XXXVH, )

Col.411-12



NAME INDEX

Doubling of Makanpura to Basti Railway i
Section
(Deb. 10, Vol. XXXVII, 26- 07-2009)
Col. 96-97

Education in Madrasas
(Deb. 4. Vol. XXXVII, 17-02- 7009)
Col. 3941 :

Effect of Inflation on Economy
(Deb. 5, Vol. XXXVII., 18-02-2009) !
Col. 187-88

Motion of Thanks on the President’s
Address
(Deb. 4, Vol. XXXVII. 17-02-2009) -
Col. 459-65

Need to re-examine Employees’ Provident -
Fund Pension Scheme Implemented
from 16.11.1995 in the light of :
recommendations of the 6th Pay
Commission—C. A.

(Deb. 10. Vol. XXXVII, 26-02- 7009)
Col. 192, 193-%4

NSG Coverto VIPS
(Deb. 8, Vol. XXXVII. 24-02- 2009)
Col.201-02

Railway Line from Bhatni Junction to
Hathua in Varanasi
(Deb. 6, Vol. XXXVII, 19-02-2009) .
Col. 101-02

Review of Relations with USA
(Deb. 5, Vol. XXXVII, 18-0”-2009)
Col. 183-84

RGGVY ‘
(Deb. 2. Vol. XXXVII, 13-02-2009)
Col.266-70 .

Rise in Chronic Diseases ,
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col.27-28 |

Setting up of National Rural Bank ;
(Deb. 5, Vol. XXXVII, 18-02-2009) .
Col.243-44

Standing Committee on Agriculture— 46th
Report—Presented
(Deb. 5. Vol. XXXVIL, 18-02-’009)
Col. 331 ;
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Standing Committee on Agriculture—47th
Report—Presented
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 395

i Strength of Security Personnel in CPMFs

(Deb. 8, Vol. XXXVI1I. 24-02-2009)
Col. 121-22

| Singh, Shri Rakesh

. Advertisements in Trains

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 82-83

Assistance from World Bank under TEQI
Programme
(Deb. 4. Vol. XXXVII, 17-02-2009)
Col. 113-16

i Cleanliness and Hygiene in Pantry Cars
(Deb. 6. Vol. XXXVII, 19-02-2009)
Col. 14547

i Election Campaign on FM Radio

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 119-20

_ Fire-fighting System at Raiiway Stations
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 14748

Global Warming
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 158

- Green House Gas Emission from Crops
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col.358-59

Interim Budget (Railways)—2009-10;
Demands for Grants on Accounts
(Railways)—2009-10; Demand for
Supplementary Grants (Railways)—
2008-09 and Demands for Excess
Grants (Railways)—2006-07
(Deb. 5. Vol. XXXVI1I, 18-02-2009)
Col.605-11

Killing of Tigers/Wild Cats
(Deb. 9, Vol. XXXVII, 25-02-2609)
Col. 220-26
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Lighting Arrangements under the Railway |
Bridges
(Deb. 10, Vol. XXXV,
Col. 113

Repair of Old Coaches
(Deb. 10, Vol. XXXVII,
Col. 16566

Smuggling of Cows
(Deb. 8, Vol. XXXVII,
Col.75-76

Solar Energy Equipments
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 80-81

Singh, Shri Rewati Raman

Interim Budget (Railways)—2009-10; |
Demands for Grants on Accounts |
(Railways)—2009-10; Demand for !

26-02-2009) °

26-02-2009)

24-02-2009)

Supplementary Grants (Railways)— !
2008-09 and Demands for Excess Grants
(Railways)—2006-07 ‘
(Deb. 'S, Vol. XXXVII, 18-02-2009)
Col. 569-70

Statutory Resolution Re: Disapproval of
_High Court and Supreme Court Judges
(Salaries and Conditions of Services)
Amendment Ordinance, 2009 and High
Court and Supreme Court Judges °
(Salaries and Conditions of Services)
Amendment Bill, 2009—Consid. and ;
Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 396-98

Singh, Shri Sugrib
Capitation Fee/Donation

(Deb. 8, Vol. XXXVII, 24-02-2009) !
Col. 220-21 i

CNG and LNG based Power Projects
(Deb. 2, Vol. XXXVII, 13-02-2009) '
Col. 33840 !

“edit Rating of Indian Oil Companies |
-Jeb. 6, Vol. XXXVII, 19-02-2009)
1.234-35
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Easing Credit Norms for Exporters
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 305-06

' Flyover Corridors for Elephants

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 339 .

i Funds to Rural and Urban Areas under

PMEGP
(Debd. 4, Vol. XXXVII, 17-02-2009)
Col.232-38

Illegal Mining
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 19798

Impact of FDI on Rural Economy
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 3741

. Inclusion of Additional Rivers in NRCP

{Deb. 5, Vol. XXXVII, 18-02-2009)
Col.270

Indira Awaas Yojana
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 145-50

Indo-Kazakhstan Co-operation in Power
Sector
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 327

" International Trade in Animal Products

(Deb. 4, Vol. XXXVI1, 17402-2009)
Col.314-16

Manual Scavenger
(Deb. 2. Vol. XXXVIi, 13-02-2009)
Col.272-75

: MSME Development Institutes

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 222-23

Mumbai High Redevelopment Plan
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 166 .

National Social Assistance Programme

(Deb. 7, Vol. XXXVIi, 20-02-2009)
Col. 69-72
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New Centres and Air Wing for NSG ’
(Deb. 4, Vol. XXXVII, 17-02-2009) | |
Col.277-78

New Coal Distribution Policy i
(Deb. 9, Vol. XXXVII, 25-02- 2009)
Col.91-92

Oil Bonds |
(Deb. 10. Vol. XXXVII, 26-02- 2009)
Col. 166-67

Opening of Retail Drug Outlets
(Deb. 6, Vol. XXXVII, 19-02-2009) -
Col. 174-75

Overcharging by Pharmaceutical
Companies
(Deb. 6, Vol. XXXVII, 19-02- 009) |
Col.29-34

Penaity for Hijack Hoax
(Deb. 10, Vol. XXXVII. 26-02-2009) :
Col. 14344

Poor Medical Facility to Coal Mine
Workers
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 77

Presence of Dangerous Fats Content in

Edible Oil !

(Deb. 9, Vol. XXXVII, 25-02- 2009)I
Col.274-75

Public-Private Partnership Project
(Deb. 10, Vol. XXXVII, 26-02- 2009)
Col. 162-63

Safety Management System at Airports
(Deb. 10, Vol. XXXVII, 26-02-2009) |
Col. 13-20

Setting up of Food Control Authority
(Deb. S, Vol. XXXVII, 18-02-2009)
Col. 253

Setting up of Solar Mission :
(Deb. 2, Vol. XXXVII, 13-02- 2009)
Col. 223-25

Status of Non-working Mines
(Deb. 4, Vol. XXXVII, 17-02- 7009)
Col.63-65
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! Talks on Indo-China Boundary Disputes
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.238-39

Visit of External Affairs Minister to
Bangladesh
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.353-54

Singh, Shri Suraj

Delay in Completion of Central Projects
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.329-34

Foreign Companies in Indian Retail Market
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 278-300

Liquidity in PSB and NBFCs
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 174-76

Loans to Small and Medium Enterprises
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.236

. Low Exports by SEZs

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 129-30

Profit Eamed by Oil Marketing Companies
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 164-66

i Profit Earned by Oil Refining Companies
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.91-94

Reduction in Customs and Excise Duties
(Deb. §, Vol. XXXVIl. 18-02-2009)
Col. 146-50

; Setting up of Transport Fund

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 263

l Strike by Transport Operators

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 141
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-Singh; ShriUday

Administercd Prices of Petroleum
Products )
(Deb. 6, Vol. XXXVIl, 19-02-2009)
Col.213-18

Auction of Oil’Gas Blocks
(Deb. 6. Vol. XXXVII, 19-02-2009)
Col. 18-19

Banking Ombudsman Scheme
(Deb. 9. Vol. XXXVIl. 25-02-2009)
Col.282-84

Complaints against AICTE
(Deb. 4, Vol. XXXVIL, 17-02-2009)
Col. 131-32

Excess MRP on Prednisolone Acetate Eye
Drops
(Deb. 6. Vol. XXXVIL. 19-02-2009)
Col. 142

Films on Adult Literacy
(Deb. 4. Vol. XXXVI, 17-02-2009)
Col.316-17

Financial Package to Small Scale Pharma
Units
(Deb. 10. Vol. XXXVIL. 26-02-2009)
Col. 78

Foreigners in Voter List
(Deb. 2. Vol. XXXVII. 13-02-2009)
Col.237-38

Good Manufacturing Practices for Drugs
(Deb. 9. Vol. XXXVIL. 25:02-2009)
Col.343-44

Group Personal Accident Insurance
Scheme

(Deb. 9. Vol. XXXVII, 25-02-2009)

Col.217-18

Implementation of Forest Rights Act
(Deb. 7, Vol. . XXXVIIL, 20-02-2009)
Col. 110-11

Jan Aushadhi Generic Drug Outlets
(Deb. 10; Vol. XXXVII, 26-02-2009)
Col. 111-12 )

LOK SABHA

LIC Career Agents
(Deb. 9. Vol. XXXVII. 25-02-2009)
Col.309-12

Menace of Chronic Diseases
(Deb. S5, Vol. XXXVII. 18-02-2009)
Col. 180-81

Mismanagement in CGHS Dispensaries
(Deb. 9, Vol. XXXVII. 25-02-2009)
Col. 121-22

Multipurpose National Identity Card
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.49-50

Patent of Drugs
(Deb. 6. Vol. XXXVII, 19-02-2009)
Col. 190-91

Research and Development in Drugs
(Deb. 4. Vol. XXXVII, 17-02-2009)
Col. 196-98

Sale of Cigarettes without Statutory
Warning
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col. 136

Sophisticated Instrument in Small Scale
Pharma Units
(Deb. 8. Vol. XXXVII, 24-02-2009)
Col. 59-60

Statutory Resolution Re: Approval of
Proclamation by the President in
relation to the State of Jharkhand:
Jharkhand Interim Budget— 2009-
2010; Demands tor Grants on Account
(Jharkhand) 2009-2010.and Demands
for Supplementary Grants (Jharkhand)
— 2008-2009
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 357

" Tilting of Historical Minarets
(Deb. 6..Vol. XXXVII, 19-02-2009)
Col. 279-80

Singh.Shri Vijayendra Pal
Finance Bill, 2009—-Int. Consid. and Pass

(Deb. 8, Vol. XXXVil, 24-02-2009)
Col.429-31



NAME INDEX

Prevention of Money-Laundering !
(Amendment) Bill, 2009—Consid. & ,
Pass
(Deb. 8, Vol. XXXVII, 24-0"-2009)‘
Col. 44748

Situation arising out of alleged
mismanagement of affairs of Satyam |
Computer Services Limited (DUR 193) !
(Deb. 9, Vol. XXXVH, 25-02-2009)
Col.515-18

Trade Marks (Amendment) Bill, 2007—
Consid. & Pass
(Deb. 9, Vol. XXXVII, 25-02-2009) !
Col.487-88 ‘

Sippiparai, Shri Ravichandran

Interim Budget (Railways)}—2009-10,
Demands for Grants on Accounts |
(Railways)—2009-10, Demand for ! |
Supplementary Grants (Rallways)——
2008-09 and Demands for Excess Grants \
(Railways)—2006-07 |
(Deb. 5, Vol. XXXVII, 18-02-2009)'
Col. 54446

Need to open a Kendriya Vidyalaya at 1
Virudhnagar in Tamil Nadu (MUR 377)
(Deb. 4, Vol. XXXVII, 17-02- 2009) |
Col.376-77

Setting up of Fertilizer Units i
(Deb. 10, Vol. XXXVII, 26-02-2009) :
Col.24

Ultra Mega Power Project |
(Deb. 7. Vol. XXXVII, 20-02- "009)
Col. 38

Solanki, Shri Bharatsinh Madhavsinh
National Heritage Route

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 13940

Road Over Bridge at Boriayavi
(Deb. 6, Vol. XXXVII, 19-02-2009)

Col. 125-26 |
i

AanmT A~
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Terms and Conditions for Loans
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 176-78

Subba, Shri M.K.

¢ Counter Terrorism Measures

(Deb. 4, Vol. XXXVII,
Col. 112-13

Development Plan for Naxal Affected
States
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 247

Facilities to Refugees
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 73-75

Financial Assistance to INTACH
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 79-80

Foreign Secretary’s Visit to S¥i Lanka
(Deb. 5, Vol. XXXVII,. 18-02-2009)
Col. 137-38

Incredible India Campaign
(Deb. 10, Vol. XXX V]I, 26 0"-2009)
Col. 112-13

Involvement of Pakistani Outfits in
Mumbai Attack
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.258-59

MNIC Cards
(Deb. 9, Vol. XXXVII, 25-02 2009)
Col. 120-21

17-02-2009)

" Opening of Jan Aushadhi Generic Drugs

Qutlets
(Deb. 6, Vol. XXXVII,
Col. 82

Statement of British Foreign Secretary on
Kashmir
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.237-38

Subbarayan, Shri K.

Compassionate Appointments in Banks
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 263

19-02-2009)
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Renewal Energy Sources
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col.2-13

Transgender Population
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 84-85

WHO Guidelines on Breast Feeding

(Deb. 9, Vol. XXXVII, 25-02-2009)

Col.297-98
Sugavanam, Shri E.G

Interim Budget (Railways)—2009-10; .

Demands for Grants on Accounts

(Railways)—2009-10: Demand for -

Supplementary Grants (Railways) —

2008-09 and Demands for Excess Grants |

(Railways)— 2006-07
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col. 552-56

Need to open a Branch of State Bank of -

India and improve banking facilities at
Barugur in Krishnagiri district,
Tamil Nadu

(Deb. 4, Vol. XXXVIL, 17-02-2009) :

Col.375-76
Sujatha, Shrimati C.S.

Encroachment on Railway Land

(Deb. 10, Vol. XXXV, 26-02-2009) '

Col. 89

nterim Budget (Railways)—2009-l0;
Demands for Grants on Accounts
(Railways)-—2009-10, Demand for

Supplementary Grants (Railways)— '
2008-09 and Demands for Excess Grants -

(Railways)—2006-07

(Deb. 5, Vol. XXXVH. 18-02-2009) .

Col. 56769

LOK SABHA

" Interim Budget—(General) 2009-10

Demands for Grants on Account-
(General)— 2009-10 and Demands for
Supplementary Grants-(General)—
2008-09

(Deb. 8. Vol. XXXVII, 24-02-2009)
Col.389-90

Schemes for Development of Sports
(Deb. 9, Vol. XXXVIl, 25-02-2009)
Col.266-74

i Voluntary Relocation of Human
Settlements

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 151

" Sukiabaidya, Shri Lalit Mohan

: National Waterway (Lakhipur-Bhanga
Stretch of the Barak River) Bill, 2007—
Consid. & Pass

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.451-52

‘ Suman, Shri Ramji Lal

AED on Petrol and Diesel
(Deb. 9, Vol. XXXV, 25-02-2009)
Col.228-36

Calculation of Price Indices
(Deb. 8. Vol. XXXVII, 24-02-2009)
Col.96-99

Capital Investment by Power Companies
(Deb. 2, Vol. XXXVIl., 13-02-2009)
Col. 264-66

Capital Investments
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 116-17

. Cost-overrun in Projects under NHDP

(Deb. 9, Vol. XXXVII, 25-02-2009)

i Col.3040

Delay in Completion of Central Projects
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.329-34

Freight Classification
(Deb. 10, Vol. XXX V11, 26-02-2009)
Col. 33

i Impact of Economic Recession
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.225-27

D420 © 44N



NAME INDEX

Interim Budget (Railways)—2009-10;
Demands for Grants on Accounts
(Railways)—2009-10; Demand for |
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways) —2006-07 l
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.520-23

Loans to Small and Medium Enterprises ’
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col. 236

Low Exports by SEZs
(Deb. 4, Vol. XXXVII, 17-02- 2009)
Col. 129-30 i

Need to bring a Bill in Parliament giving !
legal status to Electro-Homoeopathy
(MUR377)

(Deb. 8. Vol. XXXVII, 24-02-2009)
Col. 319

Need to set up National Gramin Bank and
give adequate decision making powers
and facilities to existing Rural Banks
(MUR377)

(Deb. 4, Vol. XXXVII, l7-02—2009)
Col. 373-74

Price of Aviation Turbine Fuel
(Deb. 10. Vol. XXXVII, 26-02-2009)
Col. 127-28

Railways Earnings
(Deb. 6, Vol. XXXVII, 19-02- 2009)
Col.21-22

Reduction in Customs and Excise Duties
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 146-50

Setting up of Transport Fund
(Deb. 2. Vol. XXXVII, 13-02-2009)
Col.263

Shortage of Houses
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.6-16
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Shortage of Power
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 126-34

Special Economic Zone
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 4749

Statutory Resolution Re: Disapproval of
Central Universities Ordinance, 2009
and Central Universities Bill, 2009—Int.
Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.472-75

i Strike by Transport Operators
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 141

¢ Surendran, Shri Chengara
i Pneromone Artificial Hormone Technique

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 182-83

Sickle Cell Anaemia Disease
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.278-79

Swatantra Sainik Samman Pension
Scheme
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 132-33

Thakkar, Shrimati Jayaben B.

:' ADB Report on Water Utilities

(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 104

Cleaning of Sabarmati River
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 113

Dredging of the Channels of Major Ports
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.205-07

IT Exemption
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 152-53

Need to start operation of Akashwani
Kendra at Himatnagar, Sabarkantha_
district, Gujarat (MUR 377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 341
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Nutrition for Adolescent Girls in Schools
(Deb. 8. Vol. XXXVII, 24-02-2009)
Col. 81-87

Rationalization of Rates and Duty
Structure
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 109-10

Thakur, Shri Anurag Singh

Additional Routes to Kailash-Mansarovar
Pilgrimage
(Deb. 9, Vol. XXXV, 25-02-2009)
Col.236-37

Ambla-Nangal Passenger Train
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 12627

Bhanupalli-Bilaspur-Bairi Broad Gauge |

Railway Line
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col.91

Demand for Calamity Relief
(Deb. 8, Vol. XXXVII, 24-02-2009)
Cel. 87-89

Launch of Space Craft
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 262

Laying of Chandigarh-Baddi-Barotiwala
Railway Line
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 117-18

Life Expectancy
(Deb. S5, Vol. XXXVII, 18-02-2009)
Col. 151-52

Mid Day Meal Scheme
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.274-75

Modemisation of Police Force
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 33-39

Need to implement ‘One Rank, One
Pension’ formula for retired defence
personnel (MUR377)

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 370

LOK SABHA

; Promotion of FPI in Himrachal Pradesh
(Deb. 6, Vol. XXXV, 19-02-2009)
Col. 182-83

! Rebate to Industries in Himachal Pradesh
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 132-33

Setting up of Higher Technical Institutes
in Border States
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 189

Subsidy on Helicopter Services
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.231-32

Ultra Mega Power Project
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 3540

Wind Energy Generation
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 121-22

Thomas, Shri P.C.

Appointment of Judges
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 112-14

Establishment of Cashew Board
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 199-200

Export of Natural Rubber
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 4243

Facilities in Tribal Areas
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.261-63

Functioning of FACT
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 152-53

Interim Budget—(General) 2009-10;
Demands for Grants on Account-
(General)—2009-10 and Demands for
Supplementary Grants-(General)—
200809
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.372-74

%
i




NAME INDEX

Irregularities In Satyam Computer Services :
Ltd. ;
(Deb. 2, Vol. XXXVII,
Col. 25-35

Motion of Thanks on the President’s
Address
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.410-11

National Capital Territory of Delhi Laws
(Special Provisions) Bill, 2009 - Consid. !
and Pass
(Deb. 6. Vol. XXXVII. 19-02-2009)
Col. 44748

Need to re-examine Employees’ Provident
Fund Pension Scheme Implemented :
from 16.11.1995 in the light of |
recommendations of the 6th Pay
Commission-C. A.

(Deb. 10, Vol. XXXVII, 26-02-2009) j-
Col. 198

13-02-2009)

Oil Exploration in Cochin High
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 88

Passenger Safety
(Deb. 10, Vol. XXXVII, 26-02-2009) !
Col.26-32

Price of Natural Rubber
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 56-57

Railways Sign Boards at Public Places
(Deb. 6. Vol. XXXVII, 19-02- 2009)
Col. 167

Research Institute
(Deb. 8, Vol. XXXVII, 24-02- ”009)
Col. 282

Schemes for Food Processing
(Deb. 10, Vol. XXXVII, 26-02-2009)

i

Col. 118-26 ‘ i
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Statutory Resolution Re: Disapproval of
Central Universities Ordinance, 2009
and Central Universities Bill, 2009 - Int.
Consid. and Pass
(Deb. 6. Vol. XXXVII, 19-02-2009)
Col. 498-500

Thummar, Shri V.K.

Financial Assistance to Gujarat
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 169-94

Funds for Controlling Pollution
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 188-206

Industrial Growth
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.47-50

Irregularities in NREGS
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.235-37

| Need to provide a halt to Mahua-Surat

Rail service at Mota Liliya, Amreli,
Gujarat(MUR377)

(Deb. 4, Vol. XXXVII. 17-02-2009)
Col. 365-66

Need to start a F.M. Radio Station in Amreli,
Gujarat (MUR 377)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 437

i NGO Under National Literacy Mission
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 165-68

Pending Proposals for Rural Development
(Deb. 2, Vol. XXXV, 13-02-2009)
Col.331-36

Private Telephone Operators
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 284-86

. Protected Monuments in Gujarat
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.53-74

Railway Land Development Authority
(Deb. 10, Vol. XXXVIl, 26-02-2009)
Col. 134-35
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Review of RTl Act, 2005 ?
(Deb. 5, Vol. XXXVII, 18-02-2009) i
Col. 191-92 j

Review of Tatkal Ticket System ‘
(Deb. 10, Vol. XXXVII, 26-02-2009) |
Col.94 i

Setting up of Technical Education f
(Deb. 4, Vol. XXXVII, 17-02-2009) ‘
Col. 83-90 |

I

Thupstan, Shri Chhewang

Need to confer the status of Deemed |
University to Central Institute of
Buddhist Studies in Leh district of
Ladakh region in Jammu and Kashmir
(MUR377)

(Deb. 8, Vol. XXXVII, 24-02-2009) :
Col. 323

Need to provide an alternate satellite media
for restoring telecommunication
service in Ladakh region of Jammu and
Kashmir (MUR 377)

(Deb. 4. Vol. XXXV, 17-02-2009)
Col.377

Renewal Energy Sources
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 10-11

Tirath, Shrimati Krishna

Committee on Empowerment of Women -
19th Report - Presented
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 348

Committee on Empowerment of Women -
22nd Report - Presented
(Deb. 5, Vol. 1, 18-02-2009)
Col.331

National Capital Territory of Delhi Laws
(Special Provisions) Bill, 2009 - Consid.
and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009) :
Col. 44547 E

|
Slums in Metro Cities I

(Deb. 2, Vol. XXXVII, 13-02-2009) I
Col.24

LOK SABHA

Standing Committee on Empowerment of
Women - 20th and 21st Reports—
Presented
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 348

Topdar, Shri Tarit Baran

Rehabilitation and Resettlement Bill, 2007
and Land Acquisition (Amendment)
Bill, 2007-Consid. & Pass
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 582-85

. Tripathy, Shri Braja Kishore

Acquisition of Mines in Indonesia
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.337-38

Capitation Fee/Donation
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 220-21

Contribution to UNESCO
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 155

Denudation of Forests
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 52-58

Detailed Engineering Reports of ICPs
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 305

Disapproval of Central Industrial Security

Force (Amendment) Ordinance, 2009
and Central Industrial Security Force
(Amendment) Bill, 2009-Consid. & Pass
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 464-66

Fertilizers Units
(Deb. 10, Vol. XXX VII, 26-02-2009)
Col. 13842

IT Returns Processing Centres
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 303

Mechanism to Handle Bio-piracy
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 252-53



NAME INDEX 187
Metro Railways (Amendment) Bill, 2009-  Peripheral Development by NALCO

Consid. & Pass (Deb. 8, Vol. XXXVII, 24-02-2009)
(Deb. 8, Vol. XXXVII, 24-02-2009) Col.277-79
Col.471-72 Prevention of Money-Laundering
Missing Pak Nationals (Amendment) Bill, 2009-Consid. & Pass
(Deb. 4, Vol. XXXVII, 17-02-2009) (Deb. 8, Vol. XXXVII, 24-02-2009)
Col.302-03 Col. 44849
Model Schools i Problems of Small Tea Growers
(Deb. 4, Vol. XXXVII, 17-02-2009) :  (Deb. 8. Vol. XXXVII, 24-02-2009)
Col. 141 . Col.2-12
Modemisation of ITDC Hotels i Recommendations of NISG for Issue of
(Deb. 6, Vol. XXXVII, 19-02-2009) :  Passports
Col.9-12 (Deb. 9, Vol. XXXVII, 25-02-2009)

National Capital Territory of Delhi Laws : Col. 350-53
(Special Provisions) Bill. 2009 - Consid. | Review of Price Control Mechanism

and Pass . (Deb. 6, Vol. XXXVII, 19-02-2009)
(Deb. 6, Vol. XXXVII, 19-02-2009) ©  Col.24344
Col. 44245 '

Revised Rescue Package for Air India
National Commission for Minority ! (Deb. 10, Vol. XXXVII, 26-02-2009)

Educational Institutions (Amendment) : Col. 12-73
Bill, 2009-Consid. :
> RGGVY
24-02-2 i
(c?)fl;oglozo" XXXVIL, 24-02-2009) | " (pep, 2, Vol. XXXVIL, 13-02-2009)
T Col.266-70
National Fund for Unorganised Sector ! Rural Tourism
2 .
(Deb. 5, bol. XXXVIL 24:02:2009) . (Deb. 6. Vol. XXXVIL, 19-02:2009)
- ; Col. 167-68

i ipur-Bh U . .
National Waterway (Lakhipur anga[ Situation arising out of alleged

Stretch of the Barak River) Bill, 2007- ; B .
Consid. & Pass ] mismanagement of affairs of Satyam
. i Computer Services Limited (DUR 193)
. 9. . . 25-02-2009) :
87'25;_5‘3’“ XXXVIL 25-02-2009) - (Dep. 9, Vol. XXXVIL, 25-02-2009)
’ ’ i Col.535-38
eed i * Provident |
Need to re-examine Employees’ Provident | Small Hydro Power Projects

Fund Pension Scheme Implemented |

from 16.11.1995 in theplight of | (Deb. 2, Vol. XXXVII, 13-02-2009)
recommendations of the 6th Pay | Col. 13746
Commission-C. A. i South Asian University in India

(Deb. 10, Vol. XXXVII, 26-02-2009) |  (Deb. 9. Vol. XXX V11, 25-02-2009)
Col. 199 : Col.24243

New Investment Policy for Fertilizer | Subsidy to Fertilizer Manufacturing
Sector ' Companies

(Deb. 6, Vol. XXXVII, 19-02-2009) * (Deb. 6, Vol. XXXVIL, 19-02-2009)

Col. 284-86 [ Col. 198-200
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Total Sanitation Campaign :
(Deb. 7. Vol. XXXVII. 20-02-2009) !
Col. 13-29 i

Trade Marks (Amendment) Biil, 2007-
Consid. & Pass
(Deb. 9. Vol. XXXVII. 25-02-2009)
Col.492-94

Training to Pilots and Cabin Crew
(Deb. 10, Vol. XXXVII. 26-02-2009)
Col. 156

VISA Fraud by Bangladeshis i
(Deb. 4, Vol. XXXVII. 17-02-2009) °
Col.318-20

Tytler, Shri Jagdish

Metro Railways (Amendment) Bill, 2009-
Consid. & Pass
(Deb. 8, Vol. XXXVII. 24-02-2009)
Col. 464-66

National Capital Territory of Delhi Laws
(Special Provisions) Biil. 2009 - Consid.
and Pass
(Deb. 6, Vol. XXXVIH. 19-02-2009)
Col. 448-50

Vallabhaneni, Shri Balashowry

Agri-Export Zones
(Deb. 4. Vol. XXXVII, 17-02-2009)
Col. 151-62

Chandrayaan Mission
(Deb. 9, Vol. XXXVII, 25-02-2009) !
Col. 14243

Coastal Management Zone Notification,
2008
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.24142

Countering Naxal Activities
(Deb. 4, Vol. XXXVII. 17-02-2009) .
Col.4346

Decline in Campus Selection
("eb. 4, Vol. XXXV, 17-02-2009)
Col.301-02 |

LOK SABHA

Development Plan for Naxal Affected
States
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.247

Foreign Exchange Reserves
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 293

* Growth of Air Traffic

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 110-11

: Impact of Global Recession

(Deb. 8. Vol. XXXVII, 24-02-2009)
Col. 117-21

Inducting Teachers in lITs
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 201

Live Telecast of Sensitive Incidents
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.8-15

Loans by NABARD
(Deb. 9. Vol. XXXVH, 25-02-2009)
Col.293-94

National Urban Health Mission
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 299-300

Physical Education in Schools

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 228-29

Proposal under INNURM
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 79-80

 Public-Private Participation in Higher

Education
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 318

Public Private Partnership in Education
Sector
(Deb. 5. Vol. XXXV1I, 18-02-2009)
Col. 237

Solar Energy Generation
(Deb. 2, Vol. XXXVIL, 13-02-2009)
Col. 326-27



NAME INDEX

Stake of ONGC in Kazakh Oilfield
(Deb. 6, Vol. XXXVII, 19-02-2009) :
Col. 180-81

Unmanned Level Crossings
(Deb. 6, Vol. XXXVII, 19-02-2009) :
Col. 88-89

Working Days under NREGS !
(Deb. 2, Vol. XXXVII, 13-02- 2009)
Col. 158-64

Varma, Shri Ratilal Kalidas

Quality of Higher Education
(Deb. 4, Vol. XXXVII, 17- 02-2009)
Col. 16

Total Sanitation Campaign
(Deb. 7, Vol. XXXVII. 20-02-2009)
Col.28

Veerendra Kumar, Shri M.P.

Amendment in the Emigration Act, 1983 !
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col. 263 !

Electrification Work at Manglore Section |
(Deb. 6, Vol. XXXVII, 19-02-2009) |
Col.233 i

Japanese Encephalitis Vaccination :
Programme
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col. 337

Plastic Waste Management
(Deb. 9, Vol. XXXVII, 25-02- 2009)
Col. 151-52 |

Recapitalisation of RRBs
(Deb. 9, Vol. XXXVII, 25-02- 2009)
Col.301-02

Reduction in Interest Rate on L.oans
(Deb. 9, Vol. XXXVII, 25-02-2009) !
Col.273

Rise in Chronic Diseases
(Deb. 9, Vol. XXXVII, 25-02-2009) '
Col.26

Situation arising out of alleged :
mismanagement of affairs of Satyam |
Computer Services Limited (DUR 193) !
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 554

189

Supply of Gas to Fertilizer Plants
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 127-28

Velu, ShriR.

i Appropriation (Railways) Vote on
Account Bill, 2009—Int., Consid. and
Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 34143

i Statement correcting reply to Unstarred

Question No. 1963 dated 11-12-2008
regarding: New Railway Lines in Gujarat
alongwith giving reasons for delay in
Correcting the reply (St.)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 300-04

' Venkataswamy, Shri G
i Need to re-examine Employees’ Provident

Fund Pension Scheme Implemented
from 16.11.1995 in the light of
recommendations of the 6th Pay
Commission-C. A.

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 199

Verma, Shri Bhanu Pratap Singh

Extending Validity of Arms Licences
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 125-26

Marketing of CSIR Technologies
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.284-85

Verma, Shri Rajesh

Committee on Absence of Members from
the Sittings of the House-Minutes-Laid
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col. 394

" Verma, Shri Ravi Prakash
i Bird Hit Incidents at Airports

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 16567

Code of Conduct for Marketing of Drugs
(Deb. 6. Vol. XXXVII, 19-02-2009)
Col. 187-88



190

Committee on Human Resources
Development -213th Report - Laid
(Deb. 5. Vol. XXXVII, 18-02-2009)
Col. 334

Complaints against Mid Day Meal Scheme |
(Deb. 4, Vol. XXXVII, 17-02-2009) ;
Col.217-26

Construction of Flats by DDA
(Deb. 2, Vol. XXXVII, 13-02-2009)
Cel 324-26

Credit Rating ofdadian Oil Companies ;
(Deb. 6, Vol. XXXVH, 19-02-2009)
Col.234-35

Dedicated Freight Corridor ‘
(Deb. 6, Vol. XXXVII, 19-02- 2009)
Col.241-42

FDI in Book Publishing ?
(Deb. 8, Vol. XXXVII, 24-02-2009) .
Col. 20001

t

LOK SABHA

. Integrated Security Plan at Railway

Stations
(Deb. 10, Vol. XXX VIil, 26-02-2009)
Col. 55-58

Intelligent Transport System
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.335-36

Imenm Budget (Railways) -2009-10;
Demands for Grants on Accounts
Railways) — 2009-10, Demand for
Supplementary Grants (Radways)—
2008-09 and Demands for Excess Grants
(Railways) — 2006-07
Deb. 5, ¥ol. XXX Vil, 18-02-2009)
Col. 625

: Manual Scavenger

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col.272-75

* New Centres and Air Wing for NSG

Green Field Electric Locomotive Rail |
Factory
(Deb. 10, Vol. XXXVII, 26-02-2009) :
Col. 157

Healthcare Infrastructure
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 34647

Healthcare Insurance :
(Deb. 9. Vol. XXXVil, 25-02-2009) .
Col.67 !

Heavy Metal Contents in Ayurvedic
Products i
(Deb. 9, Vol. XXXVII, 25-02-2009) !
Col.326-28

Implementation of SSA
(Deb. 8, Vol. XXXVII, 24-02-2009) !
Col. 36-37 |

Individual Retirement Account
(Deb. §, Vol. XXXVII, 18-02-2009)
Col.236-37 (;

Indo-Nepal Co-operation in Power Sector |
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col. 75-76

(Deb. 4, Vol. XXXVII, 17-02-2009)
Col.277-78

. Over Exploitation of Medicinal Plants
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.289-90

Penalty for Hijack Hoax
(Deb. 10, Vol. XXX VII, 26-02-2009)
Col. 143-44

Policy on Bio-medical Research
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.239

Promotion of Science and Technology in
the Country
(Deb. 4. Vol. XXXVII, 17-02-2009)
Col. 53-56

Proposal of NCW on Harassment of
Women
(Deb. 2, Vol. XXXV, 13-02-2009)
Col. 63-64

Public-Private Partnership Project
(Deb. 10, Vol. XXXVIl, 26-02-2009)
Col. 162-63



NAME INDEX

Regulation of Admission and Fees in ‘
Private Deemed Universities |
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 275 i

Revision of Growth Rates
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.69-70 i

Services of Private Airlines for Public :
Safety
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 115-16

Setting up of Food Control Authority
(Deb. 5, Vol. XXXVII, 18-02-2009) .
Col.253

Setting up of Transport Fund !
(Deb. 2, Vol. XXXVII, 13-02-2009) |
Col. 263

Tea Exports
(Deb. 8, Vol. XXXVII, 24-02-2009) |
Col. 23346 |

Under Utilization of Funds By NHAI
(Deb. S, Vol. XXXVII, 18-02-2009)
Col. 266-67

Vijayan, ShriA.K.S.

Interim Budget (Railways)—2009-10;
Demands for Grants on Accounts
(Railways)—2009-10 Deways)— 2008-
09 and Demands for Excess Grants
(Railways)—2006-07
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.551-52

Interim Budget—(General) 2009-10;

Demands for Grants on Account-
(General)— 2009- 10 and Demands for

Supplementary Grants-(General)-
2008-09

i
i
|
i
i
|
1
i

(Deb. 8, Vol. XXXVII, 24-02-2009) {

Col. 34245
Vinod Kumar, Shri B,

Situation arising out of alleged
mismanagement of affairs of Satyam

T 191

Computer Services Lmited (DUR 193)
(Deb. 9, Vol. XXXVH, 25-02-2009)
Col. 543-44

Virendra Kumar, Shri

Execution of INNRUM Projects
(Deb. 7, Vol. XXXV, 20-02-2009)
Col. 99-100

i Interim Railway Budget, 2009-2010;

Demands for Grants on Account
(Railways) 2009-2010; Demands for
Supplementary Grants (Railways) 2008-
2009 and Demands for Excess Grants
(Railways) 2006-07

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.314-19

Need to ban field trial of GM rice in the
Country (MUR 377)
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 34647

Need to declare betel leave as an
agriculture crop and extend the
benefits of crop insurance and other
schemes meant for agriculture sector
toit(MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 304-05

Need to set-up iron ore and there minerals
based factories in Sagar and
Chhattarpur districts in Madhya
Pradesh (MUR 377)

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col.316-17

Statutory Resolution Re: Disapproval of
Central Universities Ordinance, 2009
and Central Universities Bill, 2009—Int.
Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 500-02

Virupakshappa, Shri K.

B.Ed. Colleges
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 128-31



192

Vundavalli, Shri Aruna Kumar

Situation arising out of alleged :
mismanagement of afTairs of Satyam °
Computer ServicesLimited(DUR 193) !
(Deb. 9. Vol. XXXVII, 25-02-2009) !

€Col.517-28
Yadav, Dr. Karan Singh

Need to protect the livelihood of families
facing demolition of their shops due to |

construction of six lane road and
flyover on N.H.-8 in Behroad,
Rajasthan (MUR 377)

(Deb. 8. Vol. XXXVII. 24-02-2009) .

Col.316

Rise in Chronic Diseases
(Deb. 9, Vol. XXXVIi, 25-02-2009)
Col.27

Standing Committee on Health and Family
Welfare - 34th Report— Laid
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.334

Yadav, Shri Anirudh Prasad alias Sadhu '
Interim Budget (Railways)—2009-10:+.

Demands for Grants on Accounts
(Railways)—2009-10; Demand for

Supplementary Grants (Railways)— :
2008-09 and Demands for Excess Grants

(Raitways)— 2006-07
(Deb. 5, Vol. XXXVII, 18-02- 2009)
Col. 535

Yadav, Shri Devendra Prasad
Abandoned Mines

(Deb. 8. Vol. XXXVII, 24-02-2009)

Col.2!

Motion of Thanks on the President’s :

Address

(Deb. 4, Vol. XXXVII, 17-02-2009) :

Col. 465-76

Quality of Higher Education
(Deb. 4, Vol. XXXVII, 17-02- 2009)
Col. 17

LOK SABHA

i Rehabilitation and Resettlement Bill, 2007
and Land Acquisition (Amendment)
Bill, 2007—Consid. & Pass

(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 585-90

i Situation arising out of alleged
mismanagement of affairs of Satyam
Computer Services Limited (DUR 193)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 529-35

Standing Committee on Food, Consumer
Affairs and Public Distribution - 28th
Report -Presented
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.299

Yadav, Shri Giridbari

Funds Released to States for the
Development of Sports
(Deb. 9, Vol. XXXVII,
Col. 364-66

- Need to release funds for the construction
. of the dwelling units for the beedi
workers in Banka Parliamentary
Constituency. Bihar (MUR377)

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 34344

Rural Tourism
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 167-68

. Yadav, Shri M. Anjan Kumar

5 Gauge Conversion
i (Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 73

' Yadav, Shri Rajesh Ranjan alias Pappu

 Interim Budget (Railways)—2009-10;
Demands for Grants on Accounts
(Railways)—2009-10; Demand for
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways) —2006-07

(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.524-33

25-02-2009)



NAME INDEX

Live Telecast of Sensitive Incidents
(Deb. 5, Vol. XXXVII, 18-02- 2009)r
Col. 13

Motion of Thanks on the President’s
Address ‘
(Deb. 4, Vol. XXXVII, 17-02- 7009)
Col. 525-30 !

National Capital Territory of Delhi Laws
(Special Provisions) Bill, 2009 — :
Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.435-39

Yadav, Shri Ram Kripal

Compulsory Rural Posting of Doctors
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col.9 ;

National Commission for Minority |
Educational Institutions (Amendment) |

Bill, 2009—Consid.
(Deb. 8, Vol. XXXVII, 24-02- 2009)
Col. 495-98

Need to enhance the Provident Fund
Pension of retired Government |
employees (MUR 377)

(Deb. 6, Vol. XXXVII, 19-02-2009) |
Col. 309 |

Need to include “KANU" caste of Bihar
in the list of Scheduled Castes (MUR |
k) |
(Deb. 9. Vol. XXXVII, 25-02-2009)
Col. 441

Shortage of Houses
(Deb. 2, Vol. XXXVII, 13-02-2009) .
Col. 14

Statutory Resolution Re: Disapproval of |
Central Universities Ordinance, 2009 |
and Central Universities Bill, 2009—
Int. Consid. and Pass
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col.475-81

Total Sanitation Campaign
(Deb. 7, Vol. XXXVII, 20-02-2009)
Col.27

193
Yadav, Shri Sitaram

Interim Budget (Railways)—2009-10;
Demands for Grants on Accounts
(Railways)—2009-10; Demand for
Supplementary Grants (Railways)—
2008-09 and Demands for Excess Grants
(Railways) — 2006-07
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.601-02

Yaskhi, Shri Madhu Goud

. Agreement with World Bank
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col. 145

' Credit Rating of Indian Oil Companies

(Deb. 6. Vol. XXXVII, 19-02-2009)
Col.234-35

Entry of Overseas Law Firms in the
Country
(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 149-50

ExponTarget
(Deb. 4, Vol. XXXVII, 17-02-2009)
Col. 18-27

Housing Project by NBCC

(Deb. 2, Vol. XXXVII, 13-02-2009)
Col. 328

Increase in Prices of Medicines
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 132-34

Involvement of Pakistani Qutfits in
Mumbai Attack
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.258-59

Killings of Innocent Tamils in Sri Lanka
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.226-27

Loans to Companies
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.250

Meeting of Police Officers

(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 126-27
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Meeting with CEOs
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 334

!

Power Generation |
(Deb. 2, Vol. XXXVII, 13-02-2009) ’
Col.276-78 |

Presence of Dangerous Fats Content in '
Edible Oit
(Deb. 9, Vol. XXXVII, 25-02-2009) !
Col.274-75

i
|
Road Over Bridges ;

(Deb. 6, Vol. XXXVII, 19-02-2009) |

Col. 186-87 I
Setting up of Food Control Authority I
(Deb. 5, Vol. XXXVII, 18-02-2009) '
Col. 253

Visit India-2009 l
(Deb. 6, Vol. XXXVII, 19-02- 2009)
Col.207-10

VRS for Employees of AAl
(Deb. 6. Vol. XXXVII, I9-02-2009)
Col.98-99

Yerrannaidu, Shri Kinjarapu

Chartered Train :
(Deb. 10, Vol. XXXVII, 26-02-2009) °
Col. 89

Compulsory Rural Posting of Doctors |
(Deb. 9, Vol. XXXVII, 25-02-2009) |
Col. 1-14 !

Disruption of Trains Services due to Fog
(Deb. 6, Vol. XXXVII, 19-02-2009) |
Col.35-36 t

i
Free Hike in Private Schools |
I
i

-

(Deb. 4. Vol. XXXV, 17-02-2009) ;
Col. 205-07
Incidents of Theft at IGIA
(Deb. 6, Vol. XXXVII, 19-02-2009)
Col. 175-76 !
Interim Budget—(General) 2009-10

Demands for Grants on Account- !
(General)— 2009-10 and

|
|
|

GMGIPMRND—2438L.5—24.12.2011.

LOK SABHA

i Demands for Supplementary Grants—
(General)}—2008-09
(Deb. 8, Vol. XXXVII, 24-02-2009)
Col. 336-39

Loan Consultancy Centres
(Deb. 9, Vol. XXXVIl, 25-02-2049)
Col.276

Pcnalty for Hijack Hoax
(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 14344

Presence of Dangerous Fats Content in
Edible Oil
(Deb. 9, Vol. XXXVIL, 25-02-2009)
Col.274-75

| Restriction on Import of Toys

(Deb. 4, Vol. XXXV, 17-02-2009)
Col.27-33

: Saniury Conditions in Trains

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 125-26

* Setting up of Fertilizer Units

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 23

. Situation arising out of alleged

mismanagement of affairs of Satyam
Computer Services Limited (DUR 193)
(Deb. 9, Vol. XXXVII, 25-02-2009)
Col. 54043

Statement of British Foreign Secretary on
Kashmir
(Deb. 5, Vol. XXXVII, 18-02-2009)
Col.237-38

© Training to Pilots and Cabin Crew

(Deb. 10, Vol. XXXVII, 26-02-2009)
Col. 156

University for NRIs
(Deb. S, Vol. XXXVI11, 18-02-2009)
Col. 142









	0005
	0006
	0009
	0011
	0013
	0015
	0017
	0018
	0019
	0020
	0021
	0022
	0023
	0024
	0025
	0026
	0027
	0028
	0029
	0030
	0031
	0032
	0033
	0034
	0035
	0036
	0037
	0038
	0039
	0040
	0041
	0042
	0043
	0044
	0045
	0046
	0047
	0048
	0049
	0050
	0051
	0052
	0053
	0054
	0055
	0056
	0057
	0058
	0059
	0060
	0061
	0062
	0063
	0064
	0065
	0066
	0067
	0068
	0069
	0070
	0071
	0072
	0073
	0074
	0075
	0076
	0077
	0078
	0079
	0080
	0081
	0082
	0083
	0084
	0085
	0086
	0087
	0088
	0089
	0090
	0091
	0092
	0093
	0094
	0095
	0096
	0097
	0098
	0099
	0100
	0101
	0102
	0103
	0104
	0105
	0106
	0107
	0108
	0109
	0110
	0111
	0112
	0113
	0114
	0115
	0116
	0117
	0118
	0119
	0121
	0122
	0123
	0124
	0125
	0126
	0127
	0128
	0129
	0130
	0131
	0132
	0133
	0134
	0135
	0136
	0137
	0138
	0139
	0140
	0141
	0142
	0143
	0144
	0145
	0146
	0147
	0148
	0149
	0150
	0151
	0152
	0153
	0154
	0155
	0156
	0157
	0158
	0159
	0160
	0161
	0162
	0163
	0164
	0165
	0166
	0167
	0168
	0169
	0170
	0171
	0172
	0173
	0174
	0175
	0176
	0177
	0178
	0179
	0180
	0181
	0182
	0183
	0184
	0185
	0186
	0187
	0188
	0189
	0190
	0191
	0192
	0193
	0194
	0195
	0196
	0197
	0198
	0199
	0200
	0201
	0202
	0203
	0204
	0205
	0206
	0207
	0208
	0209
	0210
	0213
	0214

